
International Registration designating India 

Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

4079917    28/12/2018

[International Registration No. : 1265259]
Novozymes A/S

Krogshøjvej 36 DK-2880 Bagsværd Denmark

Proposed to be Used

IR DIVISION
Enzymes for technical and industrial use.

6805



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

4081072    25/12/2018

[International Registration No. : 1446443]
DONGYING HEBANG CHEMICAL CO., LTD.

THE NORTH OF GANGBEIYI ROAD, THE WEST OF DONGGANG ROAD, DONGYING PORT ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT, DONGYING CITY 257000 SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Caustic alkali; alkalies; hydrochlorates; sulfuric acid; lime chloride; hydrochloric acid.

6806



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

4082325    25/12/2018

[International Registration No. : 1446442]
DONGYING HEBANG CHEMICAL CO., LTD.

THE NORTH OF GANGBEIYI ROAD, THE WEST OF DONGGANG ROAD, DONGYING PORT ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT, DONGYING CITY 257000 SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Caustic alkali; lime chloride; hydrochlorates; hydrochloric acid; alkalies; sulfuric acid.

6807



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

Priority claimed from 18/12/2018; Application No. : 88234147 ;United States of America 

4087103    21/12/2018

[International Registration No. : 1447836]
Life Technologies Corporation

5781 Van Allen Way Carlsbad CA 92008 United States of America

Proposed to be Used

IR DIVISION
Reagents, enzymes, nucleotides for scientific or research use.

6808



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

4090838    25/12/2018

[International Registration No. : 1449515]
DONGYING HEBANG CHEMICAL CO., LTD.

THE NORTH OF GANGBEIYI ROAD, THE WEST OF DONGGANG ROAD, DONGYING PORT ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT, DONGYING CITY 257000 SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Sulfates; bases [chemical preparations]; salts [chemical preparations]; caustics for industrial purposes; silicates; 
hydrogen; chlorides.

6809



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

Priority claimed from 02/07/2018; Application No. : 30 2018 107 339 ;Germany 

4092687    18/12/2018

[International Registration No. : 1449291]
MR Chemie GmbH

Nordstrasse 61 - 63 59427 Unna Germany

Proposed to be Used

IR DIVISION
Chemicals for use in industry, manufacture, science, agriculture, horticulture and forestry; surface-active chemical agents; 
delustering agents.

6810



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

Priority claimed from 09/10/2018; Application No. : 302018000031986 ;Italy 

4092725    16/10/2018

[International Registration No. : 1448390]
VALAGRO S.P.A.

Via Cagliari, n. 1 - Zona Industriale I-66041 ATESSA (CH) Italy

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS

RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used

IR DIVISION
Fertilizers.

6811



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

4104315    25/12/2018

[International Registration No. : 1451456]
JINAN TIANBANG CHEMICAL INDUSTRY CO.,LTD.

NORTH BRIDGE INDUSTRIAL PARK, DAQIAO TOWN, TIANQIAO DISTRICT, 251600 JINAN CITY, SHANDONG PROVINCE 
China

Proposed to be Used

IR DIVISION
Fertilizers; fertilizing preparations; substrates for soil-free growing [agriculture]; soil for growing; soil conditioning 
preparations; animal manure; vegetable fertilizer; mixed fertilizers; additives, chemical, to insecticides; anti microbial 
agent.

6812



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

 

4114372    04/09/2018

[International Registration No. : 1453997]
Transfar Zhilian Co., Ltd.

Economic Technological Development Zone, Xiaoshan District, Hangzhou City Zhejiang Province China

Proposed to be Used

IR DIVISION
Chemical preparations for facilitating the alloying of metals; brightener; emollients for industrial purposes; antioxidant; 
dyeing assistant auxiliaries being chemicals; water-purifying chemicals; additives, chemical, to motor fuel; oil- purifying 
chemicals; chemical additives for oils; leather-dressing chemicals; fiber lubricant; size for use in the textile industry; 
moistening [wetting] preparations for use in the textile industry; fertilizers; surface-active chemical agents; enzyme 
stabilizers; fire retardants; antistatic preparations, other than for household purposes; impact modifier; synthetic polymer 
modified resin compound for use in cementitious repairs; chemical additives for fuel; industrial chemicals; additives, 
chemical, to insecticides; alkaline-earth metals; fatty acids; hydrochloric acid; solidified gases for industrial purposes.

6813



Trade Marks Journal No: 1894 ,   25/03/2019           Class 1 
 

Priority claimed from 16/05/2018; Application No. : 30 2018 105 380 ;Germany 

4115497    16/11/2018
[International Registration No. : 1454607]
GELITA AG

Uferstrasse 7 69412 Eberbach Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; gelatine for industrial purposes; protein [raw material], in particular for industrial 
purposes and for use in the manufacture of foodstuffs and beverages, pharmaceutical, cosmetic and veterinary products, 
dietetic products and food supplements; gelatine [raw material], in particular for industrial purposes and for use in the 
manufacture of foodstuffs and beverages, pharmaceutical, cosmetic and veterinary products, dietetic products and food 
supplements; gelatin hydrolyzate [raw material], in particular for industrial purposes and for use in the manufacture of 
foodstuffs and beverages, pharmaceutical, cosmetic and veterinary products, dietetic products and food supplements; 
collagen [raw material], in particular for industrial purposes and for use in the manufacture of foodstuffs and beverages, 
pharmaceutical, cosmetic and veterinary products; collagen hydrolyzate [raw material], in particular for industrial 
purposes and for use in the manufacture of foodstuffs and beverages, pharmaceutical, cosmetic and veterinary products; 
proteins for the manufacture of foods; proteins for human and animal consumption [raw materials]; proteins for 
fermentation technology; proteins for human foodstuffs, which form gels as part of the production process; proteins for 
human foodstuffs, which form emulsions in the processing; proteins for use in science; protein products [raw material]; 
proteins for use in manufacture; proteins for use in the manufacture of beverages; proteins [raw materials] for use in the 
manufacture of sports nutrition, athlete nutrition, nutritional supplements for sports and nutritional supplements for 
athletes in solid, liquid or powder form; proteins for the manufacture of foods for animals and animal feed; chemical 
preparations for use as animal feed supplements; proteins, in particular gelatine and gelatine hydrolyzate, for the 
manufacture of foods for animals, animal feed supplements and veterinary products and preparations; proteins for use in 
the manufacture of food supplements for humans and animals; proteins for non-medicinal purposes for use in gene 
technology [raw materials]. 

6814



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

4085450    09/04/2018

[International Registration No. : 1447978]
Laboratoire Garancia

10 avenue du Recteur Poincaré F-75016 PARIS France

Proposed to be Used

IR DIVISION
Cosmetic products and toiletries for skin care and cleansing, skin exfoliation, soaps, perfumery products, essential oil, 
cosmetic lip and nail products, make-up, hair products, dentifrices, depilatories, deodorants, beauty masks, shaving 
products, bleaching preparations and other substances for laundry use, cleaning, polishing, degreasing and abrasive 
preparations; preservatives for leather, creams for leather.

6815



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

Priority claimed from 21/06/2018; Application No. : 017921891 ;European Union 

4085820    18/12/2018

[International Registration No. : 1447964]
DAVINES S.p.A.

Via Ravasini, 9/A I-43100 PARMA (PR) Italy

Proposed to be Used

IR DIVISION
Cosmetics; hair masks; hair care masks; hair care lotions; hair preparations and treatments; hair spray; hair creams; 
cosmetic preparations for hair care; hair texturizers; conditioning preparations for the hair; shampoo; hair balm; hair dye; 
hair bleaching preparations; soaps; perfumery; essential oils.

6816



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

4088363    19/12/2018

[International Registration No. : 1448253]
DIESEL S.P.A.

Via dell'Industria, 4-6 I-36042 BREGANZE (VI) Italy

Proposed to be Used

IR DIVISION
Scented soaps; perfumes; eau de cologne; eaux de toilette; eau de parfum; deodorants for personal use; perfuming and 
cleaning preparations; scented body lotions and creams; essential oils.

6817



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

Priority claimed from 02/07/2018; Application No. : 88023187 ;United States of America 

4088406    18/12/2018

[International Registration No. : 1448499]
BDG Enterprises LLC

16030 Ventura Blvd, Suite 240 Encino CA 91436 United States of America

Proposed to be Used

IR DIVISION
Cosmetics and cosmetic cleaning preparations for the skin.

6818



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

Priority claimed from 06/08/2018; Application No. : 32722930 ;China 

4100835    25/12/2018

[International Registration No. : 1451323]
CHEN DIAN SONG

ROOM 202, J4, NO.190 XIANG RONG STREET, HUANG BIAN NORTH ROAD, BAIYUN DISTRICT, GUANGZHOU CITY 510040 
GUANGDONG PROVINCE China

Proposed to be Used

IR DIVISION
Cosmetics; shampoo; cleaning preparations; ethereal oils; dentifrice; cosmetics for animals; potpourris [fragrances]; 
polishing preparations; perfumes; air fragrancing preparations.

6819



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

4113503    06/08/2018

[International Registration No. : 1387717]
LABORATOIRES FILORGA COSMETIQUES

2 - 4 rue de Lisbonne F-75008 PARIS France

Proposed to be Used

IR DIVISION
Cosmetic products and cosmetic skin-care products.

6820



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

Priority claimed from 04/05/2018; Application No. : 017895475 ;European Union 

4114232    02/11/2018

[International Registration No. : 1453782]
Oriflame Cosmetics AG

c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Proposed to be Used

IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair 
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up; 
make-up preparations; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; non-medicated toilet 
preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and shower oils, gels, 
creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and hydrators; skin toners; 
skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; preparations for use before shaving and 
after shaving; shaving soaps; shaving creams; shaving gels; after-shave preparations; pre-shave preparations; talcum 
powders; toiletries; dentifrices; toothpastes; foot care preparations (non-medicated).

6821



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

4114266    17/12/2018

[International Registration No. : 1454191]
NANUM CNC CO., LTD

9F, 15, Saemunan-ro 3-gil, Jongno-gu Seoul Republic of Korea

Proposed to be Used

IR DIVISION
Functional cosmetics being anti-ageing skin care preparations; skin milk for men; whitening essence; moisturising 
concentrates [cosmetic]; serums (cosmetics); skin cleansing lotions; cosmetic preparations for skin care and skin 
treatment; cosmetic preparations for skin care; phytocosmetic preparations; facial toners; facial cleansers; skin cleansing 
foams; skin emollients; toilet water; cosmetic facial care preparations; mask pack for cosmetic purposes; serums for 
cosmetic purposes; skin creams in liquid and solid form (for cosmetic use); oils for cosmetic purposes; cosmetics.

6822



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

Priority claimed from 14/02/2018; Application No. : 00003289967 ;United Kingdom 

4114454    14/08/2018

[International Registration No. : 1454115]
Pat McGrath Cosmetics LLC

126 Fifth Avenue New York NY 10011 United States of America

Proposed to be Used

IR DIVISION
Cosmetics; makeup; cosmetic kits; cosmetic preparations; beauty care cosmetics; skincare cosmetics; make-up 
foundations; facial makeup; skin bronzers; skin highlighters; blush; makeup setting sprays; lipsticks; lip cosmetics; eye 
cosmetics; eye shadows; eye shadow palettes; cosmetic pencils; perfumery; fragrances; essential oils; nail varnish; nail 
cosmetics; toiletries; makeup removers.

6823



Trade Marks Journal No: 1894 ,   25/03/2019           Class 3 
 

 

4115898    15/11/2018

[International Registration No. : 1454360]
Obschestvo s ogranichennoy otvetstvennostyu «TD Scarlet-21 vek»

ul. Akad. Koroleva, 13, building 1, floor 8, space IV, room 7 RU-129515 Moscow Russian Federation

Proposed to be Used

IR DIVISION
Amber (perfume); petroleum jelly for cosmetic purposes; cotton wool for cosmetic purposes; cotton sticks for cosmetic 
purposes; aromatics (essential oils); scented water; lavender water; toilet water; make-up; deodorants for personal use; 
scented wood; perfumes; greases for cosmetic purposes; perfumery; decorative transfers for cosmetic purposes; eyebrow 
pencils; cosmetic pencils; skin whitening creams; hair spray; nail polish; nail varnish; after-shave lotions; hair lotions; 
lotions for cosmetic purposes; beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet 
purposes; essential oils; ethereal oils; oils for cleaning purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; 
almond oil; rose oil; almond milk for cosmetic purposes; cleansing milk for toilet purposes; soap; deodorant soap; cakes 
of toilet soap; mint for perfumery; cosmetic kits; eau de Cologne; bases for flower perfumes; lipsticks; pomades for 
cosmetic purposes; shaving preparations; cosmetic preparations for baths; toiletries; hair waving preparations; leather 
bleaching preparations; cosmetic preparations for slimming purposes; make-up removing preparations; nail care 
preparations; make-up powder; tissues impregnated with cosmetic lotions; potpourris (fragrances); bath salts, not for 
medical purposes; astringents for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning 
preparations (cosmetics); hair colorants; hair dyes; cosmetic preparations for eyelashes; depilatories; depilatory 
preparations; depilatory wax; cosmetic preparations for skin care; cosmetics; mascara; bleaching preparations 
(decolorants) for cosmetic purposes; antiperspirants (toiletries); talcum powder, for toilet use; shampoos; extracts of 
flowers (perfumes).

6824



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 03/07/2018; Application No. : 88024449 ;United States of America 

4081014    24/12/2018

[International Registration No. : 1446445]
Rafael Pharmaceuticals, Inc.

520 Broad Street Newark NJ 07102 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in oncology.

6825



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 07/11/2018; Application No. : 017981252 ;European Union 

4086738    24/12/2018

[International Registration No. : 1448403]
AstraZeneca AB

SE-151 85 Södertälje Sweden

Proposed to be Used

IR DIVISION
Pharmaceutical preparations and substances.

6826



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 29/06/2018; Application No. : 88020226 ;United States of America 

4087333    26/12/2018

[International Registration No. : 1448175]
Nektar Therapeutics

455 Mission Bay Boulevard South San Francisco CA 94158 United States of America

Proposed to be Used

IR DIVISION
Analgesic preparations.

6827



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 02/07/2018; Application No. : 88023404 ;United States of America 

4088374    26/12/2018

[International Registration No. : 1448635]
Shirley Xiaoying Chen

1383 Norman Drive Sunnyvale CA 94087 United States of America

Proposed to be Used

IR DIVISION
Bandages for skin wounds; dermatological pharmaceutical products; dermatologicals; dressings for burns; dressings for 
surgery; gels, creams and solutions for dermatological use; medical cleansers for skin and wounds; medical and surgical 
dressings; medicated balms for treatment of skin; medicated diaper rash ointments and lotions; medicated skin care 
preparations; medicated sunburn lotions; multipurpose medicated antibiotic cream, analgesic balm and mentholated 
salve; nutritional supplements in lotion form sold as a component of nutritional skin care products; parapharmaceutical 
products for use in dermatology; pharmaceutical preparations for treating skin disorders; pharmaceutical preparations for 
use in dermatology; pharmaceutical preparations for wounds; plasters for medical purposes; wound dressings; wound 
dressings, namely, pledgets.

6828



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 29/06/2018; Application No. : 88020231 ;United States of America 

4088753    26/12/2018

[International Registration No. : 1448174]
Nektar Therapeutics

455 Mission Bay Boulevard South San Francisco CA 94158 United States of America

Proposed to be Used

IR DIVISION
Analgesic preparations.

6829



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 26/10/2018; Application No. : 88171621 ;United States of America 

4099623    20/12/2018

[International Registration No. : 1451463]
CTI BIOPHARMA CORP.

3101 Western Avenue Seattle WA 98121 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of cancer, autoimmune disorders, inflammatory disorders and treatment 
and prevention of graft/host disorders.

6830



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 18/12/2018; Application No. : 725461 ;Switzerland 

4101002    19/12/2018

[International Registration No. : 1450985]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical products for the treatment of Huntington's Disease.

6831



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 18/12/2018; Application No. : 725462 ;Switzerland 

4102131    19/12/2018

[International Registration No. : 1450950]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical products for the treatment of Huntington's Disease.

6832



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 18/12/2018; Application No. : 725459 ;Switzerland 

4102227    19/12/2018

[International Registration No. : 1450913]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical products for the treatment of Huntington's Disease.

6833



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

4102252    25/12/2018

[International Registration No. : 1451305]
SHANDONG SOOCOM ANIMAL REMEDY CO., LTD.

HIGH & NEW TECHNOLOGY DEVELOPMENT ZONE OF CHANGQING DISTRICT, JINAN CITY 250000 SHANDONG 
PROVINCE China

Proposed to be Used

IR DIVISION
Cattle washes [insecticides]; veterinary preparations; medicines for veterinary purposes; chemical preparations for 
veterinary purposes; enzyme preparations for veterinary purposes; greases for veterinary purposes; feed supplements for 
veterinary purposes; biological preparations for veterinary purposes; enzymes for veterinary purposes; amino acids for 
veterinary purposes.

6834



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 18/10/2018; Application No. : 722806 ;Switzerland 

4109303    26/12/2018

[International Registration No. : 1441880]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

6835



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 18/10/2018; Application No. : 722807 ;Switzerland 

4109316    26/12/2018

[International Registration No. : 1441801]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

6836



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

4113464    17/09/2018

[International Registration No. : 1454523]
SIMVALIN HOLDINGS LIMITED

Kritis, 32 PAPACHRISTOFOROU BUILD., 4th floor CY-3087 Limassol Cyprus

Proposed to be Used

IR DIVISION
Dietetic substances adapted for medical use; mineral food supplements; dietary supplements; albumin dietary 
supplements; dietetic beverages adapted for medical purposes, including dietetic nutrition for medical purposes and 
medical nutrition; malted milk beverages for medical purposes; food for babies; albuminous foodstuffs for medical 
purposes, including dietetic nutrition for medical purposes and medical nutrition; dietetic foods adapted for medical 
purposes, including dietetic nutrition for medical purposes and medical nutrition; lacteal flour for babies.

6837



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

4114526    23/11/2018

[International Registration No. : 1453762]
Zhejiang Ludao Technology Co.,Ltd

Sanmen Industrial Zone, Taizhou 317100 Zhejiang China

Proposed to be Used

IR DIVISION
Air purifying preparations; depuratives; deodorants, other than for human beings or for animals; household deodorizers; 
disinfectants for chemical toilets; disinfectants; pesticides; mothproofing preparations; mosquito-repellent incense; 
mothballs.

6838



Trade Marks Journal No: 1894 ,   25/03/2019           Class 5 
 

 

Priority claimed from 03/10/2018; Application No. : 40201819993W ;Singapore 

4115714    17/11/2018

[International Registration No. : 1454369]
PACIFIC PHARMACEUTICALS PTE LTD

101 Cecil Street, 17-07 Tong Eng Building Singapore 069533 Singapore

Proposed to be Used

IR DIVISION
Mineral dietary supplements for humans; pharmaceutical drugs.

6839



Trade Marks Journal No: 1894 ,   25/03/2019           Class 6 
 

 

4113416    07/09/2018

[International Registration No. : 1453998]
YUNNAN ALUMINUM CO., LTD

Qidian Town, Chenggong Kunming Yunnan China

Proposed to be Used

IR DIVISION
Aluminium ingots; alloys of common metal; aluminium foil; castings and rolled semi-finished articles of aluminium; 
aluminium alloy profiles; aluminium plate; aluminium alloys; aluminium alloy ingots; aluminum rod; aluminum strip.

6840



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

3194286    19/08/2015

[International Registration No. : 1265735]
CLARKE MOSQUITO CONTROL PRODUCTS, INC.

675 Sidwell Ct. St. Charles Illinois 60174 US

Address for service in India/Attorney address:
D.P. AHUJA & CO.,

53, SYED AMIR ALI AVENUE, CALCUTTA-700 019

Proposed to be Used

IR DIVISION
Power-operated insect control foggers and sprayers.

6841



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

3994443    09/07/2018

[International Registration No. : 1432172]
TOKAI INDUSTRIAL SEWING MACHINE CO., LTD.

1800 Ushiyama-cho, Kasugai-shi Aichi 486-0901 Japan

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used

IR DIVISION
Industrial multi-head embroidery machines; embroidery machines and their parts and accessories; textile machines and 
equipment; industrial sewing machines; sewing machines for home use; sewing machines and their parts and 
accessories; sewing machines with embroidery function; parts and accessories for all of the aforementioned goods.

6842



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

Priority claimed from 25/06/2018; Application No. : 88013095 ;United States of America 

4081070    19/12/2018

[International Registration No. : 1446294]
FOODTOOLS CONSOLIDATED, INC.

315 LAGUNA STREET SANTA BARBARA CA 93101 United States of America

Proposed to be Used

IR DIVISION
Cutting and slicing machines for bakery products.

6843



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

4101036    31/12/2018

[International Registration No. : 1451759]
ECOVACS ROBOTICS CO., LTD.

108 SHIHU WEST ROAD, WUZHONG DISTRICT, SUZHOU JIANGSU PROVINCE China

Proposed to be Used

IR DIVISION
Industrial robots; machines and apparatus for cleaning, electric; electric cordless sweepers; rechargeable sweepers; 
central vacuum cleaning installations; automatic vacuum cleaners; vacuum cleaners; floor polishing machines; dust 
exhausting installations for cleaning purposes; dust removing installations for cleaning purposes; cordless vacuum 
cleaners; cleaning appliances utilizing steam; vacuum cleaner hoses; suction nozzles for vacuum cleaners; vacuum 
cleaner attachments for disseminating perfumes and disinfectants; road sweepers.

6844



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

Priority claimed from 17/07/2018; Application No. : 17931819 ;European Union 

4113474    28/11/2018

[International Registration No. : 1453548]
Future Cleaning Technologies BV

Hoppenkuil 27 B NL-5626 DD Eindhoven Netherlands

Proposed to be Used

IR DIVISION
Driving cleaning machines; pilotless driving cleaning machines; sweeping, cleaning and washing machines; pilotless 
sweeping, cleaning and washing machines; scrubbing machines; pilotless scrubbing machines; cleaning machines and 
equipment (electrical); handheld mechanical tillage equipment; compact scrubber driers; machines for wet scrubbing; 
cleaning machines; floor cleaning machines; sweepers; cleaning machines having one or more rotating brushes; polishing 
machines; spray extraction devices (cleaning machine); floor polishing machines; single disc machines; building cleaning 
machines; hand sweepers (electric); staircase cleaning machines; cleaning machines and systems consisting of these; 
carpet cleaners (electric); floor cleaning equipment (electric); automatic cleaning machines; cleaning equipment (electric).

6845



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

4113490    07/12/2018

[International Registration No. : 1453897]
JINAN EAGLE CNC MACHINE CO.,LTD

NO. 2668 YUQING ROAD, CHANGQING ECONOMIC DEVELOPMENT ZONE, JINAN CITY 250000 SHANDONG PROVINCE 
China

Proposed to be Used

IR DIVISION
Cutters [machines]; machine tools; robots [machines]; metalworking machines; foundry machines; stamping machines; 
die-stamping machines; presses [machines for industrial purposes]; molding machines; embossing machines.

6846



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

4114512    17/12/2018

[International Registration No. : 1454117]
GLARIE Elevator Co.,Ltd.

No.9, Xuqing RD., National New&Hi/tech Industrial Development Zone, Suzhou Jiangsu China

Proposed to be Used

IR DIVISION
Lifts, other than ski-lifts; elevator chains [parts of machines]; lifting apparatus; elevator operating apparatus/lift operating 
apparatus; elevators [lifts]; elevator belts/lift belts; moving staircases [escalators]/escalators; moving walkways/moving 
sidewalks; elevator operating apparatus/lift operating apparatus; three-dimensional garage with lifting equipment.

6847



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

4114513    17/12/2018

[International Registration No. : 1454080]
MING YANG MACHINERY CO., LTD.

No.40, E. 3rd Ln., Xingfeng Shanzhuang, Tanzi Dist., Taichung City Taiwan China

Proposed to be Used

IR DIVISION
Lathes [machine tools]; grinding machines; rotary grinding machines; finishing machines; grinding machines for 
metalworking; threading machines; milling machines; drill presses [machines].

6848



Trade Marks Journal No: 1894 ,   25/03/2019           Class 7 
 

 

4114732    10/08/2018

[International Registration No. : 1454123]
Wuxi BDC Damping Technology Co., Ltd.

Room 106-109, Building 2, Wuxi Zhongguancun Software Park, Wuxi New District, Wuxi Jiangsu China

Proposed to be Used

IR DIVISION
Valves [parts of machines]; pressure valves [parts of machines]; hydraulic pressure valves being parts of machines; 
regulating valves being parts of machines; hydraulic cylinder (machine parts); pneumatic cylinder (machine part); 
hydraulic accumulator being parts of machines; shaft couplings [machines]; guides for machines; springs [parts of 
machines]; shock absorber (machine parts); shock absorbers for machines; self-oiling bearings; ball-bearings; bearings 
[parts of machines]; bearings for transmission shafts; roller bearings; anti-friction bearings for machines; bearings for 
vehicle engines.

6849



Trade Marks Journal No: 1894 ,   25/03/2019           Class 8 
 

 

4095279    18/12/2018

[International Registration No. : 1450086]
CHONGQING DENG’S KITCHENWARE MANUFACTURE CO., LTD

Longshui Hardware Science and Technology Industrial Park, Dazu District Chongqing City China

Proposed to be Used

IR DIVISION
Hoes [hand tools]; sickles; instruments and tools for skinning animals; scissors; vegetable slicers; knives; mincing knives 
[hand tools]; table cutlery [knives, forks and spoons]; garden tools, hand-operated; cleavers.

6850



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 14/06/2013; Application No. : 85960649 ;United States of America 

2669457    31/08/2013
[International Registration No. : 1177761]
AGILENT TECHNOLOGIES, INC.

5301 Stevens Creek Blvd. Santa Clara, CA 95051 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI

D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Laboratory equipment, namely, liquid chromatographs, liquid chromatograph sample injectors and sample control valves, 
mass spectrometers, and computer hardware and peripherals all for use in liquid chromatography and mass spectrometry; 
computer software for use in liquid chromatography and mass spectrometry.

6851



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

 

3612317    24/05/2017
[International Registration No. : 1359746]
SLIMSTOCK HOLDING B.V.

Zutphenseweg 29 NL-7418 AH Deventer

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Registered computer programs (software) to be used for importing, storing and storing goods in warehouses and 
managing warehouses; computer software, recorded programs for controlling computers, barcode equipment; electrical 
and electronic equipment and instruments, especially for logistics, not included in other classes; magnetic data carriers, 
interactive cds (cd-i), read-only-memory discs (cd-rom); data processing equipment, computers, computer peripherals.

6852



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 08/05/2018; Application No. : 721924 ;Switzerland 

4017899    02/10/2018
[International Registration No. : 1437378]
TYCO FIRE & SECURITY GMBH

Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Electronic monitoring tags for merchandise.

6853



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4053199    07/12/2018
[International Registration No. : 1442678]
LDRA TECHNOLOGY, INC.

2540 King Arthur Blvd, Suite 228 Lewisville TX 75056 United States of America

LIVERPOOL DATA RESEARCH ASSOCIATES LTD.

Portside Monks Ferry Wirral CH41 5LH United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Computer software for software design, development and testing and related computer-aided software testing tools.

6854



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 07/11/2018; Application No. : 1384621 ;Benelux 

4055710    07/11/2018
[International Registration No. : 1442304]
APART AUDIO, naamloze vennootschap

Industriepark - Brechtsebaan 8 bus 1 B-2900 Schoten

Proposed to be Used
IR DIVISION
Apparatus for recording, transmitting and reproducing sound or images.

6855



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4066572    08/11/2018
[International Registration No. : 1444949]
APART AUDIO, naamloze vennootschap

Industriepark, Brechtsebaan 8-bus 1 B-2900 Schoten

Proposed to be Used
IR DIVISION
Apparatus for use in the recording, transmission or reproduction of sound or images, in particular loudspeakers.

6856



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 20/11/2018; Application No. : 1969788 ;Australia 

4068892    03/12/2018
[International Registration No. : 1445327]
Nuheara IP Pty Ltd

190 Aberdeen St NORTHBRIDGE WA 6003 Australia

Proposed to be Used
IR DIVISION
Apparatus for recording, transmission or reproduction of sound or images; audio equipment and instruments; 
headphones; earphones (other than hearing aids for the deaf); computer software; application software.

6857



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 15/06/2018; Application No. : 88002890 ;United States of America 

4084255    17/12/2018
[International Registration No. : 1448704]
Nguyen Tech, LLC

3004 Northwest 168th Court Edmond OK 73012 United States of America

Proposed to be Used
IR DIVISION
Cases for mobile phones.

6858



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

 

Priority claimed from 24/08/2018; Application No. : 88091190 ;United States of America 

4090999    21/12/2018
[International Registration No. : 1449550]
Grid Solutions SAS

Le Galilee, 51 Esplanade du General de Gaulle La Defense Cedex 92907 France

Proposed to be Used
IR DIVISION
HVDC control system comprised of fully redundant systems and state-of-the-art software enabling utilities to efficiently 
move more power with a higher degree of controllability to improve power quality and maximize grid performance.

6859



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4092745    28/12/2018
[International Registration No. : 1449392]
Sparkol Ltd

5th Floor, 1 Temple Way Bristol BS2 0BY United Kingdom

Proposed to be Used
IR DIVISION
Computer software.

6860



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4092826    25/12/2018
[International Registration No. : 1449396]
SHANDONG YIGONG CHEMICAL CO., LTD.

NORTH OF WEIQI ROAD, EAST OF JINGYI ROAD, SOUTH OF MINGYUAN ROAD, BLUE ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT 257000 DONGYING CITY, SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Magnetic wires; wires, electric; electromagnetic coils; mineral insulated electric cables; copper wire, insulated; 
connections for electric lines; materials for electricity mains [wires, cables]; coils, electric.

6861



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4095280    18/12/2018
[International Registration No. : 1450069]
Shenzhen Mining Information Technology Co., Ltd

6F, SUITE A, NANFENG BUILDING, NANSHAN CLOUD VALLEY, INNOVATIVE INDUSTRIAL PARK, NO.1183, LIUXIAN 
ROAD, TAOYUAN STREET, NANSHAN DISTRICT, SHENZHEN CITY GUANGDONG PROVINCE 518033 China

Proposed to be Used
IR DIVISION
Monitoring apparatus, electric; monitors (computer hardware); monitors (computer programs); baby monitors; 
smartphones; mobile power supply (rechargeable battery); driving recorders; computer software applications, 
downloadable; camcorders; theft prevention installations, electric.

6862



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 23/08/2018; Application No. : 33084153 ;China 

4098178    31/12/2018
[International Registration No. : 1451887]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD. BANTIAN, LONGGANG DISTRICT SHENZHEN China

Proposed to be Used
IR DIVISION
Optical lenses; smartphones; filters [photography]; cameras; camera shutters; lenses for photographic apparatus; selfie 
lenses; lens shutter; flash-bulbs [photography]; flashlamps for cameras.

6863



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 26/07/2018; Application No. : 32505261 ;China 

4100059    31/12/2018
[International Registration No. : 1451844]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING, HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT 518129 SHENZHEN 
China

Proposed to be Used
IR DIVISION
Notebook computers; tablet computers; laptop computers; computer programs (downloadable software); smartphones; 
cameras; wearable activity trackers; smartwatches; television apparatus; virtual reality headsets; downloadable computer 
software applications; earphones; electronic book readers; audio and video receivers; sound reproduction apparatus; 
sound transmitting apparatus; headphones; portable media players; wireless loudspeakers; stereo apparatus for vehicles; 
cabinets for loudspeakers; computer programs for editing images, sounds and videos; computer programs for video and 
computer games; encoding and decoding apparatus; computer software for controlling the operation of audio and video 
devices; central processing units for processing information, data, sounds or images; computer software for organizing 
and viewing digital images and photographs; software for processing images, graphics and texts; software for controlling 
and improving sound quality of stereo apparatus; computer software for processing digital images; computer software for 
creating and editing music and sounds; set-top boxes; learning machines; audio loudspeakers for vehicles; digital sound 
processors; portable sound reproduction apparatus; MP4 players; audio transmitters.

6864



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 09/08/2018; Application No. : UK00003330534 ;United Kingdom 

4101311    21/12/2018
[International Registration No. : 1450483]
Oxford Instruments Plasma Technology Limited

North End, Yatton Bristol BS49 4AP United Kingdom

Proposed to be Used
IR DIVISION
Apparatus and instruments for thin film processing; apparatus and instruments for thin film processing namely, atomic 
layer deposition tools, etch tools and cluster tools; apparatus and instruments for thin film processing namely, atomic 
layer deposition tools, etch tools and cluster tools with automated handling.

6865



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 19/11/2018; Application No. : 34747212 ;China 

4114115    03/12/2018
[International Registration No. : 1453704]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD. BANTIAN, LONGGANG DISTRICT SHENZHEN China

Proposed to be Used
IR DIVISION
Portable media players; downloadable software applications for mobile phones; sound transmitting apparatus; 
headphones; computer programs, recorded; tablet computers; protective films adapted for cellular phones; cell phone 
straps; selfie sticks adapted for cellular phones; loudspeakers; cabinets for loudspeakers; camcorders; smartphones; 
cases for smartphones; covers for smartphones; smart watches; smartglasses; cameras; batteries, electric; television 
apparatus; mobile power source in the form of rechargeable batteries; cellular phones; wearable activity trackers; network 
communication apparatus; earphones; video screens; pedometers; computer keyboards; modems; couplers [data 
processing equipment]; audio- and video-receivers; mouse [computer peripheral].

6866



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 19/11/2018; Application No. : 34747153 ;China 

4114222    03/12/2018
[International Registration No. : 1453835]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD. BANTIAN, LONGGANG DISTRICT SHENZHEN China

Proposed to be Used
IR DIVISION
Portable media players; downloadable software applications for mobile phones; sound transmitting apparatus; 
headphones; computer programs, recorded; tablet computers; protective films adapted for cellular phones; cell phone 
straps; selfie sticks adapted for cellular phones; loudspeakers; cabinets for loudspeakers; camcorders; smartphones; 
cases for smartphones; covers for smartphones; smart watches; smartglasses; cameras; batteries, electric; television 
apparatus; mobile power source in the form of rechargeable batteries; cellular phones; wearable activity trackers; network 
communication apparatus; earphones; video screens; pedometers; computer keyboards; modems; couplers [data 
processing equipment]; audio- and video-receivers; mouse [computer peripheral].

6867



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 13/11/2018; Application No. : 302018000035862 ;Italy 

4114301    07/12/2018
[International Registration No. : 1454691]
BONFIGLIOLI RIDUTTORI S.P.A.

Via Giovanni XXIII, 7/A - Frazione Lippo I-40012 Calderara di Reno (Bologna) Italy

Proposed to be Used
IR DIVISION
Electronic apparatus and instruments; monitoring software and systems for applications using machines and machine-
tools and motors; electronic components for controlling and monitoring motors; converters and controllers for electronic 
frequencies for applications using electric motors.

6868



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4114452    07/09/2018
[International Registration No. : 1454175]
QINGDAO BEINUO MAGNETOELECTRIC TECHNOLOGY CO., LTD.

Dougou village, Jiaoxi town, Jiaozhou city, Qingdao city Shandong province China

Proposed to be Used
IR DIVISION
Computer programs [downloadable software]; automatic meters; traffic-light apparatus [signalling devices]; electro-
dynamic apparatus for the remote control of signals; instrumentation components and instrumentation materials; electric 
installations for the remote control of industrial operations; electric apparatus for commutation; solderers' helmets; anti-
theft warning apparatus; surveying apparatus and instruments.

6869



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4114470    17/12/2018
[International Registration No. : 1454118]
DESSMANN (China) Machinery & Electronic Co., Ltd.

Layer 1-3, Block 1, No. 7, Jianghui South Road, Binjiang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Locks, electric; attendance machine.

6870



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 10/05/2018; Application No. : 2018-060749 ;Japan 

4114475    08/11/2018
[International Registration No. : 1454164]
SOURCENEXT CORPORATION

1-5-2 Higashi Shimbashi, Minato-ku Tokyo 105-7133 Japan

Proposed to be Used
IR DIVISION
Electronic pocket translators; personal digital assistants; smartphones; telecommunication machines and apparatus; 
electronic dictionaries.

6871



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4114515    11/12/2018
[International Registration No. : 1454053]
Voestalpine SIGNALING Siershahn GmbH

Bahnweg 1, Siershahn Germany

Proposed to be Used
IR DIVISION
Railway signaling systems.

6872



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 10/05/2018; Application No. : 2018-060750 ;Japan 

4115456    08/11/2018
[International Registration No. : 1454145]
SOURCENEXT CORPORATION

1-5-2 Higashi Shimbashi, Minato-ku Tokyo 105-7133 Japan

Proposed to be Used
IR DIVISION
Electronic pocket translators; personal digital assistants; smartphones; telecommunication machines and apparatus; 
electronic dictionaries.

6873



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4115465    23/11/2018
[International Registration No. : 1454264]
JIAN LONG XU

No. 14, Hetian Yanjiang Road, Oubei town, Yongjia County 325101 Zhejiang China

Proposed to be Used
IR DIVISION
Computers; wires, electric; coils, electric; switches, electric; current rectifiers; electric door bells; batteries, electric.

6874



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

Priority claimed from 21/06/2018; Application No. : 4463257 ;France 

4115500    18/12/2018
[International Registration No. : 1454621]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Proposed to be Used
IR DIVISION
Spectacles, sunglasses, cases for spectacles and sunglasses.

6875



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4115888    13/11/2018
[International Registration No. : 1453933]
BEIJING TOSIE TECHNOLOGY CO., LTD.

FLOOR 1, BUILDING 1, No. 2 JIANCAICHENG WEST ROAD, HAIDIAN DISTRICT 100085 BEIJING China

Proposed to be Used
IR DIVISION
Protectors (voltage surge-); conductors (lightning-); anti-interference devices [electricity]; plugs, sockets and other 
contacts [electric connections]; connections, electric; distribution boxes; integrated circuits; computer peripheral devices; 
computer software; publications (electronic-).

6876



Trade Marks Journal No: 1894 ,   25/03/2019           Class 9 
 

4115943    28/09/2018
[International Registration No. : 1454472]
CITIZEN TOKEI KABUSHIKI KAISHA also trading as CITIZEN WATCH CO., LTD.

1-12, 6-chome, Tanashi-cho, Nishi-tokyo-shi Tokyo Japan

Proposed to be Used
IR DIVISION
Smartwatches; personal digital assistants in the shape of a watch; wearable computers; computers in the shape of a 
watch; personal digital assistants in the shape of a watch; data communication apparatus in the shape of a watch; 
computer programs (downloadable software); computer software applications, downloadable; downloadable computer 
software for personal digital assistants in the shape of a watch.

6877



Trade Marks Journal No: 1894 ,   25/03/2019           Class 10 
 

Priority claimed from 01/02/2013; Application No. : 85838312 ;United States of America 

2665751    31/07/2013
[International Registration No. : 1174695]
ANGIOLOGIX, INC.

709 West Ellsworth Road Ann Arbor MI 48108 United States of America United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

53 SYED AMIR ALI AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Medical apparatus and instruments for cardiac prognosis, diagnosis, screening and cardiovascular patient follow-up, 
namely, non-invasive diagnostic units to measure blood pressure, cardiac output, vascular function and other 
pysiological, vascular, and cardiovascular parameters.

6878



Trade Marks Journal No: 1894 ,   25/03/2019           Class 10 
 

4087179    18/12/2018
[International Registration No. : 1448906]
Physique Management Co Ltd

Unit 2/C, 1 Penner Road Havant PO9 1QY United Kingdom

Proposed to be Used
IR DIVISION
Support bandages; support tapes; compression bandages [elastic or supportive]; adhesive bandages (supportive -); 
elasticated bandages for supportive use; supportive strappings; adhesive support bandages, strappings and tapes; foam 
underwrap for adhesive supports bandages, strappings and tapes; adhesive mesh for adhesive supports bandages, 
strappings and tapes; stretch bandages.

6879



Trade Marks Journal No: 1894 ,   25/03/2019           Class 10 
 

Priority claimed from 04/07/2018; Application No. : 4020180091122 ;Republic of Korea 

4087536    27/12/2018
[International Registration No. : 1448187]
BODYFRIEND Co., Ltd.

163, Yangjaecheon-ro, Gangnam-gu Seoul 06302 Republic of Korea

Proposed to be Used
IR DIVISION
Massage chairs; massage apparatus for medical purposes; massage chairs for medical purposes; electric massage chair 
for household purposes; electric massage apparatus for household use; electric air massaging apparatus for household 
purposes; electric heating massaging apparatus for household purposes; portable electric massaging apparatus; electric 
massage apparatus for personal use; esthetic massage apparatus; gloves for massage; massaging apparatus for personal 
use; massage apparatus; body massagers; vibromassage apparatus; medical apparatus and instruments; bed vibrators; 
abdominal pads; apparatus for acupressure therapy; apparatus for the therapeutic stimulation of the body.

6880



Trade Marks Journal No: 1894 ,   25/03/2019           Class 10 
 

Priority claimed from 04/07/2018; Application No. : 4020180091130 ;Republic of Korea 

4109240    27/12/2018
[International Registration No. : 1452808]
BODYFRIEND Co., Ltd.

163, Yangjaecheon-ro, Gangnam-gu Seoul 06302 Republic of Korea

Proposed to be Used
IR DIVISION
Massage chairs; massage apparatus for medical purposes; massage chairs for medical purposes; electric massage chair 
for household purposes; electric massage apparatus for household use; electric air massaging apparatus for household 
purposes; electric heating massaging apparatus for household purposes; portable electric massaging apparatus; electric 
massage apparatus for personal use; esthetic massage apparatus; gloves for massage; massaging apparatus for personal 
use; massage apparatus; body massagers; vibromassage apparatus; medical apparatus and instruments; bed vibrators; 
abdominal pads; apparatus for acupressure therapy; apparatus for the therapeutic stimulation of the body.

6881



Trade Marks Journal No: 1894 ,   25/03/2019           Class 10 
 

Priority claimed from 30/07/2018; Application No. : 32557067 ;China 

4113437    31/12/2018
[International Registration No. : 1454613]
BEIJING NATON TECHNOLOGY GROUP CO., LTD.

SUITE 02, 03, 04, 3RD FLOOR, BUILDING 3, NO. 68 YARD, BEI QING ROAD, HAIDIAN DISTRICT BEIJING China

Proposed to be Used
IR DIVISION
Surgical apparatus and instruments; medical apparatus and instruments; cases fitted for medical instruments; 
biodegradable bone fixation implants; artificial teeth; dental apparatus and instruments; orthodontic appliances; 
radiotherapy apparatus; beds, specially made for medical purposes; teething rings; contraceptives, non-chemical; artificial 
jaws; surgical implants comprised of artificial materials; orthopaedic articles; suture materials.

6882



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 11 
 

 

4099559    18/12/2018
[International Registration No. : 1451032]
DURKEE (WUHAN) INSULATION MATERIAL CO., LTD.

DURKEE INDUSTRY PARK, WEST SIDE OF CHUANGYE AVENUE, GEDIAN DEVELOPMENT ZONE EZHOU CITY, HUBEI 
PROVINCE China

Proposed to be Used
IR DIVISION
Ventilation hoods; air deodorising apparatus; air cooling apparatus; filters for air conditioning; hair dryers; air 
conditioning installations; air filtering installations; air conditioning apparatus; air purifying apparatus and machines; 
ventilation (air-conditioning) installations and apparatus.

6883



Trade Marks Journal No: 1894 ,   25/03/2019           Class 11 
 

4114215    29/11/2018
[International Registration No. : 1453890]
SWUN CHYAN ENTERPRISES CO., LTD.

NO. 16, LN. 73, LIUGU RD., WUFENG DIST., TAICHUNG CITY 413 TAIWAN China

Proposed to be Used
IR DIVISION
Filters (parts of household or industrial apparatus); water filters; water purification installations and machines; water 
purification apparatus; water softeners; aquarium filtration apparatus; sewage treatment installations; purification 
installations for sewage; water dispensers; filters for drinking water; shower apparatus.

6884



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 12 
 

4101506    31/12/2018
[International Registration No. : 1451970]
CONTIOCEAN ENVIRONMENT TECH CO., LTD.

ROOM 310-43, FLOOR 3, BUILDING 2, DEBAO ROAD 38, PILOT FREE TRADE ZONE SHANGHAI China

Proposed to be Used
IR DIVISION
Bicycles; aerial conveyors; pneumatic tires [tyres]; amphibious airplanes; funnels for ships; non-skid devices for vehicle 
tires; rolling stock for railways; trolleys; engines for land vehicles; sleighs [vehicles].

6885



Trade Marks Journal No: 1894 ,   25/03/2019           Class 12 
 

4110640    31/12/2018
[International Registration No. : 1452939]
SHANDONG JINYU TIRE CO., LTD.

NO. 260 QINGKEN ROAD, DAWANG TOWN, GUANGRAO COUNTY, DONGYING 257335 250101 SHANDONG China

Proposed to be Used
IR DIVISION
Tires for vehicle wheels; tread for vehicles (tractor type); automobile tires; vehicle tires; casings for pneumatic tires; 
pneumatic tires; bicycle and tricycle tires; tires, solid, for vehicle wheels.

6886



Trade Marks Journal No: 1894 ,   25/03/2019           Class 12 
 

Priority claimed from 30/05/2018; Application No. : 31264976 ;China 

4113375    31/10/2018
[International Registration No. : 1454762]
TRIANGLE TYRE CO., LTD.

No. 56 Qingdao Middle Road Weihai, Shandong China

Proposed to be Used
IR DIVISION
Inner tubes for pneumatic tyres; tyres for vehicle wheels; casings for pneumatic tyres; treads for retreading tyres; 
pneumatic tyres; automobile tyres; tyres, solid, for vehicle wheels; airplane tyre; mousse filler within tyre; studs for tyres; 
adhesive rubber patches for repairing inner tubes; vehicle wheels; automobile wheel; non-skid devices for vehicle tyres.

6887



Trade Marks Journal No: 1894 ,   25/03/2019           Class 12 
 

Priority claimed from 19/06/2018; Application No. : 4020180082880 ;Republic of Korea 

4113453    10/12/2018
[International Registration No. : 1454337]
NAMYANG IND. Co., Ltd

150, Mongnae-ro, Ansan-si danwon-gu Gyeonggi-do 425-100 Republic of Korea

Proposed to be Used
IR DIVISION
Tow trucks; tractors for agricultural purposes; aeroplanes; disk brakes for vehicles; baby carriages; gears for land 
vehicles; motors, electric, for land vehicles; bicycles; electric locomotives; tires for vehicle wheels; hand cars; 
wheelchairs; auxiliary steering gear for automobiles; steering columns for automobiles; electronic control power steering 
apparatus for automobiles; steering gear boxes for automobiles; steering universal joints for automobiles; steering wheels 
for automobiles; worm wheel for land vehicles.

6888



Trade Marks Journal No: 1894 ,   25/03/2019           Class 12 
 

Priority claimed from 21/05/2018; Application No. : 302018000017724 ;Italy 

4114736    15/11/2018
[International Registration No. : 1454687]
F.A.C. DI MICHELIN - FABBRICA ACCESSORI CICLI - S.R.L.

Via Olivera, 19 I-31020 SAN VENDEMIANO (TREVISO) Italy

Proposed to be Used
IR DIVISION
Cl.12;Shock absorbers for vehicles; shock absorbers for bicycles; panniers adapted for bicycles; bicycles; touring 
bicycles; mountain bicycles; delivery bicycles; electric bicycles; bicycles for children; road racing bicycles; saddlebags 
adapted for bicycles; bicycle bells; bicycle chains; chain guards for bicycles; bicycle kickstands; brake cables for 
bicycles; brake blocks for bicycles; rims for bicycle wheels; baskets adapted for bicycles; hub caps; saddle covers for 
bicycles; bicycle forks; hydraulic disc brakes for bicycles; hydraulic rim brakes for bicycles; bicycle wheels; cogs for 
bicycles; cogsets; bicycle sprockets; bicycle brakes; brake linings for vehicles; steering brakes; brake calipers for 
vehicles; brake discs for vehicles; transmission mechanisms for land vehicles; transmission mechanisms for bicycles; 
cranksets for bicycles; brake pads for vehicles; drive chains for bicycles; chain sprockets; hubs for bicycle wheels; ring 
nuts for wheel hubs; bicycle pedals; bicycle saddles; bicycle seat posts; wheel bearings for land vehicles; axle bearings 
for land vehicles; bicycle handlebars; bicycle fork wheel mounts; bicycle motors; bicycle mudguards; structural parts for 
bicycles; pedal cranks for bicycles; pumps for bicycle tyres; luggage carriers for bicycles; spokes for bicycle wheels; 
dress guards for bicycles; bicycle trailers; bicycle training wheels; disk wheels for bicycles; gear wheels for bicycles; 
suspension systems for bicycles; bicycle frames; fork crowns for bicycles; transmissions for bicycles; bicycle chainsets; 
mudguards for bicycles; water bottle cages for bicycles; fitted covers for bicycles; spoke clips for wheels; gears for 
bicycles; spindles of bicycles; saddle tubes for bicycles; toe straps for use on bicycles; bicycle handlebar grips; gear 
wheels [bicycle parts]; bicycle stabilisers; change-speed gears [bicycle parts]; axle boots for vehicles; fasteners for 
attaching a wheel to a bicycle frame [bicycle parts]; devices for rapidly removing a wheel from a bicycle frame [bicycle 
parts]; quick release skewer; vehicles; apparatus for locomotion by land, air or water, excluding tyres and inner tubes.

6889



Trade Marks Journal No: 1894 ,   25/03/2019           Class 12 
 

4114754    05/10/2018
[International Registration No. : 1453999]
Yin Jun

No. 187, Xiaojiamiao village, Shisanliqiao town, Shihe District, Xinyang city Henan China

Proposed to be Used
IR DIVISION
Rearview mirrors; motorcycles; bicycle cranks; vehicle tires; wheels; scooters [motor vehicle]; small motor vehicles; 
direction indicators for bicycles, tricycles; bicycle engines; wheel hubs.

6890



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 13 
 

Priority claimed from 03/12/2018; Application No. : 4504970 ;France 

4095293    26/12/2018
[International Registration No. : 1449779]
MBDA FRANCE

1 Avenue Réaumur F-92350 LE PLESSIS-ROBINSON France

Proposed to be Used
IR DIVISION
Missiles and weapon systems therefor.

6891



Trade Marks Journal No: 1894 ,   25/03/2019           Class 14
 

4101499    24/12/2018
[International Registration No. : 1451339]
Clémence de GABRIAC

27 quai de Grenelle F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry; precious stones; timepieces and chronometric instruments; precious metals and their alloys; 
works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases; watch bands; watch 
chains; watch springs; watch glasses; key rings [trinkets or fobs]; statues of precious metal; figurines (statuettes) of 
precious metal; cases for timepieces; presentation cases for timepieces; medals.

6892



Trade Marks Journal No: 1894 ,   25/03/2019           Class 14 
 

4110764    25/12/2018
[International Registration No. : 1452862]
PEINTE WATCH CO., LIMITED

RM308, NO.831 XICHA ROAD, BAIYUN DISTRICT, GUANGZHOU CITY, 510000 GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Wristwatches; clocks and watches, electric; watch bands; movements for clocks and watches; chronometrical 
instruments; jewelry; paste jewellery; charms [jewellery, jewelry (Am.)].

6893



Trade Marks Journal No: 1894 ,   25/03/2019           Class 14 
 

4113415    10/12/2018
[International Registration No. : 1453859]
SHISHI WENHAO ELECTRONIC PLASTIC CO., LTD.

No. 93-99, one piece district of Lun Hou, Baogai Town, Shishi, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Precious metals, unwrought or semi-wrought; jewelry boxes; jewelry; clocks and watches, electronic; alarm clocks; cases 
for watches; clocks incorporated with electronic calendar; clocks; wristwatches; watch bands.

6894



Trade Marks Journal No: 1894 ,   25/03/2019           Class 15 
 

Priority claimed from 19/07/2018; Application No. : 4470070 ;France 

4114297    20/12/2018
[International Registration No. : 1454591]
HENRI SELMER PARIS

18 rue de la Fontaine au Roi F-75011 PARIS France

Proposed to be Used
IR DIVISION
Musical instruments; reeds and mouthpieces for musical instruments; accessories for musical instruments, namely 
mouthpiece protector cases and cords.

6895



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 16 
 

3595562    07/11/2016
[International Registration No. : 1355387]
WRAP NATION LIMITED

Regina House, 124 Finchley Road LONDON NW3 5JS United Kingdom

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES

74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Paper; greeting cards; pens; stationery including notepads and adhesive backed notepads; stickers.

6896



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 17 
 

4099606    25/12/2018
[International Registration No. : 1451351]
SHANDONG YIGONG CHEMICAL CO., LTD.

NORTH OF WEIQI ROAD, EAST OF JINGYI ROAD, SOUTH OF MINGYUAN ROAD, BLUE ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT 257000 DONGYING CITY, SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Insulating tapes; plastic film, other than for wrapping; dielectrics [insulators]; insulators for railway tracks; electrical 
insulating materials.

6897



Trade Marks Journal No: 1894 ,   25/03/2019           Class 17 
 

4115609    12/09/2018
[International Registration No. : 1403836]
JNC Corporation

2-1, Otemachi 2-chome, Chiyoda-ku Tokyo 100-8105 Japan

Proposed to be Used
IR DIVISION
Plastic film, other than for wrapping; adhesive-coated plastic sheets for use in manufacture; plastic substances, semi-
processed; extruded plastics in the form of boards for use in manufacture; plastic semi-worked products.

6898



Trade Marks Journal No: 1894 ,   25/03/2019           Class 18 
 

4109819    28/12/2018
[International Registration No. : 1432881]
Ando Co., Ltd

327, Kashiwaya-cho, Gojo-agaru, Yanaginobanba-dori, Shimogyo-ku, Kyoto-shi Kyoto 600-8066 Japan

Proposed to be Used
IR DIVISION
Carry-on bags.

6899



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 19 
 

Priority claimed from 25/06/2018; Application No. : 306581 ;Israel 
4085353    24/12/2018
[International Registration No. : 1448690]
PRS GEOTECH TECHNOLOGIES LTD.

4 Kaufman st 68012 Tel Aviv-Yafo Israel

Proposed to be Used
IR DIVISION
Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal.

6900



Trade Marks Journal No: 1894 ,   25/03/2019           Class 19 
 

 

4114119    07/11/2018
[International Registration No. : 1453753]
CAO COUNTY SHENSHENG WOOD INDUSTRY CO., LTD.

SHENZHAI VILLAGE, TAOYUANJI TOWN, CAO COUNTY, HEZE CITY 274400 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Lumber; building timber; plywood; veneer wood; xylolith; fiberboard; balustrades, not of metal; huts; lighting slabs.

6901



Trade Marks Journal No: 1894 ,   25/03/2019           Class 19 
 

4114271    17/12/2018
[International Registration No. : 1454224]
Qingdao Lianyi Group Co.,Ltd.

Huangjiatun village, Ligezhuang town, Jiaozhou, Qingdao city Shandong province China

Proposed to be Used
IR DIVISION
Wooden flooring.

6902



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 20 
 

4114275    10/12/2018
[International Registration No. : 1453798]
XIAMEN TOPPLA MATERIAL TECHNOLOGY CO., LTD

No. 31 HoushanTou Road, Shenqing Industrial Area, Guankou Town, Jimei District Xiamen, Fujian China

Proposed to be Used
IR DIVISION
Furniture; lockers; display cases; chests, not of metal; nesting boxes; works of art made of bamboo and wood; picture 
frame brackets; works of art made of resin; coffins; sleeping mats.

6903



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 21 
 

4114465    17/12/2018
[International Registration No. : 1454099]
Zhejiang Trust Housewares Co.,Ltd.

Fanrong Street, Yuanqiao, Huangyan Taizhou Zhejiang Province China

Proposed to be Used
IR DIVISION
Ice cube molds; cleaning cloths for clean rooms; brooms; mops; dusting cloths [rags]; dustbins; buttonhooks; flower 
pots.

6904



Trade Marks Journal No: 1894 ,   25/03/2019           Class 21 
 

4115696    29/11/2018
[International Registration No. : 1453903]
JINAN FEIHE GLASS CRAFT PRODUCTS CO., LTD.

PRIVATE ECONOMIC INDUSTRIAL PARK, YU HUANG MIAO TOWN, SHANGHECOUNTY, JINAN CITY 250000 SHANDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Glasses [receptacles]; painted glassware; glass flasks [containers]; glass cover; drinking glasses; glass stoppers; boxes 
of glass; glass bowls; household glass tubes and rods; tea services [tableware].

6905



Trade Marks Journal No: 1894 ,   25/03/2019           Class 22 
 

4114117    27/11/2018
[International Registration No. : 1453759]
LU THAI TEXTILE CO., LTD.

NO. 11 MINGBO ROAD, HIGH TECH DEVELOPMENT ZONE, ZIBO CITY 255000 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Raw cotton; fleece wool; textile fibers; raw fibrous textile; kapok; carbon fibers for textile use; coconut fiber; hemp; raw 
silk; silk flock.

6906



 
Trade Marks Journal No: 1894 ,   25/03/2019           Class 24 
 

 

4093555    18/12/2018
[International Registration No. : 1450059]
DONGGUAN KEDI INDUSTRY CO.,LTD

SUILONG INDUSTRIAL DISTRICT, SUIFENGNIAN VILLAGE, SHATIAN TOWN, DONGGUAN CITY, 523000 GUANGDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Fabric of imitation animal skins; lining fabric for shoes; fabric for footwear; linings [textile]; fabrics for textile use; non-
woven textile fabrics; filtering materials of textile; tapestry [wall hangings], of textile; bed clothes; covers [loose] for 
furniture.

6907



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

 

4091454    18/12/2018
[International Registration No. : 1449324]
TRAVISMATHEW, LLC

2180 RUTHERFORD ROAD Carlsbad CA 92008 United States of America

Proposed to be Used
IR DIVISION
Belts; hats; headwear.

6908



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4093491    18/12/2018
[International Registration No. : 1311355]
SAHINLER AYAKKABICILIK SANAYI VE TICARET LIMITED SIRKETI

Sariyakup Mahallesi, 3. Sokak, No: 54-58 Seyhan - Adana Turkey

Proposed to be Used
IR DIVISION
Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing]; footwear, shoes, slippers, sandals; headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

6909



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4098196    28/12/2018
[International Registration No. : 1451649]
Qingdao Kailirongtong Clothing Co., Ltd.

Junction of Huashaner Road and Huangheer Road, Jjmo City, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; shoes; hats; hosiery; scarfs; gloves [clothing]; ready-made clothing; girdles.

6910



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4099628    28/12/2018
[International Registration No. : 1451562]
Qingdao Kailirongtong Clothing Co., Ltd.

Junction of Huashaner Road and Huangheer Road, Jjmo City, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; shoes; hats; hosiery; scarfs; gloves [clothing]; ready-made clothing; girdles.

6911



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4102139    19/12/2018
[International Registration No. : 1450701]
STYLO BRANDS LLC

5830 E 2ND STREET, SUITE 8 CASPER WY 82609 United States of America

Proposed to be Used
IR DIVISION
Clothing, namely, shirts, tops, bottoms, jackets, rainwear, sleepwear, knee warmers, leggings, stockings, tights and 
socks; headgear, namely, hats and headwear; footwear; footwear uppers; footwear soles; insoles for footwear; welts for 
footwear; tips for footwear; heelpieces for footwear; inner socks for footwear; non-slipping devices for footwear, namely, 
socks and soles; fittings of metal for footwear, namely, studs for boots and shoes; shoes; shoe straps; stiffeners for 
shoes; belts for clothing.

6912



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4113456    28/12/2018
[International Registration No. : 1453938]
Qingdao Kailirongtong Clothing Co., Ltd.

Junction of Huashaner Road and Huangheer Road, Jimo City, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Clothing; gloves [clothing]; girdles; shoes; hats; hosiery; neckties; trousers for infants; layettes [clothing].

6913



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4114167    12/07/2018
[International Registration No. : 1453992]
Qingdao Youyou Garments Co., Ltd.

Rm 303, Unit 1 Mingxia Branch Road No. 11, Shibei District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Clothing; beach clothes; hats; underwear; gloves; clothing for gymnastics; hosiery; scarves; shoes; impermeables (terms 
too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations).

6914



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

 

4114270    28/12/2018
[International Registration No. : 1453883]
Qingdao Kailirongton Clothing Co., Ltd.

Junction of Huashaner Road, and Huangheer Road, Jimo City, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; shoes; hats; hosiery; scarfs; gloves [clothing]; ready-made clothing; girdles.

6915



Trade Marks Journal No: 1894 ,   25/03/2019           Class 25 
 

4115618    31/08/2018
[International Registration No. : 1454033]
Zhuji Hongjiachun Needle Textile Factory

No.2245 Xiaxiangtou, Extile City Community, Da Tang Town, Zhuji, Shaoxing City Zhejiang Province China

Proposed to be Used
IR DIVISION
Hosiery; neckties; belt (apparel); hats; clothing.

6916



Trade Marks Journal No: 1894 ,   25/03/2019           Class 28 
 

 

4096375    24/12/2018
[International Registration No. : 1451997]
TRIMITI MOEBIUS DESIGN PTY LTD

1 Huntingtower Cres MOUNT WAVERLEY VIC 3149 Australia

Proposed to be Used
IR DIVISION
Building blocks (toys); fluffy toys; inflatable toys (playthings); interlocking toy construction pieces; kits of parts (sold 
complete) for constructing toy models; kits of parts (sold complete) for making toy models; metal toys; miniature toy 
parts sold in kit form; model figures (toys or playthings); model figures (toys or playthings) for sale in kit form; model 
toys; building bricks (toys); models (toys or playthings); models being toys; paper models (toys); paper toys; plastic 
models being toys; plastic scale models (toys or playthings) sold in kit form; plastic toys (playthings); plug-in bricks 
(toys); plush figures (toys); plush stuffed toys; children's toys; plush toys; rubber toys (playthings); scale model kits 
(toys); scale models (toys); soft toys; stuffed plush toys; stuffed toys; tactile educational toys (playthings); toy blocks; 
toy building block sets; construction toys; toy building blocks; toy building bricks; toy building components; toy 
buildings; toy construction sets; toy houses; toy model kits; toy models; toy parts sold in kit form; toy playsets; craft toys 
sold complete; toys (playthings); toys (playthings) being for sale in kit form; toys (playthings) made of metal; toys 
(playthings) made of paper; toys (playthings) made of plastics; toys (playthings) made of plush; toys (playthings) made of 
rubber; toys (playthings) made of wood; toys (playthings) sold in kit form; toys adapted for educational purposes; craft 
toys sold in kit form; toys for babies; toys for infants; toys in the form of puzzles; wooden toy building blocks; wooden 
toys (playthings); cuddly toys; educational toys; figurines being toys.

6917



Trade Marks Journal No: 1894 ,   25/03/2019           Class 29 
 

 

4085815    21/12/2018
[International Registration No. : 1448652]
STRYVE FOODS, LLC

6900 N DALLAS PARKWAY, SUITE 360 PLANO TX 75024 United States of America

Proposed to be Used
IR DIVISION
Meat-based snack foods.

6918



Trade Marks Journal No: 1894 ,   25/03/2019           Class 29 
 

Priority claimed from 25/09/2018; Application No. : 88130733 ;United States of America 

4088747    18/12/2018
[International Registration No. : 1448498]
USANA Health Sciences, Inc.

3838 West Parkway Blvd. Salt Lake City UT 84120 United States of America

Proposed to be Used
IR DIVISION
Fruit-based meal replacement bars; fruit-based meal replacement bars for boosting energy; nut- and dried fruit-based 
snack bars; nut-based snack bars.

6919



Trade Marks Journal No: 1894 ,   25/03/2019           Class 30 
 

Priority claimed from 16/11/2018; Application No. : 88196601 ;United States of America 

4082388    20/12/2018
[International Registration No. : 1446855]
Johnson & Johnson

One Johnson & Johnson Plaza New Brunswick NJ 08933 United States of America

Proposed to be Used
IR DIVISION
Non-medicated breath freshening lozenges.

6920



Trade Marks Journal No: 1894 ,   25/03/2019           Class 30 
 

Priority claimed from 29/06/2018; Application No. : 1377682 ;Benelux 

4092574    20/12/2018
[International Registration No. : 1449538]
FERRERO INTERNATIONAL S.A.

Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel Luxembourg

Proposed to be Used
IR DIVISION
Pastry and confectionery; biscuits; cakes; chocolate and chocolate-based products; cereal-based snacks; edible ices.

6921



Trade Marks Journal No: 1894 ,   25/03/2019           Class 30 
 

Priority claimed from 29/06/2018; Application No. : 1377680 ;Benelux 

4093840    20/12/2018
[International Registration No. : 1449767]
FERRERO INTERNATIONAL S.A.

Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel Luxembourg

Proposed to be Used
IR DIVISION
Pastry and confectionery; biscuits; cakes; chocolate and chocolate-based products; cereal-based snacks; edible ices.

6922



Trade Marks Journal No: 1894 ,   25/03/2019           Class 30 
 

4113432    25/12/2018
[International Registration No. : 1454720]
SHANDONG LUHUA GROUP CO., LTD.

No. 39 Longmen East Road, Laiyang Shandong China

Proposed to be Used
IR DIVISION
Hulled rice; chocolate-based beverages; baking powder; sugar; candy; tea; honey; flour; wheat flour; edible bean flour.

6923



Trade Marks Journal No: 1894 ,   25/03/2019           Class 31 
 

 

Priority claimed from 29/08/2018; Application No. : 88096831 ;United States of America 

4087078    14/12/2018
[International Registration No. : 1449035]
Marquis, Inc.

11953 Prairie Industrial Parkway Hennepin IL 61327 United States of America

Proposed to be Used
IR DIVISION
Distillers dried grains with solubles (DDGS) for animal consumption; wet distillers grains with solubles (WDGS) for animal 
consumption.

6924



Trade Marks Journal No: 1894 ,   25/03/2019           Class 31 
 

4096392    02/01/2019
[International Registration No. : 1452009]
QINGDAO MINGXUN CENTRALIZED OFFICE AREA MANAGEMENT CO.,LTD.

UNDERGROUND LEVEL NO.46 ANSHAN NO.2 ROAD, SHIBEI DISTRICT, QINGDAO CITY 266000 SHANDONG PROVINCE 
China

Proposed to be Used
IR DIVISION
Hops; live animals; shellfish, live; berries, fresh; fruit, fresh; vegetables, fresh; malt for brewing and distilling.

6925



Trade Marks Journal No: 1894 ,   25/03/2019           Class 31 
 

Priority claimed from 23/04/2018; Application No. : 2018-053365 ;Japan 

4113448    18/10/2018
[International Registration No. : 1454628]
Mikado-Kyowa Seed Co., Ltd.

1-4-11 Ohnodai, Midori-ku, Chiba-shi Chiba 267-0056 Japan

Proposed to be Used
IR DIVISION
Seeds for planting; plant seeds; agricultural seeds; horticultural seeds; vegetable garden seeds; plant bulbs, seedlings; 
seeds and bulbs.

6926



Trade Marks Journal No: 1894 ,   25/03/2019           Class 31 
 

 

Priority claimed from 25/07/2018; Application No. : 2018-95582 ;Japan 

4113519    10/12/2018
[International Registration No. : 1454722]
Nihon Agri, Inc.

101 Maruki Building, 1-13-7 Nishi-Gotanda, Shinagawa-ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Fruit, fresh; fresh apples; fresh grapes; fresh peaches; pears, fresh; fresh strawberries; fresh mandarin oranges; fresh 
melons; fresh Japanese persimmons; vegetables, fresh; fresh sweet potatoes; seeds for agricultural purposes; trees; 
seedlings; saplings.

6927



Trade Marks Journal No: 1894 ,   25/03/2019           Class 32 
 

4065999    04/12/2018
[International Registration No. : 1426136]
RADEBERGER GRUPPE HOLDING GMBH

Darmstädter Landstr. 185 60598 Frankfurt/Main Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Beer; including non-alcoholic beer and low-alcohol beer; shandy; non-alcoholic beverages.

6928



Trade Marks Journal No: 1894 ,   25/03/2019           Class 32 
 

 

4093861    28/12/2018
[International Registration No. : 1248479]
Laitilan Wirvoitusjuomatehdas Oy

Limonaadikuja 4 FI-23800 Laitila Finland

Proposed to be Used
IR DIVISION
Beer.

6929



Trade Marks Journal No: 1894 ,   25/03/2019           Class 32 
 

4098170    02/01/2019
[International Registration No. : 1451860]
LIVERPOOL IMPORT&EXPORT (SHENZHEN) CO., LTD

1904 ZHIBEN BUILDING, FUMIN RD., FUTIAN, SHENZHEN GUANGDONG China

Proposed to be Used
IR DIVISION
Mineral water [beverages]; fruit juices / fruit juice; lemonades; aerated water; vegetable juices [beverages]; waters 
[beverages]; energy drinks.

6930



Trade Marks Journal No: 1894 ,   25/03/2019           Class 32 
 

Priority claimed from 17/12/2018; Application No. : 1387117 ;Benelux 

4099681    18/12/2018
[International Registration No. : 1450836]
Heineken Brouwerijen B.V.

Tweede Weteringplantsoen 21 Amsterdam NL-1017 ZD Netherlands

Proposed to be Used
IR DIVISION
Beers and non-alcoholic beers.

6931



Trade Marks Journal No: 1894 ,   25/03/2019           Class 33 
 

Priority claimed from 11/06/2018; Application No. : 302018000020374 ;Italy 

4114238    30/10/2018
[International Registration No. : 1454197]
ALLIED BRANDS S.R.L.

Corso Venezia, 36 I-20121 Milano Italy

Proposed to be Used
IR DIVISION
Alcoholic beverages.

6932



Trade Marks Journal No: 1894 ,   25/03/2019           Class 34 
 

 

Priority claimed from 27/06/2018; Application No. : 30 2018 107 148 ;Germany 

4110567    19/12/2018
[International Registration No. : 1452826]
MEDI plus TEC Medizinisch-technische Handelsgesellschaft mbH

Baerler Strasse 100 47441 Moers Germany

Proposed to be Used
IR DIVISION
Tobacco goods (luxury articles), in particular cigarettes, filter-tip cigarettes and cigars; smokers' articles; matches.

6933



Trade Marks Journal No: 1894 ,   25/03/2019           Class 34 
 

Priority claimed from 17/12/2018; Application No. : 30 2018 114 226 ;Germany 

4110710    19/12/2018
[International Registration No. : 1453014]
MEDI plus TEC Medizinisch-technische Handelsgesellschaft mbH

Baerler Strasse 100 47441 Moers Germany

Proposed to be Used
IR DIVISION
Tobacco goods (luxury articles), in particular cigarettes, filter-tip cigarettes and cigars; smokers' articles; matches.

6934



Trade Marks Journal No: 1894 ,   25/03/2019           Class 35 
 

Priority claimed from 17/05/2018; Application No. : 87925162 ;United States of America 

4113398    30/10/2018
[International Registration No. : 1453591]
ADP, LLC

One ADP Boulevard Roseland NJ 07086 United States of America

Proposed to be Used
IR DIVISION
Data processing services in the field of payroll.

6935



Trade Marks Journal No: 1894 ,   25/03/2019           Class 36 
 

4028599    13/09/2018
[International Registration No. : 1438939]
B.C. STRATEGY LTD.

23 Yehuda Halevi St. Tel Aviv Israel

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Investment management; investment services; fund investment services; arranging of financial investments; capital 
investment fund management; private equity fund investment services; investment trust management; global investment 
research services; maintaining escrow accounts for investments; financial management; capital investment; investment 
consultancy.

6936



Trade Marks Journal No: 1894 ,   25/03/2019           Class 36 
 

 

Priority claimed from 02/07/2018; Application No. : 88023215 ;United States of America 

4099637    19/12/2018
[International Registration No. : 1451554]
Verto Management, LLC

200 Portland Street, 5th Floor Boston MA 02114 United States of America

Proposed to be Used
IR DIVISION
Investment advisory and management services in the fields of energy, waste transformation, renewable heat, power, 
materials, chemicals, gas, solid and liquid fuels, and sustainable agriculture.

6937



Trade Marks Journal No: 1894 ,   25/03/2019           Class 36 
 

Priority claimed from 03/07/2018; Application No. : 4466398 ;France 

4115620    04/12/2018
[International Registration No. : 1454345]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude

75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Insurance underwriting, financial affairs, monetary affairs; real estate affairs; fundraising services; charitable fundraising; 
mutual funds; collection and distribution of donations to associations and commercial companies, financial sponsorship, 
grants to research institutions, hospital, retirement or education establishments and humanitarian aid associations and 
for the implementation of economic and ecological projects aimed at strengthening sustainable development; financial 
support for actions or projects with respect to research, training, education, professional integration, social or 
humanitarian action, culture, environment, security and sustainable development; funding studies and evaluations in the 
field of patronage; financial transactions; microfinance services; partnership research int the field of financial 
sponsorship; consultation with respect to finance for financial sponsorship, sponsorship or charitable operations.

6938



Trade Marks Journal No: 1894 ,   25/03/2019           Class 39 
 

4091527    03/10/2018
[International Registration No. : 1449492]
YUANTONG EXPRESS CO., LTD

No.18, Lane 3029, Huaxu Road, Huaxin Town, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Packaging of goods; car transport; air transport; storage of goods; parcel delivery; transport; rental of warehouses; 
marine transport; courier services (messages or merchandise); flower delivery.

6939



Trade Marks Journal No: 1894 ,   25/03/2019           Class 39 
 

4102251    25/12/2018
[International Registration No. : 1451294]
SHANDONG HANXIANG TONGDA IMPORT AND EXPORT CO., LTD.

ROOM 301, BLDG 3, DESHUN ROAD, DONGYING COMPREHENSIVE BONDED ZONE, DONGYING CITY 257000 SHANDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Transport; transportation logistics; bottling services; rental of warehouses; freighting; marine transport; courier services 
[messages or merchandise]; freight [shipping of goods]; storage of goods.

6940



Trade Marks Journal No: 1894 ,   25/03/2019           Class 39 
 

 

4113428    12/10/2018
[International Registration No. : 1453568]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Logistics services consisting of the storage, transport and delivery of goods; consultancy services relating to 
transportation logistics; technical advice relating to transportation logistics; delivery of goods ordered by on-line 
networks and the Internet; processed food delivery by means of on-line orders; food delivery; courier services [messages 
or merchandise]; reservation of air tickets; rental car reservation; booking of camping cars; courier transport services; 
transportation logistics; transportation logistics services; inbound and reverse logistics of others; travel reservation and 
booking services; travel guide and travel information services; air freighting; golf travel reservation guide services; on-
line chauffeur services for others; on-line arranging of freight; air transport information; providing information relating to 
taxi transport; flower delivery; storage of clothes; medical tourism services being the arranging of transportation, travel 
reservations and travel bookings in order to obtain health care.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 40 
 

4079796    25/12/2018
[International Registration No. : 1446575]
DONGYING HEBANG CHEMICAL CO., LTD.

THE NORTH OF GANGBEIYI ROAD, THE WEST OF DONGGANG ROAD, DONGYING PORT ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT, DONGYING CITY 257000 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Incineration of waste and trash; decontamination of hazardous materials; sorting of waste and recyclable material 
[transformation]; recycling of waste and trash; water treating; destruction of waste and trash; production of energy.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 40 
 

Priority claimed from 19/06/2018; Application No. : 4462774 ;France 

4091462    19/12/2018
[International Registration No. : 1450053]
EURECAT S.A

Zone Industrielle Jean Jaurès, 121 avenue Marie Curie F-07800 LA VOULTE-SUR-RHONE France

Proposed to be Used
IR DIVISION
Catalyst treatment (treatment of materials).
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 40 
 

4092883    25/12/2018
[International Registration No. : 1449395]
DONGYING HEBANG CHEMICAL CO., LTD.

THE NORTH OF GANGBEIYI ROAD, THE WEST OF DONGGANG ROAD, DONGYING PORT ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT, DONGYING CITY 257000 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Water treating; recycling of waste and trash; sorting of waste and recyclable material [transformation]; production of 
energy; destruction of waste and trash; incineration of waste and trash; decontamination of hazardous materials.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 41 
 

4082098    31/12/2018
[International Registration No. : 1447106]
Brendan Matthew Moloney

110/23 Queens Road MELBOURNE VIC 3004 Australia

Proposed to be Used
IR DIVISION
Business educational services; conducting of educational courses; design of educational courses, examinations and 
qualifications; dissemination of educational material; education advisory services; education information; educational 
instruction; educational research; educational seminars; educational services; life coaching services (training or 
education services); consultancy services relating to education; mentoring (education and training); providing 
information, including online, about education, training, entertainment, sporting and cultural activities; provision of 
education courses; provision of education services via an online forum; provision of educational courses; provision of 
educational information; provision of facilities for education; provision of information relating to education; publication of 
educational materials; publication of educational texts; education services; educational consultancy services; adult 
education; adult education services.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 41 
 

4087404    21/12/2018
[International Registration No. : 1448904]
President and Fellows of Harvard College

17 Quincy Street Cambridge MA 02138 United States of America

Proposed to be Used
IR DIVISION
Educational services, namely, providing courses, instruction, and training in the field of business; educational services, 
namely, conducting distance learning courses, instruction and training at the undergraduate, graduate, and post-graduate 
levels; educational services, namely, development and dissemination of Internet-based interactive exercises in the nature 
of educational exams, homework assignments, course material testing, and educational presentations in the field of 
business.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 41 
 

 

4102249    21/12/2018
[International Registration No. : 1451599]
President and Fellows of Harvard College

17 Quincy Street Cambridge MA 02138 United States of America

Proposed to be Used
IR DIVISION
Educational services, namely, providing courses, instruction, and training in the field of business; educational services, 
namely, conducting distance learning courses, instruction and training at the undergraduate, graduate, and post-graduate 
levels; educational services, namely, development and dissemination of Internet-based interactive exercises in the nature 
of educational exams, homework assignments, course material testing, and educational presentations in the field of 
business.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 41
 

Priority claimed from 11/05/2018; Application No. : UK00003310135 ;United Kingdom 

4114273    12/11/2018
[International Registration No. : 1454638]
Aston Martin Lagonda Limited

Banbury Road, Gaydon Warwick CV35 0DB United Kingdom

Proposed to be Used
IR DIVISION
Cl.41;Driver teaching and training using car and road simulators; training, instructional and educational services 
relating to driving, road safety and motor vehicle maintenance; driving school services; publishing of printed matter, 
magazines and periodicals; organisation, provision and staging of seminars, educational courses, training courses all 
relating to vehicles and/or driving; educational services relating to vehicles and/or driving and motorsport; provision of 
sporting and cultural activities; organisation of competitions; production, presentation, distribution, syndication and 
rental of radio, television, cable, satellite and Internet programmes and of films, sound recordings, video recordings and 
DVDs, entertainment services; entertainment services in the form of television programmes, radio, cable, satellite and 
Internet programmes; entertainment and education services for children; organisation, production and presentation of 
events for educational, cultural or entertainment purposes; organisation, production and presentation of competitions, 
contests and games; provision of information relating to entertainment and education; amusement arcade services; 
publication of printed matter; publication of books and magazines; publishing of consumer reports; preparation and 
publication of maps, guides, handbooks, books, educational publications and printed publications; teaching services; 
advisory, information and consultancy services all relating to the aforesaid services.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

Priority claimed from 07/06/2018; Application No. : 87953422 ;United States of America 

3999366    19/09/2018
[International Registration No. : 1433563]
PATIENTORY, INC

3423 Piedmont Rd. NE Atlanta GA 30305 United States of America

Address for service in India/Attorney address:
FACTUM LAW

NO. 32A, KRISHNA STREET, T. NAGAR, CHENNAI - 600 017, TAMIL NADU, INDIA.

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for personal health record aggregation; Software as a service 
(SAAS) services featuring software for gathering and processing consumer health information on a consumer"s behalf via
requesting it from doctors and healthcare practitioners.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

Priority claimed from 03/07/2018; Application No. : 88023867 ;United States of America 

4082408    27/12/2018
[International Registration No. : 1447049]
Concourse Global Enrollment, Inc.

535 Dean Street, Suite 916 Brooklyn NY 11217 United States of America

Proposed to be Used
IR DIVISION
Software as a service (Saas) services featuring software for counseling, placement, and connecting students with 
universities and universities with students.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

Priority claimed from 29/08/2018; Application No. : 88097216 ;United States of America 

4090845    21/12/2018
[International Registration No. : 1448795]
Lenovo (Singapore) Pte. Ltd.

151 Lorong Chuan 02-01 New Tech Park 556741 Singapore

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services, namely, hosting software for use by others to organize, manage and secure digital 
services and data.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

Priority claimed from 22/06/2018; Application No. : 88010758 ;United States of America 

4091446    18/12/2018
[International Registration No. : 1450283]
CherryCircle Software, Inc.

1701 Trinity Street Austin TX 78712 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of online non-downloadable software for use in storing, tracking, updating, evaluating, and 
analyzing product and manufacturing process requirements and data and quality risk management data for use in the 
development and manufacturing of pharmaceutical products and medical devices in the pharmaceutical, medical device, 
and medical technology fields; providing temporary use of cloud based non-downloadable knowledge management 
software for use in storing, tracking, updating, evaluating, and analyzing product and manufacturing process 
requirements and data and quality risk management data for use in the development and manufacturing of 
pharmaceutical products and medical devices in the pharmaceutical, medical device, and medical technology fields; 
providing temporary use of non-downloadable cloud-based software for use in the risk-based evaluation and 
management of the drug manufacturing process.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

4092685    17/12/2018
[International Registration No. : 1450277]
Intel Corporation

2200 Mission College Boulevard Santa Clara CA 95052 United States of America

Proposed to be Used
IR DIVISION
Platform as a service (PaaS) services featuring computer software platforms for online collaboration; software as a 
service (SaaS) services featuring software for wireless display, peer to peer sharing, and file transfer.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

Priority claimed from 03/07/2018; Application No. : 88024273 ;United States of America 

4102729    31/12/2018
[International Registration No. : 1450935]
Johnson Controls Technology GmbH

Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall Switzerland

Proposed to be Used
IR DIVISION
Platform as a service [PAAS] featuring software for use in data integration, data warehousing, data processing, data 
performance monitoring and management, data sharing, data collection, data interpretation, data queries, and data 
analytics.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

Priority claimed from 04/01/2018; Application No. : 4417049 ;France 

4114725    03/07/2018
[International Registration No. : 1454384]
Massa Julien

966 chemin des Colles et Regagnades F-06610 La Gaude France

Proposed to be Used
IR DIVISION
Administration of user rights on computer networks; chemical analysis; behavioral analysis of chemicals; analysis 
(quality control) of product design; analysis (quality control) of product development; water analysis; analysis of 
geological samples; behavior analysis of building structures; analysis of the air in buildings; analysis of oil maturation; 
water stream quality analysis; toxicity analysis; analysis of materials; analysis of paints; analysis of polymer coatings; 
human serum analysis for medical research; computer system analysis; analysis of human tissues for medical research; 
behavioral analysis of the structure of construction materials; analysis with respect to petroleum research; analysis and 
evaluation of product design; analysis and evaluation of product development; analysis for oil-field exploitation; analysis 
for implementation of computer systems; structural and functional analysis of genomes; bacteriological analyses; 
biochemical analyses; biological analyses; chemical analyses; chemical analysis of soils; analysis in the field of 
technology engineering; analyses in the field of molecular biology; oil field analyses; oil tank analyses; analysis of 
telecommunication signals; laboratory analysis in the field of cosmetic products; laboratory analysis in the field of 
bacteriology; Laboratory analysis in the field of chemistry; analysis and testing for the oil industry; scientific research 
and analysis; handwriting analysis [graphology]; computer analyses; metallurgical analysis; scientific analyses; 
technological analysis relating to the energy and electricity needs of third parties; authentication in the field of works of 
art; expertise [engineering] in the scientific field; compilation of Web pages for the Internet; compilation of computer 
programs; compression of data for electronic storage purposes; digital compression of computer data; design, updating 
and adaptation of computer programs; architectural design for exterior decoration; architectural design for interior 
decoration; architectural design; architectural design for urban planning; art design for commercial purposes; computer-
aided design of video graphics; design concerning the development of computer systems for data processing; design, 
creation and programming of Web pages; design, creation, hosting and maintenance of Web sites for others; design of 
fashion accessories; design of clothing accessories; design of aircraft; design of decorative layouts; design of animation 
and special effects for third parties; design of animations for the benefit of others; design of data processing apparatus; 
Design of diagnostic apparatus; design of apparatus and mechanical, electromechanical and optoelectronic instruments; 
design of machines and apparatus for filling; design of apparatus and machines in the field of filling; survey design; oil 
field surveying design; stationery design; design of headwear articles; design of china porcelain articles; automotive 
design; landscape lighting design; theater lighting design; design of packaging; packaging design for third parties; 
design of diagnostic apparatus and equipment; drawing up plans for the construction of office spaces; drawing up plans 
for the construction of health facilities; construction drafting; design of catering establishments; design of feasibility 
studies with respect to drawings and models; design of geological studies; drawing up plans for the construction of 
building extensions; drawing up plans for the construction of hospitals; drawing up plans for the construction of hotels; 
drawing up plans for the construction of childcare facilities; drawing up plans for the construction of industrial plants; 
drawing up plans for the construction of sports facilities; design of instruments; interior design for commercial use; 
interior design of buildings; design of works of art; computer design; design of computers for others; design of tools; 
design of tooling for the production of land vehicle parts; tool design; design of audiovisual creative works; design of an 
Internet platform for e-commerce; design of fashion; drawing up plans for the construction of bars; design of boats; 
drawing up plans for the construction of buildings; drawing up plans for the construction of controlled environment 
buildings; drawing up plans for the construction of offices; design of electrical circuit boards; design of business cards; 
drawing up plans for the construction of shopping centers; design of integrated circuits; drawing up plans for the 
construction of clubs; computer code design; drawing up plans for the construction of residential communities; design of 
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optical and micro-optical components; design of mechanical and micro-mechanical components; design of cluster 
computer configurations; design of containers for transportation; kitchen design; design of carpet tiles; design of 
beverage dispensers; interior design services for shops; design of three-dimensional visual display units; design of 
telecommunication devices and apparatus; electronic format design of CD-ROMs for computer databases; uniform and 
graphic design to create the corporate image of a company; drawing up plans for the construction of exhibition halls; 
design of games; Design of board games; design of toys; drawing up plans for the construction of commercial premises 
for the tire trade; drawing up plans for the construction of business premises; software design; design of virtual reality 
software; control software design for self-service terminals; design of software for use with printing machines; word 
processing software design; design of operating system software; video game software design; design of computer 
database software; design of computer game software; image processing software design; design of graphics software; 
design of software for processing and distribution of multimedia content; design of software for storage and retrieval of 
multimedia data; software design for digital signal processing; design of software for audio and video operators; design 
of software for conversion of multimedia content and data from and to different protocols; design of software for 
compression and decompression of multimedia content; design of drivers; design of software for smartphones; computer 
and software design for business analysis and reporting; design of industrial machines; design of specialized machines 
for the manufacture of lighting equipment; specialized machinery design; drawing up plans for the construction of shops; 
drawing up plans for the construction of houses; design of puppets; design of trademarks; design of packaging and 
wrapping materials; design of office equipment; design services relating to printed matter; design of computer hardware 
for digital signal processing; design of computer hardware for the manufacturing industry; design of computer hardware 
for storage and retrieval of multimedia data; design of computer hardware for compression and decompression of 
multimedia content; design of computer hardware for audio and video operators; Design of software for processing and 
distribution of multimedia content; design of computer hardware for converting multimedia content and data from and to 
different protocols; freight transport equipment design; waste transport equipment design; design of manufacturing 
methods; design of furniture; design of office furniture; fashion design; design of mathematical models; design of 
watches; design of funeral monuments; design of internal combustion engines for land vehicles; textile pattern design; 
design of moulds; design of marine vessels; design of new products; design of homepages and webpages; design of 
home pages and web sites; design of home pages; web page design; design of peripheral devices for computers; cartoon 
character design for postcards; design of parts for motor vehicles; design of parts for land vehicles; drawing up of plans 
for the construction of pipelines; design of office blueprints; design of plans for office furniture; font design; design of 
Web portals; product design; design of engineering products; design of consumer products; design of industrial 
products; design of programs for data processing; design of computer programs and software relating to aircraft; design 
of computer programs; engineering project design; design of prostheses; electronic chips design for others; design of 
electronic chips for computers; computer network design for third parties; drawing up of plans for the construction of 
restaurants; design of floor coverings; design of curtains; drawing up of plans for the construction of clean rooms; 
drawing up of plans for the construction of bathrooms; design of sculptures; design of ice sculptures; web site design; 
web site design for advertising purposes; design of computer websites; design of computer specifications; design of 
exhibition stands; design of blinds; design of decorative structures; design of spatial structures; design of lattice 
structures; design of financial information systems; design of information systems; design of lighting systems; design of 
laboratory animal housing systems; design of information systems relating to management; design of measurement 
systems; design of heating systems; design of systems for engineering construction; design of data storage systems; 
design of storage systems; communication system design; design of electronic systems; design of electrical systems; 
computer system design; design of data processing systems; design of carpets and rugs; design of painting techniques; 
Design of telephones; design of mobile telephones; multi-story office tower design [architecture]; design of corrective 
treatment for the repair of defects in structures; design of engineering works for flood prevention; design of engineering 
works for flood prevention of lands during floods; design of engineering works for flood prevention of buildings during 
floods; design of motor vehicles; design of vehicles and of parts and components for vehicles; design of railway vehicles; 
marine vehicle design; vehicles design for the transport of automobiles; design of land vehicles; design of glass and 
glass products; Design of clothing, footwear and headgear; design of protective clothing; design of clothing for others; 
design of cars; design of motor racing cars; design of building exteriors; design, drawing and commissioned writing of 
computer software; design, development and commissioning of software; design, development and maintenance of 
intranet; design, development and programming of software; engineering design; Design relating to interior space design;
design relating to construction; design relating to property construction; design and graphic art design for the creation of 
Web pages on the Internet; design and graphic arts design for the creation of websites; engineering design and 
consultancy; design and construction of homepages and websites; design and creation of Web sites for others; design 
and creation of homepages and web pages; design and creation of home pages and Internet pages; design and creation 
of websites for others; design and development of electronic data security systems; design and development of web 
pages on the Internet; design and development of networks; design and development of software; product design and 
development; computer database design and development; design and development of software and hardware for signal 
amplification and transmission; design and development of computer hardware; design and development of websites for 
others; design and development of photovoltaic systems; design and development of multimedia products; design and 
development of operating software for access to a computer network in the cloud [cloud computing] as well as use 
thereof; design and development of software for controlling, adjusting and controlling solar energy systems; design and 
development of virtual reality software; design and development of software for database management; design and 
development of home pages and web sites; design and development of logistics software, supply chain management and 
e-commerce portals; design and development of systems for regenerative energy production; design and development of 
testing and analysis methods; design and development of operating software for computer networks and servers; design 
and development of electronic dictionaries; design and development of computer peripherals; design and development of 
equipments, instruments and apparatus for wireless data transmission; design and development of data extraction 
systems; design and development of software for importing and managing data; design and development of software for 
inventory management; design and development of computer games software and virtual reality software; design and 
development of software for website development; design and development of energy distribution networks; design and 
development of software for process control; design and development of word processing software; design and 
development of data storage systems; design and development of systems for data input, extraction, processing, display 
and storage; design and development of software for logistics; design and development of software for supply chain 
management; design and development of Internet security programs; design and development of wireless data 
transmission apparatus; design and development of electronic database software; design and development of data entry 
systems; design and development of data processing systems; design and development of data displaying systems; 
design and development of diagnostic apparatus; technical design and development of power plants; technical design 
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and development of sewerage systems; technical development and design of telecommunication equipment; technical 
development and design of water treatment plants; technical development and design of heating installations; technical 
development and design of gas, water and waste water pipelines; design and development of electronic dictionaries and 
databases for language translation; technical design and development of telecommunication networks; design and 
development of route planning software; design and development of navigation systems; design and development of 
stents; design and development of prostheses; design and development of computer hardware for use in manufacture; 
design and development of computer hardware architecture; design and development of computer games software; 
design and development of medical technologies; design and development of software for use in the framework of 
medical technology; design and development of electronic greeting cards; design and development of energy 
management software; design and development of data reading, transmission and organization software; design and 
development of software for evaluation and calculation of data; design and development of operating software used for 
accessing and using a cloud computing network; design and development of new technologies for third parties; design 
and development of medical diagnostic apparatus; design and development of software for electronic television program 
guides; design and development of software architecture; design and development of computer database programs; 
design and development of new products; design and development of computer firmware; design and development of 
data recovery software; design and development of computer software for data processing; design and development of 
engineering products; design and development of industrial products; design and development of data processing 
apparatus; design and development of data processing programs; design and development of telecommunication 
networks; design and development of computer systems; design and development of software for processing images; 
design and development of pilot software; design and development of operating system software; design and 
development of computer database software; design and development of consumer products; design and development of 
software for video games; design and development of wireless computer networks; design and writing of software; 
design and testing in the framework of new product development; design and testing of new products; custom design and
engineering of telephony systems, cable television systems and fiber optics; design and maintenance of computer 
installations for third parties; design and maintenance of websites for others; design and updating of software; design 
and updating of homepages and websites; designing and implementing of web pages on network for others; graphic 
design; computer-aided graphic design; graphic design of brand names; graphic design for the compilation of Web pages 
on the Internet; industrial and graphic art design; design, maintenance, development and updating of software; design, 
maintenance and updating of software; design, maintenance, rental and updating of software; customized design of 
computer software; customized design of computer hardware; Scientific and technological services as well as design 
services relating thereto; custom design of software packages; custom design of electromagnetic transformers; custom 
design of electromagnetic inductors; technical design; technical design and technical project management for the 
development of lighting equipment; conducting of engineering surveys; conducting feasibility studies linked with 
exploration of minerals; conducting feasibility studies linked with mineral exploitation; conducting feasibility studies 
linked with oil-field exploitation; conducting feasibility studies relating to computer software; conducting feasibility 
studies linked with oil-field exploration; conducting feasibility studies linked with gas operations; conducting feasibility 
studies linked with gas exploration; conducting of technical project studies; conducting of feasibility testing relating to 
computer systems; configuration of software; configuration of computer hardware by means of software; configuration of 
firmware; configuration of computer networks using software; configuration of computer networks and systems; 
engineering consultancy with respect to data processing; consulting relating to software design; information technology 
consulting; technical consultancy in the field of pollution detection; technical consulting in the field of environmental 
sciences; technical consulting relating to technical research in the field of food and beverages; technical consulting 
relating to research services concerning food and dietary supplements; advice relating to the development of computer 
systems; advice in biotechnology; website design consultancy; software consultancy; technical consultancy related to 
computer hardware and software; advice with respect to the design of premises [architectural services]; advice relating to 
web page design; advice relating to computer hardware design; advice relating to packaging design; advice with respect 
to the design of boats; Advice relating to soccer field design; advice relating to product development; advice on software; 
advice relating to information technology intended for the pharmaceutical and health industries; consultancy in 
connection with technology; consultancy relating to information technology (IT); advice in relation to information 
technology; advice with respect to membrane technologies; information technology (IT) consultancy; advice and 
assistance in the field of computer network applications; technical advice and development in the field of light 
engineering; professional advice in the field of energy saving; professional advice relating to software; professional 
consultancy in information technology; professional consultancy with respect to marine technology; technical 
consultancy in the field of environmental engineering; technical consultancy with respect to the design of machines for 
manufacturing electronic circuits; computer technical consulting; consultancy in the field of industrial research; 
consulting in the field of architectural conception; consulting in the field of drawing up of plans for construction; 
consulting with respect to filtration technology; consultancy in the design and development of computer hardware; 
computer security consultancy; consulting with respect to the design and development of computer database programs; 
consulting with respect to the design and development of computer programs; consultation relating to pharmaceutical 
research and development; consultancy in connection with software design and development; consultation relating to 
research in the field of pharmacogenetics; consultation relating to bacteriology research; software consultancy; 
consultancy in the design and development of computers; consultation and bacteriological research; information 
technology consultancy; Business consultancy relating to ergonomic science; technical consulting with respect to the 
use of computer equipment; quality control of computer systems; software quality control; converting a computer 
document to another format; computer code conversion for others; conversion of electronic information; conversion of 
computer programs and data (other than physical conversion); conversion of computer programs and data, other than 
physical conversion; conversion of data or documents from physical to electronic media; conversion of texts to digital 
format; conversion of computer program data or information other than physical conversion; cross-platform conversion 
of digital contents into other forms of digital contents; copying of computer software; copying of computer programs; 
creation, design and maintenance of websites; software authoring; creation of homepages for computer networks; 
creation of electronically classified web pages to provide online and Internet services; computer platform creation for 
third parties; creation of computer programs for data processing; creation of computer programs; creation of data-
processing programs; creation of websites in the Internet; creation, maintenance, handling and adaptation of software; 
creation and design of web pages for others; creation and design of websites for others; creation and design of 
information directories based on websites for others [information technology services]; creation and maintenance of 
computer sites [websites] for others; creation and maintenance of software for blogs; creation, maintenance and 
upgrading of software; encryption of digital images; encryption, decryption and authentication of information, messages 
and data; debugging of software for others; decoding of data; computer software troubleshooting; troubleshooting in the 
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form of problem diagnosing linked with consumer electronic products; drawing and design of packaging, containers, 
crockery and table utensils; development, design and updating of home pages; development of aircraft; development of 
electric wire testing apparatus; development of diagnostic apparatus; development of data processing apparatus; 
development of power sets; development of industrial equipment; computer development; development of databases; 
development of computer codes; development of computer languages; development of software for audio and video 
operators; development of software for secure network operations; development of software for digital signal processing; 
software development; development of software for processing and distribution of multimedia content; development of 
software for compression and decompression of multimedia content; development of software for computer games; 
development of software for conversion of multimedia content and data from and to different protocols; development of 
software for exhaust gas emission analysis; development of software for others; development of interactive multimedia 
software; software development for logistics, supply chain management and e-commerce portals; development of 
software for creating electronic television program guides; development of software for use with computer-controlled 
switching systems; development of software for use with programmable controllers; software application development 
for transmitting multimedia content; development of software for image processing; development of word processing 
software; pilot software development; development of operating system software; development of software for 
communication systems; development of video games software; development of computer database software; computer 
software development for computer-assisted design/computer-aided manufacturing [cad/cam]; development of virtual 
reality software; development of software for storing and recalling multimedia data; development of driver software and 
operating system software; development of computer hardware for digital signal processing; development of computer 
hardware; development of computer hardware for audio and video operators; development of computer hardware for 
compression and decompression of multimedia content; development of computer hardware for processing and 
distribution of multimedia contents; computer hardware development for the manufacturing industry; development of 
computer hardware for computer games; development of computer hardware for the storage and retrieval of multimedia 
data; development of hardware for the conversion of multimedia content and data from and to different protocols; 
development of testing methods; development of measuring and testing methods; development of computer firmware; 
development of motors and engines; development of new products; development of new technologies for others; 
development of computer peripherals; development of internal combustion engine parts; development of pharmaceutical 
preparations and medicines; development of industrial processes; products development, in particular for the 
construction of vehicles and bodywork; product development; product development for others; development of industrial 
products; development of consumer products; development of pharmaceutical products; development of programs for 
the simulation of experiments or series of experiments in a virtual optical laboratory; development of computer programs 
for electronic cash register systems; development of programs for data processing; development of data programs; 
development of computer programs recorded on data carriers [software] intended to construction and automated 
manufacturing [cad/cam]; development of custom data processing programs of others; development of computer 
programs for simulation of laboratory experiments; development of computer programs for the analysis of the 
combustion process inside an engine; development of computer programs; construction project development; technical 
project development in the field of engineering; development of prostheses; development of computer networks; 
development of coatings for products not of metal; development of coatings for metals; development of software 
application solutions; development of software solutions for Internet access providers and Internet users; development of 
measuring probes for biotechnological applications; development of systems for data transmission; Development of data 
processing systems; development of data storage systems; development of computer systems; development of energy 
and power management systems; development of manufacturing methods; development of technologies for the 
protection of electronic networks; development of vehicles; development and design of digital image and sound carriers; 
development and creation of computer programs for data processing; development and testing of software; development 
and maintenance of computer database software; development and maintenance of software; development and updating 
of software; development and testing of computing methods, algorithms and software; development, updating and 
maintenance of software and database systems; development, programming and implementation of software; error 
diagnosis in software; diagnosis of computer hardware problems via the use of software; logging by polling; duplication 
of software; duplication of computer programs; writing of computer software; writing of computer programs; writing of 
computer programs for biotechnological applications; commissioned writing of software, codes and computer programs 
for the creation of web pages on the Internet; development (design) of software for others; software development 
(design); software development [design]; development of computer languages; software development; encoding of digital 
music; recording of data concerning energy consumption in buildings; recording of seismic data; testing, analysis and 
evaluation of the services of others for certification purposes; testing, analysis and evaluation of the services of others; 
testing of electronic data processing systems; testing of apparatus in the field of electrical engineering; testing of 
software; computer hardware testing; computer-aided scientific testing; geological assessment and research; estimates 
in the scientific fields provided by engineers; estimates in the technological fields provided by engineers; geological 
assessments and research; reporting linked with chemical research; reporting concerning projects in the field of graphic 
arts; reporting relating to computer programming; toxicological information study for risk assessment; comparative 
analysis studies on the performance of computer systems; comparative analysis studies on the efficiency of computer 
systems; feasibility studies in the field of analysis of material; feasibility studies in information technology; technical 
feasibility studies in the field of engineering; project studies concerning software; engineering project studies; technical 
project studies in the field of computer hardware and software; technical project studies; technical project studies in the 
field of construction; technical project studies in the field of carbon offsetting; environmental surveys; technical research 
projects and studies; geophysical studies; technical studies related to computer programming; technological studies; 
technological studies concerning machine tools; evaluation (quality control) of product development; evaluation (quality 
control) of product design; evaluation of chemical information to estimate risk levels; evaluation of chemical information 
relating to risks; evaluation of toxicological information relating to risks; evaluation of the performance of computer 
systems in comparison with standards; quality assessment; product quality evaluation; performance evaluation of data 
processing standards for comparison; evaluation of environmental risks; material testing and evaluation; qualitative 
evaluation of minerals or oils; quality evaluation of pharmaceutical products; quality evaluation of standing timber; 
quality evaluation of wool; evaluations in the scientific fields provided by engineers; evaluations in the technological 
fields provided by engineers; environmental assessments within civil engineering structures; technical evaluations 
concerning design [engineering work]; performing chemical analysis; conducting feasibility testing for computer 
hardware; geological valuations or researches; data mining; oil and gas exploration and analysis; Application service 
provider [ASP], namely hosting of third-party application software; provision of virtual computer environments via cloud 
computing; provision information in connection with medical and scientific research in the field of pharmaceutical 
products and clinical trials; provision of information relating to scientific technology; providing information on clinical 

6958



studies via an interactive website; providing scientific information in the field of medical disorders and their treatment; 
providing scientific information in the field of climate change; providing scientific information in the field of global 
warming; providing technological information on eco-innovations and environmentally-friendly innovations; provision of 
IT infrastructures for electronic storage of digital data; hosting of a website featuring information in the field of interior 
design; provision of Internet search engines; providing Internet search engines; provision of Internet search engines; 
provision of virtual computer systems via cloud computing; development, maintenance and updating of digital goods; 
search engine development, maintenance and updating; project management in the field of information technology; 
computer project management in the field of electronic data processing [EDP]; management of computer projects; 
projects management (computer engineering); hosting of memory space on the Internet for storing digital photographs; 
hosting of electronic memory space on the Internet for advertising of goods and services; hosting memory space on the 
Internet; hosting of blog space on the Internet; hosting of computerized data, files, applications and information; hosting 
of a website for the electronic storage of digital photographs and videos; hosting of databases; hosting of multimedia 
entertainment content; multimedia educational content hosting; hosting multimedia content for others; Hosting of digital 
content, namely magazines and blogs online; data hosting; hosting of software for library management; hosting of e-
commerce platforms on the Internet; hosting platforms on the Internet; hosting computer sites [websites] of others; 
hosting of computer sites (web sites); hosting of computer sites; hosting of computer sites [Web sites]; hosting of Web 
sites on the Internet; hosting of third-party web sites on computer servers for global computer networks; mapping 
services [geography]; information about scientific research in the field of biochemistry and biotechnology; information 
relating to information technology and programming by means of websites; scientific information and advice on carbon 
offsetting; providing technological and scientific information on the toxicity of a product; cloud computing; supervision in 
the field of agriculture; installation of software for Internet access; installation of database software; software installation; 
installation of firmware; installing Web pages on the Internet, for others; installation of computer programs; installations 
of computer programs in networks; installation services, maintenance, repair and servicing of computer software; 
installation and maintenance of software; installation and maintenance of Internet access software; installation and 
maintenance of database software; installation and updating of data processing programs; installation and customization 
of application software for computers; installation, maintenance and repair of software; installation, maintenance and 
repair of software for computer systems; installation, maintenance, updating and upgrading of software; installation, 
maintenance and updating of database software; installation, updating and maintenance of software; installation, 
implementation and maintenance of software; time sharing installations for computer hardware; software integration; 
integration of computer systems and networks; data interpretation and analysis by magnetic resonance imaging for the 
oil industry; research laboratories; research laboratories; location and marking of the location of pipes, cables or wires of 
underground public networks; rental of computer equipment; rental of equipment for data processing and computers; 
rental of scientific equipment; rental of electronic memory space on the Internet; rental of scientific instruments; 
computer rental and updating of software; rental of computers and computer software; rental of computers and software; 
rental of computers for data processing; rental of a database server to others; software rental; rental of software with 
regard to price quotes; rental of software for Internet access; rental of application software; rental of software, data 
processing equipment and computer peripherals; rental of operating software for access to a computer network in the 
cloud [cloud computing] as well as use thereof; rental of operating software for computer networks and servers; rental of 
operating software for accessing and using a cloud computer network; rental of software for financial management; rental 
of software for database management; rental of computer database software; rental of video game software; rental of 
computer software relating to travels; rental of computer programs and software; rental of computer software for data 
stream reading; rental of computer software; rental of software for reading databases containing price offers; rental of 
software for importing and managing data; rental of software for inventory management; rental of web site development 
software; rental of software for data processing; rental of computer hardware and installations; rental of computer 
hardware and peripheral devices for computers; rental of computer hardware and software; rental of computer hardware; 
rental of computer firmware; rental of Internet security programs; rental of data processing programs; rental of computer 
programs; rental of data carriers; rental of data processing systems; rental and maintenance of software; temporary rental
of non-downloadable online software used in publishing and printing; software as a service (SaaS); software as a service 
[SaaS]; software as a service [saas] for the preparation of shipping documents via computer networks, intranets and 
Internet; software as a service [saas] for the tracing of freight via computer networks, intranets and Internet; software as a 
service [saas] for packages tracking via computer networks, intranets and Internet; software-services [saas] for the 
creation and online publication of newspapers and blogs; software as a service [ saas ] for the processing of shipping 
operations via computer networks, intranets and the Internet; maintenance of computer programs; maintenance of 
software; maintenance of software for Internet access; maintenance of software for security and prevention of computer 
risks; maintenance of software used for the operation of filling machines and apparatus; maintenance of software used in 
the field of electronic commerce; maintenance of data processing software; maintenance of software for communication 
systems; maintenance of computer software; maintenance of computer programs; maintenance and updating of software; 
maintenance and updating of software for communication systems; upgrading and maintenance of software; maintenance
and repair of software; greenhouse gas emission measuring and analysis; estimated measures of continuous exhaust gas
emissions; providing computer equipment; providing electronic memory space on the Internet; provision of information 
provided by a mapping service [geography]; provision of information concerning design and development of computer 
software, networks and systems; provision of on-line information in the field of technological research from a computer 
database or from the Internet; provision of information regarding studies, technical projects and research on the use of 
natural energy; provision of information about industrial analysis and research services; provision of information online 
concerning industrial analysis and research services; provision of information concerning the results of clinical trials for 
pharmaceutical products; provision of technical information relating to computers; provision of information in the field of 
software development; provision of information relating to technological research; provision of information in the field of 
product development; provision of information in the field of software design; providing information and data relating to 
medical and veterinary research and development; provision of information in the field of product design; providing 
information and results relating to scientific research from an online searchable database; providing information with 
respect to design and development of computer software; providing information in the field of architectural design by 
means of a website; provision of information about the design and development of computer hardware and software; 
providing scientific information in the fields of climate change and global warming; providing information with respect to 
fashion designer services; provision of meteorological information; provision of infrastructure and computer programs to 
ensure backup copies; providing on-line non-downloadable software for use in communication; providing on-line non-
downloadable software for use in supply chain management; providing on-line non-downloadable software for use in 
word processing; providing on-line non-downloadable software for database management; provision of search engines 
for obtaining data via communication networks; provision of search engines on the internet offering specific search 
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options; provision of search engines for obtaining data on a global computer network; providing of reports related to 
information technology; providing scientific research services; provision or rental of electronic memory space on the 
Internet; provision of temporary use of web-based software; provision of temporary use of on-line non-downloadable 
software for use in broadcast monitoring applications; providing temporary use of on-line non-downloadable software for 
language translation; provision of temporary use of on-line non-downloadable operating software for accessing and using
a cloud computer network; temporary online provision of non-downloadable operating software for accessing a computer 
network in the cloud [cloud computing] as well as use thereof; temporary provision online of non-downloadable software 
for database management; providing online temporary use of non-downloadable operating software for servers and 
computer networks; provision of temporary use of non-downloadable commercial software; provision of temporary use of 
non-downloadable software to enable sharing of multimedia content and comments among users; provision of temporary 
use of online non-downloadable software for importing and managing data; provision of temporary use of non-
downloadable software applications accessible via a website; temporary provision online of non-downloadable software 
for inventory management; providing temporary use of on-line non-downloadable software for web site development; 
provision of temporary use of non-downloadable software to enable content providers to track multimedia content; 
provision of temporary on-line use of non-downloadable investment software; provision of temporary use of non-
downloadable software for analyzing financial data and generating reports; providing temporary use of on-line non-
downloadable software used for word processing; providing temporary use of online non-downloadable software for 
information management; providing temporary use of online non-downloadable software for information transmission; 
providing temporary use of online non-downloadable software for data transmission; providing temporary use of online 
non-downloadable software for data management; software database updating; updating of software; updating of 
software for communication systems; updating of software for smart phones; updating of software for data processing; 
updating of computer software for others; updating of home pages for computer networks; updating of Internet pages; 
updating and adaptation of computer programs to meet user requirements; software updating and improvement; 
maintenance and updating of computer programs and software; updating and maintenance of software; upgrading of 
software; updating and maintenance of software; development of computer hardware; modification of software; 
modification of computer programs; IT recovery plan [technical project study]; planning, designing, developing and 
maintenance of an online website for others; planning and design of sports facilities; planning and design of kitchens; 
planning and design of retail sale premises; planning and design of residential communities; preparation of biological 
samples for research purposes; preparation of immunohistological samples to be analyzed in research laboratories; 
preparation of biological samples for testing and analysis in research laboratories; preparation of biological samples to 
be analyzed in research laboratories; preparation of project analysis studies; preparation of studies on oil layers; 
preparation of technical surveys; chart preparation in digital format; preparation of design parameters for visual images; 
preparation of programs for data processing; preparation of computer programs for data processing; preparation of 
reports relating to design; preparation of reports concerning technical research; preparation of reports relating to 
scientific research; preparation of reports in the field of biotechnology; preparation of reports relating to software; 
preparation of reports relating to technology; preparation of reports with respect to design; preparation of reports with 
respect to the design of real estate; preparation of reports relating to technological research; preparation of reports 
related to information technology; preparation of reports relating to technical project studies for construction projects; 
preparation of scientific reports; study preparations on oil deposits; provision of meteorological information relevant to 
the condition of ski slopes and roads; provision of information technology services for software; programming of 
computer animations; programming of multimedia applications; equipment programming for data processing; 
programming of multimedia equipment; computer programming for data regulation between buyers and suppliers; 
programming of educational software; programming of software for electronic dictionaries and databases for language 
translation; programming of software for information platforms on the internet; programming of operating software for 
access to a computer network in the cloud [cloud computing] as well as use thereof; programming of software for 
database management; programming of operating software for servers and computer networks; programming of software 
for e-trade platforms; programming of software for internet platforms; programming of telecommunication software; 
programming of software for importing and managing data; programming of software for inventory management; 
programming of web site development software; software programming for Internet portals, chat rooms, discussion lines 
and Internet forums; programming of software for electronic data processing [EDP]; programming of operating software 
for accessing and using a cloud computing network; programming of energy management software; programming of data 
reading, transmission and organization software; programming of data calculation and evaluation software; video game 
software programming; computer game software programming; programming of data processing programs; 
programming of Internet security programs; computer programming and maintenance for software; computer 
programming for others; computer programming for printing bar codes; computer programming; Computer programming 
for telecommunications; computer programming for computer games; computer programming of video games; computer 
programming in the medical field; computer programming for the energy industry; computer programming for 
communication and data processing systems; computer programming for data processing purposes; computer 
programming and software design; computer programming for Internet; computer programming for video games and 
computer games; conducting clinical trials in the field of cardiovascular diseases; conducting clinical trials in the field of 
acupuncture; conducting of technical feasibility studies; conducting of technical project studies for construction 
projects; conducting technical project studies and research related to the use of natural energy; conducting of scientific 
studies; production of computer graphics (digital imaging services); computer project development; drafting of technical 
expert reports in the field of computing; conducting tests in the field of fisheries; Conducting of tests in the field of 
agriculture; agricultural research; archeological research; biotechnological research linked to enzymatic synthesis; 
biotechnological research linked to agriculture; biotechnological research linked with the industry; biotechnological 
research to determine the neuronal survival of molecules in animals; biotechnological research linked with livestock; 
biotechnological research linked to horticulture; biotechnological research; biotechnological research relating to the 
petroleum industry; clinical research; research on computerized automation of administrative procedures; research 
relating to computerized automation of industrial procedures; research concerning animal breeding; research concerning 
seed production; research related to telecommunication technics; research in the field of pharmaceutical products; 
research in the field of computing; research in the field of instrumentation; research in the field of mechanical 
engineering; research in the field of food; research in the field of architecture; research in the field of reducing carbon 
emissions; research in the field of climate change; research in the field of energy; research in the field of environmental 
protection; research in the field of molecular science; research in the field of technology concerning the treatment of 
semiconductors; research in the field of hair care; research in the field of welding; research in the field of computer 
programs and software; research in the field of information technology; research in the field of communication 
technology; research in the field of data processing technology; research in the field of gene therapy; research in the field 
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of computer hardware; research in the field of environmental protection; research in the field of the science of materials; 
research in the field of social media; research in the field of marine surveying; research in the field of plant improving; 
research in the field of fisheries; research in the technological fields provided by engineers; scientific research provided 
by engineers; Research of new products; product research; chemical technology research; research, development, 
design and updating of software; basic and clinical research in the field of respiratory science and medicine; 
biotechnological research; chemical research; computer design research; engineering research; mechanical engineering 
research; laboratory research in the field of cosmetics; industrial machinery research; research relating to design; 
research relating to construction; research with respect to demography; research relating to software development; 
research relating to computer hardware development; research relating to computer program and software development; 
research relating to software; research in the field of medicine; research in the field of medicines; research with respect to
pharmaceuticals; research relating to computer programming; research with respect to fine chemicals; research with 
respect to chemicals; research relating to cosmetic products for others; research in the field of construction and urban 
planning; research relating to data processing; research in industrial processes; technology research; research in 
measurement technology; biological research and analysis; bacteriological research and analysis; research and 
development of products; research and development of new products; research and development of vaccines and 
medicines; software development and research; research and development of new products, for the benefit of others, in 
the field of plastic materials; biochemical research and development; research and development in the field of 
pharmaceuticals and biotechnology; research and development for the pharmaceutical industry; research and 
development in the field of diagnostic preparations; research and development in the field of microorganisms and cells; 
research and development in the field of biotechnology; research and development of new products for others; scientific 
research and development; pharmaceutical research and development; bacteriological research and examination; genetic 
research; hydrological research; scientific and industrial research; research linked to waste analysis; research related to 
computerized automation of technical processes; research linked to animal breeding; research linked to bacteriology; 
research linked to cultivation in the agricultural sector; research linked to cultivation in horticulture; research linked to 
physics; research related to computer programming; research linked to electrical safety; research in connection with 
insecticides; research linked to machinery construction; research linked to metals; research in connection with food 
products; mechanical research in the field of motor sports; medical research; meteorological research; research for 
developing new products; scientific research; scientific research for medical purposes in the field of cancerous diseases; 
scientific research concerning cosmetic products; scientific research in the field of genetics and genetic engineering; 
scientific research in the field of social medicine; scientific research in the field of chemistry; scientific research in the 
field of genetics; scientific research in the field of pharmacy; scientific research in the field of biology; ecological 
scientific research; scientific research relating to hair care preparations; scientific and industrial research in particular in 
the field of electricity; integrated scientific research on greenhouse and harvest vermin; scientific research related to 
bacteriology; stem cell research; technical research in the field of aeronautics; technical research relating to information 
technology; technical research related to automated dialing systems; technical research relating to automatic 
identification systems; technological research; technological research linked with information technology; technological 
research for the construction industry; biological research services; biological, clinical and medical research services; 
research in the field of pharmacogenetics; architectural research services; bacteriological research services; biochemical 
research; chemical research; cosmetic research services; laboratory research in the field of chemistry; laboratory 
research in the field of genetic expression; researches in the field of ecology; research with respect to electrical 
engineering; research relating to security; environmental protection-related research; mechanical research; physics 
research; biochemical research and analysis; archeological research and exploration; geological research services; 
industrial research; research relating to mineral resources; scientific research; scientific research concerning plant 
genetics; scientific research conducted using databases; scientific research for medical purposes; research relating to 
planning with respect to urban planning; technical research; research in the field of carbon offsetting; recovery of 
computer data; rebuilding database systems for others; computer data recovery; software repair; repair of damaged 
computer programs; software repair, maintenance and updating; electronic data back-up; off-site data backup; data 
security services; security, protection and restoration of information technology; oil and mineral analysis service; 
information services related to computers; information service concerning information technology; information relating to 
scientific research; information services relating to information technology; information service relating to computer 
programs; information services relating to industrial engineering; scientific information service concerning chemicals; 
scientific information service concerning the chemical industry; scientific information service; environmental information 
service; meteorological information service by telephone; meteorological information service; information service relating 
to the environment; information service on environmental conditions; digital mapping service; ship design services; 
brand graphic design service; consultancy and design concerning shop layout; technical consultancy service concerning 
road cutting technology; website development service for third parties; rental of computers and data processing 
equipment; updating services for computer programs for others; biochemical research service; contract research 
services in connection with molecular science; technical support services for monitoring computer networks; technical 
support services for operating computer networks; chemical analysis services intended for design; chemical analysis 
services intended for gemological analysis; Chemical analysis services; chemical analysis intended for material testing; 
chemical analysis services for evaluation purposes; analysis services concerning the evaluation of chemical liquids; 
analysis services concerning the exploration of oil fields; analysis services concerning the determination of the chemical 
composition of liquids; analysis services concerning the development of oil deposits; analysis services concerning the 
evaluation of bacteria content in liquids; machinery used oil analysis services; technical data analysis services; 
laboratory analysis of materials; tire analysis services; analysis of computer programs; blood analysis services for 
scientific research purposes; animal semen analysis service for research purposes; vibration analysis services linked to 
mining; analysis of the mode of action of chemical combinations on animals; analysis and testing services with respect to 
electrical engineering apparatus; analysis and testing in the field of oil operating; analysis and testing services in the field 
of oil prospecting; analysis and testing of oil structures; testing and analysis services for oil machinery; industrial 
analysis and research services in the field of chemistry; industrial analysis and research services relating to motor 
vehicle tires; computer-aided industrial analysis services; industrial analysis services; food computer analysis services; 
analytical services to determine the bacteria content of liquids; bacteriological analysis of liquids; biochemical analysis of 
air flow; analysis services concerning computers; computer analysis services; analysis of the chemical composition of 
liquids; blood analysis services; soil analysis services; analysis and authentication of coins; chemical analysis and 
evaluation services; radar analysis services; analysis services for oilfield research; computer-aided scientific analysis 
services; technological analysis services; architectural services for the design of offices; architectural services for the 
design of commercial buildings; architectural services for design of industrial buildings; architectural services for the 
design of retail premises; architectural services for the design of buildings; architectural services for the design of 
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shopping centers; architectural services for the design of office buildings; on-line support services for users of computer 
programs; technical support services relating to software; authentication (control) services of data transmitted by 
telecommunications; sampling and analysis services for assessing pollution levels; sampling and analysis to determine 
the presence of pollution; software writing services; computer program writing services for medical applications; writing 
services of data processing programs; writing services of computer programs; software writing and updating service; 
electronic storage of data; calibration services relating to medical equipment; feasibility studies relating to software; 
design feasibility studies; feasibility study services relating to computer hardware; technical project study services; 
demographic study services; geoseismic survey services; scientific study services; technical study services; evaluation 
services in the field of pyrotechnics; services for evaluating the efficiency of medicines for veterinary use; evaluation of 
the efficacy of pharmaceutical products; services for assessing the effectiveness of agricultural chemical products; 
measuring assessment services; assessment of the effectiveness of industrial chemical products; expert evaluations 
relating to information technology; expertise services with respect to information technology; hosting and software as a 
service, and rental of software; illustration services [design]; non-medical ultrasound imaging services; architectural 
services, namely, information concerning the harmonization of colors, paints and furniture for interior design; information 
services in connection with the application of computer networks; information services concerning computer 
programming; information services concerning the application of computer systems; architectural services, namely, 
information concerning the harmonization of colors, paints and furniture for interior design; information services on 
computerized geophysical measurements; information services relating to information technology; information services 
related to information technology; information services relating to the security of chemicals intended for use in 
agriculture; architectural services, namely, information concerning the combination of colors, paints and furniture for 
outdoor landscaping; information services related to computer networks development; information, advice and 
assistance services regarding carbon offsetting; information, advice and assistance services in the field of computer 
software; information services relating to computers; weather information services for marine navigation; meteorological 
information services; weather information services for marine transport; information services relating to the security of 
chemicals intended for horticulture; information services relating to the security of manure intended for forestry; 
information services relating to the security of fertilizers intended for forestry; information services relating to the 
security of fertilizers intended for horticulture; information services relating to the security of manure for agriculture use; 
information services relating to the security of fertilizers for agricultural use; information services relating to the security 
of chemicals intended for forestry; information services relating to the security of manure intended for horticulture; 
information services related to industrial design; information services related to computer systems development; 
technological information services; application engineering services on large and medium-sized computer systems; 
engineering services in the field of machine tool design; engineering services in the field of communication technology; 
engineering services in the field of environmental technology; engineering services in the field of energy technology; 
engineering services in the field of construction technology; engineering services in the field of motive power; 
engineering services relating to the design of communication systems; engineering services relating to computer 
programming; engineering services relating to information technology; engineering services with respect to data 
processing; engineering services in data processing technology; engineering services relating to the design of electronic 
systems; computer engineering services; engineering services for automatic data processing; engineering services for 
the design of structures; engineering services for structure analysis; engineering services for machinery analysis; 
engineering services for machinery design; computer systems integration services; chemical laboratory research 
services; calibration services relating to software; certification of data transmitted by telecommunication; data encryption 
services; data encoding services; design services; architectural design services concerning exhibitions; architectural 
design services in the fields of traffic and transportation; architectural design services; Computer aided part and mold 
design services; computer-assisted design services in the field of engineering; computer-aided design services relating 
to architecture; computer-aided design services for manufacturing processes; computer-aided design services for 
building projects; computer-aided design for engineering and industrial design; computer-aided design services; design 
services connected with the interior decoration of houses; design services related to data processing testing tools; 
design services relating to real estate; design services connected with the interior decoration of offices; design services 
relating to residential property [architecture]; design services relating to plants for the biotechnological industry; design 
services related to the publication of documents; design services relating to data processing tools; design services 
concerning the creation of basic cells; design services concerning the installation of bath tubs; design services 
concerning data processors; design services concerning software; design of packaging; interior design services 
concerning shops; interior design services for shops; industrial engineering design services; data transmission test tool 
design services; industrial packaging design services; design of signboards; graphic illustration design services; design 
of tools for metalworking; graphic arts design services; computer-aided engineering design services; design services in 
the field of shipbuilding; integrated circuits design services; computer system design services; furniture design services; 
decoration design services for shops; furniture design services; bath design services; footwear design services; interior 
design services for buildings; office design [architecture] and office development [interior design]; roofing component 
design services; design, drawing and planning services for sterile environments; textile design services; design services 
for vehicles; kitchen design services; drawing up of plans for the construction of restaurants; textile design services for 
interior fittings of cars; design services of processing systems for the biotechnological industry; data processing system 
design services; web site design services; computer program design services; design services for display systems for 
display purposes; building design [architecture]; design of shop display stands; microprocessors design services; 
furniture design services for the interior of boats; design of motor vehicle parts; design of masks; design of liveries for 
vehicles; design of bathrooms; furniture design for the interior of motor vehicles; furniture design services for building 
interiors; design of signs, panels and signboards; house design [architecture]; jewelry design services; design of 
clothing; search engine design services; software design services; product design services; furniture design services for 
aircraft interiors; Web site design services on the Internet; design services of display systems for exhibitions; design of 
vehicle engines; design of offices; engineering design services; design services relating to computer hardware and 
programs; design services with respect to document reproduction; design services with respect to the installation of 
sanitary accessories; design services in the field of network creation; design relating to furnishing fabrics; civil 
engineering design [architecture]; design services for civil engineering [architecture]; design services relating to 
mapping; design services relating to architecture; design services relating to graphics for glazed surfaces [storefronts]; 
website design and development services; design and planning services relating to telecommunication equipment; 
computer programming and design services; custom graphic design services; commercial graphic design services; 
graphic design services; graphic design services concerning retail sale; design services linked to presses for 
metalworking; modeling design services for entertainment purposes; design services linked to modeling for recreational 
purposes; design services linked to modeling for display purposes; design services relating to modeling for display 
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purposes; design services for interior decoration of buildings [preparation of plans]; design services for display systems 
for promotional purposes; computer hardware design services; technical design services with respect to cooling 
installations and apparatus; technical design services with respect to sanitary installations and apparatus; technical 
design services relating to water supply installations; technical design services relating to heating installations; technical 
design services relating to power plants; computer network configuration services; advice concerning technological 
research; consulting in relation to computer software used for printing; consulting services concerning software used for 
graphic design; consulting services related to computer hardware design; consulting services relating to computer 
systems analysis; consulting services related to software used for editing; advice services in the field of interior 
decoration; consulting services in the field of physics; consulting services in the field of product development and quality 
improvement of software; information technology consultancy services; engineering consulting services relating to 
computer programming; consulting services relating to design of computer systems; consulting services relating to 
computer systems; consulting services relating to computer networks; consulting services relating to computer 
hardware; advisory services relating to design engineering; consulting services relating to software design; consulting 
services relating to the design of buildings [architecture]; consulting services relating to computer data systems; 
consulting services relating to software testing; consulting services relating to computer programming; consulting 
services with respect to fashion design; consulting services in computer networks using heterogeneous software 
environments; information technology consulting services; information and advisory services with respect to the design 
and development of computer hardware; information and advisory services with respect to the design and development 
of computer peripherals; consultancy services with respect to design and development of computer hardware; consulting 
services for analyzing information systems; technical consulting services with respect to computer hardware and 
software; consultancy in the field of cloud computing networks and applications; services provided by consultants in the 
field of scientific research; services provided by consultants in the field of office and workplace automation; services 
provided by consultants relating to computer hardware design and development; services provided by consultants 
relating to Internet security; services provided by consultants relating to data security; advisory services [other than for 
commercial purposes] with respect to scientific instruments; consulting services relating to man-machine interfaces for 
software; advice relating to the rental of computers or software; computer network expert consulting services; advisory 
services in the field of security software; advisory services in the field of technological design; consulting services in the 
field of computer system integration; advisory services in the field of computer system analysis; consulting services in 
the field of architecture and the development of construction plans; advice in the field of pharmaceutical research; 
consulting services in the field of cloud computer networks and applications [cloud computing]; advice in the field of 
technological development; consulting services in the field of telecommunication engineering; consulting services in the 
field of industrial process engineering; engineering consultancy in the field of design; engineering consultancy in the 
field of testings; computer consulting services; computer and information technology consulting services; consulting 
services in connection with computer engineering; consulting services relating to computer hardware; advisory services 
relating to computer software use; consulting services relating to computing programming; consulting services with 
respect to design of aquariums; advice relating to technological research; consultancy with respect to technological 
services provided by engineers in the field of electricity and energy supply; consulting services relating to design and 
creation of websites for electronic commerce; consulting services relating to website creation and design; consulting 
services relating to home pages and Internet pages design; consulting services with respect to design of basins; 
consulting services relating to computer data recovery; consulting services relating to homepages and Internet pages 
design; consulting services relating to computer software updating; consultancy services related to research in the field 
of environmental protection; consulting services relating to software maintenance; advisory services with respect to gene 
therapy research; consulting services relating to computer database programs; advisory services relating to research and 
development in the field of therapeutics; consulting services relating to software for communication systems; consulting 
services relating to design and development of computer software programs; consulting services relating to design of 
home pages and websites; software consulting services; advice relating to scientific research; advisory services 
regarding information technology; advice on quality control technology; telecommunication technology consultancy 
services; information technology consultancy services; information technology advice and assistance services; 
consulting and information services relating to computer hardware; professional advice and information with respect to 
agricultural chemistry; Advisory services relating to the infrastructure and architecture of information technologies; 
consulting and information services relating to computing programming; consulting and information services relating to 
information technology; advisory and information services relating to software maintenance; consulting and information 
services relating to computer software design; consultancy and information services related to software design, 
programming and maintenance; consultancy and information services relating to computer system integration; 
consulting and development services relating to software; consulting and information services relating to software; 
consulting and information services relating to computer software rental; consulting and information services relating to 
computer peripherals; advice in connection with science; professional advice relating to software; professional 
consulting services related to computing programming; professional consulting services relating to computer hardware; 
professional consultancy services with respect to custom design of kitchens; professional advice relating to food 
technology; professional consulting services in the field of computer security; scientific advisory services; technological 
consulting services in the field of engineering analysis of machinery; technical consultancy services relating to data 
processing; technical advice relating to information technology; technical consulting services in the field of marine 
engineering; technological advice in connection with computer programs; technological consulting services in the field of 
geology; technological advice services (engineering work) in the field of energy production and use; technological 
consultancy services in the field of alternative energy production; technical consulting services relating to software 
application and use; technical advice services relating to software installation and maintenance; technical advice services 
relating to product development; consulting services with respect to computer systems; consulting services in the field of
environmental planning; expert consultancy services relating to computer equipment; consultancy and advice in the field 
of computer hardware and software; consulting services with respect to software used in the field of electronic 
commerce; consultancy, advisory and information services in relation to information technology; data conversion and 
copying services, data encoding services; DNA screening services for scientific research; data encryption and decoding 
services; interior decoration services, consultancy and information relating thereto; data decryption services; computer 
system troubleshooting services; computer troubleshooting (repair) services; troubleshooting services for data 
communication systems; troubleshooting services for computer hardware and software; airborne remote sensing 
services for scientific explorations; development of testing methods; development of pharmaceutical products; website 
development services; development of computer data banks; biological development services; Development and testing 
of chemical production methods; industrial development services; Development of video games; software development 
services; computer diagnostic services; logging and analysis services for oil wells; duplication of computer programs; 
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software engineering services; software engineering services for data processing programs; biological research 
laboratory services; medical research laboratory services; research laboratory services in dentistry; laboratory research 
services in the field of optics; analytical laboratory services; scientific laboratory services; laboratory services with 
respect to agricultural research; laboratory services concerning soil analysis; software maintenance services; 
maintenance and support services for software; data migration services; updating of computer programs; computer 
system memory bank updating services; software update services related to security and computer risk prevention; 
software updating services; computer firewall services; time sharing of data processing apparatus; software 
customization services; planning services in the field of design; weather forecasting services; computer programming 
services; computer programming services for commercial analysis and reporting; software programming services; 
computer programming services for electronic data security; computer programming services for data storage; computer 
virus protection services; computer anti-virus protection services; technology expert reports; conducting services of 
early assessments of new pharmaceuticals; agricultural research services; agrochemical research services; biomedical 
research services; research services relating to construction; biochemical research services; laboratory research 
services concerning pharmaceutical products; laboratory research services linked with dermatology; research and 
development of new products for third parties; research and development services in the field of physics; advice and 
research services relating to software; chemical research and analysis services; research and advice relating to computer 
hardware; research and development in the field of antibodies; research and development services in the field of gene 
expression systems; research and development with respect to vaccines; research and development in the field of 
chemistry; Research and development services in the field of immunology; research and development in the field of 
bacteriology; research and development in the field of antibody technology; research and development in the field of 
cytology; research and development with respect to fertilizers; research and development in the field of 
immunohistology; research and development services in the field of computer hardware; research and development 
relating to motor vehicle tires; research and development services in the field of engineering; research and testing 
services in the fields of bacteriology and virology; pharmaceutical research and development services; pharmaceutical 
research and development services; geophysical research services; computer-assisted industrial research services; 
industrial research services; research services in connection with cell separation; medical research services; 
oceanographic research services; research services relating to tires; scientific research services; technical research; 
Computer research services; mathematical research services; medical and pharmacological research services; 
pharmaceutical research services; computer-aided scientific research services; data recovery services; computer 
network services; data backup services; remote computer backup services; back-up services for computer hard drive 
data; information security services [firewalls]; computer security services for protection against unauthorized network 
access; security services for computer networks, computer access and computer-based transactions; electronic storage 
services for archiving databases, images and other electronic data; electronic storage services for electronic data 
archiving; electronic storage services for database archiving; electronic data storage and backup services; support 
services relating to information technology; monitoring services of computer security systems; remote aerial surveillance 
services for scientific exploration; monitoring services of computer systems; chemical synthesis and evaluation services; 
digital tattooing services; security technology testing services; testing services for use of a website; Computer program 
testing services; scientific testing services; information technology services; earth science services; natural science 
services; outsourced services relating to information technology; computer services concerning electronic data storage; 
data analysis computer services; electronic data processing software design services; software design services; services 
for reproducing computer programs; professional services relating to architectural design; scientific computer-
programming services; scientific services with respect to the isolation and cultivation of human cells and tissues; 
scientific and technological services; scientific services and design services relating thereto; scientific services and 
research services relating thereto; technical support services with respect to computer software downloading; technical 
support services with respect to video games downloading; technical support services with respect to digital data 
downloading; technical design services; technological services and research relating thereto; technological services 
relating to design; geological survey [exploration] of building sites; station for analyzing the maturation of oil; online data 
storage; electronic storage of digital images; electronic storage of digital video files; electronic storage of digital music; 
electronic storage of digital audio files; electronic storage of digital photographs; electronic storage of entertainment 
content produced by the media; electronic data storage; temporary electronic storage of information and data; 
computerized storage of business information; monitoring of computer systems to detect breakdowns; monitoring of 
computer systems for the detection of unauthorized access or data protection breaches; monitoring of contaminated 
lands in search of gas; electronic monitoring of credit card transactions for the detection of fraud via the Internet; 
electronic monitoring of personal identification information for the detection of identity theft via the Internet; monitoring 
of computer systems by remote access; testing, analysis and evaluation of the goods and services of others for 
certification purposes; testing of computer hardware; IT testing; computer testing; testing, analysis and monitoring of 
telecommunication signals; testing, analyzing and controlling navigation signals; testing of apparatus in the field of 
electrical engineering for certification purposes; toxicity testing for research purposes; testing and analysis of materials; 
genetic testing on laboratory animals for research purposes; Technical evaluations concerning design (engineers' 
services); scientific research; technical research; design of computers for others; computer development; software 
design; software development; research and development of new products for others; conducting of technical project 
studies; architecture; design of interior decor; software development (design); software installation; maintenance of 
software; updating of software; software rental; programming for computers; computer system analysis; computer 
system design; services provided by consultants relating to computer hardware design and development; digitization of 
documents; software as a service (SaaS); cloud computing; information technology (IT) consultancy; hosting of servers; 
vehicle roadworthiness testing; graphic arts design services; styling (industrial design); authentication of works of art; 
energy auditing; electronic data storage.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

4114750    17/12/2018
[International Registration No. : 1454250]
FUJIAN LANDI COMMERCIAL EQUIPMENT CO., LTD.

Building 17, Area A, Fuzhou Software Park, 89 Software Avenue, Gulou District, Fuzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Technical research; research and development of new products for others; scientific laboratory services; industrial 
design; computer software design; updating of computer software; consultancy in the design and development of 
computer hardware; rental of computer software; computer system design; installation of computer software; conversion 
of computer programs and data, other than physical conversion; computer software consultancy; rental of web servers; 
monitoring of computer systems by remote access; electronic data storage; providing information on computer 
technology and programming via a web site; cloud computing; conversion of data or documents from physical to 
electronic media.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

 

Priority claimed from 16/11/2018; Application No. : 40201823954V ;Singapore 

4115612    06/12/2018
[International Registration No. : 1454310]
SAA ARCHITECTS PTE LTD

2 Bukit Merah Central, 17-00 Singapore 159835 Singapore

Proposed to be Used
IR DIVISION
Engineering consultancy; architectural advisory and consultancy services; building design services; architectural 
services; architectural design; architectural services relating to land development; surveying of land; building inspection 
services [surveying]; planning and design of residential and commercial communities, sports facilities, hotels, retail 
stores, retail shop fixtures, retail shop displays, real estates and buildings; construction drafting; engineering drawing; 
interior design services; preparation of architectural plans; kitchen design; quantity surveying; preparation of 
architectural reports relating to all the aforesaid services; advisory and information services relating to all of the aforesaid 
services.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 42 
 

 

Priority claimed from 15/06/2018; Application No. : 1376868 ;Benelux 

4115713    13/12/2018
[International Registration No. : 1454353]
Elkan Wijnberg

Vijfdedreef 3 B-2950 Kapellen

Proposed to be Used
IR DIVISION
Authentication and certification of cabochons, precious metals, diamonds, jewelry, time measuring instruments and 
ornaments [jewelry]; material testing and evaluation; professional advice and information services with respect to 
[antiques or not] cabochons, precious metals, diamonds, jewelry articles, time measuring instruments, ornaments 
[jewelry], and other luxury articles; issuing of certificates.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 43 
 

4091515    31/10/2018
[International Registration No. : 1450136]
Shandong Blue Horizon Co., Ltd.

No.200, Zibo Road, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Food and drink catering; canteen services; tea bar services; hotel services; bar services; café services; snack-bar 
services; hotel reservations; temporary accommodation reservations; accommodation bureau services [hotels, boarding 
houses].
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 43 
 

4114292    17/08/2018
[International Registration No. : 1454189]
D ET VE ET ÜRÜNLERI GIDA PAZARLAMA TICARET ANONIM SIRKETI

Dikilitas Mahallesi, Üzengi Sokak, No:8, Besiktas Istanbul Turkey

Proposed to be Used
IR DIVISION
Services for providing of food and drink; restaurant services; self-service restaurant services; cafeterias; cafés, canteen 
services, cocktail lounges, snack bars, catering, pubs; rental of food service equipment used in services providing food 
and drink; arranging temporary housing accommodations, namely hotels, motels, holiday camps, boarding houses, rental 
of tents, youth hostel services, room reservation services; reservation of temporary accommodation, rental of banquet 
and social function facilities for special occasions, namely, wedding receptions, conferences and meetings; providing day
care centers for children, the disabled or the elderly; pet day care services, pet and animal boarding services.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 45 
 

4115894    13/09/2018
[International Registration No. : 1454190]
Shandong Yuntong Information Technology Co., Ltd.

Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Dating services; baby sitting; house sitting; escorting in society [chaperoning]; marriage agencies; adoption agency 
services; online social networking services; leasing of Internet domain names; companionship services for the elderly 
and disabled.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 10/12/2015; Application No. : 684119 ;Switzerland 

3517056    09/06/2016
[International Registration No. : 1329809]
PATRICIA ZECHNER, MSC ETH - C/O TZC GROUP GMBH IMPACT HUB ZÜRICH

Sihlquai 131 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Covers for laptop computers; covers for telephone receivers; cases for compact disks; cases for compact discs or 
DVDs; plastic and cardboard cases adapted for the storage of record albums; carrying cases for paging apparatus; cases 
especially made for photographic apparatus and instruments; cases especially made for transporting computers; leather 
cases for mobile telephones; containers for contact lenses; cases for telephones; cases for sunglasses and protective 
eyewear; cases for children"s spectacles; cases for electronic agendas; cases for diskettes and compact disks; spectacle 
cases; cases for sunglasses; electronic tablets; graphics tablets; straps for mobile telephones; portable chargers for 
mobile telephones; keyboards for mobile telephones; electronic gameware for mobile telephones; gameware for mobile 
telephones; electronic game software for mobile telephones; cell phone straps; mobile telephone covers made of cloth or 
textile materials; mobile telephone cases made of leather or imitation leather; mobile telephones with large keys and 
numbers for users with reduced vision or dexterity; mobile telephones with amplified features; smartphones; advanced 
mobile telephones with expanded functionality (smartphones); mobile telephones; encoded electronic chip cards for 
identifying users of computers and mobile telephones; downloadable ringtones for mobile telephones; covers for mobile 
telephones; graphic elements and downloadable ringtones for mobile telephones; downloadable graphics for mobile 
telephones; headsets for mobile telephones; holders for mobile telephones; cellular telephony apparatus; hands-free 
devices for mobile telephones; cases adapted for mobile telephones; wireless headsets for mobile telephones; docking 
stations for mobile telephones; digital mobile telephones; software used for sending photographs to mobile telephones; 
computer programs and software for image processing used for mobile telephones; batteries for mobile telephones; 
battery chargers for mobile telephones; application software for mobile telephones; mobile telephone battery chargers for 
vehicles; pocket scales; electronic pocket calculators; pocket calculators; batteries for pocket lamps; hand-held 
computers for note-taking; hand-held computers; special bags for photographic equipment and cameras; hand-held 
personal computers; bags designed for laptop computers; bags for laptop computers; cases for pocket calculators; 
electronic pocket translators; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid 
crystal displays; sleeves for laptops; software for communicating with users of hand-held computers; special bags for 
cameras and photographic equipment, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact 
disks, DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, data processing equipment, computers; software; fire-extinguishing apparatus.

Cl.18;School backpacks; leather envelopes for merchandise packaging; credit card holders of leather; bags for 
umbrellas; identification card pouches; business card cases; fabric bags for storing jewelry; key holders of leather or 
skin; key cases of leather or imitation leather; leather key cases; key cases; cases of leather, not adapted to the products 
for which they are intended; tie cases for travel; toiletry sets (empty); diaper bags; reusable shopping bags; empty tool 
pouches; empty tool bags; hiking bags; bags (envelopes, pouches) of leather for packaging; clutch bags; bags for 
carrying animals; bags and holdalls for sports clothing; leather bags and wallets; wheeled bags; bags for sports clothing; 
bags of leather and imitations of leather; bags (envelopes, small bags) of leather for packaging of goods; bags; sports 
bags; souvenir bags; shoulder bags; school satchels; key ring pouches; satchels; barrel bags; straps for handbags; 
trunks and suitcases; holdalls for sports clothing; traveling bags; empty bags for shaving articles; empty vanity cases; 
cash holders in the form of wallets; shingen-bukuro (all-purpose Japanese bags); multi-purpose handbags; multi-purpose 
sports bags; leather bags, suitcases and wallets; leather bags; leather handbags; credit card cases and holders 
(leatherware); credit card cases of leather; credit card cases (wallets); empty bags for cosmetic products; overnight bags; 
small bags for men; garment bags for suits, shirts and dresses; sling bags for carrying infants; card cases (notecases); 
jute bags (shopping bags); sportsman"s hunting bags; game bags; gentlemen"s handbags; handbag frames; handbags 
other than of precious metals; handbags; small clutch purses (handbags); gladstones; mesh bags other than of precious 
metals; knitted bags; folding briefcases; flexible bags for garments; wheeled shopping bags; canvas shopping bags; 
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leather shopping bags; shopping bags; handbags for ladies; bags for campers; book bags; card wallets (leatherware); 
credit card wallets of leather; leather wallets; wallets of precious metals; wallets; Boston bags; beach bags; multi-purpose 
bags; briefcases (leather goods); briefcase-type portfolios; evening purses [handbags]; leather and imitations of leather, 
goods made of these materials and not included in other classes; animal skins; umbrellas and parasols; walking sticks; 
whips, harness and saddlery; carrying cases for documents; garment bags for travel; leather garment bags for travel; 
leather pouches for merchandise packaging; jewelry bags of textile material (empty); bags for climbers; toiletry sets; 
leather cases; cases of imitation leather.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 08/02/2017; Application No. : 271 2017 ;Slovakia 

3627414    13/04/2017
[International Registration No. : 1362792]
SOLARGIS S. R. O.

Milana Marecka 3 SK-841 07 Bratislava Slovakia

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.38;Provision of interactive and automated access to solar radiation databases, to simulation instruments and to 
maps for the needs of solar power energy by means of global computer information networks.

Cl.42;Computer programming exclusively for the needs of solar power plants; provision of software by means of the 
Internet exclusively for planning, monitoring and forecasting of the production from solar power plants; consultation 
services in the field of design, evaluation of operation and in the field of monitoring and forecasting of the production of 
solar energy from solar power plants.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

3631878    22/02/2017
[International Registration No. : 1364061]
2 SIMPLE LIMITED

5 Broadbent Close, Highgate London N6 5JW United Kingdom

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Computer software for educational uses; educational and training based computer software; educational CD-
ROMs.

Cl.42;Computer design and development services; computer programming services; computer software support 
services; software as a service; providing temporary use of online non-downloadable software for accessing and using a 
cloud computing network; providing online non-downloadable software for word processing and database management; 
maintenance, monitoring, and analysing performance of World Wide Web sites; computer programming; research and 
design services relating to computer software and computer hardware; design, drawing and commissioning for the 
compilation of web pages on the Internet; information relating to all the aforesaid services and also including the 
provision of all such services on-line from a computer database or from the Internet.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

3740518    07/03/2017
[International Registration No. : 1385195]
RYZON GMBH

Vogelsanger Str. 78 50823 Köln Germany

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS

RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.3;Deodorants for body care; liquid perfumes; cosmetic products for body care; body deodorants [perfumery goods]; 
body care products; body cleansing and body care products; face and body lotions; perfume; perfumery goods; 
perfumery goods and scents; perfumery oils; perfumed body lotions [toiletries]; perfumed body sprays [toiletries]; 
perfumed lotions [toiletries]; perfumes; laundry care products; roll-on deodorants [body care products]; soaps for body 
care; synthetic perfumery goods; detergents for textiles.

Cl.9;Computer software adapted for use in the operation of computers; clip-on sunglasses; computer games [software] 
downloadable from the internet; eyewear; eyewear [eyeglasses]; eyewear [optics]; eyewear for eye protection; eyewear 
for the protection of eyes; eyewear for protective purposes; eyewear to protect eyes; eyewear pouches; eyewear straps; 
eyewear temples; eyewear cases; eyewear frames; eyewear frames and rims; eyewear frames, rims; eyewear rims; 
eyewear lenses; straps for sun-glasses; temples for eyewear; computer application software for mobile telephones; 
computer data storage devices with software stored on them; computer software; computer software in the area of 
electronic publishing; data processing software; electronic sensors; cases for eyewear; cases for eyewear and 
sunglasses; cases for sunglasses; rims for eyewear; rims for eyewear and sunglasses; lenses for eyeglasses; lenses for 
sunglasses; helmets for head protection; helmets for sports; helmets for the protection of the head; head protection 
against injuries during sports activities; optical eyewear; optical lenses for sunglasses; polarising eyewear; protective 
eyewear for sports; protective eyewear for sports purposes; protective helmets; protective helmets for the head; 
protective helmets for sports; protective helmets for use during sports; breathable protective clothing; protective 
headgear [helmets]; sensors for measuring speed; safety headgear [helmets]; software; software for data processing; 
software applications for computers [downloadable]; sunglasses; sunglasses cases; sunglasses frames; sports bags 
especially formed for protection helmets; sports eyewear; sports helmets; protective sports eyewear; protective sports 
helmets; parts for eyewear; electronic timers; watches that transmit data to smart phones.

Cl.14;Pendants [ornaments]; wristwatches for sports purposes; wristwatches and watches/clocks; bracelets 
[ornaments] for charitable purposes; bracelets [ornaments]; bracelets [ornamental goods]; watch bands; chronographs 
[watches/clocks]; chronographs for use as watches/clocks; chronometers [timers]; digital watches/clocks; electronic 
watches/clocks; devices for measuring time at sports events [watches/clocks]; jewellery and ornamental goods, clocks, 
wrist-watches and pocket watches; jewellery goods, ornamental goods; chains [ornamental goods]; chains made of 
precious metal [jewellery and ornamental goods]; rings [ornaments]; rings [trinkets]; rings as ornamental or jewellery 
goods; ornamental pendants; ornamental bracelets; ornamental chains; ornamental goods; sports watches/clocks; 
wristwatch bands made of metal, leather or synthetic material; watches/clocks; watches/clocks and wristwatches; 
watches/clocks, wrist-watches and pocket watches in general; wristwatch bands; timers, timing devices for sports 
purpose [stopwatches]; apparatus for timing sports events.

Cl.18;Pouches [bags] for to be worn at the waist; elastic bags for clothing; luggage, bags, wallets and other carrying 
cases; small backpacks; athletics bags; backpacks; sports bags; bags; bags [for men]; bags made of leather; bags made 
of imitation leather; bags for clothing; bags for pieces of clothing; bags for men; bags for clothing; bags with wheels; 
bags to be worn at the waist; bags to be worn around the midsection; bags that are worn around the midsection; water-
resistant bags.

Cl.25;Articles of clothing for sports; snug-fitting sports pants; scarves; shirts for sports; jackets as sports clothing; 
caps with visors; cap visors; headgear for sports [except for helmets]; caps; caps [headgear]; cap visors; cap visors 
[articles of clothing]; cap visors [milliner goods]; cap visors [headgear]; shawls; shawls [articles of clothing]; shawls and 
shoulder wraps; shawls and stoles; shawls, sashes, visors for caps; footwear for sports; sports clothing; sports clothing 
[except for golf gloves]; article’s of sports clothing; sports shirts; sports shirts with short sleeves; sports pants; sports 
jackets; sports caps and hats; sportswear; sports caps; sports shoes; sports shoes [low shoes]; sports socks; sports 
jerseys; sports jerseys and shorts for sports; sports uniforms; sports vests; lightweight scarves [shawls]; shawls to be 
worn around the neck; loose-fitting sports pullovers.
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Cl.28;Fitted coverings for sporting goods; fitted bags for sporting goods; fitted bags for sports equipment; fitted 
carrying bags for sporting goods; fitted carrying bags for sports equipment; arm pads for sports; inflatable balls for 
sports; leg protector for athletes; leg protectors for sports games; balls as sports equipment; balls for sports; balls for 
sports games; elastic shoulder pads for athletes; elbow protectors [sporting goods]; elbow protectors for riding bicycles 
[sporting goods]; wrist protectors for athletes; gloves for sports games; hand protectors for sports purposes; climbing 
harnesses [sporting goods]; knee protectors [sporting goods]; knee protectors for athletes; pads for athletes; shin pads 
[sporting goods]; shin pads for athletes; shin pads for sports purposes; shin protection [sporting goods]; shin guards 
[sporting goods]; shin guards for athletes; bats/rackets [sporting goods]; protective cases for sports bats/rackets; 
protective pads (sports equipment); protective pads for athletes; toy sports equipment; sporting goods and equipment; 
sporting goods not included in other classes; sports balls; sports games; sports training devices; cushioning pads for 
protection against injuries [sporting goods].

Cl.41;Arranging sports tournaments, providing advice with regard to the organisation of sports events; providing 
support services with regard to athletic activities; operating sports camps; providing services with regard to sports 
camps; providing sports services; conducting athletic events and contests; conducting sports events; conducting sports 
competitions and sports events; conducting athletic contest events; conducting athletic contests; cultural and athletic 
activities; organising athletic contests; organising activities of an athletic and cultural nature; organising cultural and 
athletic activities; organising cultural events; organising athletic activities and contests; organising athletic events; 
organising athletic events and competitions; organising athletic competitions; organising athletic competitions and 
sports events; organising athletic contests; organising athletic contests and sports events; organising sports events; 
organising sports events and competitions; organising sports events and contests; organising sports event: and athletic 
competitions; organising sports events and sports contests; organising sports events, contests and sports tournaments; 
organising sports competitions; organising sports competitions and sports events; organising sports contests; 
organising sports contests and sports events; organising events for cultural, entertainment and athletic purposes; 
organising contests [sports]; organising contests in the athletic field; providing sports and relaxation services; sports 
and recreational activities; sports entertainment, athletic activities; athletic and cultural activities; entertainment, athletic 
and cultural activities; hosting athletic competitions; hosting athletic contests; hosting and conducting athletic events; 
hosting recreational activities for groups; hosting recreational camps; hosting sports finals; hosting athletic activities; 
hosting athletic activities and contests; hosting athletic activities; hosting athletic competitions; hosting athletic battles; 
hosting sports tournaments; hosting sports competitions; hosting sports contests; hosting contests.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

Priority claimed from 13/09/2017; Application No. : 713757 ;Switzerland 

3927225    12/03/2018
[International Registration No. : 1419447]
FÉDÉRATION INTERNATIONALE DE HOCKEY

Rue du Valentin 61 CH-1004 Lausanne Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.35;Advertising; dissemination of advertising matter via all media, particularly in the form of thematic messages 
focused on human values; advertising by sponsoring; commercial business management; commercial administration; 
office functions; advertising promotion of third-party goods and services, through contractual agreements, particularly 
partnership (sponsoring) and licensing agreements on the transfer of notoriety, image and sympathy derived from 
cultural and sporting events, particularly international events; promotion of the third-party goods and services by means 
of what is referred to as the initial interest factor leading the public to consider, among a multitude of competitors, goods 
or services presented to the public by means of signs, emblems or messages aimed at capturing its attention; promotion 
of the goods and services of others by means of the so-called image transfer; rental of advertising space of all type and 
on all media, whether digital or not; business administration of the participation of national teams in an international 
competition, in particular for field hockey competitions, and promotion to the public and interested media of support for 
said teams; administrative, commercial and technical management of computer files; data input and processing services; 
retail sale; commercial information, commercial information agency services; promoting the sale of goods and services of 
others including by means of advertisements, promotional competitions, awarding of prizes and bonuses in the form of 
promotional lotteries, discounts, reduction tokens and value-added offers in connection with the use of payment cards; 
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promotion of sporting competitions and events for use by others for advertising purposes; promotion of third-party 
cultural events and concerts for advertising purposes, organization of exhibitions for commercial or advertising 
purposes; provision of documentation, namely direct mail advertising, distribution of advertising material, distribution of 
samples, reproduction of documents; advertising concerning the promotion of commercial sales of goods and services 
for retail sale purposes; provision of information in connection with e-commerce and electronic retail sale; provision of 
information concerning the purchase of goods and services for other companies, on line via the Internet and other 
computer networks; updating and maintenance of data in computer databases; computerized file management, namely, 
digital file management comprising a portfolio of images and video sequences intended for use under license in 
traditional advertising and in the promotion of behavior (moral advertising); electronic commerce (e-commerce) services, 
namely making product information available via telecommunication networks for advertising and sales purposes.

Cl.37;Construction; installation or maintenance of equipment and instruments for the generation of energy and 
electricity and their parts, component parts and accessories; repair and maintenance services for machines, instruments, 
apparatus and electrical equipment; computer maintenance services; installation and repair of electric apparatus; repair 
of radio receivers and television receivers; repair and maintenance of electric apparatus and instruments for 
communication; repair and maintenance of electric household appliances; repair and maintenance of electric lighting 
apparatus; repair and maintenance of electric apparatus for distribution and control; repair and maintenance of electric 
motors; repair and maintenance of machines and instruments for measuring and/or testing; repair and maintenance of 
medical apparatus and instruments; repair and maintenance of watches and clocks; installation or maintenance and 
repair of computers and computer peripheral devices; installation, maintenance and repair of office equipment and 
machines; repair of vehicles; repair and maintenance of computers; repair and maintenance of electronic printers; repair 
of telephones; electricity works and installation of telecommunication equipment; consultancy and information on 
construction; installation, maintenance and repair of artificial surfaces and of natural turf for hockey competitions.

Cl.41;Education; training; entertainment; sporting and cultural activities, televised sporting and cultural entertainment; 
organization of competitions for field hockey; organization of exhibitions for cultural and educational purposes; 
organization of lotteries and competitions; betting and gambling services in connection with or relating to sports; 
entertainment services provided during sporting events or concerning sporting events; organization of sporting and 
cultural events and activities; organization of real or virtual sports competitions, in particular for field hockey 
competitions; provision of sports facilities; rental of audio and video equipment, production of films, other than 
advertising films; production of sound and video recordings; presentation and distribution of films and of sound and 
video recordings; rental of films and of sound and video recordings; rental and/or provision via a computer network of 
interactive education and entertainment products, namely interactive compact discs, CD-ROMs, computer games; 
entertainment, namely presentation of interactive education and entertainment products, namely interactive compact 
discs, CD-ROMs, computer games; radio and television coverage of sporting events; production of television and radio 
programs and of videotapes; production of cartoons; production of animated programs for television; reservation of 
tickets for sporting events and shows; timing of sports events; organization of beauty contests; interactive entertainment; 
on-line betting services; provision of games on the Internet; provision of raffle services; information concerning 
entertainment or education, provided on line from a data bank or the Internet; electronic game services provided by 
means of the Internet; providing on line electronic publications; publication of books, magazines, texts (other than 
advertising texts) and periodicals; online publication of electronic books, magazines, texts (other than advertising texts) 
and periodicals; provision of digital music from the Internet; provision of digital music from MP3 web sites; provision of 
sporting results; information services concerning sports and sporting events; rental of recorded sounds and images; 
audio production services; information services concerning sporting events provided on line from a computer database 
or the Internet; editing and publishing services; provision of digital music (non-downloadable); offering digital music by 
means of telecommunications; publication of statistics regarding sporting results and audience ratings for sporting 
competitions; design, conducting and hosting of courses, seminars and all training activities in the field of information 
technology; organization and performance of concerts; booking of seats for shows; movie presentations; entertainment 
information; film production; show production; theater production services; provision of golf facilities; sports clubs 
(physical fitness); sports camp services; presentation of live performances; film projection; organization of shows 
(impresario services); holiday camp services [entertainment]; movie studios; news reporter services; provision of on-line 
electronic publications, not downloadable; music hall services; education services, namely conducting of courses, 
seminars, presentations, video presentations; provision of educational material, namely dissemination of material in the 
field of financial knowledge; education services in the field of tourism; information services in the field of tourism, namely 
information services regarding reservation of tickets for recreational events; information services in the field of tourism, 
namely information services regarding entertainment; information services in the field of tourism, namely information 
services regarding planned sporting, cultural and recreational activities; services in connection with entertainment for 
tourist assistance; tourist reservation services, namely activity and entertainment reservation services; assistance 
services for tourists concerning reservation of tickets for recreational events; assistance services for tourists enabling 
them to be informed regarding planned sporting, cultural and recreational activities; organization and distribution of 
prizes in connection with third-party activities; arranging and conducting ceremonies relating to the presentation of prizes
and awards.

Cl.42;Industrial analysis and research services in the field of sports; laboratory analysis services in the field of sports; 
industrial research, development and testing in the field of sport; scientific research in the field of sports; hosting of 
blogs in the field of sports; hosting and providing electronic platforms for sharing and transmitting data in the field of 
sports; providing, via an Internet platform, interactive computer applications enabling users to note (personal evaluation) 
the performance of an athlete, to vote for an athlete, as well as record their comments, and also enabling them to consult 
ratings, votes and comments from other users; providing and hosting of an Internet platform allowing users to identify 
and vote for athletes participating to a field hockey competitions; quality control and certification services; construction 
drafting.
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Proposed to be Used
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Cl.6;Porches [structures] of metal, awnings of metal; pergolas of metal; metal roll shutters.

Cl.20;Indoor window blinds [shades] [furniture]; roller blinds for use indoors; indoor window blinds [shades] 
[furniture]; cushions.

Cl.22;Awnings and tarpaulins; awnings not of metal, awnings of textile; dodgers.

Cl.24;Fabrics and textile material for awnings; textile material for balcony cladding, for patio umbrellas, for wall 
coverings; textile material, knitted fabric, curtains, blankets; textile material for the manufacture of garden furniture, 
furniture coverings and deckchair covers; pillow shams, cushion covering materials.
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Cl.9;Recorded media; downloadable audio, video, text and image files.

Cl.16;Information books; information booklets; printed information flyers; pamphlets; trade journals; training manuals.

Cl.35;Organizing conferences and exhibitions for commercial purposes; organization, operation and supervision of 
loyalty and incentive schemes; opinion polling; providing business information; providing employment counseling 
services.

Cl.36;Charitable fundraising services.

Cl.41;Education and training services; education and training relating to the working environment, employment, the 
economy and health and safety; employment training; training relating to employment skills and opportunities; arranging 
and conducting conferences; driver training; publication of training manuals; publication of educational and training 
guides; production of training videos.

Cl.42;Industrial and scientific research; providing information about industrial analysis and research services.

Cl.45;Legal services; legal advice and representation; representation of employees and workers; negotiation services 
for pay and conditions for employees; health and safety representation and assistance; providing representation for 
members by means of a trade union.
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Cl.9;Application software for mobile phones; application software for cloud computing services; sensors and detectors; 
software for logging physical exercise; programs for computers.

Cl.10;Physical therapy equipment; apparatus for use in exercising muscles for medical use; apparatus for the 
therapeutic stimulation of the muscles; physical exercise apparatus for therapeutic use; weight training apparatus 
adapted for medical use; computer controlled training apparatus for therapeutic use; computer controlled exercise 
apparatus for therapeutic use; physical exercise apparatus for medical purposes; exercising apparatus for medical 
rehabilitative purposes; physical exercise articles for physical training [for medical purposes]; exercise machines for 
therapeutic purposes; weights for physical exercise [adapted for medical use]; apparatus for medical rehabilitation; 
physiotherapy and rehabilitation equipment; step-up machines for use in physiotherapy.

Cl.28;Exercise bands; gym balls; exercise bars; body-training apparatus; exercise platforms; exercise trampolines; 
wrist weights for exercise; exercise weights; manually operated exercise equipment; body building apparatus; fitness 
exercise machines; treadmills for use in physical exercise.

Cl.41;Physical training services; health club services [health and fitness training]; consultancy services relating to 
training; providing fitness and exercise facilities; educational services relating to physical fitness; education services 
relating to health; education services relating to health; educational and training services relating to healthcare; rental of 
sports or exercise equipment; health and wellness training; instruction courses relating to health; tuition in physical 
fitness.

Cl.44;Physical therapy; health care relating to remedial exercise; physical rehabilitation; development of individual 
physical rehabilitation programmes; exercise facilities for health rehabilitation purposes (provision of -); consulting 
services relating to health care; health care consultancy services [medical].
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Cl.9;Computer programs for connecting remotely to computers or computer networks; software; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, and mechanical devices or systems; 
software and applications for mobile devices; network operating system programs; privacy protection software; 
communication software for connecting computer network users; computer software for use in computer access control; 
computer programmes [programs], recorded; computer software for the processing of positioning data; mobile apps; 
character verification instruments (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); computer software for the dissemination of positioning data; computer software applications, 
downloadable; computer programmes relating to local area networks; application software for social networking services 
via internet; cards encoded to access computer software; cloud network monitoring software; computer programs for the 
enabling of access or entrance control; computer application software for mobile telephones; computer groupware; 
computer software for administration of local area networks; wireless controllers to remotely monitor and control the 
function and status of security systems; application software; computer application software for mobile phones; 
computer software for testing vulnerability in computers and computer networks; computer software for the monitoring of 
computer systems; downloadable computer security software; computer programs for accessing and using the internet; 
authentication software; communication software for connecting global computer networks; computer software; 
application software for cloud computing services; software to control building environmental, access and security 
systems; downloadable software; information technology and audiovisual equipment; computer software for mobile 
applications that enable interaction and interface between vehicles and mobile devices; computer application software; 
process controlling software; application software for wireless devices; computer software for the remote control of 
security apparatus; electronic control systems; computer software for wireless network communications; security 
software; downloadable cloud computing software; decoders; software for network and device security (term considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); communication software; computer 
software for wireless content delivery; computer firewall software; computer antivirus software; computer application 
software for use in implementing the internet of things [IoT]; computer software for application and database integration; 
computer software for the detection of threats to computer networks; computer software for the creation of firewalls; 
cloud computing software; computer application software for use with wearable computer devices; adaptive software; 
mobile software (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
computer software for authorising access to data bases; firmware.

Cl.38;Live transmissions accessible via home pages on the internet [webcam]; providing user access to the internet 
(services providers); transmission of electronic mail [e-mail data services]; communication of information by electronic 
means; e-mail data services; transmission of user-generated content via the internet; wireless broadband communication 
services; providing high speed access to computer and communication networks; communication services, namely, 
electronic transmission of data and documents among users of computers; transmission of data and information by 
computer and electronic communication means; transmission of data via the internet; communication via virtual private 
networks; provision of internet access services; provision of communication facilities for the interchange of data by 
electronic means; transmission of information via computers connected to the same telematic network; collection and 
delivery of messages by electronic mail; providing of access to telecommunication warehousing services (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); transmission of 
information by computer; telecommunications routing and junction services; wireless electronic transmission of images; 
providing multiple-user access to a global computer network; providing multiple use access to global computer 
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information networks for the transfer and dissemination of a wide range of information; electronic network 
communications; electronic data interchange services; communication services over computer networks; transmission of 
information via wireless or cable networks; transfer of data by telecommunications; provision of telecommunication 
access and links to computer databases and to the internet; information transmission services via digital networks; 
providing multiple user dial-up and dedicated access to the internet; digital network telecommunications services; 
electronic transmission of data; providing telecommunications connections to the internet; data transmission services 
between networked computer systems; communication services provided electronically; transmission of data by 
electronic means; providing access to computer networks; computer communications for the transmission of 
information; on-line communication services; internet service provider services; provision of access to electronic 
messaging systems; communication of information by computer; worldwide computer network access services; 
providing access to information via the internet; data bank interconnection services (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); consultancy services relating to data communications; 
provision of wireless application protocol services including those utilising a secure communications channel (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); distribution of data or 
audio visual images via a global computer network or the internet; electrical data transmission over a global remote data 
processing network, including the internet (term considered linguistically incorrect by the International Bureau - rule 13 
(2) (b) of the Common Regulations); telecommunications services provided by means of optical fibre networks; provision 
of telecommunications access to databases and the internet; wire agency [communication] services; telecommunication 
services; communication network consultancy; data communication services accessible by password; provision of 
access to content, websites and portals; transmission of videos, movies, pictures, images, text, photos, games, user-
generated content, audio content, and information via the internet; transmission of information via national and 
international networks; providing information relating to wireless communication; wireless transfer of data via the 
internet; transferring information and data via computer networks and the internet; local area networks (operation of -) 
(term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing user 
access to global computer networks; transmission of information by electronic communications networks; transfer of 
information and data via online services and the internet; communication by computer; provision of access to internet 
protocol tv; transmission of messages, data and content via the internet and other communications networks; wireless 
electronic transmission of data; communications services for the exchange of data in electronic form; consulting services 
in the field of electronic communications; providing frame relay connectivity services for data transfer; transmission of 
digital files; provision of on-line communications services; transmission of information via computer networks; providing 
multiple-user access to a global computer information network; transmission of information on-line; telecommunications 
services provided via fiber optic, wireless and cable networks; digital transmission of data via the internet; electronic 
communications services; audio, video and multimedia broadcasting via the internet and other communications 
networks; electronic communications consultancy; communications by fibre optic networks; providing electronic 
telecommunication connections; telecommunications services, namely providing fiber optic network services; internet 
services providers (isps); transmission of information between computers and workstations; providing access to the 
internet and other communications networks; internet based telecommunication services; on-line information services 
relating to telecommunications; operating of electronic communications networks; communications services provided 
over the internet; provision of access to television via decoding apparatus; provision of electronic data links; wireless 
transfer of data via wireless application protocols; electronic transmission and retransmission of sounds, images, 
documents, messages and data; wireless communications services; transmission of data, audio, video and multimedia 
files, including downloadable files and files streamed over a global computer network; transmission of data via isdn lines; 
rental of access time to a database server; providing access to and leasing access time to computer networks; automatic 
transfer of digital data using telecommunications channels; rental of access time to global computer networks; high bit-
rate data transmission services for telecommunication network operators; streaming of data; providing 
telecommunications connections to a global computer network or databases; providing access to data in computer 
networks; information services relating to electronic communication networks; secure e-mail services; communications 
via multinational telecommunication networks; access to content, websites and portals; providing access to electronic 
communications networks and electronic databases; transmission of written communications (electronic -); 
communication services between data banks; wireless transfer of data via digital mobile telephony; data communication 
services; provision of electronic communication links; communication services for the transmission of information by 
electronic means; telecommunications services between computer networks; communication services for the 
transmission of information; operating of electronic communications systems; transmission of information by electronic 
means; computer communications services for the transmission of information; providing access to electronic 
communications networks; data communication services accessible by access code; telecommunications services 
provided via the internet, intranet and extranet; mobile telecommunication network services; computer data transmission 
services; transmission of database information via telecommunications networks; communications by computer 
terminals; electronic transmission of instant messages and data; voice over internet protocol [voip] communication 
services; mobile communications services; remote transmission of data by means of telecommunications; providing 
access to global computer networks and other computer networks; internet access services; telecommunication of 
information (including web pages); providing computer access to communication networks; provision of central 
switching services for electronic communications networks (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); providing access to telecommunication networks; data communication by 
electronic means; provision of access to the internet for others; information services relating to broadcasting; providing 
access to information via data networks; providing telecommunications connections to the internet or databases; 
computer communication services; wireless electronic transmission of facsimiles; telecommunications services for the 
distribution of data; transmission of data through the use of electronic image processing by telephone link (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); provision of access to an 
electronic on-line network for information retrieval; secure transmission of data, sound or images; providing access to a 
global computer network for the transfer and dissemination of information; providing access to a global computer 
information network; data transmission; telecommunication services provided via internet platforms and portals; secured 
data, sound and image transmission services; providing virtual private network (VPN) services; transmission of data or 
audio visual images via a global computer network or the internet; computer communication and internet access; 
transmission of digital information; provision of access to computer networks and the internet; data transmission and 
data broadcasting; advisory and consultancy services relating to wireless communications and wireless communications 
equipment; telematic [data communication] services; electronic transmission of information (services for the -); 
communications via a global computer network or the internet; transmission of audio and video content via computer 
networks; providing access to information on the internet; providing telecommunications connections to a global 
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communication network or databases.

Cl.41;Education and instruction; arranging of displays for educational purposes; conducting training seminars for 
clients; video library services; arranging and conducting of symposiums; provision of instruction relating to data 
processing; training services relating to data communications; publishing services (including electronic publishing 
services); organisation and holding of fairs for cultural or educational purposes; demonstration [for instructional 
purposes]; organisation of congresses and conferences for cultural and educational purposes; organisation of seminars 
relating to training; organisation of seminars relating to education; training in the operation of computer programs; 
training services provided via simulators; publishing services carried out by computerised means; providing on-line 
videos, not downloadable; education services relating to the application of computer systems; arranging and conducting 
conferences and seminars; arranging, conducting and organisation of conferences; training in the development of 
software systems; arrangement of conferences for educational purposes; training of personnel to ensure maximum 
security protection; provision of computer related training courses; training services relating to computer systems; 
arranging and conducting of training seminars; educational services relating to information technology; instructional 
services relating to data processing; providing online courses of instruction; electronic viewing guide services (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); arranging of lectures; 
arranging and conducting educational conferences; fetes (organisation of -) for educational purposes; arranging of 
training courses; organisation of courses using distance learning methods; conducting of exhibitions for educational 
purposes; training in the use of data processing programs; organisation of conferences, exhibitions and competitions; 
workshops for educational purposes; training services relating to the installation of computer controlled test systems; 
training in the operation of computerised systems; arranging of workshops and seminars; conducting of seminars and 
congresses; electronic data processing training; training services relating to computer-aided testing; education services 
relating to the application of computer software; arranging, conducting and organisation of workshops; arranging, 
conducting and organisation of symposiums; workshops for training purposes; providing online training seminars; 
arranging of conferences; training courses relating to computer software; provision of online training; organisation of 
seminars; arranging and conducting of seminars and workshops; arranging of exhibitions for educational purposes; 
seminars; organisation of webinars; audio-visual display presentation services for educational purposes; arranging of 
demonstrations for training purposes; training services relating to the maintenance of computer controlled test systems; 
services for setting up data processing teaching programs (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); training relating to data processing techniques; organisation of seminars and 
conferences; arranging of presentations for educational purposes; arranging, conducting and organisation of seminars; 
providing computer assisted courses of instruction; education services relating to computer systems; organisation of 
training courses; provision of education on-line from a computer database or via the internet or extranets; arrangement of 
conventions for educational purposes; training in the use and operation of data processors; audio-visual display 
presentations; arranging of displays for training purposes; arranging of demonstrations for educational purposes; 
conducting of educational events; arranging and conducting of seminars; arranging and conducting of lectures; 
arrangement of seminars for educational purposes; arranging, conducting and organisation of congresses; training 
services relating to the repair of computer controlled test systems; conducting of educational courses; arranging of 
exhibitions for training purposes; training services in the field of computer software development; arranging of 
conventions for training purposes; training in the operation of software systems; programming [scheduling of programs] 
on a global computer network.

Cl.42;Engineering services relating to the design of electronic systems; monitoring of computer systems to detect 
breakdowns; computer system design; troubleshooting of computer hardware and software problems; design and 
development of networks; analysis and evaluation of product design; database design and development; technical 
services for the downloading of software; programming of operating software for accessing and using a cloud computing 
network; design services relating to the development of computerised information processing systems; design services 
relating to data transmission test tools; internet walled garden services; digital watermarking; development of computer 
firmware; computer diagnostic services; programming of internet security programs; design of data storage systems; 
design and development of firmware systems; administration of mail servers; consultancy and information services 
relating to computer system integration; troubleshooting in the nature of diagnosing problems with consumer electronics;
backup services for computer hard drive data; product design and development; design services relating to data 
processing tools; consultancy in the field of security software; configuration of computer networks by software; 
development of data processing apparatus; it security, protection and restoration (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); consultancy relating to the design and development of 
computer software programs; computer software consultancy; diagnosis of faults in computer software; design services 
relating to the creation of networks; data recovery services; design of software for multimedia data storing and recalling; 
creation of control programs for electric operation control and drive modules; design and development of software for 
importing and managing data; comparative analysis studies of the efficiency of computer systems; diagnosing computer 
hardware problems using software; design and development of computer software for reading, transmitting and 
organising data; design and development of operating software for accessing and using a cloud computing network; 
consultancy services for designing information systems; design and development of testing and analysis methods; 
design of computer databases; design and development of telecommunications networks; development of computer 
software for use with computer-controlled switching systems; application service provider [asp], namely, hosting 
computer software applications of others; consultancy in the field of computer system integration; internet security 
consultancy; design of data processing apparatus; electronic data storage and data back-up services; design and 
development of electronic data security systems; design and development of software for database management; 
conducting of quality control tests; monitoring of computer systems for detecting unauthorized access or data breach; 
hiring of computer firmware (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); creation, updating and adapting of computer programs; programming of operating software for computer 
networks and servers; software design and development; professional consultancy relating to computer security; 
research in the field of data processing technology; design of hardware for processing and distribution of multimedia 
contents; information services relating to the development of computer networks; development of systems for the 
transmission of data; monitoring of network systems; comparative analysis studies of the performance of computer 
systems; design and development of computer firmware; installation of firmware; technical advisory services relating to 
data processing; computer security consultancy; designing computer software for controlling self-service terminals; 
development and testing of computing methods, algorithms and software; maintenance of software for internet access; 
computer system design and development; development of technologies for the protection of electronic networks; 
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research relating to security (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); design and development of computer software for process control; maintenance of data processing 
software; remote server administration; software engineering; computer system analysis; development of computer 
systems; data security consultancy; computer firewall services; on-line computer services (term considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); computer programming for data processing and 
communication systems; design of operating system software; programming of software for internet platforms; design 
and development of wireless computer networks; technological services and design relating thereto; analytical services 
relating to computers; design and development of antivirus software; provision of security services for computer 
networks, computer access and computerised transactions; computer virus protection services; testing of electronic data 
processing systems; advisory services relating to computer systems design; technical advice relating to safety (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); server administration; 
installation and maintenance of internet access software; data security services; configuration of computer firmware; 
rental of internet security programs; design and development of systems for data input, output, processing, display and 
storage; anti-spamming services (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); software creation; surveys (conducting -); computer services concerning electronic data storage; computer 
programming services for electronic data security; electronic data back-up; providing information about the design and 
development of computer software, systems and networks; design of hardware for compression and decompression of 
multimedia contents; consumer product safety testing; design and development of data display systems; computer 
network design for others; consulting in the field of cloud computing networks and applications; computer programming 
services for data warehousing; development of systems for the processing of data; consumer product safety testing and 
consultation; data migration services; temporary electronic storage of information and data; computer analysis; design 
and development of operating system software; configuration of computer systems and networks; information 
technology support services; maintenance of computer software relating to computer security and prevention of 
computer risks; design of hardware for multimedia data storing and recalling; analysis and evaluation of product 
development; data encryption and decoding services; computer services for the analysis of data (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); integration of computer systems and 
networks; electronic data storage; data security services [firewalls]; development of computer software for use with 
programmable controllers; installation and maintenance of database software; design and testing of new products; 
design and development of data storage systems; design and development of electronic database software; design of 
information systems; design services for data processing systems; safety technological testing services; design of 
hardware for data and multimedia content conversion from and to different protocols; software customisation services; 
consultancy in the field of computer system analysis; administration of user rights in computer networks; design and 
development of wireless data transmission apparatus; design and development of data processing apparatus; creation of 
control programs for automated measurement, assembly, adjustment, and related visualisation; online data storage; 
design and development of data entry systems; design and development of data processing systems; writing of control 
programs; creation, maintenance and adaptation of software; development of software for secure network operations; 
computer security services for protection against illegal network access; technical services for the downloading of digital 
data; development of computer based networks; installation and actualisation of programs for data processing; computer 
network configuration services; computer system monitoring services; design services relating to integrated circuits; 
software development, programming and implementation; engineering services relating to automatic data processing; off-
site data backup; monitoring of computer systems by remote access; computer security services in the nature of 
administering digital certificates; design and development of wireless data transmission apparatus, instruments and 
equipment; cloud computing; design and development of internet security programs; computer network services; data 
back-up services; updating of memory banks of computer systems; engineering consultancy relating to data processing; 
computer security threat analysis for protecting data; design and development of operating software for computer 
networks and servers; design services relating to data processing test tools; computer security system monitoring 
services; development of systems for the storage of data; consultancy services relating to quality control; configuration 
of computer software; design, development and implementation of software; updating of computer software relating to 
computer security and prevention of computer risks.

Cl.45;On-line social networking services; online social networking services accessible by means of downloadable 
mobile applications; monitoring of security systems; providing authentication of personal identification information 
[identification verification services]; licensing of databases; licensing of computer software [legal services]; electronic 
monitoring services for security purposes; safety, rescue, security and enforcement services (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); advisory services relating to consumers rights 
[legal advice]; security assessment of risks; information services relating to consumer rights (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); identity validation services (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); licensing [legal services] in the framework 
of software publishing; information services relating to safety; licensing of technology; consultancy relating to computer 
software licensing; licensing of wireless communication system; computer licensing (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 14/09/2018; Application No. : 017955601 ;European Union 

4012465    17/09/2018
[International Registration No. : 1435283]
eToro Group Ltd

281 Waterfront Drive, Road Town Tortola VG 1110 VG

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.9;Software; software for financial services; software facilitating investments, investment strategy, algorithmic 
investments, automated investments, index based investments, criteria based investment, financial information, financial 
management, financial consultancy, brokerage services, financial analysis, financial services for internet users, financial 
services allowing users to manage investments via the internet; software allowing one person to manage investments and
other persons to make investments influenced by said person"s investments; software allowing a person to invest in 
correlation to specified logic, market sector, strategy and/or index generated by a person and/or an algorithm; software 
allowing one person to interact with other persons regarding investments; software allowing one person to manage 
investments via the internet and other persons to make investments similar to said person"s investments; downloadable 
software providing financial information and featuring users" and third parties" ratings, reviews and recommendations on 
various financial assets including currencies, indices, commodities, securities and digital assets including 
cryptocurrencies and other financial instruments; downloadable mobile applications for managing investments and 
financial assets on a social trading and investment network; computer software for facilitating digital assets transactions 
software; computer software for facilitating digital assets transactions.

Cl.36;Financial services; financial information; financial management; financial consultancy; providing financial 
information via the internet; brokerage services; investment strategy; algorithmic investments; automated investments; 
index based investments; financial analysis; financial services for internet users; financial services allowing persons to 
manage investments via the internet; financial services allowing one person to manage investments via the internet and 
other persons to make investments influenced by said person"s investments; financial services allowing a person to 
invest in correlation to specified logic, market sector, strategy and/or index generated by a person and/or an algorithm; 
financial services allowing one person to interact with other persons regarding investments; financial services allowing 
one person to manage investments via the internet and other persons to make investments similar to said user"s 
investments; financial information about the investments made by person, including comparative information and 
analyzed information; financial management of investments via the internet; financial management of investments that 
are influenced by investments made by others; monitoring financial markets for investment purposes; providing online 
platforms including web sites and applications featuring users" and third parties" ratings, reviews and recommendations 
on various financial assets including currencies, indices, commodities, securities and digital assets including 
cryptocurrencies and other financial instruments; investment management services featuring the trading of a person"s 
account according to an index and/or criteria; algorithmic investments, automated investments; providing electronic 
purchase, exchange and transfer of digital assets, including, cryptocurrencies; information, advice and consultancy 
relating to any of the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; software as a service (SaaS); 
computer technical support services, including, help desk services for implementing and installing software by all 
communications means; software as a service for financial services featuring software for trading and making 
investments; computer software design, development and maintenance; computer systems analysis; computer 
consulting; data conversion of computer program information and data; updating of computer software; computer 
programming; assistance in implementing and installing software by all communications means; software integration; 
software as a service for financial services; software as a service trading platform that enables users to make financial 
transactions; software as a service for trading and making investments; software as a service (SaaS) including via web 
sites and applications featuring users" and third parties" ratings, reviews and recommendations on various financial 
assets including currencies, indices, commodities, securities and digital assets including cryptocurrencies and other 
financial instruments; software as a service allowing users to manage investments over the internet; software as a service
allowing one user to manage investment and other users to make investments influenced by said user"s investments; 
software as a service allowing one user to interact with other persons regarding investments; software as a service 
allowing one user to manage investments via the internet and other users to make investments influenced by said user"s 
investments; software as a service (SaaS) providing investment management services featuring the investing and trading 
of one person"s account according to a specified logic, market sector, strategy, index and/or criteria; software as a 
service (SaaS) providing algorithmic investments and/or automated investments; software as a service (SaaS) providing 
allowing for the electronic purchase, exchange and transfer of digital assets, including, cryptocurrencies; information, 
advice and consultancy relating to any of the aforesaid services.
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Cl.45;On-line social networking service for investors allowing one investor to make an investment and other investors 
to make investments relating to that investment by enabling social interactions between investors; on-line social 
networking service for investors allowing one investor to make an investment and other investors to make investments 
that are influenced by that investment by enabling social interactions between investors; information, advice and 
consultancy relating to any of the aforesaid services.
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4017496    22/05/2018
[International Registration No. : 1437003]
GUANGDONG PUSS INVESTMENT CO., LTD.

X1301-C1486, No. 106, Fengze East Road, Nansha District Guangzhou China

Address for service in India/Agents address:
RAHUL RAJPUT.

B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.20;Split rings, not of metal, for keys; hooks, not of metal, for clothes rails; decorations of plastic for foodstuffs; 
cushions; furniture; bins, not of metal; mirrors [looking glasses]; picture frames; plaited straw, except matting; palm 
plaiting articles (including boxes, not including mats, cushions); works of art of bamboo; works of art of wood, wax, 
plaster or plastic; pillows.

Cl.24;Felt; washcloth; cord fabric; household linen; loose covers for furniture; tapestry [wall hangings], of textile; bed 
linen; woollen blanket; curtains of textile or plastic; fabric.

Cl.25;Clothing; children"s clothing; hosiery; neckties; scarfs; neckerchiefs; wedding dresses; layettes [clothing]; 
girdles; vests; pajamas; swimsuits; rain boot; hats; sleep masks; underwear; underpants; raincoat; boots; shoes; gloves 
[clothing]; shower caps.

Cl.29;Milk products; nuts, prepared; fruits, tinned [canned]; jams; fruit and vegetable-based snacks; fruit jellies; dried 
meat; fruit, preserved; potato flakes; milk beverages, milk predominating.

Cl.30;Cookies; cereal-based snack food; honey; instant noodles; ice cream; coffee; tea; candy; cereal preparations; 
coffee-based beverages; cocoa-based beverages; condiments; tea-based beverages; sugar.

6988



Cl.32;Fruit juice; vegetable drink; aerated water; beer; preparations for making beverages; non-alcoholic fruit extracts; 
non-alcoholic fruit juice beverages; soda water; non-alcoholic beverages; pure water (drink).

Cl.35;Business management assistance; marketing; advertising design; rental of vending machines; shop window 
dressing; advertising; on-line advertising on a computer network; presentation of goods on communication media, for 
retail purposes; organization of fashion shows for promotional purposes; accounting.
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Priority claimed from 01/06/2018; Application No. : UK00003314789 ;United Kingdom 

4022860    01/06/2018
[International Registration No. : 1437505]
TECHNOPHARMA LIMITED

Regent House, 316 Beulah Hill London SE19 3HF United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning polishing, scouring and abrasive 
preparations; soaps; hand soaps; liquid soaps; bar soaps, bath soaps in liquid, solid or gel form; soaps for the body care; 
perfumery, essential oils, cosmetics, hair lotions; dentifrices; skin lightening preparations and substances; non-
medicated toilet preparations and substances; preparations and substances for the conditioning, care and appearance of 
the skin, body, face, eyes, hair, scalp, teeth and nails; personal cleansing preparations; shower gels; bath gels; bath 
preparations; scents, perfumery, eau de parfum and toilet waters; deodorant preparations for personal use; 
antiperspirants; cosmetics; colour cosmetics; eye cosmetics; nail cosmetics; lip cosmetics; make up removers; cosmetic 
impregnated tissues; shampoos; hair conditioners; preparations for the hair; hair lotions; sun tanning preparations; sun-
screening preparations; shaving preparations; after shave and pre shave lotions and oils; depilatory preparations; 
essential oils; oils for toilet purposes; pomanders; potpourris; fragranced sachets for drawers; room fragrance; incense; 
aromatic plant extracts; body cream; body oil; skin and body topical lotions, creams and oils for cosmetic use; skin 
creams; skin lightening creams; skin toners.

Cl.5;Medicated skin care preparations, namely, creams, lotions, gels, toners, cleaners and peels; medicated toilet 
preparations and substances; medicated skin and hair preparations and substances; skin lightening preparations and 
substances;
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Priority claimed from 08/02/2018; Application No. : 87790668 ;United States of America 

4029799    03/08/2018
[International Registration No. : 1439336]
SPRINGCOIN, INC.

17th Floor, 20 West Kinzie Street Chicago IL 60654 United States of America

Address for service in India/Attorney address:
RAHUL BERUAR

C-8/8777, Vasant Kunj, New Delhi - 110070

Proposed to be Used
IR DIVISION
Cl.35;Financial record-keeping for commercial risk management, regulatory compliance, data security and identity 
verification purposes, via the internet; compilation of commercial financial transaction data, financial reporting and 
related reference information via an online computer website.

Cl.42;Authentication, issuance and validation of digital certificates; electronic identity verification services using 
technology to aggregate information and authenticate user identity; authentication in the field of cryptocurrency and 
blockchain technology; design and implementation of software and technology solutions for the purposes of 
authentication of electronic financial transactions; providing electronic storage of financial records via a website; hosting 
an online information network that provides users access to aggregated data and information for purposes of identity 
verification and authentication, aggregated credit information, and credit scoring; software as a service (SAAS) services 
featuring software for identity verification, authentication of identity information, credit scoring, secure storage of 
electronic data and records, and inter-user communications; providing temporary use of non- downloadable software for 
identity verification, authentication of identity information, credit scoring, secure storage of electronic data and records, 
and inter-user communications via a website; providing temporary use of non-downloadable cloud-based software for 
identity verification, authentication of identity information, credit scoring, secure storage of electronic data and records, 
and inter-user communications; application service provider featuring application programming interface (API) software 
for use in connection with a consumer information network engaged in identity verification, authentication of identity 
information, and credit scoring; platform as a service (PAAS) featuring computer software platforms for identity 
verification, authentication of identity information, credit scoring, secure storage of electronic data and records, and inter-
user communications; design and development of electronic data security systems; providing user authentication 
services using software technology to assist others with the completion of secure electronic financial transactions; 
providing technology information in the fields of cryptocurrency and blockchain technology.
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Priority claimed from 18/05/2018; Application No. : 87927797 ;United States of America 

4060043    16/11/2018
[International Registration No. : 1444001]
R&M MATERIALS HANDLING, INC.

4501 Gateway Boulevard Springfield OH 45502 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.7;Hoists; cranes; winches; wire rope hoists; electric chain hoists; wire rope cranes; electric chain cranes; hand-
operated lever pullers; beam trolleys for attaching hoists; end carriages for carrying cranes and hoists; bridge drives for 
cranes and hoists; hooks and forks for cranes and hoists.

Cl.9;Electronic remote and speed controls for cranes, hoists and winches; electronic inverter controls for controlling 
hoisting, trolley and bridge motion of cranes, hoists and winches; electronic instruments for measuring load capacity of 
cranes, hoists and winches; electronic instruments for measuring the service lives on cranes, hoists and winches; power 
supplies and batteries for cranes, hoists and winches.
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4067583    31/10/2018
[International Registration No. : 1446063]
XIAMEN AMESON NEW MATERIAL INC.

Room 106, Factory 1/F, No. 24, Huli Industrial Zone, Xiamen City Fujian Province China

Address for service in India/Agents address:
RAHUL RAJPUT.

B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.1;Chemical condensation preparations; industrial chemicals; prussiates; polyurethanes; ammonia; acids; 
biochemical catalysts; filtering preparations for the beverages industry; plastics, unprocessed.

Cl.7;Electrical apparatus for sealing plastics [packaging]; bottle stoppering machines; filling machines; adhesive tape 
dispensers [machines]; wrapping machines; bottle capping machines; packing machines; bottle filling machines; sealing 
machines for industrial purposes; sheaf-binding machines.

Cl.9;Clinometers; data processing apparatus; navigational instruments; sound alarms; weighing machines; integrated 
circuits; flashing lights [luminous signals]; wires, electric; calibrating rings; counters.

Cl.16;Paper; plastic film for wrapping; plastic bubble packs for wrapping or packaging; modelling materials; carbon 
paper; towels of paper; cardboard tubes; prospectuses; Indian inks.

Cl.17;Stuffing of rubber or plastic; cotton wool for packing [caulking]; bags [envelopes, pouches] of rubber, for 
packaging; packing [cushioning, stuffing] materials of rubber or plastics; non-conducting materials for retaining heat; 
shock-absorbing buffers of rubber; synthetic resins [semi-finished products]; insulating materials; liquid rubber; flexible 
hoses, not of metal.
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Priority claimed from 13/04/2018; Application No. : 71947/2018 ;Switzerland 

4067630    12/10/2018
[International Registration No. : 1446216]
SCHWEIZER KAPITAL GLOBAL IMPACT FUND AG

Bahnhofstrasse 54 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; promotional services; commercial services and consumer information services; business 
assistance services; business management and administration services; business analysis services, research and 
information services related to business; all the aforesaid services originating from Switzerland.

Cl.36;Insurance underwriting; real estate affairs, real estate services; real estate management; real estate agency 
services; fund raising and financial sponsorship; financial affairs; financial banking operations; financial investment 
services; capital investment; hedge fund investment services; monetary affairs, banking services; rental, rental and 
leasing of goods in the framework of providing the aforesaid services, as far as included in this class; information and 
advisory services related to the aforesaid services included in this class; all the aforesaid services originating from 
Switzerland.

Cl.37;Construction; realizing of construction sites and building projects and technical project management for lands; 
construction and maintenance services related to the supervision and surveillance of buildings, building management, in 
particular facility management (financial facility management); building projects; supervision of building projects and 
building measures; technical management of building project control and building measures; all the aforesaid services 
originating from Switzerland.

Cl.38;Telecommunications; telecommunication and communication services; providing of platforms for the exchange 
of (electronic) data and information on the Internet; providing Internet platforms for the exchange of data in digital form; 
electronic exchange of messages via chat lines, chat rooms and Internet forums; all the aforesaid services originating 
from Switzerland.

Cl.39;Transportation; distribution by pipeline and cable, renewable energy distribution; provision of information in the 
field of energy distribution; information and advisory services relating to energy distribution; information and advisory 
services relating to energy distribution; advice, development and implementation of logistic services; services in the field 
of mobility, logistics and sustainable development; all the aforesaid services originating from Switzerland.

Cl.41;Education, training, further training; entertainment, sports and cultural activities, training and further training; 
organizing and implementation of meetings of researchers, practitioners of different fields, who discover new cultural, 
economic, scientific and social developments in joint projects and develop innovative solutions (think tank); organizing 
and conducting of conferences and congresses, events and other events and events; all the aforesaid services 
originating from Switzerland.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; information technology services; design and development of computer hardware and software; all 
the aforesaid services originating from Switzerland.

Cl.45;Legal services; security services for the protection of property or persons; services in the field of security, 
rescue, protection and enforcement; mediation; personal and social services; all the aforesaid services originating from 
Switzerland.
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Priority claimed from 01/06/2018; Application No. : 75140 ;Jamaica 

4070038    30/11/2018
[International Registration No. : 1445691]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcast and transmission of streamed music, audio, video, and multimedia content by means of radio, 
television, Internet, and satellite for business use.

Cl.41;Production of programmed music and video displays for subscribers; audio and video recording and production 
services for others; music service, namely providing specially programmed background music for retail establishments, 
public areas, and commercial establishments; providing radio, Internet, and satellite music programming by means of 
telecommunications networks, computer networks, the Internet, satellite, radio, and wireless communications networks; 
musical, radio, television and video entertainment services, namely, custom arrangement and editing of music, audio and 
video programs; custom music programming services.
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Priority claimed from 22/05/2018; Application No. : 017903778 ;European Union 

4070339    20/11/2018
[International Registration No. : 1445567]
STROMAG GMBH

Hansastr. 120 59425 Unna Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Mechanically operated multi-disc clutches, multi-disc clutches and brakes (electromagnetic, hydraulic or 
pneumatic), single-disc clutches and brakes (electromagnetic, hydraulic or pneumatic), gear couplings (electromagnetic, 
hydraulic or pneumatic), other than for land vehicles; pole-face friction clutches and brakes, other than for land vehicles; 
compressed air and hydraulic oil feeds, namely hydraulic or pneumatic connection elements between fixed and rotating 
parts for conducting a pressure medium, in this class; electromagnetic dual-surface spring-actuated brakes, including in 
explosion-proof form, other than for land vehicles; electromagnetic multi-surface spring-actuated brakes, other than for 
land vehicles; hydraulically or pneumatically ventilated multi-disc spring-actuated brakes, other than for land vehicles; 
safety disc brakes (spring-actuated), disc brakes for wind power installations; elastic couplings, including in combination 
with clutches and disc brakes, other than for land vehicles; DC drives, included in this class, other than for land vehicles; 
eddy current drives, in this class, other than for land vehicles; induction clutches and brakes, in this class, other than for 
land vehicles; hysteresis clutches and brakes, in this class, other than for land vehicles; clutches and brakes for gears, 
for lifting gear and for non-travelling machines and multiple discs therefor, all included in this class; friction, brake, 
approach and pressure discs, diaphragms for machines; gear synchronization mechanisms and combinations thereof 
with clutches and brakes, friction linings of sintered materials, other than for land vehicles; synchronous servomotors; 
DC drives, other than for land vehicles.

Cl.9;Accessories for electromagnetic clutches, namely electric sliding contacts and holders therefor, rectifiers, rapid 
switching apparatus, power surge protection equipment, circuit breaking apparatus, resistors, contactors and 
transformers; electronic controllers for direct current and eddy current systems; frequency converters for asynchronous 
servomotors; regulating and control apparatus for synchronous and asynchronous servomotors and special software 
packages therefor; electric crane material, namely, mechanical electric and electronic switches, control apparatus, touch 
switches, button switches; compact conductor lines with sheet metal or plastic housings, spring cable reels and engine 
cable reels.

Cl.12;Compressed air and hydraulic oil feeds, namely hydraulic or pneumatic connection elements between fixed and 
rotating parts for conducting a pressure medium, all the aforesaid goods included in this class, for land vehicles; gear 
boxes and combinations thereof with clutches and brakes for drives in wheeled and tracked vehicles, for vehicles and 
ships; clutches and brakes for gears, for drives in wheel and tracked vehicles, in vehicles and ships, and multiple discs 
therefor, included in this class; mechanically operated multi-disc clutches (for land vehicles), multi-disc clutches and 
brakes (electromagnetic, hydraulic or pneumatic) (for land vehicles); single-disc clutches and brakes (electromagnetic, 
hydraulic or pneumatic) (for land vehicles); pole-face friction clutches and brakes (for land vehicles); electromagnetic 
dual-surface spring-actuated brakes (for land vehicles), including in explosion-proof form; electromagnetic multi-surface 
spring-actuated brakes (for land vehicles); hydraulically or pneumatically ventilated multi-disc spring-actuated brakes (for 
land vehicles); safety disc brakes (spring-actuated) (for land vehicles); elastic clutches (for vehicles), including in 
combination with clutches and disc brakes; friction linings of sintered materials, for land vehicles.
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Priority claimed from 19/06/2018; Application No. : UK00003318876 ;United Kingdom 

4072015    10/12/2018
[International Registration No. : 1445245]
WRT TECHNOLOGIES LIMITED

No. 1 London Bridge London SE1 9BG United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer software platforms, 
recorded or downloadable; counterfeit coin detectors; electronic tags for goods; electronic numeric displays; interfaces 
for computers; magnetic data media; magnetic encoders; magnetic tape units for computers; money counting and sorting 
machines; scanners [data processing equipment]; optical data media; security tokens [encryption devices]; transmitters 
of electronic signals; parts and fittings thereof.

Cl.14;Alloys of precious metal; coins; gold, unwrought or beaten; ingots of precious metals; precious metals, 
unwrought or semi-wrought; silver, unwrought or beaten.

Cl.35;Business information; providing business information via a web site; business intermediary services relating to 
the matching of potential private investors with entrepreneurs needing funding; commercial intermediation services; 
compilation of information into computer databases; compilation of statistics; compiling indexes of information for 
commercial or advertising purposes; cost price analysis; data search in computer files for others; drawing up of 
statements of accounts; economic forecasting; financial auditing; import-export agency services; invoicing; negotiation 
and conclusion of commercial transactions for third parties; negotiation of business contracts for others; provision of an 
on-line marketplace for buyers and sellers of goods and services; price comparison services; procurement services for 
others [purchasing goods and services for other businesses]; registration of written communications and data; 
systemization of information into computer databases; updating and maintenance of data in computer databases; 
updating and maintenance of information in registries; information, advice and consultancy services relating to all of the 
aforesaid.

Cl.36;Financial services; financial affairs; monetary affairs; banking; brokerage; business liquidation services, 
financial; capital investment; charitable fund raising; cheque verification / check verification; clearing, financial / clearing-
houses, financial; credit bureau services; issuance of credit cards; debt collection agency services; debt advisory 
services; electronic funds transfer; exchanging money; financial evaluation [insurance, banking]; financial management; 
financial analysis; providing financial information via a web site; financial management of reimbursement payments for 
others; financing services; investment of funds; lending against security; loans [financing]; mortgage banking; mutual 
funds; online banking; organization of collections; processing of credit card payments; processing of debit card 
payments; savings bank services; securities brokerage; stock exchange quotations; stock brokerage services; stocks 
and bonds brokerage; surety services; issuance of tokens of value; trusteeship / fiduciary; information, advice and 
consultancy services relating to all of the aforesaid.

Cl.42;Cloud computing; computer programming; computer software design; rental of computer software; computer 
system analysis; computer system design; computer software consultancy; computer security consultancy; conversion 
of data or documents from physical to electronic media; conversion of computer programs and data, other than physical 
conversion; creating and designing website-based indexes of information for others [information technology services]; 
data encryption services; electronic data storage; information technology [IT] consultancy; providing information on 
computer technology and programming via a web site; installation of computer software; internet security consultancy; 
maintenance of computer software; monitoring of computer systems by remote access; monitoring of computer systems 
for detecting unauthorized access or data breach; off-site data backup; outsource service providers in the field of 
information technology; platform as a service [PaaS]; recovery of computer data; software as a service [SaaS]; technical 
research; technical writing; technological consultancy; updating of computer software; providing online non-
downloadable computer software; information, advice and consultancy services relating to all of the aforesaid.
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Priority claimed from 05/07/2018; Application No. : UK00003322749 ;United Kingdom 

4073066    16/10/2018
[International Registration No. : 1445724]
VODAFONE GROUP PLC

Vodafone House, The Connection Newbury, Berkshire RG14 2FN United Kingdom

Address for service in India/Attorney address:
NEOLEGAL ASSOCIATES

World Trade Centre, 12th floor, 4C 1, Cuffee Parade, Mumbai-400005

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and communications apparatus and instruments; radio telephones, mobile and 
fixed telephones; mobile phones; portable telecommunications apparatus; smartphones; cases for telephones; headsets 
for telephones; handheld, mobile and tablet computers; wearable electronic telecommunication and computing devices; 
data communication apparatus and instruments; voice processing systems; computer networking and data 
communications equipment; mobile data storage and processing apparatus; data processing systems; electronic 
databases; digital telephone platforms and software; computer hardware for telecommunications; telecommunication 
networks; modems; network routers; broadband data interconnecting computer installations; decoders; set-top box 
apparatus including apparatus having an interactive viewing guide and/or a recorder for recording television and audio 
programmes; electrical and electronic apparatus for use in the reception of satellite, terrestrial or cable broadcasts; 
apparatus and instruments for the processing, transmission, storage, logging, reception and retrieval of data being in the 
form of encoded data, text, audio, graphic images or video or a combination of these formats; wireless handheld 
telecommunication units and devices; remote controls for electric and electronic devices; personal digital assistants; 
electronic sensors including pedometers, altimeters and weighing scales; barcode and quick response code readers and 
scanners; audio and video recordings; electronic media for storing information, data, images and sound; digital media 
content (downloadable), including films, television programmes, radio programmes, videos, images, music, text, data, 
images, graphics and ringtones, provided from a computer database, the Internet or other electronic network; satellite 
receiving and transmission apparatus and instruments; computer and video game software programs, including 
downloadable games; electronic publications (downloadable) provided on-line from computer databases, the Internet or 
other electronic networks; machine readable media; downloadable digital audio, video and data provided from a computer 
database, or the Internet or other electronic network; battery chargers for use with telecommunications apparatus; 
batteries; battery back-up power supply; peripheral equipment for televisions and computers; computers including laptop 
and notebook computers; electronic personal organisers; electronic and satellite navigational and positional apparatus 
and instruments including global positioning systems; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; teaching apparatus and instruments; 
metering apparatus; smart meters; blank and pre-recorded magnetic cards; cards containing microprocessors; telephone 
cards; credit, debit and payment cards; telephone credit cards; encoded cards; computer software, including computer 
software supplied from a computer database, the Internet or other electronic network; data communications software; 
application software, including application software for mobile telephones; downloadable computer software 
applications; computer software for wireless data communication; computer software and application software for the 
synchronization, transmission and sharing of voice, data, calendar and content between one or more electronic devices, 
for purchasing applications, handheld electronic devices and for secure, encrypted purchases; operating system 
software; computer software for the streaming transmission and encryption and storage, of audio, video, graphics, text 
and data on and over communication networks; computer software to enable peer-to-peer networking and file sharing; 
search engine software; computer software for conducting and co-ordinating communications among computer users 
sharing information and audio data via electronic communications networks; software for interactive televisions; image 
and video editing software including software applications for use on mobile devices; software for the identification of 
persons; software for access control, video control and detecting the presence of persons; software for computer 
security, including antivirus, firewalls, antispam, anti-spyware, web filtering; intrusion detection software; virtual private 
network software; computer software for receiving, processing, transmitting and displaying information relating to 
fitness, body fat, body mass index, sleep patterns, locations, altitude, weather and temperature; computer software for 
managing information regarding tracking, compliance and motivation with a health and fitness program; anti-theft devices 
not for vehicles; distance sensors being anti-collision sensors for vehicles, other than vehicle parts; devices and 
apparatus for locating movable property; apparatus for sending and receiving information from movable property; 
devices and apparatus for remote control of electrical apparatus and household appliances; alarm devices and 
installations, other than for vehicles; satellite location and navigation systems; systems for the downloading and 
updating of computer software to and from electronic apparatus; electronic and biometric apparatus and installations for 
access control; electronic apparatus for identifying persons; closed circuit television systems; cameras, television 
cameras and video recorders for closed-circuit television; optical and photographic apparatus; electronic speedometers; 
electronic odometers; electronic tachometers; speed checking apparatus for vehicles; kilometre recorders for vehicles; 
electric or electronic sensors for vehicles, other than vehicle parts; electronic sensors; sirens; electric locks for vehicles; 
remote control apparatus; electronic keys for vehicles; electronic keyless remote control vehicle access devices; remote 
control starters for vehicles; remote control systems for the automatic operating of the locks of vehicle doors, boot, 
bonnet and roof; communication apparatus integrated into motorcycle helmets; GPS apparatus; apparatus for vehicles 
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for determining or signalling vehicle location, locations of site, travel routes, time, traffic conditions, presence of 
emergency vehicles and hazard conditions; systems for communication between vehicles and road infrastructures; road 
marking detection devices; vehicle teleguidance systems and instruments; computer monitoring systems for blind spot 
and lane changing assistance; vehicle on-board computers; on-board electric, electronic or optical equipment for 
vehicles, namely, electric batteries, mileage recorders and radios for vehicles, including for land vehicles; on-board 
diagnostic computer apparatus and remote-controlled diagnostic computer apparatus for vehicles; systems for the 
downloading and updating of computer software to and from vehicles; devices to detect and/or exchange data between a 
vehicle and a remote unit for security purposes; on-board electronic systems in land vehicles for providing parking 
assistance; electronic apparatus for the control of car parking; pre-collision detection and collision avoidance systems; 
electronic immobilisers installed after purchase for use with vehicles; in vehicle touch screen computer systems; 
software for customised display screens on telecommunications apparatus; communications networks for systems of 
smart metering.

Cl.35;Advertising, marketing and promotion services; retail services connected with telephones, mobile telephones, 
smartphones, mobile digital devices, telecommunication apparatus, computer software, computers and electronic 
communication networks and accessories for such goods, set-top boxes and modems, telecommunication apparatus, 
devices and accessories; the bringing together, for the benefit of others, of a variety of telecommunications services and 
computer services, enabling users to conveniently view and purchase those services; telephone answering and message 
handling services; provision of space on websites for advertising goods and services; the bringing together, for the 
benefit of others, of a variety of goods in the field of communications, enabling customers to conveniently view and 
purchase those goods, including such services provided on-line from a computer database, the Internet or other 
electronic network; the bringing together, for the benefit of others, of a variety of services in the field of entertainment, 
fashion, lifestyle, music, sports, news, current affairs, business, finance, trade, technology, science, nature, industry, 
transport, art, history, travel and culture, games and gaming, film and navigation enabling users to conveniently view and 
acquire those services; the bringing together, for the benefit of others, of a variety of downloadable digital media content, 
including software, software applications, films, television programmes, radio programmes, videos, music, text, data, 
images, graphics and ringtones, enabling customers to conveniently view and purchase those goods; the bringing 
together for the benefit of others of a variety of services providers, namely providers of digital media content including 
software, software applications, films, television programmes, radio programmes, videos, music, text, data, images, 
graphics and ringtones via the Internet or telecommunications network or via a streaming service, enabling customers to 
conveniently view and purchase those services; provision of commercial information and advice to the prospective 
purchasers of commodities and goods; administration of loyalty programmes involving discounts or incentives; loyalty 
card services; organisation, operation and supervision of sales and promotional incentive schemes; provision of 
commercial information and advice on the supply and promotion of products and selection and display of goods; 
compilation and systemisation of information into computer databases and online searchable databases; data retrieval 
services; web indexing for commercial or advertising purposes; compilation of directories, including business and 
commercial directories, for publication on computer databases, the Internet or other electronic networks; searching, 
collecting, systematization and compilation of information, sites and other resources available on global computer 
networks for others; organising content of information provided over a global computer network according to user 
preference, namely database management; arranging and conducting of exhibitions for business purposes; updating and 
maintenance of data in computer databases and data processing services; data management services; collection of data; 
business data analysis services; business promotion, research, management, administration, assistance and information 
services; business strategy and planning services; economic forecasting, marketing, market research, market analysis 
and survey services; publication of publicity texts; compilation of statistical information; provision of trade information; 
dissemination of advertising for others via wireless network, telecommunication apparatus or devices or a global 
computer network; maintaining and updating of traffic and travel information in computer databases; advertising services 
provided by television and radio and via electronic media; telephone answering and message handling services; 
provision of business information and advice on the supply and promotion of products and selection and display of 
goods; customer club services, for commercial, promotional and/or advertising purposes; subscriptions (arranging -) to 
telecommunication services for others; subscriptions (arranging -) to a telematics, telephone or computer service 
[internet]; subscription to a television channel; auctioning via telecommunications networks; electronic commerce 
services, namely, providing information about products via telecommunication networks for advertising and marketing 
purposes; publicity and sales promotion relating to goods and services, offered and ordered by telecommunications; 
business promotion services provided by telephone; organisation for a third party of telephone welcoming services and 
of telephone receptionist services; commercial information services provided by access to a computer database; online 
music subscription services; providing online business directory information services; providing telephone directory 
information via the internet.

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; communication 
services in the nature of transmission and reception of voice; voice over IP services; telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; communication services provided for hotlines and call centres; automated 
telephone call screening services; automated telephone voice message services; telephone communication services in 
the nature of automatic telephone answering services; personal numbering services; provision of replacement 
telecommunications apparatus in the case of breakdown, loss or theft; provision of Internet services, in particular Internet 
access services; telecommunication of information (including web pages), computer programmes and any other data; 
electronic mail services; wireless broadband communication services; providing internet access via wireless broadband 
networks; providing internet access via optical fibre broadband networks; wireless communication services; wireless 
telephony; digital network telecommunications services; telecommunication services provided via internet portals; 
provision of location based telecommunication services for telecommunications apparatus; wireless transfer of data via 
wireless application protocols [WAP], including those utilising a secure communications channel; provision of 
information about telecommunication, namely, relating to or identifying telephone and telecommunications apparatus and 
instruments; telecommunications routing and junction services; electronic data interchange services; transfer of data by 
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telecommunications; data streaming; streaming of digital media content, including films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications network; 
transmission of digital media content, including films, television programmes, radio programmes, videos, music, text, 
data, images, graphics and ringtones, via the Internet or a telecommunications network; data transmission services; 
broadcasting services; data broadcasting services; broadcast or transmission of radio or television programmes; 
transmission of digital audio, video and multimedia content by telecommunications; electronic transmission of audio and 
video files via computer and other electronic communications networks; transmission of news and current affairs 
information; delivery of digital music by telecommunications; providing access to social networking websites; 
telecommunication services for the provision of video text, telexes and view data services; messaging services, namely, 
sending, receiving and forwarding messages in the form of text, audio, graphic images or video or a combination of these 
formats; unified messaging services; voicemail services; providing user access to data networks; video conferencing 
services; video telephone services; providing telecommunications connections to the Internet or databases; computer 
aided transmission of messages, data and images; computer communication services; providing electronic conferencing 
services; providing and leasing access time to computer databases, computer bulletin boards, computer networks, 
interactive computer communications networks, electronic publications in various fields, merchandising and service 
catalogues and information and computerised research and reference materials; providing access to educational content, 
websites and portals; communication services for the remote control of electronic devices; monitoring telephone calls 
from subscribers and notifying emergency services, namely communication services for the delivery of emergency 
messages; electronic transmission of data and documents via computer terminals and electronic devices; signal 
transmission for electronic commerce via telecommunications systems and data communication systems; providing 
access to electronic communications networks and electronic databases; provision of communication facilities for the 
interchange of digital data; communication of data by means of telecommunications; transmission of data, including by 
audio-visual apparatus; transmission of sound, picture, video and data signals; providing access to databases; 
telecommunication services for data bank interconnection; electronic data exchange services; email data services; data 
broadcasting and communications services; providing third party users with access to telecommunication infrastructure; 
provision of information about telecommunications, providing electronic telecommunications connections; 
telecommunication gateway services; interactive telecommunications services; network telecommunication services; 
telecommunications consultancy services; telecommunications services for aircraft passengers; communication network 
services for systems of smart metering; transmission of digital data in the nature of user-generated digital media content.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education and training including 
such services provided on-line from a computer, the Internet or other electronic network; game services provided on-line 
from a computer network; radio and television entertainment services including those provided on-line from a computer, 
the Internet or other electronic network; sporting and cultural activities; providing on-line electronic publications; 
publication of electronic books and journals on-line; arranging and conducting of conferences, seminars, symposia, 
tutorials and workshops; interactive and distance learning courses and sessions provided on-line via a 
telecommunications link or computer network or provided by others means; electronic library services for the supply of 
electronic information (including archive information) in the form of text, audio and/or video information; providing non-
downloadable on-line digital content, namely, music, films, television and games from a computer database, the internet 
or other electronic network, all for entertainment or educational purposes; providing on-line non-downloadable 
publications in the fields of music, video, film, books, television, games and sports via online searchable databases and 
directories; production of media content; publication of user-generated digital media content; publication of blogs and 
vlogs; entertainment services provided on-line from a computer database or the internet; educational information 
provided on-line form a computer database or the internet; entertainment services provided by telephone; organising 
competitions provided by telephone; providing sports information by telephone; library services provided by means of a 
computerised database; electronic games services provided by mean of the internet; providing digital music from the 
internet; publication of material which can be accessed from databases or from the internet; providing publications from 
the internet which may be browsed; electronic publishing; providing interactive multi-player games via communications 
networks including the internet; arranging and conducting of exhibitions for entertainment purposes.
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4079845    20/12/2018
[International Registration No. : 1410910]
Schubart,Holger-Thorsten

Unter den Linden 23 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; parts and accessories for all the aforesaid goods, included in this class.

Cl.35;Presentation of goods on communication media, for retail purposes; wholesaling and retailing, including online 
sale, in relation to vehicles and transportation means, and parts and fittings therefor; wholesaling and retailing, including 
online, relating to energy-carrying materials, in particular fuels; bringing together, for others, of a variety of goods, 
namely thermal and electrical energy, energy-carrying materials, in particular fuels, enabling customers to conveniently 
view and purchase those goods.

Cl.40;Production of energy.

Cl.42;Technological and scientific consultancy in the field of energy and energy saving; scientific and technological 
services and research in the field of energy and energy saving; industrial analysis and research in the field of energy and 
energy saving; design and development of computer hardware and software regarding energy and for saving energy; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; research and development, for 
others, with regard to new products for energy and saving energy; research in the field of environmental protection; water 
analysis.
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Priority claimed from 19/07/2018; Application No. : 88044492 ;United States of America 

4079855    19/12/2018
[International Registration No. : 1447262]
Infragistics, Inc.

2 Commerce Drive Cranbury NJ 08512 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, computer software development and visualization tools for the creation of 
dashboards, and software for creating, viewing and sharing visualization of data derived from computer back-end data 
sources, databases, Internet data sources, software applications, Internet software applications, XML web services and 
web site software in the form of dashboards.

Cl.42;Computer services, namely, providing on-line non-downloadable computer software for presenting report 
information derived from computer software applications, Internet software applications, XML web services and website 
software in the form of creatable and shareable dashboard visualizations.
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4080899    21/12/2018
[International Registration No. : 1308595]
Lecturio GmbH

Käthe-Kollwitz-Str. 1 04109 Leipzig Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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4080911    24/12/2018
[International Registration No. : 1376033]
HAFIZLAR GIDA IÇ VE DIS TICARET ANONIM SIRKETI

Merkez mah. Sanayi cad., Turin Is Merkezi no:5 Kagithane Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, 
pastry and bakery products, desserts based on flour and chocolate, honey, bee glue for human consumption, propolis for 
food purposes, condiments for foodstuff, yeast, baking powder, flour, semolina, starch for food, tea, iced tea, chewing 
gums, ice-cream, edible ices, cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed 
wheat for human consumption, crushed barley for human consumption, processed oats for human consumption, 
processed rye for human consumption, rice, molasses for food.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, enabling customers to conveniently view 
and purchase those goods namely, meat, fish, poultry and game, processed meat products, dried pulses, soups, bouillon, 
processed olives, olive paste, milk and milk products, butter, edible oils, dried, preserved, frozen, cooked, smoked or 
salted fruits and vegetables, prepared nuts and dried fruits as snacks, hazelnut spreads and peanut butter, tahini (sesame 
seed paste), eggs and powdered eggs, potato chips, coffee, cocoa, coffee or cocoa based beverages, chocolate based 
beverages, pasta, stuffed dumplings, noodles, pastries and bakery products based on flour, desserts based on flour and 
chocolate, honey, bee glue for human consumption, propolis for food purposes, condiments for foodstuff, yeast, baking 
powder, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, tea, iced tea, confectionery, chocolate, 
biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-based snack food, popcorn, crushed oats, 
corn chips, breakfast cereals, processed wheat for human consumption, crushed barley for human consumption, 
processed oats for human consumption, processed rye for human consumption, rice and molasses for foods, such 
services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues.

Cl.43;Services for providing food and drink, temporary accommodation, day-nurseries (creches), boarding for animals.
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4082322    21/12/2018
[International Registration No. : 1433115]
Hood & Chambers Ltd

Lynton House, 7-12 Tavistock Square London WC1H 9BQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Provision of advertising space on websites, print and other media; direct mail, including email, advertising; online
advertising on computer networks; sales promotion for others; marketing services; arranging of product launches; 
consumer market information services, consumer response analysis; commercial information and advice for consumers 
(consumer advice shop); provision of commercial information, advice and assistance to consumers regarding the 
selection of products and services to be purchased; promoting the goods and services of others; advertising, marketing 
and promotional services; distribution of promotional material; management of customer loyalty, incentive or promotional 
schemes; publicity and sales promotion relating to goods and services offered and ordered by telecommunication or 
through digital media; collection, analysis, compilation, processing, dissemination and updating of data relating to 
business; the bringing together, for the benefit of others, of a variety of goods, namely, clothing and clothing accessories, 
headgear, footwear, sportswear, sports equipment and accessories, fragrances, perfumes, cosmetics, toiletries, non-
medicated toilet preparations, skincare preparations, hair care preparations, sun care preparations, self tanning 
preparations, candles and wicks for lighting, scented candles, bags, handbags, purses, luggage, carrying cases, goods 
made from leather and imitation leather namely key chains and phone cases, jewellery, watches, eyewear and sunglasses, 
hair accessories, hair clips, hair bands, hair grips, hair ties, stationery and writing instruments, furniture, home 
furnishings, home wares namely prints, pictures and photographs for home decorative use, bed linen, bath linen, fabrics, 
soft furnishings, wallpaper, paints, garden furniture, gardening tools and equipment, apparatus for lighting and light 
fittings, tableware, household or kitchen containers, utensils, articles made of ceramics, articles made of glass, articles 
made of porcelain or earthenware, crockery and glassware, textiles and haberdashery, food and drink, chocolate and 
confectionery, flowers and plants, gift cards and vouchers, bridal wear, bridal headwear, wedding wear, wedding 
headwear, toys, games and playthings, food and drink for pets, clothing and accessories for pets, enabling customers to 
conveniently view and purchase those goods; the bringing together of a variety of service providers, namely restaurant 
services, bar services, health club services, spa and salon services, catering and banqueting organiser services, meeting 
and conference organiser services, wedding planning services, wedding services, bridal services, communication 
services, ticketing services, entertainment and production services, travel, holiday and accommodation booking services, 
enabling customers to conveniently view and purchase those services; the bringing together for the benefit of others, via 
the Internet, of a variety of retailers and providers of restaurant services, bar services, health club services, spa and salon 
services, catering and banqueting organiser services, meeting and conference organiser services, wedding planning 
services, wedding services, bridal services, communication services, ticketing services, entertainment and production 
services, travel, holiday and accommodation booking services through a virtual shopping mall, enabling customers to 
conveniently view and purchase the goods and make use of and purchase such services by means of 
telecommunications.

Cl.45;Providing fashion information; personal fashion consulting services; personal shopper services; personal 
wardrobe styling services.
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Priority claimed from 21/08/2018; Application No. : VA 2018 01797 ;Denmark 

4082343    20/12/2018
[International Registration No. : 1441893]
SYBO ApS

Jorcks Passage 1 A, 4., DK-1162 København K Denmark

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and 
other digital recording media; mechanisms for coin-operated apparatus; calculating machines, data processing 
equipment, computers; computer software; games software; software programs for games, including computer games, 
video games and electronic games for use on mobile phones and tablet computers; wireless communication devices and 
handheld electronic devices; computer game software, including recorded and interactive computer game programs and 
computer game programs downloaded via the Internet [software]; application software (downloadable) with games for 
computers, tablet computers and mobile phones; USB flash drives [not prerecorded]; USB chargers; power units and 
packs [batteries]; selfie sticks used as smartphone accessories; films, exposed, including motion pictures, TV-films and 
animated cartoons; downloadable films, including motion pictures, TV-films and animated cartoons; tablet covers; covers 
for mobile phones; bags adapted for laptops; mouse pads; computer mouses, including wireless computer mouses; 3D 
glasses; smart glasses; cameras (photography); webcams; stereophonic apparatus; loudspeakers; digital video 
recorders; joysticks; spectacles [optics]; sunglasses; cases for spectacles and sunglasses.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; books; computer
game hint books; comics; drawings; posters; calendars; notebooks; diaries, including pocket diaries; photo albums and 
collectors' albums; colouring books; pen and pencil cases; pencils; ball pens; India ink pens; pencil sharpeners; rubber 
erasers; rulers; pads [stationery]; bookbindings; gift wrap paper; instruction sheets; manuals for instructional purposes; 
stickers [stationery]; decalcomania; notepaper; cards and envelopes [stationery].

Cl.25;Clothing, footwear, headgear; sportswear; sports shoes; bathwraps (clothing); masquerade costumes; costumes 
for use in children's dress up play.

Cl.28;Games and playthings; gymnastic and sporting articles; video game apparatus; handheld computer games; 
arcade video game machines; electronic games; amusement game machines; slot machines [gaming machines]; battery-
powered computer games with LCD screen; controllers for game consoles; video game joysticks; hand-held units for 
playing electronic games and video games; games relating to fictional characters; toy action figurines; playsets for action 
figures; action toys; toy figures; clothing for toy figures; miniatures for use in games; remote control toys; electronic 
toys; skateboards, roller skates and in-line roller skates; bags specially adapted for sports equipment; bags for 
skateboards; costume masks; athletic protective pads and guards for skateboarding in the form of knee pads, elbow 
pads, wrist pads and arm pads. 

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of on-line computer 
games; providing, arranging and organization of games; game services provided on-line from a computer network; 
electronic games services, including provision of computer games on-line or by means of a global computer network; 
providing interactive multi-player computer games via the Internet and electronic communication networks; provision of 
instruction relating to computer software; training services concerned with the use of computer software; providing on-
line information in the field of computer gaming entertainment; providing information online relating to computer games 
and computer enhancements for games; providing information to game players about the ranking of their scores of 
games through the web sites; rental of electronic game equipment; entertainment by film; services for the production, 
presentation and rental of films, including motion pictures, TV-films and animated cartoons; organisation of games and 
competitions, including via the Internet; fan club services (entertainment).

Cl.42;Design and development of computer hardware and software; computer programming of computer games; 
design, development, testing, implementation, maintenance, adaption, upgrading and repair of computer game software; 
hosting services and software as a service and rental of software, including software for computer games; computer 
games software consultancy; providing temporary use of web-based software; providing temporary use of web-based 
applications; providing temporary use of non-downloadable software applications accessible via a website; rental of 
computer game programs. 
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Priority claimed from 28/11/2018; Application No. : 88208339 ;United States of America 

4085821    12/12/2018
[International Registration No. : 1448693]
AdvanSix Resins & Chemicals LLC

300 Kimball Drive, Suite 101 Parsippany NJ 07054 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Acetone; ketones; carbon dioxide in gas form, delivered through pipelines; ammonia for industrial purposes; 
sulfuric acid; ammonium sulfate fertilizer; phenol; phenol derivatives; oximes; chemicals for use in industry, namely, 
caprolactam, cyclohexanone, cyclohexanol, and other derivative industrial solvents and alpha-methylstyrene; 
unprocessed polymer resins used in the manufacture of resins and other fiber composites; unprocessed nylon resin used 
in plastics forming, extrusion, molding and co-injection industries; unprocessed synthetic resins for use in the 
manufacture of plastic molding compounds.

Cl.17;Semi-processed resins.
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Priority claimed from 27/06/2018; Application No. : 88016834 ;United States of America 

4086621    27/12/2018
[International Registration No. : 1448586]
Lobo Strategy Holdings, LLC

EPS X-34626, 8260 NW 14th Street Miami FL 33191 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Machinery installation, maintenance, and repair.

Cl.40;Custom manufacturing services; machine shop services, namely, machining parts for others.

Cl.42;Designing of machines, apparatus, instruments including their parts or systems composed of such machines, 
apparatus, and instruments; machine part design services; consulting in the field of machinery design.
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4086625    21/12/2018
[International Registration No. : 1398349]
ICIM INTERNATIONAL SPA

Via Peloritana, 28 I-20024 GARBAGNATE MILANESE (MI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Purifying creams; after-shave creams; perfumed creams; depilatory creams; exfoliating creams; barrier creams; 
balm creams; self-tanning creams; creams for tanning; suntan creams; after-sun creams; detergent creams; cosmetic 
creams; make-up removing creams; hair cream; day creams; anti-aging creams; shower creams; body creams; facial 
creams; skin creams; cosmetic creams and lotions; plant-based bath; plant extracts for cosmetic use; cosmetics in 
general, including; perfumes; perfumes in solid form; soaps; liquid soaps; cakes of toilet soap; bath foams; dentifrices; 
shampoos; essential oils; hair lotions; products for perming and setting the hair; gels; dyes for hair; facial creams; 
mascara; eye liners; eye shadows; make-up pencils; face masks; lipsticks; facial foundation; body creams; nail polish; 
nail hardeners; sun creams and oils; detergents; bleach solutions; softening creams; soaps; bleaching preparations and 
other substances for laundry use; preparations for cleaning, polishing, scouring, scratching and abrading.

Cl.5;Pharmaceutical creams; medicated creams; body creams for pharmaceutical use; hand creams for medical use; 
creams for udders of animals for agricultural use; creams made from medicinal plants; skin care creams for medical use; 
medicinal plants; extracts made from medicinal plants; antioxidants obtained from plants; medicinal herbal infusions; 
liquid herbal supplements; dried or preserved medicinal plants; herbal teas for therapeutic use; herbal extracts for 
medical use; smoking herbs for medical purposes; detoxifying herbal agents; herbal beverages for therapeutic use; 
products for destroying herbs; medicinal plant extracts for medical use; herbal compounds for medical use; herbal 
beverages for medical use; medicinal plant-based preparations; mud wraps with plants for therapeutic use; medicinal 
herbal spray; honey lozenges made of plants for the throat; capsules made of plants for the enhancement of men; 
ointments based on plants against itching for domestic animals; plant-based food supplements for persons with special 
dietary requirements; ointments based on plants for wounds of domestic animals; pharmaceutical and veterinary 
preparations; sanitary preparations for medical use; dietetic food and substances for medical or veterinary use, food for 
infants; food supplements for animals and human beings; plasters, materials for dressings; materials for dental fillings 
and dental impressions; disinfectants, preparations for destroying vermin; fungicides, herbicides; deodorants.
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4086804    20/12/2018
[International Registration No. : 1448943]
Benson Hill Biosystems, Inc.

100 Capitola Drive, Suite 240 Durham NC 27713 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Providing information in the field of plant genetics research resources; scientific research in the fields of 
agriculture, plant genetics, plant growth and plant nutrients; scientific research in the field of genetics and genetic 
engineering; consulting services in the area of plant genetics for scientific research and development.

Cl.44;Plant breeding.

7010



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 21/06/2018; Application No. : 88009696 ;United States of America 

4087094    20/12/2018
[International Registration No. : 1448726]
IMFLUX, Inc.

3550 Symmes Rd. Hamilton OH 45015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Industrial process control software; machine control software and hardware; software for identifying and 
implementing injection molding profiles for ideal subsequent injection molding cycles.

Cl.42;Providing temporary use of non-downloadable cloud-based industrial process control software; providing 
temporary use of non-downloadable cloud-based machine control software; providing temporary use of non-
downloadable cloud-based software for identifying and implementing injection molding profiles for ideal subsequent 
injection molding cycles.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4087106    20/12/2018
[International Registration No. : 1449034]
Benson Hill Biosystems, Inc.

100 Capitola Drive, Suite 240 Durham NC 27713 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Research and development services relating to plant genetics; consulting services in the area of plant genetics 
for purposes of scientific research and product development; research and product development for others in the field of 
genetically engineered plants and plant seeds.

Cl.45;Licensing of intellectual property in the field of plant genetics.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4087135    31/12/2018
[International Registration No. : 1447754]
HUNAN ZOONDE ELECTRIC HEATING TECHNOLOGY CO., LTD.

SHAOSHAN HIGH-TECH INDUSTRIAL DEVELOPMENT ZONE, XIANGTAN CITY HUNAN PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Cables, electric; wires, electric; sheaths for electric cables; junction sleeves for electric cables; fiber optic cables; 
resistances, electric.

Cl.11;Heaters for vehicles; air conditioning apparatus; heating pads, electric, not for medical purposes; heating 
installations.

Cl.37;Burner maintenance and repair; electric appliance installation and repair; laying of cable; repair of power lines; 
machinery installation, maintenance and repair; heating equipment installation and repair; lighting apparatus installation 
and repair; furnace installation and repair.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 27/09/2018; Application No. : 88134284 ;United States of America 

4087171    19/12/2018
[International Registration No. : 1448796]
Infragistics, Inc.

2 Commerce Drive Cranbury NJ 08512 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, computer software development and visualization tools for the creation of dashboards 
and analytics, and software for creating, viewing and sharing visualization of data derived from computer back-end data 
sources, databases, Internet data sources, software applications, Internet software applications, XML web services and 
web site software in the form of dashboards and analytics.

Cl.42;Computer services, namely, providing on-line non-downloadable computer software for presenting report 
information derived from computer software applications, Internet software applications, XML web services and website 
software in the form of creatable and shareable dashboard visualizations and analytics.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4087352    26/12/2018
[International Registration No. : 1359869]
IRONJAW

Rua cidade de nova Lisboa 11 P-1800-107 LISBONNE PT

Proposed to be Used
IR DIVISION
Cl.6;Closures of metal; auxiliary metal closing system.

Cl.7;Machines for processing plastic materials, injection or compression presses for plastic materials, blow-molding 
machines for plastic materials, combined injection or compression and blow-molding machines for plastic materials, 
apparatus for manufacturing preforms, hollow bodies and containers made of plastic materials; machines for molding by 
rotation of thermoplastic materials and machines for mixing and cooling thermoplastic materials.

Cl.40;Treatment of plastic materials, namely custom treatment by molding, injection, extrusion, blow-molding, foaming, 
calendering or rotary molding; services for metal-coating, painting or other coverings of plastic parts; color separation 
treatment, waste treatment (processing), oil treatment.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

Priority claimed from 11/07/2018; Application No. : 017929096 ;European Union 

4087385    19/12/2018
[International Registration No. : 1449109]
Profoto Aktiebolag

Box 1264 SE-172 25 Sundbyberg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Camera flashes; photographic flashlight apparatus; flashlamps for cameras; flashlights (photography) and camera 
flash devices for mobile devices and smartphones; diaphragms (photography); filters [photography]; shutters 
[photography]; lenses (photography); remote controls for camera flashes; shutters for camera flashes; illumination 
regulators; photographic flashlight apparatus or shutter releases [for cameras]; reflectors for photographing; bags for 
cameras and photography equipment; tripods for camera flashes and flashlights (photography), camera flash devices and 
instruments, cameras or photography equipment; computer software and computer software applications for camera 
flash devices and flashlights (photography), including mobile computer software applications for operating and handling 
camera flash devices and flashes.

Cl.11;Light-emitting diodes [LED] lighting apparatus; LED lamps; LED flashes; luminaires; lighting apparatus; lighting 
reflectors; lamps; studio lamps; lamp reflectors; lamps; lamp shades; lamp chimneys.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 21/06/2018; Application No. : 718473 ;Switzerland 

4092778    21/12/2018
[International Registration No. : 1450045]
Jaswant Stoecklin GmbH

c/o Jaswant Stoecklin, Allschwilerstrasse 22 CH-4055 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Spectacles (optics); spectacle cases; sunglasses.

Cl.18;Leather and imitations of leather; leather bags, suitcases and wallets; handbags; vanity cases; luggage and 
transport bags.

Cl.25;Clothing, footwear, headgear.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 12/07/2018; Application No. : 32220324 ;China 

4093686    31/07/2018
[International Registration No. : 1450221]
OUHTEU CO., LTD.

TOWER1, NO.108 JINGYE ROAD, QINGYANG DISTRICT, CHENGDU CITY SICHUAN PROVINCE China

Proposed to be Used
IR DIVISION
Cl.14;Precious metals, unwrought or semi-wrought; bracelets [jewellery, jewelry (Am.)]; wristwatches; presentation 
boxes for watches; silver, unwrought or beaten; chains [jewellery, jewelry (Am.)]; jewellery; jewellery boxes; clocks; 
boxes of precious metal.

Cl.18;Animal skins; pocket wallets; travelling bags; handbags; rucksacks; briefcases; artificial leather boxes; walking 
sticks; key cases; umbrellas.

Cl.25;Clothing; children's clothing; shoes; hats; hosiery; wedding dresses; scarfs; swimsuits; neckties; gloves 
[clothing].

7018



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4093848    19/12/2018
[International Registration No. : 1449668]
Valve Corporation

10400 NE 4th Street, Suite 1400 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer networking hardware; computer peripherals; computer hardware for receiving, 
recording, transmitting and communicating audio, video, data, text and multimedia content via a global computer 
network, local-area computer networks; consumer electronics equipment, namely, televisions, mobile phones, all-in-one 
PCs, laptops, electronic book readers, tablet computers; computer hardware and computer software for the reproduction, 
processing and streaming of audio, video, data, text and multimedia content; digital media streaming devices.

Cl.28;Video gaming consoles.

Cl.38;Electronic transmission and streaming of audio, visual and multimedia content via global and local computer 
network as accessed by computers and consumer electronics equipment, namely, televisions, mobile phones, PCs, 
laptops, e-readers, tablets and gaming consoles.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4093866    28/12/2018
[International Registration No. : 1449501]
LFP GmbH

Wolkener Weg 1 56220 Bassenheim Germany

Proposed to be Used
IR DIVISION
Cl.16;Packaging materials.

Cl.31;Natural plants, namely, fruit trees; fresh fruits.

Cl.35;Advertising.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

4093884    20/12/2018
[International Registration No. : 1449117]
Benson Hill Biosystems, Inc.

100 Capitola Drive, Suite 240 Durham NC 27713 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Consulting services in the area of plant genetics for product commercialization purposes.

Cl.42;Research and development services relating to plant genetics; consulting services in the area of plant genetics 
for scientific research and development; research and product development for others in the field of genetically 
engineered plants and plant seeds; providing an online computer database featuring information about plant genetics; 
providing temporary use of online non-downloadable software for scientific analysis and reporting in the field of plant 
genetics.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4095344    20/12/2018
[International Registration No. : 1233775]
Roechling Engineering Plastics KG

Roechlingstrasse 1 49733 Haren Germany

Proposed to be Used
IR DIVISION
Cl.17;Goods of plastic (semi-finished products); insulating materials; glass fibre reinforced plastics; non-conducting 
materials for retaining heat; pipe insulators; sheets and blocks made of plastic; plastic film; all aforementioned goods not 
for use in refrigerated truck and refrigerated trailer.

Cl.19;Step bearing of plastic; reinforcements of plastic; building materials of plastic; beams of plastic; all 
aforementioned goods not for use in refrigerated truck and refrigerated trailer.

7022



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4096352    19/12/2018
[International Registration No. : 1450390]
DJO, LLC

1430 Decision Street Vista CA 92081 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical and surgical apparatus and instruments, namely, devices used in orthopedic surgery to position surgical 
instruments, implants and/or patients' limbs; surgical devices and instruments; orthopedic apparatus and instruments for 
diagnostic and therapeutic use; neuromuscular stimulation devices for therapeutic purposes; body rehabilitation 
apparatus for medical purposes.

Cl.35;Stock consignment in the nature of retail consignment stores in the field of orthopedic products; inventory 
control services in the nature of a wholesale distributorship featuring orthopedic equipment and orthopedic supplies and 
billing services for other orthopedic suppliers and professionals in the field of orthopedic equipment and orthopedic 
supplies.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 28/11/2018; Application No. : 1972037 ;Australia 

4096616    18/12/2018
[International Registration No. : 1450501]
Beyond Blue Limited

Level 2, 290 Burwood Road Hawthorn VIC 3122 Australia

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and publications; educational materials in printed form; educational materials in written form; 
printed matter relating to health education and mental health (including depression and anxiety, related substance misuse 
disorders and the prevention of these conditions); training materials (other than apparatus).

Cl.38;Transmission of information on a wide range of topics, including online and over a global computer network, in 
relation to topics including depression and anxiety, related substance misuse disorders and the prevention of these 
conditions; providing an online forum (including message boards and chat rooms) that allows individuals to 
communicate and network with each other, including in relation to topics including depression and anxiety, related 
substance misuse disorders and the prevention of these conditions.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 11/12/2018; Application No. : 17998247 ;European Union 

4098193    20/12/2018
[International Registration No. : 1451899]
ARAVEN, S.L.

Polígono Industrial San Miguel, Calle Río Martín, nº 6 E-50830 VILLANUEVA DE GÁLLEGO (ZARAGOZA) Spain

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; shopping carts; cleaning carts; merchandise handling 
hand-trucks; wheelbarrows and hand trucks; golf carts and baby carriages; carts.

Cl.20;Bone, horn, ivory, whalebone or mother-of-pearl, unwrought or semi-wrought; shells; meerschaum; yellow amber;
carts (furniture); containers, not of metal [storage, transport]; packaging containers made of plastic; furniture, mirrors, 
picture frames.

Cl.21;Household and kitchen utensils and containers; brushes; steel wool; utensils and containers for household and 
kitchen use (not of precious metal or coated therewith); combs and sponges; brushes (except paintbrushes); brush-
making materials; cleaning material; steel wool; unworked or semi-worked glass (except building glass); glassware, 
porcelain and earthenware, not included in other classes.

Cl.35;Wholesale and/or retail services in establishments and via global computer networks for all types of articles and 
objects sold in drugstores, hardware stores and large retail stores; sales promotion for others; the bringing together for 
the benefit of others of a variety of products (excluding the transport thereof) enabling customers to conveniently view 
and purchase these products.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4098202    24/12/2018
[International Registration No. : 1451583]
BRIGHTGREEN PTY LTD

45 Oceania Sands Way, Papamoa, Bay Of Plenty Tauranga 3118 New Zealand

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus; light globes; light fixtures; light emitting diode and halogen lighting apparatus; lamps; light 
assemblies; parts and fittings in relation to all of the aforementioned.

Cl.35;Retail and wholesale services in relation to lighting apparatus, light globes, light fixtures, light emitting diode and 
halogen lighting apparatus, lamps, light assemblies and parts and fittings of lights.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

Priority claimed from 29/06/2018; Application No. : 017925066 ;European Union 

4099571    12/12/2018
[International Registration No. : 1451092]
Lidl Stiftung & Co. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric tools.

Cl.9;Apparatus and instruments for accumulating and storing electricity; batteries; accumulators, electric; charging 
appliances for rechargeable equipment; chargers.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 11/07/2018; Application No. : 017928976 ;European Union 

4099578    19/12/2018
[International Registration No. : 1451210]
Välinge Innovation AB

Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.19;Building boards, not of metal; building boards of plastics materials; building components of imitation wood; 
cladding board, not of metal; cladding, not of metal, for building; cladding, not of metal, for ceilings; cladding panels, not 
of metal, for walls; cladding panels, not of metal; decking, not of metal; dividing wall panels, not of metal; floor boards of 
non-metallic materials; floor boards, not of metal; floor tiles, not of metal, for building; floor tiles, not of metal; 
floorboards; flooring materials, not of metal; flooring, not of metal; flooring tiles, not of metal; non-metal floor panels; 
non-metal wall tiles; non-metallic wall panels; building panels, not of metal; tiles, not of metal, for floors; tile flooring, not 
of metal; tile floorings, not of metal; vinyl floor coverings for forming a floor; vinyl flooring; wall boards, not of metal; wall 
claddings, not of metal; wall claddings, not of metal, for building; wall panels not of metal; wall tiles, not of metal; wall 
tiles, not of metal, for building; floor panels of plastic materials; floor panels of vinyl; wall panels of vinyl; wall panels of 
plastic materials; decking of plastic materials; panels of plastic materials; panels of vinyl.

Cl.20;Bedroom furniture; boards in the nature of furniture; book shelves; bookcases; bookshelves; cabinets; cabinets 
being furniture; chests; closets; counter tops; counter tops for use with sinks; counter stands; counters being furniture; 
counters for display purposes; counter tops being furniture parts; counter tops; cupboard doors; cupboard units; 
cupboards; cupboards being furniture; desks being furniture; desk tops; desks and tables; drawer fronts; drawers; 
drawers being furniture parts; drawers for furniture; furniture; furniture for offices; furniture for shops; furniture for 
storage; furniture for house, office and garden; furniture for kitchens; furniture made from wood; furniture made from 
substitutes for wood; furniture made of plastics; furniture panels; furniture shelves; furniture units; household furniture; 
indoor furniture; kitchen furniture; kitchen cupboards; kitchen cabinets; kitchen units; kitchen display units; modular 
shelving being furniture; modular desks being furniture; modular bathroom furniture; non-metallic chests; non-metallic 
furniture other than specially made for medical or laboratory use; non-metallic shelves being furniture; panelling for 
furniture; panels being parts of furniture; sections of panelling for furniture; shelves; shelf units being furniture; shop 
furniture; wooden furniture; wooden panels for furniture; worktops; worktables; glass fibre reinforced plastic tongues for 
jointing purposes of furniture; glass fibre reinforced plastic tongues for locking purposes of furniture; carbon powder 
reinforced plastic tongues for furniture.

Cl.27;Carpet tiles made of plastics; floor coverings; coverings for existing floors; floor coverings for existing floors; 
linoleum; linoleum for covering existing floors; linoleum for use on floors; tiles made of linoleum; tiles made of linoleum 
for fixing to existing floors; tiles made of linoleum for fixing to existing walls; vinyl floor coverings; vinyl floor coverings 
for existing floors; vinyl wall coverings; wall coverings, not of textile; wall coverings of plastic; wall coverings; tiles made 
of plastic materials for use on floors.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 21/06/2018; Application No. : 88010183 ;United States of America 

4099766    20/12/2018
[International Registration No. : 1451438]
Greenhouse Software, Inc.

110 Fifth Avenue, 3rd Floor New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile app for use in tracking, assessing, recruiting, hiring and managing prospective employee 
candidates; downloadable mobile app for use in onboarding new employee hires.

Cl.42;Providing temporary use of nondownloadable computer software for use in tracking, assessing, recruiting, hiring 
and managing prospective employee candidates; providing temporary use of nondownloadable computer software for 
use in onboarding new employee hires.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

4100029    12/11/2018
[International Registration No. : 1451056]
Pyramids FC - Limited Liability Company

Villa 180 A, Gaafar Alsadiq St., next to the English - South Academy New Cairo - Cairo Governorate Egypt

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headwear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.

Cl.35;Advertising; business management; business administration; office functions.

Cl.38;Telecommunications.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and industrial 
research services; design and development of computer hardware and software.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4100033    20/12/2018
[International Registration No. : 1451252]
Benson Hill Biosystems, Inc.

100 Capitola Drive, Suite 240 Durham NC 27713 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Research and development services relating to plant genetics; consulting services in the area of plant genetics 
for purposes of scientific research and product development; research and product development for others in the field of 
genetically engineered plants and plant seeds.

Cl.45;Licensing of intellectual property in the field of plant genetics.

7031



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 14/12/2018; Application No. : 18000390 ;European Union 

4100906    21/12/2018
[International Registration No. : 1451941]
Audatex Luxembourg S.à r.l.

1, rue Jean Piret L-2350 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software and computer application software for mobile phones and mobile devices for use 
in the automotive industry for vehicle identification and for vehicle and structural loss valuation, appraisals, damage 
estimation, inspection, image processing, repairs, repair workflow and tracking, customer satisfaction tracking; 
downloadable computer software and computer application software for mobile phones and mobile devices for use in the 
automotive industry for processing, clearing, and reconciling financial transactions between insurers, vehicle repair 
facilities, appraisers, salvage operators, recyclers in the automotive industry, and vehicle owners.

Cl.42;Provision of non-downloadable online computer software for use in the automotive industry for vehicle 
identification and for vehicle loss valuation, appraisals, damage estimation, inspection, image processing, repairs, repair 
workflow and tracking, customer satisfaction tracking, and for processing, clearing, and reconciling financial transactions 
between insurers, repair facilities, appraisers, salvage operators, recyclers in the automotive industry, and vehicle 
owners.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

4101015    31/12/2018
[International Registration No. : 1451719]
Avgol LTD

HABARZEL 32, RAMAT HACHAYEL 61132 TEL AVIV Israel

Proposed to be Used
IR DIVISION
Cl.3;Disposable wipes impregnated with cleansing chemicals or compounds for personal hygiene.

Cl.19;Non-woven textile fabrics for use in construction and as a housewrap.

Cl.24;Non-woven textile fabrics.

Cl.42;Scientific and technological services, namely, scientific research relating to non-woven fabrics used in the field of
disposable products.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 25/07/2018; Application No. : 88051658 ;United States of America 

4101021    19/12/2018
[International Registration No. : 1451186]
IMFLUX, Inc.

3550 Symmes Rd. Hamilton OH 45015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Industrial process control software; machine control software and hardware; software for identifying and 
implementing injection molding profiles for ideal subsequent injection molding cycles; software for analyzing data related 
to injection molding and adjusting molding profiles.

Cl.42;Providing temporary use of non-downloadable cloud-based industrial process control software; providing 
temporary use of non-downloadable cloud-based machine control software; providing temporary use of non-
downloadable cloud-based software for identifying and implementing injection molding profiles for ideal subsequent 
injection molding cycles; providing temporary use of non-downloadable cloud-based software for analyzing data related 
to injection molding and adjusting molding profiles.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

4101027    28/12/2018
[International Registration No. : 1450899]
LFP GmbH

Wolkener Weg 1 56220 Bassenheim Germany

Proposed to be Used
IR DIVISION
Cl.16;Packaging materials.

Cl.31;Natural plants, namely fruit trees; fresh fruits.

Cl.35;Advertising.
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Priority claimed from 22/06/2018; Application No. : 017921990 ;European Union 

4101457    18/12/2018
[International Registration No. : 1451720]
Symrise AG

Mühlenfeldstr. 1 37603 Holzminden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for flavourings, aromatic flavourings and aromatic essences.

Cl.3;Essential oils for use in the making of foodstuffs and beverages.

Cl.30;Flavourings for beverages, aromatic preparations for foodstuffs (except essential oils).
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4101484    31/12/2018
[International Registration No. : 1451980]
EP YAYING FASHION GROUP CO., LTD

NO. 966, WEST DONGSHENG ROAD, JIAXING CITY 314003 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; purses; rucksacks; briefcases; trunks.

Cl.25;Clothing; layettes; clothing for gymnastics; waterproof clothing; masquerade costumes; shoes; hats; hosiery; 
neckties; leather belts.

Cl.35;Advertising; business management consultancy; commercial administration of the licensing of the goods and 
services of others; organizing fashion show for advertisement or selling; sales promotion for others; personnel 
management consultancy; relocation services for businesses; secretarial services; business auditing; sponsorship 
search.
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4102198    21/12/2018
[International Registration No. : 1450682]
Joint-stock company «AKKOND»

Skladskoy proezd, d. 16 RU-428022 Cheboksary Russian Federation

Proposed to be Used
IR DIVISION
Cl.30;Confectionery, namely fruit jellies confectionery; confectionery for decorating Christmas trees; pastries, 
including, cakes, bread rolls, waffles; caramels [candy]; candy; pralines; pastilles [confectionery]; crackers; cookies; 
biscuits; petit-beurre biscuits; gingerbread; rusks; breadcrumbs; bread; unleavened bread.

Cl.35;Sales promotion for others; advertising services; demonstration of goods.
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Priority claimed from 19/06/2018; Application No. : 4462732 ;France 

4103609    19/12/2018
[International Registration No. : 1450659]
EURECAT S.A

Zone Industrielle Jean Jaurès, 121 avenue Marie Curie F-07800 LA VOULTE-SUR-RHONE France

Proposed to be Used
IR DIVISION
Cl.37;Draining of a reactor containing a bed of spent catalyst particles.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers in the field 
of a reactor draining process; Research and development of new products for third parties; technical project studies; 
design of a reactor draining process.
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Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 10/05/2018; Application No. : 302018000016663 ;Italy 

4107012    20/06/2018
[International Registration No. : 1451670]
MOFRA SHOES S.R.L.

Via Callano, 96-98 I-76121 BARLETTA (BT) Italy

Pasquale MORGESE

Via V. Veneto, 40 F/2 I-76121 Barletta (BT) Italy

Giuseppe MORGESE

Via Vico Cambio, 8 I-76121 Barletta (BT) Italy

Felice D'ONOFRIO

Via Sant'Antonio, 73 I-76121 Barletta (BT) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery and fragrances; soap.

Cl.9;Spectacle frames; covers for tablet computers; spectacle cases; motorcycle goggles; head protection; cell phone 
covers; sunglasses; contact lenses; mobile telephone covers made of cloth or textile materials; eyeglass shields; visors 
for helmets; cases for spectacles and sunglasses; USB cables; USB flash drives; bags adapted for laptops; headsets for 
mobile telephones.

Cl.14;Paste jewellery; time instruments; key rings; jewelry cases [caskets or boxes].

Cl.18;Luggage; bags; leather and imitations of leather; collars, leads for animals, clothing for pets; luggage and bags 
for transportation purposes; umbrellas and parasols; walking staffs; whips, harness and saddlery.

Cl.35;Advertising; business management; business administration; clerical services; retail store services and online 
retail store services relating to cosmetics, perfumery, glasses, sunglasses and contact lenses, cases for tablet 

7040



computers, mobile telephone covers made of cloth or textile materials, spectacle cases, eyeglasses shields, motorcycles 
goggles, head protection, visor for helmets, headsets for mobile telephones, jewellery, paste jewellery, time instruments, 
key rings, jewellery boxes and watch boxes; retail store services and online retail store services relating to luggage, bags, 
wallets and other carriers, leather and imitation leather, collars, leads for animals, clothing for pets, luggage and bags for 
transportation purposes, umbrellas and parasols, walking staffs, saddlery, whips and apparel for animals; retail store 
services and online retail store services relating to clothing, shoes and headgear; advertising and marketing services 
provided by means of social media and online blogs; online business networking services; on-line advertising and 
marketing services; public relations services; advertising agency services; modelling agency services for advertising 
purposes; dissemination of advertising for others via an on-line communications network on the Internet; advertising and 
marketing services provided by means of social media; providing marketing consulting in the field of social media; 
advertising services relating to clothing; retail store services relating to clothing and accessories for clothing; retail 
services in relation to clothing; wholesale services in relation to clothing; retail store services and online retail store 
services relating to covers for glasses and sunglasses, USB cables, USB flash drives, mobile telephone covers, bags 
adapted for laptops, soaps.
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4109243    20/12/2018
[International Registration No. : 1452838]
Simplon.co

55 RUE DE VINCENNES F-93100 MONTREUIL France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail purposes; business management and organization consultancy; accounting; document reproduction; employment 
agencies; computer file management; organization of exhibitions for commercial or advertising purposes; online 
advertising on a computer network; rental of advertising time on all communication media; publication of advertising 
texts; rental of advertising space; dissemination of advertisements; public relations; company audits (commercial 
analyses).

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; vocational retraining; provision of recreational facilities; publication of books; book lending; videotape film 
production; rental of motion pictures; rental of sound recordings; rental of video cassette recorders or of radio and 
television sets; rental of show scenery; videotape editing; photography services; organization of competitions (education 
or entertainment); organization and conducting of colloquiums, conferences or congresses; organization of exhibitions 
for cultural or educational purposes; booking of seats for shows; game services provided on-line from a computer 
network; gambling service; electronic publication of books and journals online; electronic desktop publishing.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; design and development of computers and software; research and development of new products for 
others; technical project study; architecture; design of interior decor; development (design), installation, maintenance, 
updating or rental of software; computer programming; computer system analysis; computer system design; consultancy 
relating to computers; digitization of documents; software as a service (SaaS); information technology (IT) consultancy; 
hosting of servers; vehicle roadworthiness testing; graphic arts design services; styling (industrial design); 
authentication of works of art; energy auditing.
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Priority claimed from 06/07/2018; Application No. : 017928177 ;European Union 

4109265    20/12/2018
[International Registration No. : 1453392]
OMICRON Energy Solutions GmbH

Lorenzweg 5 12099 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for partial discharge measurement, partial discharge monitoring and partial discharge 
diagnosis for power supply systems and power supply components; partial discharge measurement, partial discharge 
monitoring and partial discharge diagnosis equipment for power supply systems and power supply components; partial 
discharge measurement, partial discharge monitoring and partial discharge diagnosis software for power supply systems 
and power supply components; the aforementioned goods in particular for online partial discharge measurements and 
partial discharge monitoring at electrical high-voltage equipment and the diagnosis of the insulation condition of 
electrical high-voltage equipment; apparatus for the computer administration of power supply systems and power supply 
components.

Cl.37;Repair, installation, maintenance and putting into service of electronic devices, in particular of electronic devices 
for power supply systems and power supply components; providing services of maintaining electronic devices, including 
those for power supply systems and power supply components, to third parties.

Cl.42;Computer software development; development and design of electrical engineering systems; design and 
development of electronic measurement, testing and analysis equipment; designing and developing measurement, 
testing and analysis software and data bases, including those for connection with the aforementioned measuring, testing 
and analysis software; the aforementioned services in particular for testing, analyzing, monitoring, developing and 
maintaining electronic devices for power supply systems; providing services of testing, analyzing, monitoring and 
developing electronic devices, including those for power supply systems and power supply components, to third parties; 
computer administration of power supply systems and power supply components.
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Priority claimed from 05/07/2018; Application No. : 30 2018 107 494 ;Germany 

4109273    19/12/2018
[International Registration No. : 1453121]
Herbert Waldmann GmbH & Co. KG

Peter-Henlein-Str. 5 78056 Villingen-Schwenningen Germany

Proposed to be Used
IR DIVISION
Cl.9;Regulating and control equipment and devices for lamps and luminaires; electrical and electronical devices for 
operating luminaires; circuit boards equipped with electronic components as circuit arrangements for operating 
luminaires; starters, ballasts as well as regulating, controlling and monitoring instruments and devices for actuating 
lamps and lights; light diodes.

Cl.11;Lamps and luminaires, in particular standing luminaires, recessed luminaires, surface luminaires, pendant 
luminaires, desk lamps, linear luminaires, spot lights; wall-mounted luminaires, ceiling-mounted luminaires; pendant 
linear luminaires; universal luminaires; LED-luminaires, in particular LED-spots, LED surface luminaires, LED linear 
luminaires, LED recessed luminaires, LED-pands; lighting elements and installations; parts and accessories of the 
aforementioned goods, included in this class.
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4109405    21/12/2018
[International Registration No. : 1453227]
SQ Trade LLC

Leningradskoe highway, Estate 5, Khimki RU-141408 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; trunks [luggage]; suitcases; umbrellas and parasols; walking 
sticks; whips, harness and saddlery.

Cl.25;Clothing; footwear; headgear for wear.

Cl.35;Import-export agency services; rental of advertising space; demonstration of goods; opinion polling; market 
studies; on-line advertising on a computer network; business investigations; business management and organization 
consultancy; professional business consultancy; updating of advertising material; organization of exhibitions for 
commercial or advertising purposes; organization of exhibitions and trade fairs for commercial or advertising purposes; 
shop window dressing; business management assistance; commercial or industrial management assistance; sales 
promotion for others; office machines and equipment rental; publicity material rental; publication of publicity texts; radio 
advertising; distribution of samples; dissemination of advertising matter; advertising; television advertising; advertising 
agency services.

Cl.40;Skin dressing; embroidering; tanning; leather staining; fur dyeing; textile dyeing; fur glossing; leather working; 
fur conditioning; fur mothproofing; textile mothproofing; fabric waterproofing; crease-resistant treatment for clothing; 
textile treating; cloth edging; clothing alteration; dressmaking; cloth cutting; fur satining; custom tailoring; custom 
fashioning of fur.

Cl.42;Dress designing.
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4109414    30/12/2018
[International Registration No. : 1453057]
MOD CRAFTERS GmbH

Heinrichtstr. 32 30175 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Cases adapted for mobile phones; covers for tablet computers; cases for tablet computers; covers for 
smartphones; leather cases for tablet computers; cases for smartphones; liquid crystal protective films for smartphones; 
selfie sticks used as smartphone accessories; cases for telephones; protective cases for MP3 players; protective cases 
for personal digital assistants; display screen protectors in the nature of films for mobile phones; cell phone covers; 
covers for telephone receivers; flip covers for mobile phones; holders adapted for mobile phones; mobile telephone 
cases made of leather or imitations of leather; mobile telephone covers made of cloth or textile materials; flip covers for 
smart phones; flip covers for tablet computers; leather cases for smartphones; protective films adapted for smartphones; 
waterproof cases for smart phones; cases for PDAs; cases for data storage devices; tempered glass screen protectors for 
smartphones.

Cl.18;Multi-purpose purses; bumbags; credit-card holders; holders in the nature of cases for keys; leather wallets; coin 
purses, not of precious metal; purses; luggage; bags; luggage, bags, wallets and other carriers; knitting bags; bags for 
sports; bags made of leather; bags made of imitation leather.

7046



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4109421    21/12/2018
[International Registration No. : 1453359]
SQ Trade LLC

Leningradskoe highway, Estate 5, Khimki RU-141408 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; trunks [luggage]; suitcases; umbrellas and parasols; walking 
sticks; whips, harness and saddlery.

Cl.25;Clothing; footwear; headgear for wear.

Cl.35;Import-export agency services; rental of advertising space; demonstration of goods; opinion polling; market 
studies; on-line advertising on a computer network; business investigations; business management and organization 
consultancy; professional business consultancy; updating of advertising material; organization of exhibitions for 
commercial or advertising purposes; organization of exhibitions and trade fairs for commercial or advertising purposes; 
shop window dressing; business management assistance; commercial or industrial management assistance; sales 
promotion for others; office machines and equipment rental; publicity material rental; publication of publicity texts; radio 
advertising; distribution of samples; dissemination of advertising matter; advertising; television advertising; advertising 
agency services.

Cl.40;Skin dressing; embroidering; tanning; leather staining; fur dyeing; textile dyeing; fur glossing; leather working; 
fur mothproofing; textile mothproofing; fabric waterproofing; crease-resistant treatment for clothing; textile treating; cloth 
edging; clothing alteration; dressmaking; cloth cutting; fur satining; custom tailoring; custom fashioning of fur.

Cl.42;Dress designing.
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Priority claimed from 20/03/2018; Application No. : 302018000010757 ;Italy 

4109937    28/03/2018
[International Registration No. : 1453351]
CONFEZIONI LERARIO S.R.L.

Via Mottola Km 2,200 zona ind. I-74015 Martina Franca (TA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Soap; bath foam; shower foams; shampoos; cleansing milk for toilet purposes; mouth washes, not for medical 
purposes; fabric softeners for laundry se; Eau de Cologne; lavender water; toilet water; talcum powder, for toilet use; 
perfumery; sachets for perfuming linen; air fragrancing preparations; perfumery and fragrances; deodorants and 
antiperspirants; essential oils and aromatic extracts; dentifrices; douching preparations for personal sanitary or 
deodorant purposes [toiletries]; adhesives for cosmetic purposes; cosmetics, cosmetic preparations for baths, cosmetic 
preparations for skin care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching 
preparations [decolorants] for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues 
impregnated with make-up removing preparations; cotton wool for cosmetic purposes; pumice stone; pomades for 
cosmetic purposes; make-up preparations; make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, 
mascara, face powder, lipsticks, lip glosses; balms, other than for medical purposes, creams for tanning the skin, shaving 
preparations, after-shave lotions, hair care lotions, lotions for cosmetic purposes; hair preparations and treatments, sun 
oils, hair dyes, hair spray; sun tan milk; cleansing milk for toilet purposes; henna; hair creams; hair spray; nail varnish; 
cosmetic kits; incenses; joss sticks; potpourris [fragrances]; bath salts, not for medical purposes.

Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and 
cords for glasses and spectacles, parts and fittings for all the aforesaid goods; covers for portable multimedia players; 
covers for mobile phones; covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction 
devices; covers for palmtops; covers for electronic agendas; covers for photographic cameras and covers for film 
cameras; cellular phones; smartphones; wireless communication devices featuring telecommunication functionality to 
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allow the transmission of text, data, audio, image and video files; electronic monitoring devices comprised of 
microprocessors and accelerometers, for identifying, storing, reporting, monitoring, uploading and downloading data and 
information for personal physical fitness and training purposes; downloadable applications and software for smart 
watches and mobile devices, for processing, reviewing and editing data, to enable users to control the presentation and 
information available from the devices; wearable sensors for personal physical fitness and training purposes to gather 
biometric data and also including monitors and displays sold as a unit; timepieces comprised primarily of wristwatches 
featuring software for sending and receiving data or to be used to monitor personal fitness activity, namely, 
smartwatches; bracelets, rings or necklaces featuring software for sending and receiving data or to be used to monitor 
personal fitness activity; timepieces comprised primarily or wristwatches featuring software for sending and receiving 
data or to be used to monitor personal fitness activity; wearable activity trackers; pedometers.

Cl.14;Earrings; rings [jewellery]; necklaces [jewellery]; bracelets; pins [jewellery]; decorative pins of precious metal; 
shoe jewellery; boxes of precious metal; jewel cases; tie clips; cuff links; boxes for cufflinks; jewellery; paste jewellery; 
clocks; chronographs [watches]; chronoscopes; watch straps; watch bands; jewelry; parts for clocks; clock cases; watch 
chains; clocks and parts therefor; floor and wall clocks; fittings for watches; watch clasps; buckles for watchstraps; 
watch bands; watches; clock and watch bands; clock dials; watch movements; cases for watches and clocks; cases for 
watches [presentation]; chains [jewellery]; chains (paste jewellery); chains for pants (paste jewellery); key rings and key 
chains and charms therefor.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; 
handbags; travel baggage; card wallets; card wallets [leatherware]; credit card holders made of leather; pocket wallets; 
purses; portfolio cases made of leather [briefcases]; key cases made of leather; trunks and suitcases; suitcase handles; 
cosmetic bags sold empty; bags for sports included in this class; all-purpose athletic bags; evening handbags and ladies' 
cross-body bags; shopping bags made of skin; school book bags; travel garment covers; shoe bags for travel; beach 
bags; nappy bags; rucksacks; school bags; Boston bags; travelling trunks; canvas bags; business cases; knitted bags, 
not of precious metals; haversacks; handbag frames; wheeled suitcases; vanity cases, not fitted; hides; cases and boxes 
made of leather; briefcases [leather goods]; leather luggage; umbrellas and parasols and walking staffs; walking stick 
handles; umbrella covers; attaché cases.

Cl.24;Fabrics, damask; labels of textile; linings [textile]; gauze [cloth]; jersey [fabric]; cheviots [cloth]; Marabouts 
[cloth]; filtering materials of textile; plastic material [substitute for fabrics]; textile material; cloth; woollen cloth; fabrics 
for use in the manufacture of bags, purses, wallets, luggage, toiletry and cosmetic cases, umbrellas, bed and table linen; 
taffeta [cloth]; hemp cloth; printed calico cloth; hemp fabric; jute fabric; linen cloth; rayon fabric; ramie fabric; silk [cloth]; 
silk fabrics for printing patterns; elastic woven material; fabric of imitation animal skins; fibreglass fabrics for textile use; 
knitted fabric; non-woven fabrics; upholstery fabrics; fabric for footwear; lingerie fabric; fabrics for textile use; traced 
cloths for embroidery; chenille fabric; frieze [cloth]; tulle; velvet; calico; fustian; linens; bed clothes and blankets; table 
linen, not of paper; diapered linen; bath linen, except clothing; brocades; canvas for tapestry or embroidery; tablemats of 
textile; blankets; plaid; bed clothes; lap rugs; curtain holders of textile material; handkerchiefs of textile; pillowcases; 
mattress covers; coverings for furniture; covers for cushions; pillow shams; flags of textile or plastic; sheets [textile]; 
drugget; bed blankets; table covers; towels of textile; furniture coverings of textile; table runners of textile; tablecloths, 
not of paper; place mats, not of paper; table napkins of textile; bed covers; textile tissues; curtains; door curtains; 
curtains of textile or plastic.

Cl.25;Clothing namely blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, 
sweat pants, bermuda shorts, jeans, T-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs; aprons 
[clothing]; ascots; trousers for children; bandanas [neckerchiefs]; robes; bathing caps; bathing suits/swimsuits; beach 
clothes; belts [clothing]; bibs, not of paper; boas [necklets]; boxer shorts; brassieres; breeches for wear; camisoles; 
clothing for gymnastics; clothing of imitations of leather namely blousons, dress shorts, shirts, coats, jackets, belts, 
boots, headwear, shoes, vests, dresses; clothing of leather in the nature of leather belts, leather boots, leather coats, 
leather headwear, leather jackets, leather pants, leather shoes, leather bests, blousons, shirts, waistcoats; collars 
[clothing]; wet suits for water-skiing and sub-aqua; bustiers; cuffs/wristbands [clothing]; cyclists' clothing; detachable 
collars; dressing gowns; robes; bonnets; fishermen's jackets; fur stoles; furs [clothing]; clothing in the nature of 
gabardines; garters; gloves [clothing]; headbands [clothing]; capes; jackets [clothing]; jerseys [clothing]; jumper 
dresses; knickers; hosiery; layettes [clothing]; leggings [leg warmers]; leggings [trousers]; liveries; maniples; mantillas; 
masquerade costumes; mitres [hats]; waist belts; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; neckties; 
paper hats [clothing]; parkas; pelerines; pelisses; slips [underclothing]; pockets for clothing; ponchos; pyjamas; ready-
made clothing in the nature of leather belts, leather boots, leather coats, leather headwear, leather jackets, leather pants, 
leather shoes, leather vests, blousons, shirts, sweat pants, bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, 
ties, dresses; ready-made linings [parts of clothing]; saris; coverups; sarongs; shawls; neckbands; short-sleeve shirts; 
shower caps; ski gloves; skirts; sleep masks; sock suspenders; stockings; spats; maillots; vest tops; dresses; 
suspenders; sweat-absorbent stockings; sweaters; undershirts; tights; togas; top hats; trousers; gym suits; shoes; bath 
sandals; slippers; beach shoes; footwear uppers; rubbers [footwear]; galoshes; half-boots; heels; non-slip socks; ski 
boots; wooden shoes; underwear; uniforms; valenki [felted boots]; veils [clothing]; gilets; waterproof clothing; wet suits 
for water-skiing; wimples; vests; headgear, namely bonnets, headscarves, beanies, berets, caps [headwear], hats, 
turbans, visors [headwear], chasubles.

Cl.35;Retail and wholesale services, including mail order retail services or online retail store services, namely featuring 
soap, bath foam, shower foams, shampoos, cleansing milk for toilet purposes, mouth washes, not for medical purposes, 
fabric softeners for laundry use, Eau de Cologne, lavender water, toilet water, talcum powder, for toilet use, perfumery, 
sachets for perfuming linen, air fragrancing preparations, perfumery and fragrances, deodorants and antiperspirants, 
essential oils and aromatic extracts, dentifrices, douching preparations for personal sanitary or deodorant purposes 
[toiletries], adhesives for cosmetic purposes, cosmetics, cosmetic preparations for baths, cosmetic preparations for skin 
care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching preparations [decolorants] 
for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues impregnated with make-up 
removing preparations, cotton wool for cosmetic purposes, pumice stone, pomades for cosmetic purposes, make-up 
preparations, make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, mascara, face powder, 
lipsticks, lip glosses, balms, other than for medical purposes, creams for tanning the skin, shaving preparations, after-
shave lotions, hair care lotions, lotions for cosmetic purposes, hair preparations and treatments, sun oils, hair dyes, hair 
spray, sun tan milk, cleansing milk for toilet purposes, henna, hair creams, hair spray, nail varnish, cosmetic kits, 
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incenses, joss sticks, potpourris [fragrances], bath salts, not for medical purposes, spectacles, sunglasses, lenses and 
frames therefor, contact lenses, cases for glasses and spectacles, chains and cords for glasses and spectacles, parts and 
fittings for all the aforesaid goods, covers for portable multimedia players, covers for mobile phones, covers for DVDs, 
covers for CDs, covers for computer cables, covers for audio reproduction devices, covers for palmtops, covers for 
electronic agendas, covers for photographic cameras and covers for film cameras, cellular phones, smartphones, 
wireless communication devices featuring telecommunication functionality to allow the transmission of text, data, audio, 
image and video files, electronic monitoring devices comprised of microprocessors and accelerometers, for identifying, 
storing, reporting, monitoring, uploading and downloading data and information for personal physical fitness and training 
purposes, downloadable applications and software for smart watches and mobile devices, for processing, reviewing and 
editing data, to enable users to control the presentation and information available from the devices, wearable sensors for 
personal physical fitness and training purposes to gather biometric data and also including monitors and displays sold as 
a unit, timepieces comprised primarily of wristwatches featuring software for sending and receiving data or to be used to 
monitor personal fitness activity, namely, smartwatches, bracelets, rings or necklaces featuring software for sending and 
receiving data or to be used to monitor personal fitness activity, timepieces comprised primarily or wristwatches featuring
software for sending and receiving data or to be used to monitor personal fitness activity, wearable activity trackers, 
pedometers, earrings, rings [jewellery], necklaces [jewellery], bracelets, pins [jewellery], decorative pins of precious 
metal, shoe jewellery, boxes of precious metal, jewel cases, tie clips, cuff links, boxes for cufflinks, jewellery, paste 
jewellery, clocks, chronographs [watches], chronoscopes, watch straps, watch bands, jewelry, parts for clocks, clock 
cases, watch chains, clocks and parts therefor, floor and wall clocks, fittings for watches, watch clasps, buckles for 
watchstraps, watch bands, watches, clock and watch bands, clock dials, watch movements, cases for watches and 
clocks, cases for watches [presentation], chains [jewellery], chains (paste jewellery), chains for pants (paste jewellery), 
key rings and key chains and charms therefor, leather and imitations of leather, and goods made of these materials and 
not included in other classes, handbags, travel baggage, card wallets, card wallets [leatherware], credit card holders 
made of leather, pocket wallets, purses, portfolio cases made of leather [briefcases], key cases made of leather, trunks 
and suitcases, suitcase handles, cosmetic bags sold empty, bags for sports included in this class, all-purpose athletic 
bags, evening handbags and ladies' cross-body bags, shopping bags made of skin, school book bags, travel garment 
covers, shoe bags for travel, beach bags, nappy bags, rucksacks, school bags, Boston bags, travelling trunks, canvas 
bags, business cases, knitted bags, not of precious metals, haversacks, handbag frames, wheeled suitcases, vanity 
cases, not fitted, hides, cases and boxes made of leather, briefcases [leather goods], leather luggage, umbrellas and 
parasols and walking staffs, walking stick handles, umbrella covers, attaché cases, fabrics, damask, labels of textile, 
linings [textile], gauze [cloth], jersey [fabric], cheviots [cloth], marabouts [cloth], filtering materials of textile, plastic 
material [substitute for fabrics], textile material, cloth, woollen cloth, fabrics for use in the manufacture of bags, purses, 
wallets, luggage, toiletry and cosmetic cases, umbrellas, bed and table linen, taffeta [cloth], hemp cloth, printed calico 
cloth, hemp fabric, jute fabric, linen cloth, rayon fabric, ramie fabric, silk [cloth], silk fabrics for printing patterns, elastic 
woven material, fabric of imitation animal skins, fibreglass fabrics for textile use, knitted fabric, non-woven fabrics, 
upholstery fabrics, fabric for footwear, lingerie fabric, fabrics for textile use, traced cloths for embroidery, chenille fabric, 
frieze [cloth], tulle, velvet, calico, fustian, linens, bed clothes and blankets, table linen, not of paper, diapered linen, bath 
linen, except clothing, brocades, canvas for tapestry or embroidery, tablemats of textile, blankets, plaid, bed clothes, lap 
rugs, curtain holders of textile material, handkerchiefs of textile, pillowcases, mattress covers, coverings for furniture, 
covers for cushions, pillow shams, flags of textile or plastic, sheets [textile], drugget, bed blankets, table covers, towels of
textile, furniture coverings of textile, table runners of textile, tablecloths, not of paper, place mats, not of paper, table 
napkins of textile, bed covers, textile tissues, curtains, door curtains, curtains of textile or plastic, clothing namely 
blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, sweat pants, bermuda 
shorts, jeans, T-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs, aprons [clothing], ascots, trousers for 
children, bandanas [neckerchiefs], robes, bathing caps, bathing suits/swimsuits, beach clothes, belts [clothing], bibs, not 
of paper, boas [necklets], boxer shorts, brassieres, breeches for wear, camisoles, clothing for gymnastics, clothing of 
imitations of leather namely blousons, dress shorts, shirts, coats, jackets, belts, boots, headwear, shoes, vests, dresses, 
clothing of leather in the nature of leather belts, leather boots, leather coats, leather headwear, leather jackets, leather 
pants, leather shoes, leather bests, blousons, shirts, waistcoats, collars [clothing], wet suits for water-skiing and sub-
aqua, bustiers, cuffs/wristbands [clothing], cyclists' clothing, detachable collars, dressing gowns, robes, bonnets, 
fishermen's jackets, fur stoles, furs [clothing], clothing in the nature of gabardines, garters, gloves [clothing], headbands 
[clothing], capes, jackets [clothing], jerseys [clothing], jumper dresses, knickers, hosiery, layettes [clothing], leggings [leg 
warmers], leggings [trousers], liveries, maniples, mantillas, masquerade costumes, mitres [hats], waist belts, motorists' 
clothing, muffs [clothing], neck scarves [mufflers], neckties, paper hats [clothing], parkas, pelerines, pelisses, slips 
[underclothing], pockets for clothing, ponchos, pyjamas, ready-made clothing in the nature of leather belts, leather boots, 
leather coats, leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, sweat pants, 
bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, ties, dresses, ready-made linings [parts of clothing], saris, 
coverups, sarongs, shawls, neckbands, short-sleeve shirts, shower caps, ski gloves, skirts, sleep masks, sock 
suspenders, stockings, spats, maillots, vest tops, dresses, suspenders, sweat-absorbent stockings, sweaters, 
undershirts, tights, togas, top hats, trousers, gym suits, shoes, bath sandals, slippers, beach shoes, footwear uppers, 
rubbers [footwear], galoshes, half-boots, heels, non-slip socks, ski boots, wooden shoes, underwear, uniforms, valenki 
[felted boots], veils [clothing], gilets, waterproof clothing, wet suits for water-skiing, wimples, vests, headgear, namely 
bonnets, headscarves, beanies, berets, caps [headwear], hats, turbans, visors [headwear], chasubles; business 
information; provision of an on-line marketplace for buyers and sellers of goods and services; presentation of goods on 
communication media, for retail purposes; sales promotion for others; on-line advertising on a computer networks; 
advertising; providing business information via a web site; administration of consumer loyalty programs; modelling for 
advertising or sale promotion; exhibitions for commercial or advertising purposes; organization of exhibitions for 
commercial or advertising purposes; procurement services for others [purchasing goods and services for other 
businesses]; shop window dressing.
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Priority claimed from 22/06/2018; Application No. : 4463774 ;France 

4110564    20/12/2018
[International Registration No. : 1453025]
PXL APPS

20 Place de la Liberté F-59100 Roubaix France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic cameras; optical apparatus and instruments; weighing 
apparatus and instruments; measuring apparatus and instruments; signaling apparatus and instruments; checking 
(supervision) apparatus and instruments; teaching apparatus and instruments; sound recording apparatus; sound 
transmitting apparatus; sound reproduction apparatus; image recording apparatus; image transmission apparatus; image 
reproduction apparatus; digital recording media; mechanisms for coin-operated apparatus; cash registers; calculating 
machines; data processing equipment; computers; electronic tablets; smartphones; electronic book readers; game 
software; software (recorded programs); computer peripheral devices; detectors; electric wires; electric relays; diving 
suits; gloves for divers; divers' masks; clothing for protection against accidents, irradiation and fire; protection devices 
for personal use against accidents; fire extinguishers; spectacles (optics); 3D spectacles; virtual reality helmets; optical 
goods; spectacle cases; integrated circuit cards [smart cards]; bags designed for laptop computers; smartwatches; 
electric batteries; batteries for electronic cigarettes; charging stations for electric vehicles; diagnostic apparatus not for 
medical use.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; 
provision of non-downloadable films via video-on-demand services; motion picture production; rental of television sets; 
rental of show scenery; photography services; organization of competitions (education or entertainment); organization 
and conducting of colloquiums; organization and conducting of conferences; organization and conducting of congresses;
organization of exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-
line from a computer network; gambling services; electronic publication of books and journals online.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for third parties; computer development; software design; software development; research and development 
of new products for others; conducting of technical project studies; architecture; design of interior decor; software 
development (design); software installation; maintenance of software; updating of software; software rental; programming
for computers; computer system analysis; computer system design; services provided by consultants relating to 
computer hardware design and development; digitization of documents; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts design services; 
styling (industrial design); authentication of works of art; energy auditing; electronic data storage.
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Priority claimed from 13/12/2018; Application No. : 2018-1038 ;Leichtenstein 

4110611    17/12/2018
[International Registration No. : 1452828]
Nemiroff Intellectual Property Establishment

Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages, except beer; alcoholic beverages containing fruit; bitters; cocktails; distilled beverages; 
liqueurs; spirits [beverages]; vodka.

Cl.35;Advertising; rental of billboards [advertising boards]; business management; business administration; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; promotion of goods and services through sponsorship of sports events; radio advertising; 
telemarketing services; television advertising.
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Priority claimed from 30/11/2018; Application No. : 017936632 ;European Union 

4110632    18/12/2018
[International Registration No. : 1453119]
Robert Bosch GmbH

Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Mobile apps; software for use in motor vehicles.

Cl.35;Management of bookings, servicing, test drives and vehicle configurations, equipment and software localisation; 
collection, systematization, compilation of measurement data and automatically generated metadata for data analysis 
purposes.

Cl.38;Transmission of controller data from the vehicle to the platform.
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4112887    11/10/2018
[International Registration No. : 1454496]
Powerpeers IP B.V.

Hoekenrode 8 NL-1102 BR Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; smart thermostats; thermostats; solar panels; data processing equipment and computers and parts and 
accessories therefor; software.

Cl.35;Advertising; promotional activities; business management; business administration; office functions; business 
organisation, business economic and business administration consultancy; marketing services; market canvassing, 
market research and market analysis; providing an online marketplace for buyers and sellers of energy and energy related
products and services; sourcing services in the nature of supply chain management and arranging procurement of goods 
for others; business mediation in the purchase and sale of sustainable energy, including wind energy, bio-energy, solar 
energy and hydro-energy, electricity, gas, water and heat; business mediation in the purchase and sale, import and 
export, and wholesaling and retailing of heating, cooling, air treatment and hot water apparatus, including central heating 
installations, water heaters, boilers, thermostats, stoves and furnaces, air conditioners, thermal power stations, solar 
collectors, solar panels, solar water heaters, solar storage equipment, water filtering installations, filters (parts for 
domestic or industrial installations) and parts and accessories for the aforesaid goods; business mediation with regard to 
the transport, distribution and supply of sustainable energy, including wind energy, bio-energy, solar energy and hydro-
energy, electricity, gas, water and heat; business mediation regarding the conclusion of subscriptions and contracts 
between producers or service providers and customers; arranging of collective buying; providing business and marketing
information to commercial businesses and to others involved in the supply of (sustainable) energy, electricity, gas, water 
and heat and waste processing; provision of commercial information; compilation and management of data files, 
including in relation to information on the supply of (sustainable) energy, electricity, gas, water and heat and waste 
processing; arranging events for publicity and/or commercial purposes; consultancy and information regarding the 
aforesaid services; the aforesaid services also provided via electronic networks, such as the Internet.

Cl.36;Brokerage services in relation to energy.

Cl.39;Storage and delivery of goods; energy provider services, namely transport, storage, distribution and supply of 
(sustainable) energy, including wind energy, bio-energy, solar energy and hydro-energy, electricity, gas, water and heat; 
consultancy relating to the transport, storage, distribution and supply of (sustainable) energy, including wind energy, bio-
energy, solar energy and hydro-energy, electricity, gas, water and heat; energy supply services, including (sustainable) 
energy supply; supply of electricity; supplying of gas; water supply and distribution; heat supply; peak shaving services, 
namely levelling the demand for electricity and the load of a generation system; local and/or virtual energy balancing 
services, namely local energy exchange services for the demand/load levelling (balancing) of the comprehensive/total 
energy system; information relating to sustainable energy, including wind energy, bio-energy, solar energy and hydro-
energy, electricity, gas, water and heat supply; consultancy and information regarding the aforesaid services, including 
via electronic networks, such as the Internet; demand-response services, namely changing the power consumption of an 
electric utility customer to better match the demand for power with the supply.

Cl.40;Generation, production and conversion of (sustainable) energy, including wind energy, bio-energy, solar energy 
and hydro-energy and electricity; rental of gas, water and heating installations, appliances and apparatus; consultancy 
and information regarding the aforesaid services, including via electronic networks, such as the Internet.
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Priority claimed from 10/01/2018; Application No. : 3698692 ;Spain 

4113360    10/07/2018
[International Registration No. : 1453565]
Gelestica S.L.

Calle Camino Cebolla, 39, Rafelbunyol E-46138 Valencia Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal toiletry preparations and cosmetic products; non-medicinal dentifrices; perfumery products, 
essential oils; bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations.

Cl.5;Pharmaceutical products, preparations for medical and veterinary use; hygiene and sanitary products for medical 
use; dietetic food and substances for medical or veterinary use, food for babies; food supplements for humans or 
animals; plasters, material for dressings; teeth filling and dental impression materials; disinfectants; products for 
destroying vermin; fungicides, herbicides.
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Priority claimed from 22/01/2018; Application No. : 30 2018 001 172 ;Germany 

4113363    20/07/2018
[International Registration No. : 1453560]
Rheinmetall Aktiengesellschaft

Rheinmetall Platz 1 40476 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; chemicals for treating paper and paper goods and objects containing 
wood and natural fibres; chemicals for restoring, preserving, refining or deacidifying paper and paper goods and objects 
containing wood and natural fibres; deacidifying, neutralising and stabilising solutions; chemicals for use in 
manufacturing pyrotechnics and ammunition; chemicals for use in manufacturing propellants for ammunition; chemicals 
for use in the explosives industry; nitrocellulose; chemical compositions and preparations for use in the manufacture of 
propellant powder.

Cl.4;Solid, liquid and gaseous fuels for weapons, projectiles and rockets; industrial oils and greases; lubricants; dust 
absorbing, wetting and binding compositions; fuels (including motor spirit) and illuminants.

Cl.6;Common metals and their alloys; ingots, bindings, poles, pipes and profiles being castings of common metals and 
their alloys; metal castings of common metals and their alloys for use in manufacturing structural components; metal 
materials and alloys for use in manufacturing plain bearings; fitted bolts of metal for use in machines, engines or motors.

Cl.7;Motors and engines, in particular internal combustion engines, and drive units, other than for land vehicles; parts 
of machines in general, included in this class; parts and fittings for all of the aforesaid goods, included in this class; 
motor and engine parts for motor vehicles, in particular for internal combustion engines, included in this class; engine 
blocks; cylinder heads, including parts therefor; cylinder liners; rib cylinders; pistons; piston pins; piston rings; piston 
ring segments; piston ring sets; securing elements for piston pins; connecting rods; connecting rod bearing elements; 
crank shafts; crank shaft bearing elements; crankcases; camshafts; camshaft bearing elements; rocker arms for motors 
and engines; pushrods; plain bearings; vibration dampers; engine gaskets; engine valves; inlet valves; exhaust valves; 
vacuum control valves; exhaust gas recirculation valves; divert-air valves; thermo valves (parts of machines); tappets; 
tappet guides; valve seats; valve seat rings; valve springs; valves for pumps; intake manifolds; outlet pipes; exhaust 
manifolds; carburetters; fuel injectors for internal combustion engines; throttles, exhaust gas flaps; exhaust gas coolers; 
electromotive and electromagnetic flap and valve actuators; gear cases; gear train parts; starter gears; pumps; centrifugal
pumps; rotary pumps; hydraulic pumps; water pumps; vacuum pumps; fuel pumps; oil pumps; coolant pumps; pump 
repair kits consisting of replacement parts for pumps, included in this class; electric motors for operating pumps; filters 
for motors and engines; air filters; fuel filters, oil filters; oil coolers; oil pressure relief valves; radiators (cooling) for 
motors and engines; charge air coolers; cooling fans for vehicle motors and engines; fly-wheels; blowing machines for 
the compression, exhaustion and transport of gases; bushings; compressors (parts of machines, motors, engines and 
propulsion mechanisms); parts for compressors, included in this class, regulators for motors and engines; ground power 
units for aircraft engines; superchargers; parts and fittings for vehicle motors and engines; all the aforesaid goods being 
parts of machines, engines or motors.

Cl.9;Information technology and audiovisual apparatus; safety, security, protection and signalling apparatus and 
equipment; teaching apparatus and simulators; navigation, guidance, tracking, targeting and mapping devices; sensors 
for recording motor and engine parameters, included in class 9; exhaust gas flow sensors for determining exhaust gas 
quantity; temperature sensors; pressure sensors; electrotechnical and electronic measuring, signalling, control and 
monitoring apparatus and instruments; thermostatically controlled valves; electric sensors; electronic sensors; sensors 
for motor and engine control; electro-optical sensors for environment recording and imaging; imaging devices and image 
reproduction apparatus; electric and electronic controllers for weapons, weapon systems, fire control systems, 
projectiles, rockets and warheads; computer hardware for weapons and weapon systems; computer software for 
weapons and weapon systems; control software and command software for military purposes; electronic apparatus for 
target identification, guidance and target tracking for weapons and weapon systems; fire control apparatus; telescopic 
sights for weapons; telecommunications apparatus for military or sovereign purposes, in particular for communicating 
between military units; telecommunications networks; air traffic control equipment; radar apparatus for military purposes, 
in particular for air defence systems; radar-based identification systems for foreign objects, ground radar systems for 
airports; electronic sights; night vision devices; apparatus for marking targets using electromagnetic radiation, in 
particular laser light; simulation devices and simulation software for training and educational purposes for soldiers; 
sensor-based and/or radar-based electronic identification devices and identification systems for monitoring and therefore 
protecting mobile or stationary military or civil equipment or areas; parts and fittings for all of the aforesaid goods, 
included in this class.
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Cl.12;Land vehicles, sea vehicles and air vehicles for use by the police and for security technology or military 
purposes; motors and engines for vehicles; parts and fittings for vehicles, included in this class; structural components 
for vehicles, included in this class; braking systems for vehicles.

Cl.13;Weapons and weapon systems; firearms; noise-suppressors for guns; breeches of firearms; sighting devices for 
firearms, other than telescopic; beam weapons, in particular laser weapons, microwave weapons and sonic weapons; 
ammunition; explosives; fireworks; projectiles; shells (projectiles); grenade launchers; warheads; guns and cannons; 
rockets; guided missiles; tanks (weapons); explosive charges for projectiles and weapons; anti-aircraft weapons and air 
defence systems; explosive devices for breaching and clearing minefields; sights, other than telescopic sights, for 
weapons; explosives for producing acoustic or optical signals; flares for producing electromagnetic, acoustic, optical and 
thermal decoys; parts and fittings for all of the aforesaid goods, included in this class.

Cl.16;Printed matter; stationery; instructional and teaching materials (except apparatus); manuals (handbooks) for 
instructional purposes, training purposes and documentary purposes.

Cl.35;Retail, wholesale and mail order retail services, including via the Internet or online, in relation to vehicle 
accessories, vehicle parts, parts for motors and engines, defence systems, security systems, weapons and weapon 
systems and in relation to parts for the aforesaid goods.

Cl.37;Servicing, maintenance and repair of vehicles and parts therefor, motors and engines, defence systems, weapons 
and weapon systems and parts therefor.

Cl.41;Education, continuing education, providing of training; education and training in relation to operating and 
maintaining defence systems, weapons and weapon systems; production of films and videos for educational purposes or 
for training purposes.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and computer software for weapons and weapon systems; technical development of customised 
solutions for the technical design of defence systems, weapons and weapon systems; technical consultancy with regard 
to design and development of defence systems, weapons and weapon systems.
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4113387    16/10/2018
[International Registration No. : 1454741]
VIPO a. s.

Gen. Svobodu 1069/4 SK-958 01 Partizánske Slovakia

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; clippers (machines); cutters (machines); cutters (machines); mechanical reeling apparatus; molds 
(parts of machines); tools (parts of machines); automatic handling machines (manipulators); electromechanical machines 
for the chemical industry.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; chemical research; technical research; testing of materials; textile testing; mechanical research; 
research and development of new products for others; scientific research.
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Priority claimed from 01/06/2018; Application No. : 2018-073050 ;Japan 

4113447    28/11/2018
[International Registration No. : 1453649]
SOURCENEXT CORPORATION

1-5-2 Higashi Shimbashi, Minato-ku Tokyo 105-7133 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic pocket translators; computer software for translation; downloadable computer software for translation; 
personal digital assistants; smartphones; telecommunication machines and apparatus; electronic dictionaries.

Cl.42;Electronic data storage; cloud computing.

7059



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

Priority claimed from 15/06/2018; Application No. : 4461798 ;France 

4113450    06/12/2018
[International Registration No. : 1454632]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; medical preparations; veterinary preparations; sanitary products for medical purposes; 
dietetic substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and 
animals; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunications equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile devices; digital 
applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; in-ear headphones; 
computer platforms in the form of information sharing software; connected self-measuring tools; virtual reality computer 
programs; analysis systems based on artificial intelligence (software); electronic chips connected to an information 
system; virtual reality helmets.

Cl.10;Surgical, medical, dental and veterinary apparatus, instruments and equipment; artificial teeth, eyes, organs and 
limbs; orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for 
varicose veins; medical apparatus, instruments and equipment for introducing pharmaceutical preparations into the 
human body, especially for the prolonged, controlled or immediate release of active substances; perfusion devices and 
syringes for medical use; medical measuring instruments, particularly instruments able to directly transmit data to a 
database, particularly fever measuring instruments, heart rate monitors; apparatus, instruments and equipment from 
robotics for medical use; nanorobots for medical use; apparatus, instruments and equipment from bionics for medical 
use; allergy testing tools; blood testing apparatus; medical devices intended for ingestion; endoscopic video capsules; 
medical apparatus for measuring biochemical changes in blood; blood biomarker devices; inhalers; blood pressure 
monitors.

Cl.35;Assistance in running or managing a commercial venture; business management assistance services; database 
management; compilation of mathematical or statistical data; computer file management; compilation of information in 
computer databases; updating and maintenance of data in computer databases; business management and organization 
consultancy; business management consultancy; analysis of commercial data; market studies; information relating to 
market research; commercial intermediary services in the context of linking potential private investors with entrepreneurs 
looking for financing; expertise in business productivity; retail or wholesale services for pharmaceutical, veterinary and 
hygienic preparations as well as medical, surgical apparatus and instruments; sales promotion services for others; public 
relations; sponsorship search; auctioneering services; organization of events for commercial or advertising purposes; 
grant administration and management services (business management assistance); providing of personnel; collection of 
business information.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advisory services 
relating to health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis 
services; home care services; individualized medical prescription services; online medical prescription services; 
consultancy in relation to medical treatment in the home; advice relating to self-medication; provision of medical 
information to patients; remote medical examination services; advice related to personal wellbeing [health]; medical 
monitoring of patients including remote monitoring.
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Priority claimed from 21/12/2018; Application No. : 1975200 ;Australia 

4113454    24/12/2018
[International Registration No. : 1453604]
MOOSE CREATIVE MANAGEMENT PTY LTD

29 Grange Rd. Cheltenham VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.16;Coloured liquids for use in children's crafts; adhesive backed films for use as decalcomanias; adhesive 
decalcomanias; stickers, namely, decalcomanias; stickers, namely, stationery; booklets relating to games; printed matter 
for use with board games; rule books for playing games; printed rules of play for games; trading cards, other than for 
games; trading cards, namely, printed matter; craft cardboard; adhesive stickers; stationery; erasers, namely, stationery; 
gums, namely, adhesives for stationery or household purposes; pastes for stationery or household purposes; patterned 
stationery; printing blocks; children's painting sets; artists' materials; modelling clay; craft kits for painting and making 
posters; modelling materials; writing materials; art materials, namely, paint boxes for use in schools; moulds for 
modelling clays, namely, artists' materials; drawing materials; craft kits for papier mâché model construction; craft paper; 
paper articles for use in relation to craft; paper crafts materials; adhesive backed films, namely, stationery for use as 
decorative trim; adhesive backed films for stationery purposes.

Cl.28;Apparatus for electronic games; games adapted for use with dot matrix liquid crystal displays; hand held 
electronic games; toy card games; trading cards, namely, card games; playthings; toys, namely, playthings; plush dolls; 
plush toys; action figures, namely, toys or playthings; action toys; board games; construction toys; educational toys; 
electronic activity toys; electronic toys, namely, playthings; ride-on toys; toy building blocks; toy playsets; toy robots; toy 
vehicles; puzzles; card games; craft toys sold complete; craft toys sold in kit form; children's toys; tactile educational 
toys, namely, playthings; electronic activity toys incorporating a talking mechanism; figurines being toys; inflatable toys, 
namely, playthings; toy figures; toy models; playing cards; craft kits for games and playthings; dolls; educational 
playthings; electronic educational teaching games; electronic games other than software; electronic games incorporating 
their own visual display facilities; games; games adapted for use with an external display screen or monitor.
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Priority claimed from 06/09/2018; Application No. : 2018-112245 ;Japan 

4113455    18/09/2018
[International Registration No. : 1454525]
NIPPON STEEL & SUMITOMO METAL CORPORATION

6-1, Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8071 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; acenaphthenes; alkalies; alkaline iodides for industrial purposes; alkaline metals; alkaline-
earth metals; alumina; aluminium chloride; aluminium hydrate; aluminium silicate; ammonia; ammonium sulphate; 
anhydrides; anthracene; argon; auxiliary fluids for use with abrasives; barium compounds; barytes; bases [chemical 
preparations]; bentonite; benzene derivatives; benzoic acid; biphenyls; bisphenol A; brazing fluxes; carbon; carbon black 
for industrial purposes; carbon for filters; catalysts; ceramic materials in particulate form, for use as filtering media; 
compositions for the manufacture of technical ceramics; chemical preparations for facilitating the alloying of metals; 
chemical reagents other than for medical or veterinary purposes; calcium silicate; cyclohexene; cyclohexane; cresol; 
coumarin; carbazole; cement blending agents; chemicals for use in the manufacture of liquid crystals; chemicals for the 
manufacture of resists for liquid crystal display [LCD] color filters; dry ice [carbon dioxide]; decahydronaphthalene; 
dihydrocoumarin; divinylbenzene; diphenylbenzene; foundry binding substances; fluorene; helium; hydrogen; indoles; 
indenes; isoquinolines; krypton; lime carbonate; magnesium carbonate; methanol; methylnaphthalenes; naphthalene; 
neon; nitrogen; organometallic compounds; oxygen; phenol for industrial purposes; pyrene; phenanthrene xylenol; 
phthalic anhydride; para-benzyl biphenyl; pyridine; photographic chemicals; plastic molding compounds for use in the 
manufacture of plastic sheets and films; quinaldine; rare earths; salt, raw; salts [chemical preparations]; salts for 
industrial purposes; salts from rare earth metals; salts of alkaline metals; salts of precious metals for industrial purposes; 
silica gel; silicates; silicon; skatole; soda ash; soldering fluxes; styrene monomer; sulphur; sulphuric acid; titanium 
dioxide for industrial purposes; toluene; terphenyl; tetrahydronaphthalene; tetrachlorophthalic anhydride; thiophene; 
welding chemicals; welding fluxes; xenon; zirconia; sealant for use in manufacture of electronic components and 
electronic circuits; sealant [chemicals]; barium titanate; aluminium nitride; silica spherical particles; alumina spherical 
particles; particles of metallic oxides for filler; particles of metallic oxides; agglutinants for concrete; solvents for 
varnishes; adhesives for industrial purposes; adhesives for wallpaper; fertilizers; salts [fertilisers]; ceramic glazings; 
acrylic resins, unprocessed; artificial resins, unprocessed; epoxy resins, unprocessed; plastics, unprocessed; synthetic 
resins, unprocessed; coumarone resin; phenolic resins; polyamide resins; polystyrene resins; polypropylene resins; 
filtering materials [unprocessed plastics]; polymer resins, unprocessed.

Cl.2;Anti-corrosive preparations; creosote for wood preservation; ink [toner] for photocopiers; pigments; blacks 
[colorants or paints]; carbon black [pigments]; paints; primers; agglutinants for paints; fireproof paints; protective 
preparations for metals; thickeners for paints; thinners for lacquers; thinners for paints; printing ink; inks for screen 
printing; metals in powder form for painters, decorators, printers and artists; anti-rust greases.

Cl.4;Lubricants; solid lubricants; lubricating graphite; coke; foundry coke; benzene [fuel]; xylene [fuel]; coal tar oil; 
vaporized fuel mixtures; industrial oil; ester based oil; cutting oils; lubricating grease; lubricating oil.

Cl.6;Balls of steel; cast iron, unwrought or semi-wrought; cast steel; iron, unwrought or semi-wrought; iron wire; heavy 
plate steel; hot-rolled steel sheets and coils; cold-rolled steel sheets and coils; tin free steel sheets and coils; electrical 
steel sheets; galvanized sheets and coils; steel pipes; steel sheets; steel strip; steel, unwrought or semi-wrought; steel 
wire; steel alloys; sheets and plates of metal; steel bars; steel strands; steel shapes; stainless steel; steel foil; alloys of 
common metal; aluminium; aluminium foil; aluminium wire; boxes of common metal; brass, unwrought or semi- wrought; 
brazing alloys; common metals, unwrought or semi-wrought; copper, unwrought or semi- wrought; lead, unwrought or 
semi-wrought; cables of metal, non-electric; cobalt, raw; soldering wire of metal; wire of common metal; wire of common 
metal alloys [except fuse wire]; wire of metal for machines; gold solder; indium; ingots of common metal; metals in 
powder form; nickel and its alloys; niobium; silver plated tin alloy; silver solder; tantalum [metal]; tin and its alloys; tinfoil; 
tinplate; tinplate packings; titanium; titanium iron; tombac; tubes of metal; tungsten; vanadium; zirconium; copper wire, 
not insulated; cermets; metals in foil or powder form for 3D printers; rods of metal for brazing and welding; copper ores; 
cobalt ores; iron ores; brackets of metal for building; building boards of metal; metal fittings for furniture and doors and 
windows; crash barriers of metal for building roads; framework of metal for building; linings of metal [building]; pillars of 
metal for buildings; reinforcing materials of metal for building for cement use; metal ceiling panels, metal cove bases, 
metal fence posts, metal floors, metal gates and fencing panels, metal lintel, metal pantile, metal roofing, metal roofing 
panels, metal tiles, metal window frames; joists of metal; manhole covers of metal; manifolds of metal for pipelines; 
materials of metal for funicular railway permanent ways; poles of metal; posts of metal; props of metal for construction 
purpose; railroad ties of metal; rails of metal; railway material of metal; sheet piles of metal; strap-hinges of metal; trellis 
of metal; rods of metal for welding; cladding of metal for building; pre-fabricated buildings of metal; metal beams for 
buildings; steel buildings; foundry moulds of metal; turntables [railways]; flanges of metal [collars]; pipe muffs of metal; 
containers of metal for storage, transport; containers of metal for compressed gas or liquid air; containers of metal for 
liquid fuel; containers of metal for storing acids; wire rope; wire gauze; metal nails; screws; cable joints of metal, non-
electric; nuts of metal; metal sleeves [metal hardware]; hardware of metal [small]; stop collars of metal; stops of metal; 
steps [ladders] of metal; metal joinery fittings.
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Cl.7;Electric arc welding apparatus; welding apparatus, gas-operated; welding machines, electric; bending machines; 
cutting machines for metalworking; apparatus for dressing for metalworking; finishing machines for metalworking; 
grinding machines for metalworking; hand-held tools, other than hand-operated; holding devices for metal working 
machine tools; apparatus for machining for metalworking; metalworking machines; moulding machines for metalworking; 
paring machines for metalworking; machines and apparatus for polishing [electric] for metalworking; robots for metal 
working; rolling mills; slide rests [parts of machines]; trimming machines for metalworking; crushing machines for 
metalworking; generators of electricity; pneumatic transporters for construction; crushing machines for construction; 
condensing installations for chemical processing; heat exchangers for chemical processing machines; bookbinding 
apparatus and machines for industrial purposes; inking apparatus for printing machines; papermaking machines; printing 
machines; printing presses; printing rollers for machines; rotary printing presses; atomisers [machines]; moulding 
machines for plastic processing; stone working machines; exhaust manifold for engines; mufflers for motors and 
engines; propulsion mechanisms other than for land vehicles; silencers for motors and engines; air suction machines; 
bearings [parts of machines]; journal boxes [parts of machines]; journals [parts of machines]; transmissions for 
machines; shaft couplings [machines]; waste compacting machines; waste crushing machines for industrial purposes; 
3D printers; industrial robots; molding machines.

Cl.9;Material testing instruments and machines; hygrometers; capacitors; connections, electric; contacts, electric; 
contacts, electric, of precious metal; distribution consoles [electricity]; readers [data processing equipment]; resistances, 
electric; solar batteries; batteries, electric; accumulator jars; plates for batteries; batteries, electric, for vehicles; 
intercommunication apparatus; juke boxes for computers; portable telephones; telephone apparatus; transmitters 
[telecommunication]; transmitting sets [telecommunication]; video telephones; magnetic data media; magnetic encoders; 
optical data media; color filters for liquid crystal display; covers for smartphones; Integrated circuit cards [smart cards]; 
electronic agendas; bar code readers; central processing units [processors]; chips [integrated circuits]; computer 
operating programs, recorded; computer programs [downloadable software]; computer software [recorded]; computers; 
data processing apparatus; lasers, not for medical purposes; monitors [computer programs]; optical character readers; 
printed circuits; semi-conductors; wafers [silicon slices]; flexible print circuits; inkjet printers; printed circuit boards; 
light-emitting diodes; covers for tablet computers; digital color photocopiers; anodes; cathodes; collectors, electric; 3D 
spectacles; conductors, electric; spectacle frames; spectacles; goggles for sports.

Cl.11;Heat exchangers for chemical processing; distillation apparatus; drying apparatus for chemical processing; 
evaporators; coolers for industrial furnaces; furnaces; heating elements; heating apparatus for solid, liquid or gaseous 
fuels; lighting apparatus and installations for industrial purpose; electric lamps; light bulbs for directional signals for 
vehicles; light-emitting diodes [LED] lighting apparatus; lighting apparatus for vehicles; lighting installations for air 
vehicles; lights for automobiles; lights for vehicles; portable headlamps.

Cl.12;Air vehicles; aeronautical apparatus, machines and appliances; amphibious airplanes; automobile bodies; 
automobile chassis; automobile hoods; automobiles; axles for vehicles; bicycle cranks; bicycle frames; bicycle 
handlebars; bicycle kickstands; bicycle mudguards; bicycle pedals; bicycle saddles; bicycle wheel hubs; bicycle wheel 
rims; bicycle wheel spokes; bicycle wheels; bicycles; boats; bodies for vehicles; bogies for railway cars; brake discs for 
vehicles; brake linings for vehicles; brake pads for automobiles; brake segments for vehicles; brake shoes for vehicles; 
brakes for vehicles; bumpers for automobiles; cable cars; camera drones; camping cars; canoes; civilian drones; doors 
for vehicles; robotic cars; ejector seats for aircraft: electric bicycles; electric vehicles; hoods for vehicle engines; luggage 
carriers for vehicles; motor buses; motor racing cars; motorcycle frames; motorcycle handlebars; motorcycle kickstands; 
motorcycle saddles; motorcycles; railway carriages; rims for vehicle wheels; rolling stock for funicular railways; rolling 
stock for railways; ship hulls; undercarriages for vehicles; upholstery for vehicles; vehicle bumpers; vehicle chassis; 
vehicle seats; vehicle suspension springs.

Cl.17;Insulating oils; electrical insulating materials; insulating varnish; dielectrics; electrical insulators; electrical 
insulating plastic films; electrical insulating plastic sheets; plastic film other than for wrapping; plastic substances, semi-
processed; semi-finished synthetic resins for molding; adhesive-coated plastic sheets for use in manufacture; laminated 
plastic films for use on windows; extruded plastic in the form of bars, blocks, pellets, rods, sheets and tubes for use in 
manufacturing; plastic in the form of bars, blocks, pellets, rods, sheets and tubes for use in manufacturing; synthetic 
rubber; synthetic resins [semi-finished products]; plastic fibers, not for use in textiles; plastic sheeting used in the 
construction industry as a vapor barrier; semi processed prepreg thermoplastic epoxy; mesh of fiber-reinforced plastic; 
nets of fiber-reinforced plastic; thermoplastic epoxy; thermoplastic resins reinforced with natural fibers [semi-finished 
products]; plastic sheet materials for use in manufacture; carbon fibers, other than for textile use; caulking materials; 
foils of metal for insulating; reinforcing materials, not of metal, for pipes.

Cl.19;Tar; pitch; coal tar; non-metallic minerals for building or construction; bricks; door casings of carbon fiber 
plastics and plastics; door frames of carbon fiber plastics and plastics; door panels of carbon fiber plastics and plastics; 
fences of carbon fiber plastics and plastics; construction materials of plastics; non-woven textiles made of synthetic 
fibers for use in the building industry; synthetic building materials; lime building or construction materials; rockslide 
retention nets of textiles [construction materials]; palings of concrete, carbon fiber plastics and plastics; palisading of 
concrete, carbon fiber plastics and plastics; building panels of ceramic, concrete, carbon fiber plastics and plastics; 
buildings, not of metal; cement posts; cement slabs; cement for furnaces; grout; concrete building elements; artificial 
stone; building stone; slag [building material]; moulds for forming cement products, not of metal; angle irons, not of 
metal; armor-plating, not of metal; binding material for road repair; building materials, not of metal; building panels, not of 
metal; ceilings, not of metal; cladding, not of metal, for building; coatings [building materials]; crash barriers, not of 
metal, for roads; drain pipes, not of metal; floors, not of metal; framework, not of metal, for building; geotextiles; 
latticework, not of metal; moldings, not of metal, for building; mortar for building; penstock pipes, not of metal; pilings, 
not of metal; pillars, not of metal, for building; refractory construction materials, not of metal; reinforcing materials, not of 
metal, for building; road coating materials; sheet piles, not of metal; slabs, not of metal, for building.

Cl.22;Glass fibers for textile use; carbon fibers for textile use; plastic fibers for textile use; raw fibrous textile; textile 
fibers; network; knitted cords; string; ropes, not of metal.

Cl.37;Construction and repair services, namely reinforcement and repair of buildings or structures using reinforcing 
material; construction information; construction consultancy; building construction supervision; general building 
construction works; building construction; dredging; construction and maintenance services relating to civil engineering; 
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masonry; glass installation services; steel structure construction works; plastering; carpentry; tile laying, bricklaying or 
block laying; joinery; painting; scaffolding; construction services in the nature of earthworks; construction services using 
concrete; upholstering; building damp-proofing; roofing services; plumbing; repair of water supply installations; 
construction of waste disposal facilities; construction of sludge and sewage treatment plants; repair or maintenance of 
vessels; shipbuilding; repair of bicycles; motor vehicle maintenance and repair; repair or maintenance of railway rolling 
stocks; repair or maintenance of two-wheeled motor vehicles; repair of sports equipment; repair of buildings; repair of 
concrete structures; repair or maintenance of nuclear power plants; repair or maintenance of chemical plants; operation, 
serving, maintenance of building installations; repair or maintenance of textile machines and apparatus; repair or 
maintenance of plastic processing machines and apparatus.

Cl.42;Research relating to building construction or city planning; research relating to civil engineering; research 
relating to machines, apparatus and instruments; architectural services; architectural consultancy; civil engineering 
structures consultancy services; testing, inspection and research services in the fields of composite materials; providing 
information on research relating to building construction or city planning; providing information on research on civil 
engineering; providing information on architectural services; providing information on civil engineering; providing 
information on testing, inspection and research services in the fields of composite materials.
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4113460    24/12/2018
[International Registration No. : 1454626]
Carnagefestival LLC

c/o David Weise & Associates, Inc., 16000 Ventura Blvd., Ste. 600 Encino CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio and video recordings featuring music and artistic performances; compact discs featuring music; digital 
materials, namely, cd's, dvd's and digital downloads in the nature of downloadable audio files featuring music; digital 
music downloadable from the Internet; downloadable video recordings featuring music; musical sound recordings; 
musical video recordings; phonograph records featuring music; downloadable ring tones for mobile phones; ring tones, 
graphics and music downloadable via a global computer network and wireless devices.

Cl.25;Clothing, namely, shirts, sweatshirts, and hats.

Cl.41;Entertainment services, namely, personal appearances by a musical artist; entertainment, namely, live music 
concerts; music composition services; music publishing services; production of musical videos; entertainment in the 
nature of live performances by a musical artist; entertainment information services, namely, providing information and 
news releases about a musical artist; entertainment services by a musical artist and producer, namely, musical 
composition for others and production of musical sound recordings; entertainment services, namely, non-downloadable 
ringtones, pre-recorded music, and graphics presented to mobile communications devices via a global computer network 
and wireless networks; entertainment services, namely, providing non-downloadable prerecorded music, information in 
the field of music, and commentary and articles about music, all on-line via a global computer network; film and video film 
production; providing via website, non- downloadable videos in the field of music.
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Priority claimed from 28/11/2018; Application No. : 1972010 ;Australia 

4113479    12/12/2018
[International Registration No. : 1453552]
Beyond Blue Limited

Level 2, 290 Burwood Road Hawthorn VIC 3122 Australia

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and publications; educational materials in printed form; educational materials in written form; 
printed matter relating to health education and mental health (including depression and anxiety, related substance misuse 
disorders and the prevention of these conditions); training materials (other than apparatus).

Cl.38;Transmission of information on a wide range of topics, including online and over a global computer network, in 
relation to topics including depression and anxiety, related substance misuse disorders and the prevention of these 
conditions; providing an online forum (including message boards and chat rooms) that allows individuals to 
communicate and network with each other, including in relation to topics including depression and anxiety, related 
substance misuse disorders and the prevention of these conditions.

Cl.41;Electronic publication of information on a wide range of topics, including online and over a global computer 
network; providing information, including online, about education and training; providing online electronic publications 
(not downloadable); publication of multimedia material online; publication (including electronic publication) and 
dissemination of educational information and educational materials relating to mental health (including depression and 
anxiety, related substance misuse disorders and the prevention of these conditions); health education in relation to 
mental health (including depression and anxiety, related substance misuse disorders and the prevention of these 
conditions); computer based training; provision of training; vocational training services.

Cl.42;Research in relation to mental health (including depression and anxiety, related substance misuse disorders and 
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the prevention of these conditions).

Cl.44;Providing information (including via the internet) in relation to mental health (including depression and anxiety, 
related substance misuse disorders and the prevention of these conditions); developing prevention and intervention 
programs in relation to mental health (including depression and anxiety and related substance misuse disorders).
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Priority claimed from 11/12/2018; Application No. : 17998250 ;European Union 

4113492    20/12/2018
[International Registration No. : 1453887]
ARAVEN, S.L.

Polígono Industrial San Miguel, Calle Río Martín, nº 6 E-50830 VILLANUEVA DE GÁLLEGO (ZARAGOZA) Spain

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; shopping carts; cleaning carts; merchandise handling 
hand-trucks; wheelbarrows and hand trucks; golf carts and baby carriages; carts.

Cl.20;Bone, horn, ivory, whalebone or mother-of-pearl, unwrought or semi-wrought; shells; meerschaum; yellow amber;
carts (furniture); containers, not of metal [storage, transport]; packaging containers made of plastic; furniture, mirrors, 
picture frames.

Cl.21;Household and kitchen utensils and containers; brushes; steel wool; utensils and containers for household and 
kitchen use (not of precious metal or coated therewith); combs and sponges; brushes (except paintbrushes); brush-
making materials; cleaning material; steel wool; unworked or semi-worked glass (except building glass); glassware, 
porcelain and earthenware, not included in other classes.

Cl.35;Wholesale and/or retail services in establishments and via global computer networks for all types of articles and 
objects sold in drugstores, hardware stores and large retail stores; sales promotion for others; the bringing together, for 
the benefit of third parties, of a variety of products (excluding the transport thereof), enabling customers to conveniently 
view and purchase these products.
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4113501    17/10/2018
[International Registration No. : 1454689]
Bezos Family Foundation

1700 7th Avenue, Suite 116/ 149 Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising services to promote public awareness in the field of early childhood development, learning and 
education.

Cl.42;Provision of information on research, metrics and statistics about early childhood development via a website and 
social media channels; providing, via an interactive website, non-downloadable software that enables users to enter, 
access, track, monitor, and generate reports regarding information on early childhood development and progress; 
providing information in the field of child development research.
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Priority claimed from 11/05/2018; Application No. : 017899039 ;European Union 

4113510    17/09/2018
[International Registration No. : 1453547]
Rightware Oy

Itämerenkatu 1 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; software and applications for mobile devices; downloadable applications for use with mobile devices; 
firmware; databases (electronic); electronic databases recorded on computer media; sensors and detectors; electric 
power controllers; monitoring control apparatus [electric]; measuring, detecting and monitoring instruments, indicators 
and controllers; speed measuring apparatus for vehicles; vehicle tracking systems; communications apparatus for 
vehicles; display panels for vehicles; navigation apparatus for vehicles [on-board computers]; displays for vehicles; 
vehicle automatic driving control devices; computer software to operate vehicles; steering apparatus, automatic, for 
vehicles; computer applications for automatic vehicle driving control; computer applications for vehicle navigation 
apparatus; computers for autonomous-driving vehicles; recorded computer software for safe vehicle driving; integrated 
electronic driver assistance systems for land vehicles; vehicle autonomous driving systems featuring interactive 
displays; on-board electronic systems in land vehicles for providing driving assistance; computer software for mobile 
applications that enable interaction and interface between vehicles and mobile devices.

Cl.35;Business consultancy and advisory services; advertising, marketing and promotional consultancy, advisory and 
assistance services; arranging of contracts for others for the buying and selling of goods; trade promotional services; 
arranging of displays for commercial purposes; business management services relating to electronic commerce; 
management and compilation of computerised databases; administrative data processing; retail services in relation to 
software; retail services in relation to software and applications for mobile devices; wholesale services in relation to 
software and applications for mobile devices; retail services in relation to downloadable applications for use with mobile 
devices; wholesale services in relation to downloadable applications for use with mobile devices; retail services in 
relation to firmware; wholesale services in relation to firmware; retail services in relation to databases (electronic); 
wholesale services in relation to databases (electronic); retail services in relation to electronic databases recorded on 
computer media; wholesale services in relation to electronic databases recorded on computer media; retail services in 
relation to sensors and detectors; wholesale services in relation to sensors and detectors; retail services in relation to 
electric power controllers; wholesale services in relation to electric power controllers; retail services in relation to 
monitoring control apparatus [electric]; wholesale services in relation to monitoring control apparatus [electric]; retail 
services in relation to measuring, detecting and monitoring instruments, indicators and controllers; wholesale services in 
relation to measuring, detecting and monitoring instruments, indicators and controllers; retail services in relation to 
speed measuring apparatus for vehicles; wholesale services in relation to speed measuring apparatus for vehicles; retail 
services in relation to vehicle tracking systems; wholesale services in relation to vehicle tracking systems; retail services 
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in relation to communications apparatus for vehicles; wholesale services in relation to communications apparatus for 
vehicles; retail services in relation to display panels for vehicles; wholesale services in relation to display panels for 
vehicles; retail services in relation to navigation apparatus for vehicles [on-board computers]; wholesale services in 
relation to navigation apparatus for vehicles [on-board computers]; retail services in relation to displays for vehicles; 
wholesale services in relation to displays for vehicles; retail services in relation to vehicle automatic driving control 
devices; wholesale services in relation to vehicle automatic driving control devices; retail services in relation to computer 
software to operate vehicles; wholesale services in relation to computer software to operate vehicles; retail services in 
relation to steering apparatus, automatic, for vehicles; wholesale services in relation to steering apparatus, automatic, for 
vehicles; retail services in relation to computer applications for automatic vehicle driving control; wholesale services in 
relation to computer applications for automatic vehicle driving control; retail services in relation to computer applications 
for vehicle navigation apparatus; wholesale services in relation to computer applications for vehicle navigation 
apparatus; retail services in relation to computers for autonomous-driving vehicles; wholesale services in relation to 
computers for autonomous-driving vehicles; retail services in relation to recorded computer software for safe vehicle 
driving; wholesale services in relation to recorded computer software for safe vehicle driving; retail services in relation to 
integrated electronic driver assistance systems for land vehicles; wholesale services in relation to integrated electronic 
driver assistance systems for land vehicles; retail services in relation to vehicle autonomous driving systems featuring 
interactive displays; wholesale services in relation to vehicle autonomous driving systems featuring interactive displays; 
retail services in relation to on-board electronic systems in land vehicles for providing driving assistance; wholesale 
services in relation to on-board electronic systems in land vehicles for providing driving assistance; retail services in 
relation to computer software for mobile applications that enable interaction and interface between vehicles and mobile 
devices; wholesale services in relation to computer software for mobile applications that enable interaction and interface 
between vehicles and mobile devices; business project management.

Cl.38;Transmission of sound and vision via satellite or interactive multimedia networks; voice and data transmission 
services; transmission of data, audio, video and multimedia files; data broadcasting services; transmission of data, sound
and images via satellites; electronic transmission of data; data communication by electronic means; transmission of 
digital information; electronic bulletin board services; telecommunication services; electronic communications 
consultancy; electronic message sending, receiving and forwarding; providing electronic telecommunication 
connections; transferring information and data via computer networks and the internet; data transmission; provision of 
access to content, websites and portals; providing access to online computer databases; providing access to data in 
computer networks; provision and rental of telecommunications facilities and equipment.

Cl.42;Design services; visual design; design of graphic software systems; design of information systems; design 
planning; technical design; engineering services relating to computers; design of vehicles and vehicle parts and 
components; graphic design; industrial and graphic art design; hosting services and software as a service and rental of 
software; software development, programming and implementation; information technology [IT] consultancy; computer 
system monitoring services; engineering consultancy services; computer engineering consultancy services; information 
technology consulting; product development consultation; technological consultancy; computer software consultancy; 
telecommunications technology consultancy; engineering services; scientific and technological services.
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4114121    12/12/2018
[International Registration No. : 1333535]
CATTIN PORCELLANE D'ARTE S.A.S. DI CORTESE FABIO & C.

Via Guglielmo Ciardi I-36061 BASSANO DEL GRAPPA (VI) Italy

Proposed to be Used
IR DIVISION
Cl.8;Cutlery.

Cl.11;Support stands for lamps all of porcelain, chandeliers of porcelain.

Cl.14;Containers, boxes, ornaments, figurines and figures, all the goods being decorated in gold and/or other precious 
metals.

Cl.20;Furniture and furniture fittings; mirrors and mirror frames; photograph frames of porcelain.

Cl.21;Crockery of porcelain for household purposes, in particular plates, small plates, saucers, oblong serving dishes, 
centerpieces, cups and small cups, mugs, bowls and small bowls, salad howls, soup bowls, sauce bowls, teapots, sugar 
bowls, jugs, trays, containers for pepper and salt, oil cruets and vinegar bottles, basins and tubs, ladles and small ladles, 
non metal handles for cutlery and non metal cutlery, egg cups, hors d'oeuvre trays, cakestands, cookie jars; glasses, 
bottles; containers of porcelain for cosmetics, including bath salt holders, talc holders, powder compacts; perfume 
holders; soap dishes; ornaments of porcelain; storage canisters for household and kitchen use; ornamental sculptures 
made of porcelain; boxes of porcelain; candlesticks; porcelain candy boxes; porcelain figurines.
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Priority claimed from 08/08/2018; Application No. : UK00003330345 ;United Kingdom 

4114165    23/08/2018
[International Registration No. : 1453974]
South Audley Street Acquisitions Limited

44 Southampton Buildings London WC2A 1AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetic and toiletry preparations; perfumery; essential oils; personal fragrances; household 
fragrances.

Cl.8;Cutlery; hand-operated implements for mixing, chopping, stirring, whipping and serving food; kitchen knives; table 
forks, spoons, knives, tongs; scissors.

Cl.14;Household ornaments made of precious or semi-precious stones, precious metals or coated with precious 
metals; sculptures and figurines made of precious or semi-precious stones, precious metals or coated with precious 
metals; jewellery; jewellery boxes; watches and clocks; key rings.

Cl.20;Furniture; mirrors; picture frames; non-metallic containers for storage; household ornaments, statues and 
figurines made of wood, unworked or semi-worked bone, horn, whalebone, mother-of-pearl or amber; ornamental shells; 
hampers; cushions.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; 
utensils for serving food; glassware; porcelain; earthenware; drinking glasses made of glass or crystal; vases made of 
glass, crystal, porcelain or clay; household ornaments, sculptures and figurines made of glass, crystal, porcelain or clay; 
serving trays; chopsticks; coffee, tea and dinner sets made of glass, crystal, porcelain or clay; corkscrews; picnic boxes 
and fitted picnic baskets; candle holders and candle sticks; tea filters; nut crackers; place mats and coasters made of 
wood, unworked or semi-worked bone, horn, whalebone, mother-of-pearl or amber.

Cl.24;Household linen; table cloths and table napkins of textile; coasters and place mats made of textile materials; 
blankets; bed spreads.

Cl.35;Online and in-store retail services in relation to non-medicated cosmetic and toiletry preparations, perfumery, 
essential oils, personal fragrances, household fragrances, toiletries, silverware, cutlery, non-electric implements for 
preparing food, kitchen knives, table forks, spoons, knives, tongs, nut crackers, scissors, lamps, lampstands, 
lampshades, lamp bases, light fittings, decorative lamps and lighting, household ornaments, sculptures and figurines, 
jewellery, jewellery boxes, watches and clocks, key rings, furniture, mirrors, picture frames, containers for storage, 
ornamental shells, hampers, place mats and coasters, cushions, household or kitchen utensils and containers, cookware 
and tableware, utensils for serving food, glassware, porcelain, earthenware, drinking glasses, serving trays, chopsticks, 
coffee sets, tea sets, dinner, corkscrews, picnic boxes and picnic baskets, household linen, table cloths and napkins, 
candle holders, candle sticks, blankets, bed spreads, scented candles, stationery, chocolate, tea, coffee, confectionery, 
biscuits, cakes, fresh flowers, artificial flowers, wines, champagnes, spirits, decorations for Christmas trees.
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Priority claimed from 29/03/2018; Application No. : 1031339 ;Benelux 

4114214    01/10/2018
[International Registration No. : 1454275]
Upfield Europe B.V.

Nassaukade 5 NL-3071 JL Rotterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.5;Dietary and nutritional supplements; mineral dietary and nutritional supplements; nutritional supplement meal 
replacement bars for boosting energy; powdered nutritional supplement drink mix; dietary food supplements; dietary 
supplement drinks; non-dairy milk for pharmaceutical purposes; protein supplements; protein dietary supplements; 
protein powder dietary supplements; soy protein dietary supplements; milk sugar; powdered milk for babies; powdered 
milk for infants; milk ferments for pharmaceutical purposes; almond milk for pharmaceutical purposes; malted milk 
beverages for medical purposes; all the aforesaid goods for humans.

Cl.29;Dairy products; dairy spreads; dairy-based spreads; low fat dairy spreads; butter; butter preparations; butter 
substitutes; concentrated butter; blended butter; savoury butters; seed butters; butter made from nuts; cocoa butter; 
powdered nut butters; margarine; margarine substitutes; edible fat-based spreads for bread; cream; sour cream; cream 
powder; artificial cream (dairy product substitutes); cream alternatives and substitutes; non-dairy milk and cream; edible 
oils and fats; cooking oils; nut oils; vegetable oils for food; coconut oil and fat for food; animal oils for food; edible oils 
derived from fish [other than cod-liver oil]; soya bean oil for food; seed oils for food; flavoured oils; olive oils; spiced oils; 
butter oil; blended oils for food; hydrogenated oils for food; hardened oils; clarified butter; butter for use in cooking; 
ghee; dips; dairy-based dips; meat substitutes; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; 
vegetable and plant- based meat substitutes; meat spreads; meat-based spreads; meat-based snack foods; vegetable 
spreads; vegetable-based spreads; vegetable- based snack foods; cheese spreads; cheese-based snack foods; nut paste 
spreads; nut-based spreads; spreads consisting mainly of fruits; fruit-based snack food; fruit snacks; dairy-based 
beverages; drinks made from dairy products; protein milk; cream, being dairy products; non-dairy creamer; dairy 
whiteners for beverages; milk powder for nutritional purposes; dairy-based whipped topping; dairy puddings and 
desserts; yoghurt; yoghurts; yoghurt beverages and drinks; yoghurt-based beverages and drinks; drinking yoghurt; 
yoghurt dessert; soya yoghurt; flavoured yoghurt; custard-style yoghurts; low fat yoghurt; preparations for making 
yoghurt; yoghurt made with goats milk; milk products; butter milk; butter cream; milk; milkshakes; sour milk; milk curds; 
flavoured milks; milk solids; dried milk; milk powder; soya milk; milk beverages and drinks; milk based beverages and 
drinks; flavoured milk beverages and drinks; milk beverages, milk predominating; rice milk; sheep milk; goat milk; cows' 
milk; fermented milk; evaporated milk; curdled milk; condensed milk; albumin milk; oat milk; milk substitutes; milk-based 
snacks; kefir; kumiss [milk beverage]; hemp milk used as a milk substitute; artificial milk based desserts; almond milk; 
coconut milk; peanut milk; hazelnut milk; cashew milk; nut milks; snack foods based on nuts; fruit and nut-based snack 
bars; nut and seed-based snack bars; snack foods based on legumes; tofu-based snacks; soya based snacks; snacks of 
edible seaweed; protein-based snacks.

Cl.30;Chocolate spreads; chocolate-based spreads; chocolate spreads containing nuts; cocoa-based creams in the 
form of spreads; condiments; chutneys; relishes; sauces; savoury sauces used as condiments; mayonnaise; 
mayonnaise-based spreads; imitation mayonnaise; vegan mayonnaise; mayonnaise with pickles; mayonnaise- based 
sauces; salad cream; ketchup; ketchups; tomato ketchup; food condiments consisting primarily of ketchup and salsa; 
ketchup-based spreads; sweet spreads; high protein cereal bars; coffee oils; chili oils being condiments; flavourings and 
essences for food [not essential oils]; sweetmeats made of sesame oil; vegetables pastes; dairy chocolate; dairy-free 
chocolate; dairy confectionery; chocolate food beverages not being dairy or vegetable based; chocolate beverages 
containing milk; coffee- based beverages containing milk; bases for making milk shakes [flavourings] (term considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); ice cream; ice creams; frozen 
yoghurts; custard; custards; custard powder; imitation custard; frozen custard.

Cl.35;Retail services in relation to dietary and nutritional supplements, mineral dietary and nutritional supplements, 
nutritional supplement meal replacement bars for boosting energy, powdered nutritional supplement drink mix, dietary 
food supplements, dietary supplement drinks, non-dairy milk for pharmaceutical purposes, protein supplements, protein 
dietary supplements, protein powder dietary supplements, soy protein dietary supplements, milk sugar, powdered milk 
for babies, powdered milk for infants, milk ferments for pharmaceutical purposes, almond milk for pharmaceutical 
purposes, malted milk beverages for medical purposes, all the aforesaid goods for humans; retail services in relation to 
dairy products, dairy spreads, dairy-based spreads, low fat dairy spreads, butter, butter preparations, butter substitutes, 
concentrated butter, blended butter, savoury butters, seed butters, butter made from nuts, cocoa butter, powdered nut 
butters, margarine, margarine substitutes, edible fat-based spreads for bread, cream, sour cream, cream powder, artificial 
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cream (dairy product substitutes), cream alternatives and substitutes, non-dairy milk and cream, edible oils and fats, 
cooking oils, nut oils, vegetable oils for food, coconut oil and fat for food, animal oils for food, edible oils derived from 
fish [other than cod-liver oil], soya bean oil for food, seed oils for food, flavoured oils, olive oils, spiced oils, butter oil, 
blended oils for food, hydrogenated oils for food, hardened oils, clarified butter, butter for use in cooking, ghee, dips, 
dairy-based dips, meat substitutes, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, vegetable 
and plant-based meat substitutes, meat spreads, meat-based spreads, meat-based snack foods, vegetable spreads, 
vegetable-based spreads, vegetable-based snack foods, cheese spreads, cheese-based snack foods, nut paste spreads, 
nut-based spreads, spreads consisting mainly of fruits, fruit-based snack food, fruit snacks, dairy-based beverages, 
drinks made from dairy products, protein milk, dairy-based dips, cream, being dairy products, non- dairy creamer, dairy 
whiteners for beverages, milk powder for nutritional purposes, dairy-based whipped topping, dairy puddings and 
desserts, yoghurt, yoghurts, yoghurt beverages and drinks, yoghurt- based beverages and drinks, drinking yoghurt, 
yoghurt dessert, soya yoghurt, flavoured yoghurt, custard-style yoghurts, low fat yoghurt, preparations for making 
yoghurt, yoghurt made with goats milk, milk products, butter milk, butter cream, milk, milkshakes, sour milk, milk curds, 
flavoured milks, milk solids, dried milk, milk powder, soya milk, milk beverages and drinks, milk based beverages and 
drinks, flavoured milk beverages and drinks, milk beverages, milk predominating, rice milk, sheep milk, goat milk, cows' 
milk, fermented milk, evaporated milk, curdled milk, condensed milk, protein milk, albumin milk, oat milk, milk substitutes, 
milk-based snacks, kefir, kumiss [milk beverage], hemp milk used as a milk substitute, artificial milk based desserts, milk 
powder for nutritional purposes, almond milk, coconut milk, peanut milk, hazelnut milk, cashew milk, nut milks, snack 
foods based on nuts, fruit and nut-based snack bars, nut and seed-based snack bars, snack foods based on legumes, 
tofu-based snacks, soya based snacks, snacks of edible seaweed, protein-based snacks; retail services in relation to 
chocolate spreads, chocolate-based spreads, chocolate spreads containing nuts, cocoa-based creams in the form of 
spreads, condiments, chutneys, relishes, sauces, savoury sauces used as condiments, mayonnaise, mayonnaise-based 
spreads, imitation mayonnaise, vegan mayonnaise, mayonnaise with pickles, mayonnaise- based sauces, salad cream, 
ketchup, ketchups, tomato ketchup, food condiments consisting primarily of ketchup and salsa, ketchup-based spreads, 
sweet spreads, high protein cereal bars, coffee oils, chili oils being condiments, flavourings and essences for food [not 
essential oils], sweetmeats made of sesame oil, vegetables pastes, dairy chocolate, dairy-free chocolate, dairy 
confectionery, chocolate food beverages not being dairy or vegetable based, chocolate beverages containing milk, coffee-
based beverages containing milk, bases for making milk shakes [flavourings], ice cream, ice creams, frozen yoghurts, 
custard, custards, custard powder, imitation custard, frozen custard; wholesale services in relation to dietary and 
nutritional supplements, mineral dietary and nutritional supplements, nutritional supplement meal replacement bars for 
boosting energy, powdered nutritional supplement drink mix, dietary food supplements, dietary supplement drinks, non-
dairy milk for pharmaceutical purposes, protein supplements, protein dietary supplements, protein powder dietary 
supplements, soy protein dietary supplements, milk sugar, powdered milk for babies, powdered milk for infants, milk 
ferments for pharmaceutical purposes, almond milk for pharmaceutical purposes, malted milk beverages for medical 
purposes, all the aforesaid goods for humans; wholesale services in relation to dairy products, dairy spreads, dairy-based 
spreads, low fat dairy spreads, butter, butter preparations, butter substitutes, concentrated butter, blended butter, 
savoury butters, seed butters, butter made from nuts, cocoa butter, powdered nut butters, margarine, margarine 
substitutes, edible fat-based spreads for bread, cream, sour cream, cream powder, artificial cream (dairy product 
substitutes), cream alternatives and substitutes, non-dairy milk and cream, edible oils and fats, cooking oils, nut oils, 
vegetable oils for food, coconut oil and fat for food, animal oils for food, edible oils derived from fish [other than cod-liver 
oil], soya bean oil for food, seed oils for food, flavoured oils, olive oils, spiced oils, butter oil, blended oils for food, 
hydrogenated oils for food, hardened oils, clarified butter, butter for use in cooking, ghee, dips, dairy-based dips, meat 
substitutes, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, vegetable and plant- based meat 
substitutes, meat spreads, meat-based spreads, meat-based snack foods, vegetable spreads, vegetable-based spreads, 
vegetable- based snack foods, cheese spreads, cheese-based snack foods, nut paste spreads, nut-based spreads, 
spreads consisting mainly of fruits, fruit-based snack food, fruit snacks, dairy-based beverages, drinks made from dairy 
products, protein milk, dairy-based dips, cream, being dairy products, non-dairy creamer, dairy whiteners for beverages, 
milk powder for nutritional purposes, dairy-based whipped topping, dairy puddings and desserts, yoghurt, yoghurts, 
yoghurt beverages and drinks, yoghurt-based beverages and drinks, drinking yoghurt, yoghurt dessert, soya yoghurt, 
flavoured yoghurt, custard- style yoghurts, low fat yoghurt, preparations for making yoghurt, yoghurt made with goats 
milk, milk products, butter milk, butter cream, milk, milkshakes, sour milk, milk curds, flavoured milks, milk solids, dried 
milk, milk powder, soya milk, milk beverages and drinks, milk based beverages and drinks, flavoured milk beverages and 
drinks, milk beverages, milk predominating, rice milk, sheep milk, goat milk, cows' milk, fermented milk, evaporated milk, 
curdled milk, condensed milk, protein milk, albumin milk, oat milk, milk substitutes, milk-based snacks, kefir, kumiss [milk
beverage], hemp milk used as a milk substitute, artificial milk based desserts, milk powder for nutritional purposes, 
almond milk, coconut milk, peanut milk, hazelnut milk, cashew milk, nut milks, snack foods based on nuts, fruit and nut-
based snack bars, nut and seed-based snack bars, snack foods based on legumes, tofu-based snacks, soya based 
snacks, snacks of edible seaweed, protein-based snacks; wholesale services in relation to chocolate spreads, chocolate-
based spreads, chocolate spreads containing nuts, cocoa-based creams in the form of spreads, condiments, chutneys, 
relishes, sauces, savoury sauces used as condiments, mayonnaise, mayonnaise-based spreads, imitation mayonnaise, 
vegan mayonnaise, mayonnaise with pickles, mayonnaise- based sauces, salad cream, ketchup, ketchups, tomato 
ketchup, food condiments consisting primarily of ketchup and salsa, ketchup-based spreads, sweet spreads, high protein 
cereal bars, coffee oils, chili oils being condiments, flavourings and essences for food [not essential oils], sweetmeats 
made of sesame oil, vegetables pastes, dairy chocolate, dairy-free chocolate, dairy confectionery, chocolate food 
beverages not being dairy or vegetable based, chocolate beverages containing milk, coffee-based beverages containing 
milk, bases for making milk shakes [flavourings], ice cream, ice creams, frozen yoghurts, custard, custards, custard 
powder, imitation custard, frozen custard; the bringing together, for the benefit of others, of a variety of goods, namely 
dietary and nutritional supplements, mineral dietary and nutritional supplements, nutritional supplement meal 
replacement bars for boosting energy, powdered nutritional supplement drink mix, dietary food supplements, dietary 
supplement drinks, non-dairy milk for pharmaceutical purposes, protein supplements, protein dietary supplements, 
protein powder dietary supplements, soy protein dietary supplements, milk sugar, powdered milk for babies, powdered 
milk for infants, milk ferments for pharmaceutical purposes, almond milk for pharmaceutical purposes, malted milk 
beverages for medical purposes, all the aforesaid goods for humans, dairy products, dairy spreads, dairy-based spreads, 
low fat dairy spreads, butter, butter preparations, butter substitutes, concentrated butter, blended butter, savoury butters, 
seed butters, butter made from nuts, cocoa butter, powdered nut butters, margarine, margarine substitutes, edible fat-
based spreads for bread, cream, sour cream, cream powder, artificial cream (dairy product substitutes), cream 
alternatives and substitutes, non-dairy milk and cream, edible oils and fats, cooking oils, nut oils, vegetable oils for food, 
coconut oil and fat for food, animal oils for food, edible oils derived from fish [other than cod-liver oil], soya bean oil for 
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food, seed oils for food, flavoured oils, olive oils, spiced oils, butter oil, blended oils for food, hydrogenated oils for food, 
hardened oils, clarified butter, butter for use in cooking, ghee, dips, dairy-based dips, meat substitutes, meat extracts, 
preserved, frozen, dried and cooked fruits and vegetables, vegetable and plant- based meat substitutes, meat spreads, 
meat-based spreads, meat-based snack foods, vegetable spreads, vegetable-based spreads, vegetable- based snack 
foods, cheese spreads, cheese-based snack foods, nut paste spreads, nut-based spreads, spreads consisting mainly of 
fruits, fruit-based snack food, fruit snacks, dairy-based beverages, drinks made from dairy products, protein milk, dairy-
based dips, cream, being dairy products, non-dairy creamer, dairy whiteners for beverages, milk powder for nutritional 
purposes, dairy-based whipped topping, dairy puddings and desserts, yoghurt, yoghurts, yoghurt beverages and drinks, 
yoghurt-based beverages and drinks, drinking yoghurt, yoghurt dessert, soya yoghurt, flavoured yoghurt, custard- style 
yoghurts, low fat yoghurt, preparations for making yoghurt, yoghurt made with goats milk, milk products, butter milk, 
butter cream, milk, milkshakes, sour milk, milk curds, flavoured milks, milk solids, dried milk, milk powder, soya milk, milk 
beverages and drinks, milk based beverages and drinks, flavoured milk beverages and drinks, milk beverages, milk 
predominating, rice milk, sheep milk, goat milk, cows' milk, fermented milk, evaporated milk, curdled milk, condensed 
milk, protein milk, albumin milk, oat milk, milk substitutes, milk-based snacks, kefir, kumiss [milk beverage], hemp milk 
used as a milk substitute, artificial milk based desserts, milk powder for nutritional purposes, almond milk, coconut milk, 
peanut milk, hazelnut milk, cashew milk, nut milks, snack foods based on nuts, fruit and nut-based snack bars, nut and 
seed-based snack bars, snack foods based on legumes, tofu-based snacks, soya based snacks, snacks of edible 
seaweed, protein-based snacks, chocolate spreads, chocolate-based spreads, chocolate spreads containing nuts, cocoa- 
based creams in the form of spreads, condiments, chutneys, relishes, sauces, savoury sauces used as condiments, 
mayonnaise, mayonnaise- based spreads, imitation mayonnaise, vegan mayonnaise, mayonnaise with pickles, 
mayonnaise-based sauces, salad cream, ketchup, ketchups, tomato ketchup, food condiments consisting primarily of 
ketchup and salsa, ketchup-based spreads, sweet spreads, high protein cereal bars, coffee oils, chili oils being 
condiments, flavourings and essences for food [not essential oils], sweetmeats made of sesame oil, vegetables pastes, 
dairy chocolate, dairy-free chocolate, dairy confectionery, chocolate food beverages not being dairy or vegetable based, 
chocolate beverages containing milk, coffee-based beverages containing milk, bases for making milk shakes 
[flavourings], ice cream, ice creams, frozen yoghurts, custard, custards, custard powder, imitation custard, frozen 
custard, enabling consumers to conveniently view and purchase those goods; information, advice and consultancy 
relating to all the aforesaid services.
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Priority claimed from 08/05/2018; Application No. : 017896351 ;European Union 

4114221    06/11/2018
[International Registration No. : 1454265]
OneSpan

Romeinsesteenweg 564C B-1853 Strombeek-Bever

Proposed to be Used
IR DIVISION
Cl.9;Woollen bedding products in this class; sheets; pillowcases; duvet covers; quilts; throws; bed covers; flounces for 
mattresses; sleeping bags for babies; plaids; placemats (not made of paper); tablecloths, not of paper; oilcloth for use as 
tablecloths; table runners; place mats, not of paper; napkins of textile; linens; blankets; bath towels and hand towels; tea 
towels; curtains for showers; curtains; furniture coverings of plastic; textile furniture coverings; shams.

Cl.42;Computer hosted, online and cloud-based cyber security services; services in the field of data protection and 
data traffic, encryption; issuing and management of digital certificates; electronic authorization, authentication and 
identification of persons' data; it services in the field of electronic and digital signatures, data protection and data traffic, 
encryption; data encryption; development of electronic identification (id); online authentication of electronic signatures, 
namely, electronic signature verification services in connection with banking services; online authentication services; 
online computer security services; provision of security services for computer networks, computer access and 
computerized transactions; computer security services for protection against illegal and illegitimate network access; 
online authentication of electronic signatures; online security services, namely, providing security for electronic 
transactions; computer security services, namely, restricting access to and by computer networks to and of web sites, 
media, and individuals; computer security services, namely, protecting computers, web sites and databases against 
unauthorized access; providing access control to computers, electronic networks, web sites and databases; providing 
security of data transmission and of transactions via computer networks; providing security of web sites, computers and 
databases; computer security services for protection against illegal network access; computer and technology services 
for securing computer data and personal and financial information and for the detection of unauthorized access to data 
and information; providing secured online transactions and secured data transfer by electronic means; online security 
services, namely, providing security for electronic transactions in the nature of providing fraud detection services for 
electronic funds transfer, credit and debit card and electronic check transactions via a global computer network; 
providing user authentication services, namely, verifying digital signatures and passwords; providing user authentication 
services, namely, verifying digital signatures and passwords used to authorize transactions and access networks and 
online services; monitoring of computer systems for security purposes in the nature of monitoring data transmission and 
online transactions; providing user authentication services in e-commerce transactions; electronic signature verification 
services for security purposes; online identity management services; online trusted identity management services; digital 
identity management services; identity verification services; online access management services; online generation and 
verification of authentication credentials and electronic signatures; online personal attributes (data) management 
services; data security services; computer hosted, online and cloud-based services in the field of digital rights 
management; computer hosted, online and cloud-based services for controlling the use, modification, and distribution of 
copyrighted works; online services in the field of protecting digital data; online services for ensuring the confidentiality, 
integrity and authenticity of digital data; online services in the field of protecting personal data; computer security 
services for protecting the privacy of persons interacting with computer based applications; online and cloud-based real-
time fraud prevention services; computer hosted, online and cloud-based services and software as a service for 
monitoring, detecting and blocking of fraudulent transactions; computer hosted, online and cloud-based services and 
software as a service for analyzing, and detecting unusual patterns in user and transaction data including behavioral and 
contextual data; hosting services and software as a service [saas] and rental of software; providing temporary use of non-
downloadable software applications accessible via a web site; rental of internet security programs; providing and rental 
of computer software for use in the field of application, transaction and identity security, cyber security, internet security, 
computer network security, data security, authentication, electronic signatures, biometrics, identification of persons, 
securing data communication, fraud detection and prevention, risk management, customer enrollment, electronic 
document management; computer hosted and online and cloud based services and software as a service in the field of 
fraud detection, risk detection, risk management, fraud management, risk analysis, fraud analysis and fraud prevention, 
all related to electronic, digital, online and remote transactions; computer hosted and online and cloud based services 
and software as a service for risk analysis, including risk analysis of electronic and remote transactions, transaction 
requests, and access requests; computer hosted and online and cloud based services and software as a service for 
assessing the risk associated with end user identities; computer hosted, online and cloud-based services and software as 
a service for coordination and orchestration of authentication and cybersecurity; computer hosted, online and cloud-
based services and software as a service for securing electronic and online transactions; computer hosted, online and 
cloud-based services and software as a service for capturing an approval of an electronic and online transaction; 
computer hosted, online and cloud-based services and software as a service for generating and capturing electronic 
proof of an authorization of an electronic and online transactions and documents; computer hosted, online and cloud-
based services and software as a service for generating electronic signatures; computer hosted, online and cloud-based 
services and software as a service for electronically signing electronic and online transactions; computer hosted, online 
and cloud-based services and software as a service for signing electronic documents; computer hosted, online and 
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cloud-based services and software as a service for capturing electronic document signatures; computer hosted, online 
and cloud-based services and software as a service allowing users to electronically send, sign, receive and manage 
documents as part of an electronic business transaction; computer hosted, online and cloud-based services and software 
as a service for ensuring the legal enforceability, regulatory compliance and auditability of documents and transactions; 
computer hosted, online and cloud-based services and software as a service for obtaining secure electronic forensic 
evidence relating to the business transaction process and documents; computer hosted, online and cloud-based services 
and software as a service allowing users to electronically send, sign, receive and manage documents as part of an 
electronic business transaction, to ensure the legal enforceability, regulatory compliance and auditability of the 
documents and transactions, and to obtain secure electronic forensic evidence relating to the business transaction 
process and documents; electronic signature and transaction management software as a service allowing users to 
electronically send, sign, receive and manage documents as part of an electronic business transaction, to ensure the 
legal enforceability, regulatory compliance and auditability of the documents and transactions, and to obtain secure 
electronic forensic evidence relating to the business transaction process and documents; computer hosted, online and 
cloud-based services and software as a service for capturing and storing electronic evidence data; computer hosted, 
online and cloud-based services and software as a service for capturing and storing audit trail data; computer hosted, 
online and cloud-based services and software as a service for capturing and storing electronic signature data; computer 
hosted, online and cloud-based services and software as a service for capturing and storing data documenting an 
electronic signature process; computer hosted, online and cloud-based services and software as a service for capturing 
and storing data documenting electronic delivery of documents and information; computer hosted, online and cloud-
based services and software as a service for viewing and reviewing electronic evidence data; computer hosted, online 
and cloud-based services and software as a service for viewing and reviewing audit trail data; computer hosted, online 
and cloud-based services and software as a service for viewing and reviewing electronic signature data; computer hosted 
and online services and software as a service for viewing and reviewing electronic evidence data that allows reproducing 
exactly what a signer saw and did; computer hosted and online services and software as a service for viewing and 
reviewing audit trail data that allows reproducing exactly what a signer of an electronic document saw and did; computer 
hosted, online and cloud-based services and software as a service for viewing and reviewing data documenting an 
electronic signature process; computer hosted, online and cloud-based services and software as a service for viewing 
and reviewing data documenting electronic delivery of documents and information; computer hosted, online and cloud-
based services and software as a service for reviewing and verifying electronic forensic evidence; computer hosted, 
online and cloud-based services and software as a service for reproducing an authorization and approval process of an 
electronic transaction and document; computer hosted, online and cloud-based services and software as a service for 
reproducing a signing process of an electronic transaction and document; computer hosted, online and cloud-based 
services for the digitization and automation of business workflows such as onboarding a new customer; services for the 
secure storage of electronic documents; electronic vaulting services; information, advice and consultancy relating to the 
aforesaid services, whether or not via the internet; consultancy in the field of computers; technical consultancy in the 
field of ict, telecommunications and data communications; consultancy in the field of cyber security, internet security, 
computer security, computer network security, data security, cryptography, electronic signatures, electronically signing 
documents, and making secure data transfers and bank operations via computer networks and telecommunication 
networks; consultancy in the field of electronic document management; services provided by computer professionals in 
the field of security and certification of telecommunications; security testing of telecommunications; cyber security 
vulnerability testing; vulnerability testing and security testing of electronic systems, computer systems, computer based 
applications, remotely accessible applications, computer software, sever software and mobile application software; 
consultancy in the field of fraud detection, risk detection, risk management, fraud analysis and fraud prevention, all 
related to electronic, digital, online and remote transactions; programming and customization of data processing 
equipment; programming and customization of electronic apparatus for enabling secure communications, smart card 
readers, usb tokens, authentication tokens, electronic apparatus for use in the field of biometric verificaton, electronic 
apparatus for generation and verification of authentication credentials and signatures, electronic apparatus for securing 
telecommunications, electronic apparatus for computer security, electronic apparatus for the identification of persons; 
software research; project studies relating to software; design, development, customization, installation, updating and 
maintenance of computer software; computer programming; website design, development and maintenance; webhosting; 
technical research; scientific research; design of a digital archive; development of software for managing and providing 
access to documents, archives and documentation; design, development, implementation, management and operation of 
data communications networks and software for data communications networks; design, development, customization, 
installation, updating and maintenance of computer software for use in the field of application, transaction and identity 
security, cyber security, internet security, computer network security, data security, authentication, electronic signatures, 
biometrics, identification of persons, securing data communication, fraud detection and prevention, risk management, 
customer enrollment, electronic document management; designing, developing, customizing, installing, updating and 
maintaining computer software in the field of cyber security, internet security, computer security, computer network 
security, data security, cryptography, electronic signatures, electronically signing documents, and making secure data 
transfers and bank operations via computer networks and telecommunication networks; computer programming services 
for electronic data security; design and development of electronic data security systems; programming of internet 
security programs; design and development of internet security programs; design, development, customization, 
installation, updating and maintenance of computer software relating to computer security and prevention of computer 
risks; testing, analysis and evaluation services in the telecommunications field, for the purpose of certification and 
designing, updating and maintaining computer software of others used for security and certification of electronic 
instructions; designing, developing, updating and maintaining computer software in the field of electronic document 
management; research relating to security; technical research relating to automatic identification systems; provision of 
security services for online transactions by electronic means; it security services for remote communication.
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Priority claimed from 10/08/2018; Application No. : 549818 ;Czech Republic 

4114230    10/08/2018
[International Registration No. : 1454647]
UP21 s.r.o.

Pernerova 676/51 CZ-186 00 Praha Czech Republic

Proposed to be Used
IR DIVISION
Cl.36;Mutual funds; capital investment; financial loans; financing services; financial management; financial analysis; 
financial consultancy; investment of funds; providing rebates at participating establishments of others through use of a 
membership card.

Cl.41;Academies; organization of educational and/or entertaining competitions; teaching; instruction services; 
arranging and conducting of conferences and congresses; providing education information; arranging and conducting of 
seminars, symposiums and workshops; on-line publication of electronic books and journals; coaching; arranging and 
conducting of in-person educational forums.
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Priority claimed from 09/08/2018; Application No. : 017941146 ;European Union 

4114262    07/11/2018
[International Registration No. : 1453674]
SIBRE Siegerland-Bremsen GmbH

Auf der Stücke 1 - 5 35708 Haiger Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for winding, unwinding and rewinding strip material; crane drives; crane rail wheels; crane buffers; 
brakes, other than for land vehicles, including storm brakes, disc brakes, safety brakes, clasp brakes, yaw brakes, active 
rotor brakes, electromechanical rotor brakes, passive rotor brakes; rotor locks; machine parts, namely backstops; 
machine coupling and transmission components, except for land vehicles, including drum couplings; conveyor 
technology apparatus, included in this class.

Cl.9;Controllers for conveyor installations and for crane installations, condition monitoring apparatus for hydraulic 
apparatus.

Cl.12;Apparatus for locomotion by land, air or water; brakes and couplings (including for land vehicles).
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4114267    21/12/2018
[International Registration No. : 1454657]
«Snow Queen TM» LLC

Pleshchyeeva street, 4 RU-127560 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; trunks [luggage]; suitcases; umbrellas and parasols; walking 
sticks; whips, harness and saddlery.

Cl.25;Clothing; footwear; headgear for wear.

Cl.35;Import-export agency services; rental of advertising space; demonstration of goods; opinion polling; market 
studies; on-line advertising on a computer network; business investigations; business management and organization 
consultancy; professional business consultancy; updating of advertising material; organization of exhibitions for 
commercial or advertising purposes; organization of exhibitions and trade fairs for commercial or advertising purposes; 
shop window dressing; business management assistance; commercial or industrial management assistance; sales 
promotion for others; office machines and equipment rental; publicity material rental; publication of publicity texts; radio 
advertising; distribution of samples; dissemination of advertising matter; advertising; television advertising; advertising 
agency services.

Cl.40;Skin dressing; embroidering; tanning; leather staining; fur dyeing; textile dyeing; fur glossing; leather working; 
fur conditioning; fur mothproofing; textile mothproofing; fabric waterproofing; crease-resistant treatment for clothing; 
textile treating; cloth edging; clothing alteration; dressmaking; cloth cutting; fur satining; custom tailoring; custom 
fashioning of fur.

Cl.42;Dress designing.

7081



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4114291    30/11/2018
[International Registration No. : 1453836]
OSEVEN TELEMATICS LIMITED

35 Ballards Lane London N3 1XW United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Real estate services; financial and monetary services, and banking; issuance of prepaid cards and tokens; 
fundraising and sponsorship; insurance underwriting; safe deposit services.

Cl.42;Testing, authentication and quality control; scientific and technological services; design services.
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Priority claimed from 01/06/2018; Application No. : 302018000019205 ;Italy 

4114293    04/10/2018
[International Registration No. : 1454634]
GC S.R.L.

Via Melchiorre Gioia, 8 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; eau de toilette and eau de Cologne; deodorants for human beings or for animals; incense; joss sticks; 
air fragrancing preparations; sachets for perfuming linen; air fragrance reed diffusers; scented room sprays; extracts of 
flowers [perfumes]; potpourris [fragrances]; essential oils for personal use; oils for toilet purposes; henna [cosmetic dye];
make-up; eyeshadow; cosmetic pencils; eyeliner; foundation; foundation creams; make-up powder; pressed face powder; 
creamy face powder; face powder [for cosmetic use]; talcum powder, for toilet use; blusher; lipsticks; lipstick cases; lip 
glosses; non-medicated lip balms; cocoa butter for cosmetic purposes; mascara; sunscreen preparations; sun-tanning 
preparations [cosmetics]; skin bronzing creams; self-tanning creams; sun-tanning creams and lotions; after-sun creams 
and preparations; sun protectors for lips [cosmetics]; cosmetic preparations to protect against sunburn; nail polish; 
beauty masks; facial scrubs [cosmetic]; skin exfoliants; face creams for cosmetic purposes; cosmetic body creams; 
cosmetic creams; pomades for cosmetic purposes; cosmetic preparations for slimming purposes; creams for cellulite 
reduction for cosmetic use; hair spray; cosmetic hair lotions; hair bleaching preparations; hair dyes; hair coloring 
preparations; hair rinses [shampoo-conditioners]; hair lighteners; hair conditioners; hair moisturizers; preparations for 
the permanent waving of hair; gels, sprays, mousses and balms for hair styling and hair care; brilliantine; depilatory 
preparations, depilatory creams; hair straightening preparations; tissues impregnated with makeup removing 
preparations; phytocosmetic preparations; nail art stickers; false nails; adhesives for cosmetic purposes; nail 
conditioners; cotton sticks for cosmetic purposes; premoistened or impregnated cleansing pads, tissues or wipes; 
cosmetic patches containing sunscreen and sun block for use on the skin; facial concealer; under-eye enhancers; 
nonmedicated foot creams; skin whitening creams; bleaching preparations [decolorants] for cosmetic purposes; 
massage gels, other than for medical purposes; cleansing milk for toilet purposes; hair mascara; gel eye masks; 
decorative transfers for cosmetic purposes; cotton wool for cosmetic purposes; cloths impregnated with a detergent for 
cleaning spectacles; eye-washes, not for medical purposes; antiperspirants [toiletries]; make-up removing preparations; 
hand soap; cosmetic soap; facial soaps; skin cleansing creams; skin cleansing lotions; shower gel, bubble bath 
preparations [for cosmetic use]; bath oils, not for medical purposes; bath pearls, not for medical purposes non-medicated 
bath salts; cosmetic creams and lotions for face and body care; shaving balms; shaving creams; shaving soap; after-
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shave balms; after-shave cologne; after-shave lotions; hair shampoos; bath preparations, not for medical purposes, 
cleansers for intimate personal hygiene purposes, non medicated.

Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swim goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; pincenez; pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; cases for laptops; cases for 
compact discs; eyewear cases; covers for telephone receivers; cases for smartphones; cases adapted for cellular 
phones; carrying cases adapted for computers; leather cases for cellular phones; covers for tablet computers; covers for 
personal digital assistants [PDAs].

Cl.14;Charms in precious metals or coated therewith [jewelry]; rings [jewelry]; split rings of precious metal for keys; 
plastic jewelry; jewelry plated with precious metals; shoe jewelry; hat jewelry; timepieces; jewelry cases [caskets], not of 
precious metal; cases for clocks and watches; watch pouches; bangles; bracelets made of embroidered textile [jewellery]; 
watch bands; watch cases [parts of watches]; watch chains; chains [jewelry]; neck chains; jewelry chains; clasps for 
jewelry; watch bands of metal; watch bands of plastic; watch bands of leather, key fobs of common metal; key fobs of 
leather; jewellery charms; key fobs of imitation leather; necklaces [jewelry]; chokers; boxes for timepieces; lanyards 
[keycords]; crosses [jewelry]; tie clips; watch clasps; figures of precious metal; gold thread [jewelry]; jewelry findings; 
cuff links; precious and semi-precious gems; medals; earrings; ear clips; ear studs; shoe ornaments of precious metal, 
hat ornaments of precious metal; wristwatches; watches for outdoor use; automatic watches; pocket watches; table 
clocks; clocks and watches, electric; clocks and parts therefor; watches made of precious metals or coated therewith; 
sports watches; jewelry watches; diving watches; travel clocks; parts for clocks; jewel pendants; key fobs of metal; key 
rings, not of metal; key rings of leather; wooden jewelry boxes; jewelry rolls; jewelry cases [caskets] of precious metal; 
tips of precious metal for bolo ties; jewelry boxes; cloisonné pins; tie pins; pins [jewelry].

Cl.18;Boxes of leather or leatherboard; cases of leather or leatherboard; straps of leather [saddlery]; card cases 
[notecases]; credit card cases [wallets]; business card cases; furniture coverings of leather; card cases; document cases; 
bags [envelopes, pouches] of leather, for packaging; labels of leather; leather, unworked or semi-worked; moleskin 
[imitation of leather]; fur; raw skins; bags; handbags; evening purses [handbags]; shopping bags; leather shopping bags; 
wheeled shopping bags; duffle bags; hip bags; Boston bags; shoulder bags; travelling trunks; beach bags; clutch bags; 
attaché cases; school bags; school satchels; school backpacks; randsels [Japanese school satchels]; bags for sports; 
garment bags for travel; purses; wallets; pocket wallets; carrying cases for documents; key cases; key bags; key wallets; 
briefcases; pouches, of leather, for packaging; luggage; pouches for holding make-up, keys and other personal items; 
shoe bags for travel; all-purpose sports bags; saddlebags; daypacks; rucksacks; haversacks; overnight suitcases; trunks 
[luggage]; vanity cases, not fitted; hat boxes for travel; hat boxes of leather; handbag frames; key cases of leather; 
shoulder belts [straps] of leather; leather straps; pouches of leather; suitcases; suitcases with wheels; travelling sets 
[leatherware]; travelling bags of leather; bags for campers; bags for climbers; conference folders; conference portfolios; 
clothing for pets; collars for pets; bags for carrying animals.

Cl.25;Jackets [clothing]; sleeved or sleeveless jackets, heavy jackets; lightweight jackets; bomber jackets; reversible 
jackets; rain jackets; leather jackets; padded jackets; windresistant jackets; waterproof jackets; stuff jackets [clothing]; 
down jackets; sleeveless down jackets; sports jackets; ski jackets; snowboard jackets; long jackets; windcheaters; ski 
windcheaters; snowboard windcheaters; anoraks [parkas]; down anoraks; parkas; down parkas; fur jackets; waistcoats; 
waistcoats with removable lining; overcoats; coats; fur coats; raincoats; cardigans; pullovers; shirts; tee-shirts;polo 
shirts; sport shirts; undershirts; shirts for wear with suits; chemises; camisoles; blouses; blousons; sweatshirts; 
sweaters; jerseys [clothing]; sports jerseys; trousers; ski pants; snowboard pants; ski trousers; shorts; Bermuda shorts; 
jeans; skirts; skorts; work overalls; clothing for gymnastics; jogging suits; jogging trousers; training suits; gym suits; ski 
suits; snowboard suits; suits; dresses for women; evening gowns; gowns; blazers; formal wear; petticoats; corselets; 
wrist bands [clothing]; headbands [clothing]; twinsets; leggings [trousers]; leggings [leg warmers]; leg warmers; 
dungarees; ponchos; veils [clothing]; wedding dresses; ready-made clothing; outerclothing; masquerade costumes; tops 
[clothing]; tank tops; knitwear [clothing]; hosiery; clothing of leather or imitations of leather; furs [clothing]; waterproof 
clothing; pants; sport pants; pelerines; jumper dresses; tuxedos; romper suits; bodies [clothing]; gabardines [clothing]; 
slacks; tunics; school uniforms; athletic uniforms; breeches for wear; golf clothing, other than gloves; cuffs; dance 
clothing; overalls; aprons [clothing]; ski balaclavas; bathing suits; bathing caps; swim caps; shower caps; beach cover-
ups; beach clothes; swimming wear; bathing drawers for men; bathing trunks; bikinis; bath robes; pareus; socks; 
stockings; tights; sports socks; leotards; unitards; garters; sock suspenders; stocking suspenders; shoes, leather shoes; 
sports shoes; gymnastic shoes; beach shoes, mountaineering shoes; running shoes; skiing shoes; après-ski shoes; 
footwear for snowboarding; rain shoes; sneakers; slippers; bath slippers; sandals; bath sandals; flip-flops [footwear]; 
heels; heelpieces for boots and shoes; inner soles; tips for footwear; soles for footwear; footwear uppers; boots; half-
boots; lace boots; rain boots; ski boots; snow boots; snowboard boots; boots for sports; riding boots; wooden shoes; 
overshoes; galoshes; gaiters; valenki [felted boots]; sashes for wear; shawls; stoles; fur stoles; bandanas [neckerchiefs]; 
foulards [clothing articles]; neckties; bow ties; ascots; neckerchiefs; pocket squares; neck scarves [mufflers]; gloves 
[clothing]; muffs [clothing]; mittens; ski gloves; snowboard gloves; belts [clothing]; braces for clothing [suspenders]; 
waistbands [parts of clothing]; money belts [clothing]; sashes [clothing]; boas [necklets]; collars [clothing]; neck scarfs 
[mufflers]; underwear; singlets; sports singlets; slips [underclothing]; panties; underpants; drawers [clothing]; briefs; 
boxer briefs; pajamas; dressing gowns; nightgowns; vests; brassieres; corsets [underclothing]; bodices [lingerie]; 
girdles; teddies [underclothing]; sleep masks; small hats; hats; cap peaks; caps with visors; berets; hoods [clothing]; ear 
muffs [clothing]; visors [headwear].

Cl.35;Franchising, namely services rendered by a franchisor, that is transfer of business and organisational know-how, 
assistance in the development and management of a commercial enterprise; advice in the field of business management 
and marketing.

Cl.42;Franchising, namely services rendered by a franchisor, that is transfer of technical know-how (technological 
consultancy); consultancy relating to the planning and layout design of shops, the interior decor of shops and related 
signs.
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4114371    23/12/2018
[International Registration No. : 1454393]
appilis Sàrl

Route de Blonay 40 CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Game software; video games; downloadable computer games; games for portable telephones; computer games 
(software).

Cl.41;Electronic game services transmitted via the Internet or on mobile telephones; game services provided on-line 
from a computer network or mobile phone network; entertainment services, namely provision of on-line computer games 
via a computer network or mobile telephone network.
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4114374    06/12/2018
[International Registration No. : 1454207]
MAOFANG LUO

NO.15, SHIFA VIL, SHANGPINGSHAN, HUANGLING TOWN, DIANBAI COUNTY, MAOMING CITY GUANGDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; trousers; outerclothing; underwear; skirts; knitwear [clothing]; shoes; caps being headwear; scarves; 
girdles.

Cl.35;Advertising; online advertising on a computer network; presentation of goods on communication media for retail 
purposes; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; marketing; provision of an online marketplace for buyers and sellers of goods and services; search engine 
optimization for sales promotion; web site traffic optimization.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 543 ;Germany 

4114395    16/10/2018
[International Registration No. : 1454646]
ZEHDENICK Polstermöbel GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys (FURNITURE) for the demonstration 
and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of 
other upholstery fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck 
cushions; pillows; backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the 
storage of magazines, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: Leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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4114461    11/10/2018
[International Registration No. : 1454664]
TBS MINING SOLUTIONS PTY LTD

15 Ogilvie Rd MOUNT PLEASANT WA 6153 Australia

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, including mining apparatus, mining machines and tools therefor; dewatering 
apparatus; apparatus for chemical processing; machines for the treatment of chemicals; machines for drying; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); machinery 
used for processing plants, including modular processing units.

Cl.17;Rubber and plastic liners, plugs and sleeves; plastic and rubber borehole and blasthole liners, plugs and sleeves; 
plastic tubes for insertion into a bore-hole; liners and sleeves for insulating explosives in bore-holes and blast-holes; 
plugs for sealing boreholes and blastholes; plastic sheets; flexible pipes, tubes and hoses, not of metal.
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Priority claimed from 01/06/2018; Application No. : 2018-073168 ;Japan 

4114476    12/07/2018
[International Registration No. : 1454343]
Nippon Sheet Glass Company Limited

5-27, Mita 3 chome, Minato-ku Tokyo 108-6321 Japan

Proposed to be Used
IR DIVISION
Cl.9;Biochips; gene amplifiers; genetic testing apparatus and instruments for research purposes; DNA chips; DNA 
microarrays; genetic mapping apparatus and instruments; laboratory and research equipment for detecting and analyzing 
amplification process by real-time polymerase chain reaction (PCR) by using fluorescent detection method; laboratory 
apparatus and instruments; DNA analyzers; measuring or testing machines and instruments for genetic analysis; bacteria 
counters; testing apparatus not for medical purposes; detectors; interfaces for detectors; measuring or testing machines 
and instruments; computer software and prerecorded media thereof; application software for computers; computer 
application software for handheld terminal; computer programs; electronic machines, apparatus and their parts; 
telecommunication machines and apparatus; photographic machines and apparatus; cinematographic machines and 
apparatus; optical machines and apparatus; batteries and cells; detectors [electric or magnetic meters and testers]; 
electric or magnetic meters and testers; electronic publications.

Cl.10;Diagnostic apparatus and instruments for genetic testing for medical purposes; medical diagnostic apparatus 
and instruments for gene analysis; genetic testing apparatus for medical purposes; apparatus for DNA and RNA testing 
for medical purposes; apparatus for DNA and RNA exams for medical purposes; diagnostic apparatus for medical 
purposes; analyzers for biogenic substances for medical purposes; analyzers for medical purposes; medical apparatus 
and instruments.
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Priority claimed from 08/08/2018; Application No. : UK00003330351 ;United Kingdom 

4114477    23/08/2018
[International Registration No. : 1454202]
South Audley Street Acquisitions Limited

44 Southampton Buildings London WC2A 1AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetic and toiletry preparations; perfumery; essential oils; personal fragrances; household 
fragrances.

Cl.8;Cutlery; hand-operated implements for mixing, chopping, stirring, whipping and serving food; kitchen knives; table 
forks, spoons, knives, tongs; scissors.

Cl.14;Household ornaments made of precious or semi-precious stones, precious metals or coated with precious 
metals; sculptures and figurines made of precious or semi-precious stones, precious metals or coated with precious 
metals; jewellery; jewellery boxes; watches and clocks; key rings.

Cl.20;Furniture; mirrors; picture frames; non-metallic containers for storage; household ornaments, statues and 
figurines made of wood, unworked or semi-worked bone, horn, whalebone, mother-of-pearl or amber; ornamental shells; 
hampers; cushions.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; 
utensils for serving food; glassware; porcelain; earthenware; drinking glasses made of glass or crystal; vases made of 
glass, crystal, porcelain or clay; household ornaments, sculptures and figurines made of glass, crystal, porcelain or clay; 
serving trays; chopsticks; coffee, tea and dinner sets made of glass, crystal, porcelain or clay; corkscrews; picnic boxes 
and fitted picnic baskets; candle holders and candle sticks; tea filters; nut crackers; place mats and coasters made of 
wood, unworked or semi-worked bone, horn, whalebone, mother-of-pearl or amber.
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Cl.24;Household linen; table cloths and table napkins of textile; coasters and place mats made of textile materials; 
blankets; bed spreads.

Cl.35;Online and in-store retail services in relation to non-medicated cosmetic and toiletry preparations, perfumery, 
essential oils, personal fragrances, household fragrances, toiletries, silverware, cutlery, non-electric implements for 
preparing food, kitchen knives, table forks, spoons, knives, tongs, nut crackers, scissors, lamps, lampstands, 
lampshades, lamp bases, light fittings, decorative lamps and lighting, household ornaments, sculptures and figurines, 
jewellery, jewellery boxes, watches and clocks, key rings, furniture, mirrors, picture frames, containers for storage, 
ornamental shells, hampers, place mats and coasters, cushions, household or kitchen utensils and containers, cookware 
and tableware, utensils for serving food, glassware, porcelain, earthenware, drinking glasses, serving trays, chopsticks, 
coffee sets, tea sets, dinner, corkscrews, picnic boxes and picnic baskets, household linen, table cloths and napkins, 
candle holders, candle sticks, blankets, bed spreads, scented candles, stationery, chocolate, tea, coffee, confectionery, 
biscuits, cakes, fresh flowers, artificial flowers, wines, champagnes, spirits, decorations for Christmas trees.

7091



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

Priority claimed from 04/04/2018; Application No. : 017883842 ;European Union 

4114506    03/10/2018
[International Registration No. : 1454014]
INTERMAS NETS S.A.

Ronda de Collsabadell, 11 - Polígon Industrial E-08450 Llinars del Vallès (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; compost, manures, fertilizers; preparations of 
trace elements for plants; fertilizing preparations; soil conditioning preparations; plant growth regulating preparations; 
chemical preparations for protection against wheat blight [smut]; chemical preparations to prevent mildew; vine disease 
preventing chemicals; chemicals for forestry except fungicides, herbicides, insecticides and parasiticides; chemical 
products for horticulture, excluding fungicides, herbicides, insecticides and parasiticides; anti-sprouting products for 
vegetables; glutinous tree-grafting products; flower preservatives; seed preserving products.

Cl.7;Machine tools; machine tools, particularly packaging or wrapping machines; packaging machines; electrical 
apparatus for sealing plastics [packaging].

Cl.16;Sheets, films, bags and small bags of plastic materials for packaging and wrapping; plastic foils for packaging; 
plastic bubble packs for wrapping or packaging; absorbent sheets of paper or plastic for foodstuff packaging; humidity 
control sheets of paper or plastic for foodstuff packaging.

Cl.17;Semi-processed plastic materials; rods and profiles of plastic; tubes and flexible sheaths of plastic; filtering 
materials (semi-processed foams or plastic materials); insulating materials; films, sheets, plates and sheaths of plastic, 
perforated or not, and with mesh structure for gardening, agriculture, horticulture, forestry; biodegradable plastic sheets, 
films, plates and sheaths (semi-finished products); non-metallic reinforcements for ducting; insulating tapes; pipe seals; 
waterproof packings; watering hoses; pipes, of textile material; flexible pipes not of metal; pipe jackets, not of metal; 
junctions, not of metal, for pipes; rigid plastic materials (semi-finished products); sound insulating structures, not of 
metal; heatproof membranes (non-metallic); insulating membranes (non-metallic materials); water-repellent membranes 
(non-metallic); acoustic screens.

Cl.19;Non-metallic building materials; transportable buildings not of metal; geotextiles; greenhouse frames (not of 
metal); grilles and railings not of metal; huts and summerhouses of non-metallic materials; drain gutters not of metal; 
water pipes not of metal; shutters, fences, trellises and palings not of metal; tanks (structures) of non-metallic materials; 
statues and figurines of stone, concrete or marble; earth retaining structures, not of metal; tree protection structures not 
of metal; chicken coops; transportable greenhouses not of metal; insect screens (not of metal); outdoor sun-blinds 
neither of metal, nor of textile; non-metallic gratings for trees; non-metallic coverings; non-luminous and non-mechanical 
signs; partitions and panels not of metal; non-woven fabrics for drainage of soil and land, for preserving and stabilizing 
soil and land; drain pipes, not of metal; garden softwood chips; ready-shaped garden ponds (non-metallic constructions); 
paving slabs not of metal; mooring bollards, not of metal; grilles and gratings of plastic materials; fences, screens and 
edges not made of metal for marking off and shading of balconies, terraces, gardens and cultivated areas; reed lattices; 
non-metallic reinforcements for building and floor coverings; non-metallic materials for soil drainage; cabanas not of 
metal; balustrading; tiles not of metal for building; tile floorings, not of metal; non-metallic sieve screens; water-pipe 
valves, neither of metal, nor of plastic (not made of metal or plastics); roof coverings (not of metal); staircases not of 
metal; roof gutters not of metal; furrings of wood; marble; rubble; mosaics for building; insect screens not of metal; 
lighting slabs; swimming pools (non-metal structures); floors not of metal; diving boards, not of metal; posts not of metal 
(support stakes); reeds, for building; outdoor blinds not of metal and not of textile; arbors (building); glazing (glass for 
building); aviaries (non-metallic) constructions.

Cl.22;Padding and stuffing materials (except rubber or plastics); nets, particularly nets made of plastic, nets for 
gardening and protection of crops from birds and other animals, support netting; packaging nets of plastic, tubular nets 
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for mechanical protection; nets for camouflage; network; twine for nets; bags (not included in other classes); packing 
materials (except of rubber, paper or plastic); canopies, awnings, sails; tarpaulins; tarpaulin structures; hammocks; 
string, ropes, threads, straps and braces not of metal for handling loads; packing rope; plastic fibers for textile use; textile
fibers; awnings; raw fibrous textile materials; bark (strings) for plants; raffia; bags (sacks) for the transport and storage of 
materials in bulk; refuse sacks of textile materials for the collection of vegetable waste; wrapping or binding bands not of 
metal; non-metallic binding strips and thread; tents; non-metallic tree nets.

Cl.24;Fabrics, cloth, felts and textiles, non-woven, for gardening, agriculture, horticulture and forestry; haircloth; hemp 
fabrics; esparto fabric; curtains; covers and linings (cloths); oilcloth; plastic materials (fabric substitutes); woven plastic 
intended for use in agriculture; filtering materials of textile; mosquito nets; curtains of textile materials, roller curtains; 
fabrics for the manufacture of garden furniture or floor protection; waterproof fabrics; net curtains (curtains).

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; artificial turf; artificial 
turf.
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Priority claimed from 04/12/2018; Application No. : 2018-149035 ;Japan 

4114516    06/12/2018
[International Registration No. : 1453666]
DENTSU INC.

1-8-1, Higashi-shimbashi, Minato-ku Tokyo 105-7001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Alarms; protective helmets; photographic apparatus and instruments; cinematographic apparatus and instruments;
satellites for scientific purposes; eyeglasses; protective helmets for sports; electronic circuits and CD-ROMs recorded 
with automatic performance programs for electronic musical instruments; cinematographic film, exposed; slide film, 
exposed; slide film mounts; sound and video recordings; electronic publications, downloadable; electrical 
communication machines and instruments; audio- and video-receivers; apparatus for broadcasting, recording, 
transmission or reproduction of sound or images; camcorders; cell phones; smartphones; smartglasses; computers; 
computer peripheral devices; bags adapted for laptops; chips [integrated circuits]; integrated circuit cards [smart cards]; 
computer game software; computer programs [downloadable software]; computer software applications, downloadable; 
encoded key cards; compact discs [read-only memory]; audiovisual teaching apparatus; downloadable music files; 
downloadable image files; solar panels for the production of electricity; electronic advertising displays; illuminated 
advertising signs.

Cl.16;Printing type; mimeographs [duplicators]; relief duplicators; banners of paper; flags and pennants of paper; 
stationery; printed matter; pictures; photographs [printed]; portraits; printed publications; periodicals; general feature 
magazines; newspapers; newsletters; books; printed instructional, educational, and teaching materials; advertising 
pamphlets; catalogues; pamphlets; calendars; printed coupons; trading cards other than for games; geographical maps.

Cl.35;Advertising and publicity services; on-line advertising on a computer network; television advertising; radio 
advertising; magazine advertising; direct mail advertising; outdoor advertising; agencies, intermediary or brokerage for 
advertising; information services relating to advertising; advertising consultancy; layout services for advertising 
purposes; publicity columns preparation; updating of advertising materials; publication of publicity materials; 
dissemination of advertising matter; planning and production of advertising media; planning and organization of 
exhibitions and trade fairs for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; planning and organization of sales promotion events and marketing events; distribution of samples; public 
relations; public relations agencies; shop window dressing; rental or provision of advertising space; brokerage for 
provision of advertising space; publicity material rental; marketing; sales promotion for others; sales promotion of goods 
and services for others, and provision of advice thereon; sponsorship search; economic forecasting; marketing research, 
studies, analysis and assessment; opinion polling; compilation of statistics; price comparison services; research and 
analysis of advertising effectiveness, and provision of information relating thereto; marketing research in relation to 
computer network, such as trends of accesses to websites by Internet users, and providing analysis and information on 
results of the research; provision of business or commercial information; business management and organization 
consultancy; business management analysis and consultancy; consultancy and advisory services regarding business 
strategy; business research and data analysis; administrative processing of purchase orders; providing information 
concerning commercial sales; arranging of contracts for the purchase and sale of goods, for others; business 
administration of the licensing of the goods and services of others; business management of entertainers; consultation 
relating to brand strategy; consultancy on various business planning, product developments and corporate images; 
collecting, management and analysis of information on customers of companies, and providing information thereon; 
arranging of technical, sales and manufacturing cooperation of companies; compilation of mailing lists; office functions, 
namely filing, in particular documents or magnetic tape; agency services of office functions; agency services of office 
functions in relation to purchase orders for goods; computerized file management; agency services of calculating 
copyright royalties for others; news clipping services; data search in computer files for others; input processing, 
systemization and compilation of information into computer databases; agency services of office functions relating to 
data processing.

Cl.38;Providing telecommunications connections to a global computer network; television broadcasting; cable 
television broadcasting; radio broadcasting; communications by cellular phones; telex services; communications by 
computer terminals; transmission of telegrams; telephone services; facsimile transmission; paging services [radio, 
telephone or other means of electronic communication]; news agency services; telecommunication; information about 
telecommunication; telecommunications routing and junction services; wireless broadcasting; provision of 
telecommunication access to video and audio content; electronic bulletin board services [telecommunications services]; 
electronic mail; providing online forums; transmission of digital files.

Cl.41;Layout services, other than for advertising purposes; photography; educational and instruction services; 
interpretation and translation services; publication of printed matter, also in electronic form, other than for advertising 
purposes; arranging and conducting of seminars, workshops [education], congresses, colloquia, distance learning 
courses and exhibitions for cultural purposes; production of films, video films, radio and television programs; information
relating to education and entertainment; providing sports facilities; providing amusement facilities; providing recreation 
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facilities; providing museum facilities [presentation, exhibitions]; providing theatre and cinema facilities; providing audio 
or video studio services; presentation and production of shows and live performances; organization of sports events and 
competitions; digital video, audio and multimedia entertainment publishing services; providing information relating to 
entertainment, music, live performances and entertainment events; rental of radio and television sets; rental of sound and 
video recording apparatus; education and training of actors, entertainers and models; education and entertainment 
services; botanical garden services; zoological garden services; reference libraries of literature and documentary 
records; art exhibition services; gardens for public admission; production and distribution of sound, movie and video 
recordings; directing of radio and television programs; operation of video and audio equipment for production of 
television programmes; organisation, arranging and conducting of horse races; organisation, arranging and conducting 
of bicycle races; organisation, arranging and conducting of boat races; organisation, arranging and conducting of 
motorcycle races; organization of lotteries; ticket agency services [entertainment]; booking of seats for shows; rental of 
cinematographic apparatus; rental of films and videos; book rental; rental of sound recordings and video recordings; toy 
rental; games equipment rental; production of music; arranging and conducting of concerts; news reporters services; 
photographic reporting.

Cl.42;Urban planning; design of building interiors; design and development of programs for data processing; design 
and development of computer systems; computer programming; computer programming for data processing and 
communication systems; planning, design, development and maintenance of on-line web sites for third parties; electronic 
storage services for archiving databases; research relating to urban planning; design services; design of computer 
databases; programming of operating software for accessing and using a cloud computing network; technical advice 
relating to operation of computers; design and development of computer programs; consultancy relating to the design 
and development of computer programs; technical design and planning of telecommunications networks; consultancy 
relating to technical design and planning of telecommunications networks; programming of data processing programs; 
meteorological information; surveying; research relating to building construction or city planning; testing and research 
services in the field of preventing pollution; testing and research services in the field of electricity; testing and research 
services in the field of civil engineering; testing, inspection and research services in the fields of agriculture, livestock 
breeding and fisheries; testing and research services relating to machines, apparatus and instruments; provision of 
information relating to computer programming; providing search engines for the Internet; hosting digital content on the 
Internet; Software as a service [SaaS]; providing electronic storage space [web space] on the Internet; hosting electronic 
memory space on the Internet for advertising goods and services; cloud computing; consultancy relating to product 
development; design and development of consumer products; energy auditing; information technology [IT] consultancy.

Cl.45;Licencing of intellectual property; management of industrial property rights and copyright; providing information 
about intellectual and industrial property rights; consultancy relating to the management of intellectual property and 
copyright; providing information relating to legal affairs; legal advice; consultancy relating to trademark licensing; 
consultancy relating to patent licensing; consultancy relating to industrial property; industrial property watching 
services; legal investigation services; licensing of rights relating to television, video and radio programs, productions and 
formats [legal services]; licensing of advertising slogans and cartoon characters [legal services]; licensing of rights 
relating to the use of photographs [legal services]; granting of licenses to others for the use of industrial property rights 
and copyright; licensing of industrial property rights and copyright [legal services]; on-line social networking services; 
information relating to fashion coordination services for individuals; legal research relating to business mergers; 
providing information relating to marriage partner introduction or dating services; providing information relating to 
clothing rental services.
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4114520    25/10/2018
[International Registration No. : 1454103]
Siemens Aktiengesellschaft

Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management and administrative services; arranging online commercial transactions, 
namely arranging of contracts, for others, for the buying and selling of goods and services on the Internet, collating of 
information on the Internet; providing of information relating thereto on the Internet; none of the aforesaid services 
relating to the processing of online payments.

Cl.42;Platform as a service (PaaS); development of data bases; development of computer database software; 
development and maintenance of computer database software; electronic storage services for archiving databases; 
design of computer database software; installation and maintenance of database software; none of the aforesaid services 
relating to the processing of online payments.
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Priority claimed from 23/11/2018; Application No. : 34865475 ;China 

4114523    11/12/2018
[International Registration No. : 1454204]
WUHAN JINGCHEN INTELLIGENT IDENTIFICATIONTECHNOLOGY CO., LTD

1201-2-1, MARS SPACE NO. 366, HENGAN ROAD, HONGSHAN DISTRICT, WUHAN CITY 430070 HUBEI PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Electronic tags for goods; radio-frequency identification [RFID] tags; thermal printers.

Cl.16;Heat sensitive paper; label paper; printed paper labels.

Cl.42;Software as a service [SaaS]; rental of application software; design and development of computer software.
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4114689    04/12/2018
[International Registration No. : 1453879]
Franco Carloni

Via Tesserete 10 CH-6900 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewelry, precious and semi-precious stones; timepieces and chronometric 
instruments.

Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.22;Ropes and strings; nets; tents and tarpaulins; awnings of textile or synthetic materials; sails; bags for the 
transport and storage of materials in bulk; padding and stuffing materials, excluding paper, cardboard, rubber or plastic 
materials; raw fibrous textile materials and their substitutes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; video game apparatus; gymnastic and sporting articles; decorations for Christmas trees.
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Priority claimed from 15/03/2018; Application No. : 87835675 ;United States of America 

4114731    31/08/2018
[International Registration No. : 1454203]
INSPR LLC

645 Shore Acres Drive Mamaroneck NY 10543 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Women's clothing, namely, shirts, dresses, skirts, blouses, pants, jackets, and active wear.

Cl.35;Retail store services, online retail store services, and mail order services, all featuring women's clothing.

Cl.45;Providing information on women's clothing, and fashion over a global computer network via a website.
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4114738    27/11/2018
[International Registration No. : 1453682]
ACTED

33 rue Godot de Mauroy F-75009 Paris France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail purposes; business management and organization consultancy; accounting; document reproduction; employment 
agency services; business management for freelance service providers; computerized file management service; web site 
traffic optimization; organization of exhibitions for commercial or advertising purposes; online advertising on a computer 
network; rental of advertising time on all communication media; publication of advertising texts; rental of advertising 
space; dissemination of advertisements; advice regarding communication (advertising); public relations; advice 
regarding communication (public relations); company audits (commercial analyses); commercial intermediation services.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; 
provision of non-downloadable films via video-on-demand services; motion picture production; rental of television sets; 
rental of show scenery; photography services; organization of competitions (education or entertainment); organization 
and conducting of colloquiums; organization and conducting of conferences; organization and conducting of congresses;
organization of exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-
line from a computer network; gambling services; electronic publication of books and journals online.

7100



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

4115458    31/07/2018
[International Registration No. : 1453678]
I.F.S. International Food Services & Partners

Via Gardizza, 9/B I-48017 Conselice (RA) Italy

Proposed to be Used
IR DIVISION
Cl.29;Poultry; meat extracts; almonds, ground; processed almonds; meat jellies; coconut, desiccated; flaked coconut; 
prepared coconut; coconut, processed; frosted fruits; fruit chips; fruit paste; fruit pectin; fruit peel; fruits, tinned [canned 
(Am.)]; fruit pulp; fruit leathers; canned fruits; dried fruit; frozen fruit; fruit chips; chopped fruits and fruit in alcohol; 
processed cherries; maraschino cherries; raisins; fruit topping; fruit-based filling for cakes and pies; fruit snacks; fruit-
based spreads; nuts, prepared; nut topping; jellies for food; meat jellies; marmalade; marmalade; eggs; egg nog; egg nog 
mixes; egg substitutes; powdered eggs; milk; butter; chocolate nut butter, peanut butter; butter substitutes; nut butter; 
sahne (rahm) (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
whipped cream; cream cheese; non-dairy creamers; margarine; margarine substitutes; meals consisting primarily of 
meat, fish, poultry or vegetables; food package combinations consisting primarily of cheese; meat and/or processed fruit; 
potato fritters; vegetable protein bits having a bacon flavour; whipped topping (dairy or non-dairy based); legume-based 
spreads; vegetable paste; coconut oil; edible oils and fats, poultry; meat extracts; almonds, ground; processed almonds; 
meat jellies; coconut, desiccated; flaked coconut; prepared coconut; coconut, processed; frosted fruits; fruit chips; fruit 
paste; fruit pectin; fruit peel; fruits, tinned [canned (am)]; fruit pulp; fruit leathers; canned fruits; dried fruit; frozen fruit; 
fruit chips; chopped fruits and fruit in alcohol; processed cherries; maraschino cherries; raisins; fruit topping; fruit-based 
filling for cakes and pies; fruit snacks; fruit-based spreads; nuts, prepared; nut topping; jellies for food; meat jellies; 
marmalade; marmalade; eggs; egg nog; egg nog mixes; egg substitutes; powdered eggs; milk; butter; chocolate nut 
butter, peanut butter; butter substitutes; nut butter; sahne (rahm) (terms considered too vague by the International Bureau
- rule 13.2.b) of the Common Regulations); whipped cream; cream cheese; non-dairy creamers; margarine; margarine 
substitutes; meals consisting primarily of meat, fish, poultry or vegetables; food package combinations consisting 
primarily of cheese; meat and/or processed fruit; potato fritters; vegetable protein bits having a bacon flavour; whipped 
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topping (dairy or non-dairy based); legume-based spreads; vegetable paste; coconut oil; edible oils and fats; candied 
nuts.

Cl.30;Sugar; pasta; almond paste; bread rolls; pastries; mixtures for making pastries; pastries; baking powders; malt 
extracts used as flavourings; malt extract for food; flour; processed grains; gluten prepared as foodstuff; dumplings; 
meals consisting primarily of pasta or rice; corn (processed-); baking soda; cakes; fruit cake snacks; mixes for cakes; 
chocolate-based fillings for cakes and pies; chocolate-based fillings for cakes and pies; crystallised fruits (as 
confectionery); candy [sugar]; candy cake decorations; chocolate; chocolate coated nuts; chocolates; chocolate fondue; 
chocolate powder; chocolate syrup; chocolate topping; cocoa; cocoa mixes; mayonnaise; fruit ice; herbal food beverages 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); flour and 
preparations/products made from cereals.
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Priority claimed from 19/07/2018; Application No. : 4470177 ;France 

4115461    20/12/2018
[International Registration No. : 1454013]
SF Solutions

ZI Ste Agathe, rue Pilatre de Rozier F-57190 FLORANGE France

Proposed to be Used
IR DIVISION
Cl.9;Light projection apparatus; optical apparatus and instruments; eyepieces; refractors; light-emitting electronic 
pointers; alarms; acoustic [sound] alarms; whistle alarms; luminous beacons; flashing lights [light signals]; optical 
lamps / optical lanterns; signaling panels, luminous or mechanical; luminous or mechanical signals; sirens; bells 
[warning apparatus]; protection devices for personal use against accidents; image projection apparatus; apparatus for 
projecting a contrasting light/dark image; light projection apparatus for illuminating an area of interest, for example a 
pedestrian crossing, a level crossing, a landing zone for a helicopter; optical apparatus for safety of lifting operations; 
optical apparatus to be installed on lifting apparatus; projection apparatus for safety on construction sites.

Cl.37;Installation, maintenance and repair of optical apparatus for safety of lifting operations; installation, maintenance 
and repair of optical apparatus on lifting apparatus for safety of lifting operations; installation, maintenance and repair of 
projection apparatus for safety on construction sites.
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4115463    30/10/2018
[International Registration No. : 1454241]
BELLINZONI S.R.L.

Via Don Gnocchi, 4 I-20016 Pero (MI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Industrial adhesives; industrial adhesive agents; adhesives used in industry; adhesives used in industry; industrial 
adhesives for use in building; adhesives for the building industry; adhesive compositions for use in industry; adhesives 
used in industry; adhesives for use in industry; gums [adhesives] for industrial purposes; chemical preparations for use 
in the manufacture of floor polishes; chemical substances for making adhesives; fine chemicals; chemicals used in 
industry; raw chemicals; additives (chemical -) for use with concrete; protective coatings for repelling water [chemical]; 
additives (chemical -) for detergents; adhesives for the building industry; adhesives for the building industry; structural 
adhesives for building use; chemical compositions for injection into building structures; chemical compositions for use 
in the construction industry; chemical sealing grout for use in the construction industry; sealing compounds for use in 
building [chemical]; chemical compositions for use in construction; adhesives used in industry, in particular in the 
construction industry; solvents for varnishes; artificial resins; synthetic resins.

Cl.2;Protective preparations for metals; elasticated paints for protecting metals against deterioration; elasticated paints 
for protecting metals against corrosion; coating of plastics to protect metal against damp [paints]; preparations for the 
treatment of metal surfaces to resist attack by corrosion; plastics coatings [paint] for use in construction; protective 
coatings in the nature of paints for building purposes; materials in the nature of coatings for building purposes [paints]; 
varnish; lacquers [paints]; enamels [varnishes]; lacquers and varnishes; architectural paints; rust resisting substances; 
anti-rust oils; coatings for preserving against rust; paints for protection against corrosion; paints for protection against 
corrosion; paints for protection against corrosion; wood preserving oils; wood lacquers; wood dyes; wood coatings 
[paints]; wood dyes; preparations for preventing the deterioration of wood; wood preserving oils; preparations for 
preventing the deterioration of wood; chemicals for preventing corrosion.

Cl.3;Oils for cleaning purposes; furbishing preparations; polishing preparations; cleaning and fragrancing preparations;
polishing preparations; furbishing preparations; polishing creams; shining preparations [polish]; floor cleaning 
preparations; floor buffing compound; natural floor polishes; liquid floor polishes; rust removers; rust removers; rust 
removers.
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Priority claimed from 08/06/2018; Application No. : 31496971 ;China 

4115468    27/11/2018
[International Registration No. : 1454016]
AIBEE (BEIJING) INTELLIGENCE SCIENCE & TECHNOLOGY CO., LTD.

ROOM B1201, FLOOR 11, TOWER B, NO. 9 SHANGDI 3RD STREET, HAIDIAN DISTRICT 100085 BEIJING China

Proposed to be Used
IR DIVISION
Cl.9;Calculating machines; computer software, recorded; smartphone software applications, downloadable; ticket 
dispensers; automated teller machines [ATM]; automatic advertising machine; computer peripheral devices; facial 
recognition apparatus; biometric scanners.

Cl.42;Chemical research; biological research; industrial design; computer programming; computer software design; 
updating of computer software; consultancy in the design and development of computer hardware; software as a service 
[SaaS]; technical research; hosting computer sites [web sites].
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Priority claimed from 18/05/2018; Application No. : 017902436 ;European Union 

4115471    16/11/2018
[International Registration No. : 1453989]
Müller Hydraulik GmbH

Albring 29 78658 Zimmern ob Rottweil Germany

Proposed to be Used
IR DIVISION
Cl.7;Separators (machines), steam traps, filters (parts of machines or engines), filtering machines, high-pressure 
installations for cooling lubricants, metalworking machines, pumps (included in this class), cleaning machines, 
lubricating pumps, sifting machines, controllers for operating machines and motors, in particular high-pressure 
installations and machines and machine tools for treatment of materials and manufacturing; conveyors and conveyors 
belts; mechanical and pneumatic control equipment; lubrication machines; installations for lubricating purposes.

Cl.9;Electronic controls for motors.

Cl.11;Oil-scrubbing apparatus, air and water filters for industrial purposes.
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4115480    06/11/2018
[International Registration No. : 1454391]
John Molloy

Kilgorran Lodge, Enniskerry Co Wicklow Ireland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; computer software packages; computer programs 
[downloadable software]; computer programmes; downloadable computer software applications; communications 
processing computer software; computer software for use in computer access control; computer software downloaded 
from the Internet; computer software for wireless content delivery; computer software for wireless network 
communications; computer application software for mobile phones; computer software concerned with children's 
education; computer software for the creation of firewalls; computer software for authorising access to data bases; 
computer software for controlling and managing access server applications; modems; baby monitors; monitors 
[computer hardware]; video baby monitors; monitors [computer programs]; children's eye glasses; children's educational 
software; cases for children's eye glasses.

Cl.45;Granting of software licenses.

7107



Trade Marks Journal No: 1894 ,   25/03/2019           Class 99 
 

 

Priority claimed from 26/06/2018; Application No. : 30 2018 017 969 ;Germany 

4115482    18/12/2018
[International Registration No. : 1454450]
AUDI AG

85045 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas and parasols; walking sticks; luggage, bags, wallets and other carriers; leather and imitation leather; 
saddlery, whips and apparel for animals; and parts and fittings of all the aforesaid goods, included in the class.

Cl.21;Statues, figurines, plaques and works of art, included in the class; unworked and semiworked glass, not specified 
for use; brushes and other articles for cleaning, brushmaking materials; tableware, cookware and containers; cosmetic 
and toilet utensils and bathroom articles; articles for animals namely aquaria and vivaria, devices for pest and vermin 
control, bird baths, cages, feeding and drinking articles, fish bowls, grooming articles, nesting articles, tags, waste 
disposal articles, articles for the care for clothing and footwear namely boot jacks and shoehorns, buttonhooks, clothes 
racks, clothes stretchers, ironing and clothes pressing articles, sow polishers, shoe stretchers and shapers; and parts 
and fittings of all the aforesaid goods, included in the class.

Cl.25;Headgear; clothing; footwear; and parts and fitting of all the aforesaid goods, included in the class.

Cl.39;Transport.
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4115483    07/09/2018
[International Registration No. : 1454332]
Shenzhen Haylion Technologies Co., Ltd

Room 1806, Huafeng Building, No. 6006 Shennan Road, Lianhua Street, Futian District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Battery boxes; power controllers; electronic control units for use with vehicles; wireless transmitters and 
receivers; accumulators, electric, for vehicles; anode batteries; quantity indicators; chargers for electric batteries; 
electrical control apparatus for use with energy management; Global Positioning System [GPS] apparatus.

Cl.12;Electric vehicles; motor coaches; propulsion mechanisms for land vehicles; motor buses; trucks; trailers 
[vehicles]; dining cars; tipping bodies for trucks; forklift trucks; vans [vehicles].

Cl.28;Toys; toy vehicles; remote-controlled toy vehicles; scooters [toys]; scale model vehicles; drones [toys]; toy cars; 
body-building apparatus; machines for physical exercises; golf bag carts.

Cl.35;Compilation of information into computer databases; organization of exhibitions for commercial or advertising 
purposes; import-export agency services; personnel management consultancy; sponsorship search; typing information 
into computers; business auditing; systemization of information into computer databases; relocation services for 
businesses; advertising.

Cl.39;Transport; bus transport; car transport; motor coach rental; car sharing services; travel reservation; passenger 
transport; piloting; car rental; car parking.

Cl.42;Vehicle roadworthiness testing; technical research; engineering drawing services; chemical research; 
maintenance of computer software; installation of computer software; industrial design; testing, analysis and evaluation 
of the goods and services of others for the purpose of certification.
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4115484    06/12/2018
[International Registration No. : 1454179]
INTERSALES COMPANY, naamloze vennootschap

De Leiteweg 8 B-8020 Oostkamp

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for the preparation of beverages; energy drinks; non-alcoholic beverages flavored with coffee and/or tea.

Cl.33;Alcoholic beverages (except beers); wines; liqueurs; whiskeys; spirits; ciders.
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Priority claimed from 17/04/2018; Application No. : 4446560 ;France 

4115494    16/10/2018
[International Registration No. : 1454447]
GG CORIOLIS

JOSPINET VALLEE F-22400 PLANGUENOUAL France

Proposed to be Used
IR DIVISION
Cl.1;Biological preparations for use in industry and science; compost, manures, fertilizers; vegetable or marine 
extracts, ingredients and raw materials used in the composition of cosmetic and/or food and/or nutraceutical 
preparations; algae [fertilizers]; preparations and cultures of micro-organisms for industrial use; preparations and 
cultures of micro-organisms for the food or feed industry, the human or animal nutraceutical industry, the cosmetic 
industry; bacterial substances for industrial use; bacteria intended for the food or feed industry, the human or animal 
nutraceutical industry, the cosmetic industry.

Cl.5;Food supplements composed exclusively of unicellular microorganisms for animals, intended for professionals; 
yeast for medical, veterinary or pharmaceutical use; bacterial preparations for medical, veterinary or pharmaceutical use; 
preparations of microorganisms for medical and veterinary use

Cl.9;Laboratory apparatus and instruments; bioreactors for laboratories; fermenters for laboratories.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food; all these goods are produced by organic farming or 
made from goods produced by organic farming.

Cl.30;Coffee, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment; yeast extracts for food; all these goods are produced by organic 
farming or made from goods produced by organic farming.

Cl.31;Unprocessed and non-transformed agricultural, aquacultural, horticultural and forestry products; unprocessed 
and raw grains and seeds; fresh fruits and vegetables, bulbs, seedlings and seeds; live animals; food products and 
beverages for animals; malt; algae for human or animal consumption; mushrooms; yeast extracts for animal 
consumption; all these goods are produced by organic farming or made from goods produced by organic farming.

Cl.42;Scientific laboratory services; rental of laboratory apparatus and instruments; scientific and industrial research 
services; research and development in the field of microorganisms and cells; research and development of new products; 
research and development of new products for others; provision of information about industrial analysis and research 
services. 
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4115611    04/09/2018
[International Registration No. : 1453995]
CHINASINO PANDA HOLDING CO., LTD.

Room 3811, Main Tower, No.580, Nanjing West Road, Jing'an District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Cabinets for loudspeakers; computers; protection devices for personal use against accidents; diving suits; 
navigational instruments; eyeglasses; solar batteries; electronic burglar alarm; wires, electric; smartphones.

Cl.18;Skins (animal -); backpacks; trimmings of leather for furniture; leather straps; umbrellas; canes; clothing for pets; 
pocket wallets; handbags; bags.

Cl.28;Toys; games; chess games; games (balls for -); body-training apparatus; archery implements; physical exercise 
apparatus; boxing gloves; ornaments for Christmas trees, except illumination articles and confectionery; tackle (fishing -).
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4115621    17/11/2018
[International Registration No. : 1453785]
VM Verlag GmbH CEO Igor Samara Viatkin

Antoniterstraße 17 50667 Köln Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.38;Telecommunication.
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Priority claimed from 17/09/2018; Application No. : UK00003338933 ;United Kingdom 

4115871    29/11/2018
[International Registration No. : 1454282]
Ocean Bluu Limited

Cariocca Business Park, 2 Sawley Road MANCHESTER M40 8BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.24;Children's blankets; children's towels; cot blankets; cotton blankets; cotton cloths; covers for duvets; crib 
sheets; duvet covers; duvets; fabric; fabric linings for clothing; baby blankets; bags for sleeping bags [specifically 
adapted]; bath linen; bath sheets; bathroom towels; beach towels; bed blankets; bed blankets made of cotton; bed 
clothes; bed clothes and blankets; bed linen and blankets; bed sheets.

Cl.25;Men's clothing; men's underwear; children's clothing; children's footwear; children's headwear; clothing; clothing 
for children; clothing for infants; baby clothes; baby doll pyjamas; beach clothing; belts for clothing; hats; women's 
clothing; footwear [excluding orthopedic footwear]; footwear for men and women; footwear (tips for -); sleepwear; under 
shirts; underclothing; underclothing for women; underpants for babies.

Cl.35;Administration of the business affairs of franchises; administration of the business affairs of retail stores; 
administration relating to business appraisal; administration relating to marketing; on-line advertising and marketing 
services; online advertising on computer networks; online community management services; online marketing; online 
retail services relating to clothing; online retail store services in relation to clothing; online retail store services relating to 
clothing; retail services connected with the sale of clothing and clothing accessories; wholesale services in relation to 
clothing.
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Priority claimed from 10/10/2018; Application No. : 017966508 ;European Union 

4115883    28/11/2018
[International Registration No. : 1454096]
UiPath SRL

Str. Vasile Alecsandri si Constantin Daniel, Nr. 4 si 11, Corp A, Et. 5-6, Sector 1 Bucharest Romania

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; downloadable computer utility programs; computer software 
applications, downloadable; application software for cloud computing services.

Cl.35;Assistance in management of business activities; assistance and advice regarding business management; 
management assistance in business affairs; business assistance, management and administrative services; management 
and operation assistance to commercial businesses; assistance and advice regarding business organisation and 
management; advice relating to the organisation and management of business; business management assistance for 
industrial or commercial companies; assistance, advisory services and consultancy with regard to business 
management; assistance to commercial enterprises in the management of their business; commercial assistance in 
business management; efficiency experts; business efficiency expert services; business organisation consulting; 
business organization and operation consultancy; business management and organization consultancy; business 
management and enterprise organization consultancy; business organization and management consultancy including 
personnel management; assistance, advisory services and consultancy with regard to business organization; advisory 
services for business management; business management consultancy and advisory services; business consulting; 
professional consultancy relating to business management; business information; collecting information for business; 
dissemination of business information; computer assisted business information; business advisory and information 
services; information in business matters; business information for enterprises (provision of -); business information and 
research services; computerised business information services; provision of business information; analysis of business 
information; computerised business information retrieval; business statistical information services; business advice, 
inquiries or information; provision of business and commercial information; computerised business information 
processing services; business research and information services; provision of statistical information relating to 
business; provision of business management information; provision of computerised data relating to business; 
information services relating to businesses; information services relating to business matters; providing business 
information via a web site; provision of computerised business management information; drawing up of business 
statistical information; economic information services for business purposes; business analysis, research and 
information services; compilation of business statistics and commercial information; advice and information concerning 
commercial business management; information or enquiries on business and marketing; computerised information 
services to business opportunities appraisals; provision of commercial and business contact information; provision of 
business information via global computer networks; provision of computerised information relating to business records; 
providing business information by way of computer terminals; provision of on-line business and commercial information; 
providing information about commercial business and commercial information via the global computer network; updating 
of business information on a computer data base; business consultancy relating to the administration of information 
technology; providing business information directory services, via a global computer network; information and data 
compiling and analyzing relating to business management; business management consulting services in the field of 
information technology; provision of commercial business information by means of a computer database; business 
information services provided on-line from a computer database or the internet; business information services provided 
online from a global computer network or the internet; providing business information, also via internet, the cable 
network or other forms of data transfer; compilation of information into computer databases; compilation and 
systemization of information into computer databases; compilation of statistics; compilation of business statistics; 
compilation of statistics [for business or commercial purposes]; computerized file management; data search in computer 
files for others; document reproduction; outsourcing services [business assistance]; systemization of information into 
computer databases; updating and maintenance of data in computer databases.

Cl.38;Transmission of information for business purposes; providing access to databases; providing access to online 
computer databases; providing access to and leasing access time to computer databases; providing access to databases 
in computer networks; providing access to electronic communications networks and electronic databases; 
communications by computer terminals; computer-aided transmission of messages and images; computer aided 
transmission of messages, information and images; streaming of data; transmission of digital files.

Cl.41;Teaching and training in business, industry and information technology; arranging and conducting of 
conferences; arranging, conducting and organisation of conferences; arranging and conducting of commercial, trade and 
business conferences; arranging and conducting of seminars; arranging and conducting of seminars and workshops; 
arranging, conducting and organisation of seminars; programming [scheduling of programs] on a global computer 
network.

Cl.42;Providing temporary use of non-downloadable computer programs; cloud computing; consulting in the field of 
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cloud computing networks and applications; rental of operating software for accessing and using a cloud computing 
network; programming of operating software for accessing and using a cloud computing network; design and 
development of operating software for accessing and using a cloud computing network; providing temporary use of on-
line non-downloadable operating software for accessing and using a cloud computing network; computer programming; 
scientific computer programming services; computer software programming services; computer programming and 
maintenance of computer programs; computer programming for data processing; computer design and programming 
services; computer programming and software design; computer programming for the internet; research relating to 
computer programming; computer programming services for data warehousing; design, development and programming 
of computer software; technical consultancy services relating to computer programming; computer programming for data 
processing and communication systems; computer programming services for commercial analysis and reporting; 
programming of computer software for reading, transmitting and organising data; programming of computer software for 
evaluation and calculation of data; advisory services relating to computer programming; computer software design; 
software design and development; computer software design and updating; design and writing of computer software; 
design and development of computer software architecture; design, maintenance and updating of computer software; 
design, drawing and commissioned writing of computer software; research, development, design and upgrading of 
computer software; design, maintenance, development and updating of computer software; design, maintenance, rental 
and updating of computer software; design and development of computer software for process control; consultancy 
relating to the design and development of computer software programs; design and development of computer software 
for reading, transmitting and organising data; design and development of computer software for evaluation and 
calculation of data; providing information about the design and development of computer software, systems and 
networks; rental of software; rental of computer database software; rental of computer software and programs; rental and 
maintenance of computer software; computer system analysis; advisory services relating to computer systems analysis; 
computer system design; advisory services relating to computer systems design; design services relating to the 
development of computerised information processing systems; computer software consultancy; professional advisory 
services relating to computer software; technical consultancy relating to the installation and maintenance of computer 
software; technical consultancy relating to the application and use of computer software; providing information, advice 
and consultancy services in the field of computer software; consultancy and information services relating to the design, 
programming and maintenance of computer software; research and consultancy services relating to computer software; 
consultancy services relating to computer networks using mixed software environments; computer technology 
consultancy; computer and information technology consultancy services; consultancy in the field of computer security; 
professional consultancy relating to computer security; conversion of computer programs and data, other than physical 
conversion; electronic data storage; computer services concerning electronic data storage; compression of data for 
electronic storage; electronic data storage and data back-up services; electronic storage services for archiving 
databases; electronic storage services for archiving databases, images and other electronic data; temporary electronic 
storage of information and data; information technology [it] consultancy; providing information on computer technology 
and programming via a web site; installation of software; installation and maintenance of computer programs; installation 
and customisation of computer applications software; installation, maintenance and updating of computer software; 
installation, repair and maintenance of computer software; installation, maintenance, updating and upgrading of computer
software; installation, setting up and maintenance of computer software; installation, maintenance, repair and servicing of 
computer software; installation, maintenance and repair of software for computer systems; maintenance of computer 
programs; development and maintenance of computer software; maintenance and updating of computer software; 
maintenance and upgrading of computer software; development and maintenance of computer database software; 
maintenance of computer software relating to computer security and prevention of computer risks; updating and 
maintenance of computer software and programs; monitoring of computer systems by remote access; off-site data 
backup; outsource service providers in the field of information technology; research and development for others; 
software as a service [saas]; technological consultation services; updating of computer software; updating and upgrading
of computer software; updating of computer software for others; updating of database software; updating of computer 
software relating to computer security and prevention of computer risks; updating of computer programs.
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4115891    04/09/2018
[International Registration No. : 1454502]
JINJIANG FUYUAN FOODSTUFF CO., LTD. FUJIAN

Qiancai Industrial Area, Anhai Town, Jinjiang City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.29;Snacks based on fruits and vegetables; vegetables, cooked; milk products; edible oils; dried edible mushrooms; 
foods made from fish; fruit jellies; eggs; tofu products; nuts, prepared; canned aquatic products; meat; frosted fruits; fruit 
salads; lactic acid drinks.

Cl.30;Rice-based snack food; edible ices; bee glue; farinaceous foods; cookies; cereal-based snack food; flour-based 
products; coffee; cakes; soybean milk; prawn crackers; condiments; cereal preparations; candy; confectionery; leaven; 
meat tenderizers, for household purposes; meat pies; essences for foodstuffs, except etheric essences and essential oils; 
crystal sugar; tea.

Cl.32;Beers; non-alcoholic fruit juice beverages; non-alcoholic beverages; aerated water; waters [beverages]; vegetable
juices [beverages]; preparations for making beverages; plant-based beverages; cola.
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Priority claimed from 28/03/2018; Application No. : 30 2018 207 255 ;Germany 

4115893    05/09/2018
[International Registration No. : 1454128]
Farhad Bromand-Gohar

Am Rapohl 34 50859 Köln Germany

Proposed to be Used
IR DIVISION
Cl.29;Flavored milk powder for the preparation of beverages; Yoghurt-based beverages; Jellies; Jellies, jams, 
compotes, fruit and vegetable spreads; konjac root jelly [Konnyaku]; Jellies for food; Dried jelly slices; beverages based 
on peanut milk; beverages based on yoghurt; beverages based on coconut milk; beverages based on almond milk; 
beverages based on milk products; beverages based on dairy products; Soy-based beverages as milk substitute; 
beverages made of yoghurt; beverages out of milk or milk-containing beverages; beverages made of thickened milk 
[yoghurt]; beverages made of yoghurt; Yoghurt [beverages]; creamers for beverages; Coconut milk [beverages]; dairy 
creamers for beverages; White pudding [sausages with added oatmeal].

Cl.30;Flavorings [except essential oils] for beverages; Flavorings, [herbal] for beverages, excluding essential oils; 
Flavorings, other than essential oils, for beverages; Flavorings to be added to beverages (excluding essential oils); 
Flavorings for beverages; Flavor additives for beverages; Coffee-based beverages; Cocoa-based beverages; Powdered 
effervescent [confectionery]; Effervescent powder [confectionery]; Dessert mousses [confectionery]; dragées [non-
medicinal confectionery]; Aromatic substances for beverages, excluding essential oils; Transparent jelly gums [sugar 
confectionery]; Coffee extracts as drink flavoring; fruit jellies [confectionery]; Frozen sweets [confectionery]; Frozen 
confectionery; Frozen confectionery lollies; Frozen confectionery with ice cream; Royal jelly; Jelly beans; beverages 
based on coffee substitutes; Tea-based beverages; beverages based on fruit-flavored tea; Chocolate-based beverages 
with milk; beverages made of coffee; beverages made of cocoa; beverages made of chocolate; beverages with added 
chocolate; Chocolate-flavored beverages; Instant pudding mixes; Cocoa to be used for preparing beverages; Cocoa 
extracts as flavoring in beverages; Cocoa-containing beverages; Cocoa preparations for for preparing beverages; Low-
carb sweets; Carbonated beverages based on coffee, cocoa or chocolate; Korean traditional confectionery pressed into 
molds [Dasik]; Granulated sugar [excluding confectionery]; Crystal sugar pieces [confectionery]; Herbal flavors for 
beverages; Herbal honey pastilles [confectionery]; Herbal preparations for beverages; Cake decorations made of 
confectionery; Licorice [confectionery]; Licorice sticks [confectionery]; Lollipops [confectionery]; Lozenges 
[confectionery]; Powdered corn starch derivatives for the preparation of beverages; Maltodextrin frosting for 
confectionery; Almond flavors for foods or beverages; Marshmallow confectionery; Mixes to be used for making frozen 
confectionery; Mixes to be used for making pudding; Marshmallows [sweets]; Non-medicinal frozen confectionery; Tea-
based non-medicinal beverages; Non-medicinal confectionery in jelly form; Non-medicinal chocolate confectionery made 
of flour; Non-medicinal sweets; Non-medicinal sweets made of flour with a chocolate substitute coating; Non-medicinal 
confectionery made of flour with chocolate coating; Non-medicinal egg-shaped confectionery; Non-medicinal pastille 
confectionery; Non-medicinal confectionery containing milk; Non-medicinal confectionery with milk flavor; Non-medicinal 
candy with mint flavor; Non-medicinal confectionery containing chocolate; Non-medicinal sweets containing toffee 
fillings; Non-medicinal confectionery appropriate for a calorie-controlled diet; Pastila [confectionery]; Pastilles 
[confectionery]; Vegetable flavorings for beverages, excluding essential oils; preparations for cocoa-based beverages; 
preparations for tea-based beverages; Chocolate-flavored preparations to be used in beverages; Pudding; Powdered 
pudding; Rice-based pudding desserts; Custard powder; Puddings as desserts; Powdered sugar for the preparation of 
isotonic beverages; Powdered cocoa preparations for beverages; Chocolate decorations for confectionery; Chocolate 
essences for the preparation of beverages; Chocolate extracts for the preparation of beverages; Chocolate syrups for the 
preparation of chocolate-based beverages; zephyr [Confectionery]; Snack bars containing a mixture of cereal grains, nuts 
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and dried fruit [confectionery]; salts, condiments, seasonings, flavorings for beverages; Substances as flavorings for 
beverages [excluding essential oils]; Substances as flavorings to be added to beverages [except essential oils]; Sweets, 
candy bars and chewing gum; Sweets [cakes]; Sweets [non-medicinal]; Sweets as Christmas tree decorations; Orange-
based confectionery; Confectionery made of potato flour; Sweets made of corn; Sweets for non-medical purposes; 
Confectionery in liquid form; Confectionery in the form of pastilles; Frozen confectionery; Sweets containing liquid fruit 
fillings; Sweets containing liquid schnapps fillings; Confectionery containing jelly; Confectionery with liquorice flavor; 
Confectionery containing jam; Confectionery containing wine fillings; Peanut butter confectionery chips; Confectionery 
chips for baking; Confectionery bars; Cake decorations made of confectionery; Ready-made cocoa and cocoa-based 
beverages; Yorkshire pudding; Lemon flavoring [excluding essential oils] for food or beverages; Sugar for jelly 
production; Sugarfree confectionery; Sugar mass [confectionery]; beverages consisting predominantly of coffee; 
beverages consisting predominantly of cocoa; beverages consisting predominantly of chocolate; Coated nuts [sweets].
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4115928    11/12/2018
[International Registration No. : 1454510]
Cole-Parmer Instrument Company LLC

625 East Bunker Court Vernon Hills IL 60061 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for mobile phones and mobile computing devices, namely, software for 
controlling, measuring, monitoring, and evaluating laboratory measuring instruments and laboratory equipment from a 
remote location; downloadable computer software for mobile phones and mobile computing devices, namely, software for 
accessing, storing, retrieving, and measuring data; downloadable cloud-based software for controlling, measuring, 
monitoring, and evaluating laboratory measuring instruments and laboratory equipment; downloadable cloud-based 
software for accessing, storing, and retrieving measurement data.

Cl.42;Providing via a website software that allows users to control, measure, monitor, and evaluate laboratory 
measuring instruments and laboratory equipment from a remote location; providing via a website software that allows 
users to access, store, and retrieve measurement data; non-downloadable software for controlling, measuring, 
monitoring, and evaluating laboratory measuring instruments and laboratory equipment; non-downloadable software for 
accessing, storing, and retrieving measurement data.
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Priority claimed from 22/05/2018; Application No. : 4454795 ;France 

4115930    19/10/2018
[International Registration No. : 1454366]
DIANA FOOD

5, rue de la Gare F-35560 Antrain France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; raw materials for use in the composition of food products, food 
supplements, pharmaceutical products, namely, active ingredients, excipients; active ingredients of natural origin; active 
ingredients from plants; active ingredients from microorganisms; vitamins for the manufacture of food supplements, food 
products, pharmaceuticals; vitamins intended to the food industry.

Cl.5;Pharmaceutical and veterinary products; dietetic substances and foods for medical use; dietary supplements for 
humans beings and animals; vitamin and mineral supplements; pharmaceutical and veterinary products, all of which may 
contain plant extracts; nutritional supplements for medical use; plant extracts for nutritional supplements for medical and 
veterinary use; plant extracts for pharmaceutical use; Plant extracts in the form of concentrated liquids or powder for 
dietetic, phytotherapeutic, medical and pharmaceutical use; vitamin preparations; nutritional supplements for food.

Cl.29;Food and dietary supplements not for medical use based on plant extracts; fruit and vegetable extracts as well as 
vegetable extracts for producing food products, extracts of cooked, frozen, preserved and dried fruit and vegetables for 
making food preparations.
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4115937    20/11/2018
[International Registration No. : 1454475]
BLBR GmbH

Lil-Dagover-Ring 5 82031 Grünwald Germany

Proposed to be Used
IR DIVISION
Cl.3;Preparations for the care and hygiene of the mouth, teeth, throat, gums and buccal cavity; rinsing preparations for 
preventing tartar and caries; dentifrices; preparations for the care of the teeth; dentifrices; mouthwashes; mouthsprays; 
dental gels; fluor gels, fluor mouth washes; cleaning powder; teeth whitening dentifrices in the form of solid tablets.

Cl.10;Odontological and dental apparatus and instruments; electric gum massaging instruments; electric tooth 
cleaning instruments; dental mirrors; interdental brushes for use in dental treatment.

Cl.21;Toothbrushes; toothbrushes, electric; brush-making materials; replaceable toothbrush heads; toothbrush 
holders; dental floss, dental floss holders, toothpicks, toothpicks holders, brushes; denture brushes; holders and 
containers for dental floss.
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Priority claimed from 18/09/2018; Application No. : AM 51845/2018 ;Austria 

4115948    21/11/2018
[International Registration No. : 1453981]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular LEDs, in headlights; control devices for controlling light sources, in particular 
LEDs, in motor vehicle headlights.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, indicator lights and entry lights, position 
lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative lights; 
ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, indicator lights and 
entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, 
decorative lights for motor vehicles; xenon headlights; LED headlights; laser headlights; bend lighting headlights; xenon 
headlights for motor vehicles; LED headlights for motor vehicles; laser headlights for motor vehicles; bend lighting 
headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with controllable 
light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle headlights; light 
modules for headlights; light modules for motor vehicle headlights; high and low beam modules for motor vehicle 
headlights.

Cl.12;Motor vehicles; headlight levelers for headlights; headlight levelers for motor vehicle headlights; 
electromechanical drives for headlight adjustment; electromechanical drives for motor vehicle headlight adjustment; 
signalling devices for motor vehicles.
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